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2857261    30/01/2014
[International Registration No. : 1216155]
DIESEL TECHNIC AG
Wehrmannsdamm 5-9 27245 Kirchdorf Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
To be associated with:
2363750

IR DIVISION
Cl.7;Engines and parts of engines, included in this class; spark plugs and ignition devices for combustion engines; 
injection nozzles for engines; carburettors and delivery connections for carburettors; connections for parts of engines 
(machines); starters for engines; water pumps for engines, electrical cleaning machines and accessories, high-pressure 
cleaners, compressors (machines); lifting winches (machines) and lifting machinery for motor vehicles; oil filters, air 
filters, and fuel filters for engines and machines, drive belts for engines, other than land vehicles; exhaust pipes; motor 
vehicle fans and fan belts for engines.

Cl.9;Motor vehicle parts, namely electrical devices for motor vehicles (included in this class), in particular accumulators 
(electric), automatic control devices, automatic pressure loss displays for tyres, tachographs, speed monitoring devices, 
navigation equipment, radios, thermostats, batteries (electric), battery charging equipment, starter assistance cables, 
cables, battery pre-heating devices, battery testers (control equipment), internal and external thermometers, ignition 
batteries, relays, voltage regulators and controllers, switches, ignition cables.

Cl.11;Lighting, heating, cooling and ventilation equipment for motor vehicles, in particular lighting systems, anti-dazzle 
equipment (lamp accessories), headlights, lamps, reflectors for motor vehicles, air-conditioning systems, heating 
systems, ventilation systems and cooling systems for motor vehicles; indicator lamps, brake lights, identification lights, 
parking lights, rear lights, headlights and spare parts for headlights.

Cl.12;Motor vehicles; apparatus for conveying on the ground, in the air, and on water, spare parts and accessories for 
vehicles, included in this class; window and windscreen wipers for motor vehicles; clutches for land vehicles, devices for 
power transmission and drive shafts for land vehicles; motor vehicle wheels; roller bearings (apart from engine 
components) for land vehicles; bumpers and suspension elements for motor vehicles; brakes, hydraulic brake 
components (included in this class), brake shoes, brake discs brake linings, brake blocks, and parts of brakes for motor 
vehicles (included in this class); snow chains; luggage carriers and luggage nets for motor vehicles, trailer couplings for 
motor vehicles; motor vehicle chassis and spare parts for motor vehicle chassis; engines for land vehicles; anti-theft 
alarms for vehicles; direction signals for vehicles.

Cl.35;Wholesale and retail services, also via the Internet, in the following areas, namely automotive parts, especially 
spare parts, especially for trucks.
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Priority claimed from 18/03/2014; Application No. : 1286226 ;Benelux 

2858145    24/03/2014
[International Registration No. : 1216209]
KCI LICENSING, INC.
12930 IH-10 West San Antonio TX 78249-2248 US

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.5;Surgical and wound dressings; human allograft tissue; human tissue for transplantation purposes; implants for the 
surgical repair of soft tissues; processed injectable human and animal tissue in powder form for transplantation 
purposes; pharmaceutical preparations for wounds; pharmaceutical preparation for use in halting blood flow in surgical 
and medical procedures; pharmaceuticals, namely, a wound healing growth factor; wound dressings and skin wound 
bandages; surgical anti-microbial dressings; medical dressings for treatment of wounds, namely, foam-based dressings, 
colloid and collagen-based dressings, and chemically treated dressings; processed acellular human soft tissue 
replacement for use in plastic and reconstructive surgery; tissue regeneration matrix for use in urology and gynecology 
pelvic floor repair, and in the manufacture of slings [living tissues].

Cl.10;Surgical, medical, and veterinary apparatus and instruments; wound treatment and wound therapy apparatus and 
instruments; medical and surgical apparatus for tissue transplantation; medical and surgical devices for processing 
adipose tissue; medical and surgical drapes; medical and surgical foam.

Cl.42;Research and design relating to medical services; medical, scientific and technological research and design 
services; industrial analysis and research services; laboratory services namely preparing and preserving tissue samples 
for use by others for medical purposes.

Cl.44;Medical services, namely, therapeutic wound care services including tissue therapy namely, the providing of 
reduced pressure tissue treatment using therapeutic devices with wound site feedback control systems for optimizing 
control of the therapy.
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Priority claimed from 20/02/2014; Application No. : 2014-012540 ;Japan 

2859287    17/03/2014
[International Registration No. : 1218196]
JEOL LTD.
3-1-2, Musashino, Akishima, Tokyo 196-8558 (Japan)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments; electric furnaces for laboratory experiments or test purposes; 
chromatographic apparatus for laboratory use; optical apparatus and instruments; measuring or testing machines and 
apparatus; spectrometers; spectroscopes; detectors; resonators; nuclear magnetic resonance analyzers not for medical 
use; electron spin resonance analyzers not for medical use; telecommunication machines and apparatus; industrial X-ray 
machines and apparatus not for medical use; X-ray analytical apparatus not for medical use; X-ray diffractometers not for 
medical use; X-ray generators not for medical use; electron microscopes; microscopes and analytical apparatus, all 
utilizing electron beams not for medical use; ion sputtering apparatus and instruments; computers; computer programs.

Cl.10;Medical apparatus and instruments.
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Priority claimed from 30/10/2013; Application No. : 2013-85163 ;Japan 

2859340    20/03/2014
[International Registration No. : 1218365]
THE NISSHIN OILLIO GROUP, LTD.
23-1, Shinkawa 1-chome, Chuo-ku Tokyo 104-8285 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Emulsifiers for use in the manufacture of cosmetics; emulsifiers for use in the manufacture of food products; 
emulsifiers for industrial purposes; emulsion-stabilizing agents for use in the manufacture of cosmetics; emulsion-
stabilizing agents for use in the manufacture of food products; emulsion-stabilizing agents for industrial purposes; 
surface-active chemical agents for use in the manufacture of cosmetics; surface-active chemical agents for use in the 
manufacture of food products; surface-active chemical agents for industrial purposes; esters for use in the manufacture 
of cosmetics; esters for use in the manufacture of food products; esters for industrial purposes; fatty acids for use in the 
manufacture of cosmetics; fatty acids for use in the manufacture of food products; fatty acids for industrial purposes; UV-
absorbing chemical agents for use in the manufacture of cosmetics; solvents for use in the manufacture of cosmetics; 
solvents for use in the manufacture of food products; solvents for industrial purposes; chemicals for use in the 
manufacture of cosmetics; chemicals for use in the manufacture of food products; industrial chemicals; plasticizers; 
dispersing agents [dispersants] for use in the manufacture of cosmetics; dispersing agents [dispersants] for use in the 
manufacture of food products; dispersing agents [dispersants] for industrial purposes; emollients for use in the 
manufacture of cosmetics; emollients for use in the manufacture of food products; emollients for industrial purposes; 
mould-release preparations; tocopherol for use in the manufacture of cosmetics; tocopherol for use in the manufacture of 
food products; tocopherol for industrial purposes; lecithin [raw material] for use in the manufacture of cosmetics; lecithin 
[raw material] for use in the manufacture of food products; lecithin [raw material] for industrial purposes; middle chain 
fatty acids for use in the manufacture of cosmetics; middle chain fatty acids for use in the manufacture of food products; 
middle chain fatty acids for industrial purposes; higher fatty acids for use in the manufacture of cosmetics; higher fatty 
acids for use in the manufacture of food products; higher fatty acids for industrial purposes; plant growth regulating 
preparations; oil cement [putty]; flour and starch for industrial purposes; plastic adhesives not for stationery or 
household purposes; artificial sweeteners.

Cl.4;Oils and greases for industrial purposes; oils and greases for use in the manufacture of cosmetics; emulsified oils 
for use in the manufacture of cosmetics; mould releasing oils; lubricating oils; cutting fluids; petroleum jelly for industrial 
purposes; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; industrial wax; sumac 
wax [sumach wax]; carnauba wax; beeswax; beeswax for use in the manufacture of cosmetics; solid lubricants; 
preservatives for leather [oils and greases]; fuel; grease for shoes.

Cl.5;Fumigants [only for agricultural purposes]; fungicides [only for agricultural purposes]; rodenticides [only for 
agricultural purposes]; insecticides [only for agricultural purposes]; herbicides; insect-repellents [only for agricultural 
purposes]; antiseptics [only for agricultural purposes]; lacteal flour for babies; beverages for babies; food for babies; 
dietary supplements for humans; dietetic foods adapted for medical purposes; dietetic beverages adapted for medical 
purposes; dietary supplements for animals.

Cl.29;Edible oils; edible fats; linseed oil for culinary purposes; soy bean oil for food; rapeseed oil for food; corn oil for 
food; sunflower oil for food; safflower oil for food; palm oil for food; palm kernel oil for food; peanut oil for food; coconut 
oil for food; rice bran oil for food; sesame oil for food; olive oil for food; hardened oils for food; powdered oils and fats for 
food; interesterified edible oils for food; margarine; fat-containing mixtures for bread slices; shortening; fat spread; 
functional edible oils and fats not for medical purposes; whipped cream; milk beverages, milk predominating; milk 
products; butter; charcuterie; processed seafood; processed vegetables; processed fruits; abura-age [pieces of fried 
tofu]; soya milk; tofu.
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Priority claimed from 18/03/2014; Application No. : PD2014C000325 ;Italy 

2859346    19/03/2014
[International Registration No. : 1219162]
GLASS 1989 S.R.L.
Via Baite, 12/E, I-31046 Oderzo (TV) (Italy)

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.11;Heat accumulators; regulating and safety accessories for water apparatus; water purifying apparatus and 
machines; water filtering apparatus; ornamental fountains; water purification installations; water heaters (apparatus); 
hydromassage bath apparatus; ionization apparatus for the treatment of air or water; air deodorising apparatus; air 
reheaters; hot air bath fittings; hand drying apparatus for washrooms; bath fittings; bath installations; Turkish bath 
cabinets, portable; bidets; shower cubicles; boilers for kettles; flushing tanks; swimming pool chlorinating apparatus; 
taps (cocks, spigots) for pipes; water conduits installations; mixer taps for water pipes; air purifying apparatus and 
machines; light diffusers; light-emitting diodes (LED) lighting apparatus; disinfectant dispensers for toilets; water 
distribution installations; showers; heating elements; radiators, electric; evaporators; heating filaments, electric; toilets 
(water-closets); toilet seats; toilet bowls; steam boilers, other than parts of machines; germicidal lamps for purifying air; 
bath linings; ice machines and apparatus; whirlpool-jet apparatus; lighting apparatus and installations; lamps; wash-hand 
basins (parts of sanitary installations); sinks; level controlling valves in tanks; urinals (sanitary fixtures); heating plates; 
water intake apparatus; heating installations; humidifiers for central heating radiators; ultraviolet ray lamps, not for 
medical purposes; heating apparatus, electric; hot water heating installations; anti-splash tap nozzles; washers for water 
taps; taps (faucets); sanitary apparatus and installations; sauna bath installations; heat exchangers, not parts of 
machines; water flushing installations; bath tubs for sitz baths; thermostatic valves (parts of heating installations); steam 
generating installations; steam facial apparatus (saunas); bath tubs; hot tubs.

Cl.19;Water-pipes, not of metal; reinforcing materials, not of metal, for building; works of art of stone, concrete or 
marble; cabanas, not of metal; huts; plywood; water-pipe valves, not of metal or plastic; buildings, transportable, not of 
metal; buildings, not of metal; plate glass (windows), for building; veneer wood; wood veneers; paving slabs, not of metal;
binding agents for making stones; manufactured timber; wood, semi-worked; building materials, not of metal; wall linings,
not of metal, for building; wall tiles, not of metal; wood panelling; cork (compressed); window frames, not of metal; door 
casings, not of metal; stained-glass windows; insulating glass (building); swimming pools (structures, not of metal).

Cl.20;Head-rests (furniture); towel closets (furniture); cushions; display stands; hooks, not of metal, for clothes rails; 
mats, removable, for sinks; furniture; doors for furniture; furniture of metal; ladders of wood or plastics; step stools, not 
of metal; chairs; stools; mirrors (looking glasses); drain traps (valves) of plastic; water-pipe valves of plastic; vats, not of 
metal.

8405



Cl.35;Commercial administration of the licensing of the goods and services of others; procurement services for others 
(purchasing goods and services for other businesses); demonstration of goods; distribution of samples; direct mail 
advertising; import-export agencies; providing business information via a web site; business information; marketing; 
sales promotion for others; advertising; on-line advertising on a computer network; advertising by mail order; radio 
advertising; television advertising; presentation of goods on communication media, for retail purposes; retail or 
wholesale services for heat accumulators, regulating and safety accessories for water apparatus, water purifying 
apparatus and machines, water filtering apparatus, ornamental fountains, water purification installations, water heaters 
(apparatus), hydromassage bath apparatus, ionization apparatus for the treatment of air or water, air deodorising 
apparatus, air reheaters, hot air bath fittings, hand drying apparatus for washrooms, bath fittings, bath installations, 
Turkish bath cabinets, portable, bidets, shower cubicles, boilers for kettles, flushing tanks, swimming pool chlorinating 
apparatus, taps (cocks, spigots) for pipes, water conduits installations, mixer taps for water pipes, air purifying apparatus 
and machines, light diffusers, light-emitting diodes (LED) lighting apparatus, disinfectant dispensers for toilets, water 
distribution installations, showers, heating elements, radiators, electric, evaporators, heating filaments, electric, toilets 
(water-closets), toilet seats, toilet bowls, steam boilers, other than parts of machines, germicidal lamps for purifying air, 
bath linings, ice machines and apparatus, whirlpool-jet apparatus, lighting apparatus and installations, lamps, wash-hand 
basins (parts of sanitary installations), sinks, level controlling valves in tanks, urinals (sanitary fixtures), heating plates, 
water intake apparatus, heating installations, humidifiers for central heating radiators, ultraviolet ray lamps, not for 
medical purposes, heating apparatus, electric, hot water heating installations, anti-splash tap nozzles, washers for water 
taps, taps (faucets), sanitary apparatus and installations, sauna bath installations, heat exchangers, not parts of 
machines, water flushing installations, bath tubs for sitz baths, thermostatic valves (parts of heating installations), steam 
generating installations, steam facial apparatus (saunas), bath tubs, hot tubs, water-pipes, not of metal, reinforcing 
materials, not of metal, for building, works of art of stone, concrete or marble, cabanas, not of metal, huts, plywood, 
water-pipe valves, not of metal or plastic, buildings, transportable, not of metal, buildings, not of metal, plate glass 
(windows), for building, veneer wood, wood veneers, paving slabs, not of metal, binding agents for making stones, 
manufactured timber, wood, semi-worked, building materials, not of metal, wall linings, not of metal, for building, wall 
tiles, not of metal, wood panelling, cork (compressed), window frames, not of metal, door casings, not of metal, stained-
glass windows, insulating glass (building), swimming pools (structures, not of metal), head-rests (furniture), towel closets 
(furniture), cushions, display stands, hooks, not of metal, for clothes rails, mats, removable, for sinks, furniture, doors for 
furniture, furniture of metal, ladders of wood or plastics, step stools, not of metal, chairs, stools, mirrors (looking 
glasses), drain traps (valves) of plastic, water-pipe valves of plastic, vats, not of metal.

Cl.42;Design of interior decor; industrial design; research and development of new products for others; scientific 
research; technical research; technical project studies.
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2859373    31/03/2014
[International Registration No. : 1219122]
MODELICA ASSOCIATION
c/o Linköpings Universitet Inst. för Datakunskap SE-581 83 Linköping Sweden

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;personal computers, servers, portable computers and hand-held computers, all including keyboards, pointing 
devices and screens; computer memories, memory cards for computers, systems cards (mother boards) and processors 
for computers; external modems, internal modems, modems in the form of PCMCIA cards for use with portable 
computers; image readers (scanners), bar code readers, digital stills cameras, video cameras, cinematographic cameras, 
stills cameras, video tapes, film; video recorders; computer software; projection apparatus for video and data 
presentations; computer peripheral devices, namely hard disks, backup stations, CD-players, CD-burners, sound cards, 
TV and video cards, 3-D graphics cards, mouse pads, external TV and video image converters; user goods for computers, 
namely magnetic diskettes, optical diskettes, writeable and rewriteable CDs, digital audio tapes (DAT), cassette tapes, 
tapes for storing backup data, computer network devices in the form of hubs, routers, protocol converters, printer 
servers, peripheral component interconnect (PCI) cards, CD-ROM servers, fax servers, transformers, contacts, 
cables;&nbsp;telephone apparatus

Cl.38;Providing subscription for global computer networks, providing telecommunications services with which 
customers can order goods or services via a global computer network; providing of telecommunications services with 
which customers can control electric or electronic equipment and apparatus via a global computer network; electronic 
transmission of data, graphics and digital documents; providing user access to database information via a global 
computer network, in respect of the above-mentioned services; providing electronic mail-handling services

Cl.42;Hosting of interactive databases for technical business information; design, development and implementation of 
sites and home pages on global computer networks; updating of computer software, computer programming, analysis of 
computer systems, development of software and hardware, integration of computer systems and networks; technical 
consultancy and research with regard to computers, software and computer networks; consultancy with regard to 
product development; testing of and consultancy with regard to new products, and development of new products; 
engineering services, including research and the preparation of engineering reports; scientific research; consultancy with 
regard to computers and software development; maintenance of computer software; leasing of computers or computer 
facilities, rental of computers and computer software.

Cl.45;Licensing of intellectual property.
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Priority claimed from 27/05/2013; Application No. : 30 2013 003 580.1/09 ;Germany 

2859649    08/11/2013
[International Registration No. : 1219078]
LEONHARD KURZ STIFTUNG & CO. KG
Schwabacher Strasse 482 90763 Fürth Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
To be associated with:
1082037, 1082038, 1664585

IR DIVISION
Cl.7;Stamping tools, embossing rollers, stamping dies, embossing matrices as machine parts; matrices as machine 
parts; tools for printing as machine parts; machine-driven apparatus for stamping, particularly hot stamping or cold 
stamping; machines for plastics processing, paper processing and foil processing; foil overlaying machines for covering 
the surfaces of articles or substrates with foils with patterns, decors, structures and/or functional surface structures; 
stamping dies and small stamping plates (machine parts).

Cl.9;Magnetic, optical or electronic information carriers in form of foil strips, stickers, labels, vignettes, bands, tokens, 
coins, discs, cards and plates; all afore-mentioned goods containing encoding devices, optical diffraction structures, 
holographic structures or combinations thereof, for use as identification means, authentication means or money 
replacement means or for use for banknotes, bills or payment means; encoded identification devices and authentication 
devices, namely foil sheetings and foil bands, stickers, labels, bands, threads, discs, cards or plates with magnetic, 
optical or electrically conductive structures for storing, processing and/or display of information; electric and/or 
electronic and/or optical and/or opto-electronic circuits, particularly in form of foil sheetings and foil bands, stickers, 
labels, bands, threads, discs, cards or plates, each with microprocessors, printed coils and printed circuits, each for 
application in the field of passive labelling, tracking and tracing of goods or identification of persons and objects; optical 
diffraction structures, holographic structures or combinations thereof for use as identification devices or authentication 
devices; optical security features for banknotes; integrated circuits and electronic components, namely printed circuits, 
foil sheetings and foil bands, stickers, labels, bands, threads, discs, cards or plates, of polymers; opto-electronic energy 
converters, solar cells, light-emitting diodes or laser diodes; antennas; optical display devices, namely LCD-displays and 
organic light-emitting diodes; all afore-mentioned goods also encodable as well as with optically active interference 
layers, polarization layers and/or liquid crystal layers and/or with optically active spatial structures; magnetic, optical, 
electric and electronic parts and components in form of foil sheetings and foil bands, stickers, labels, bands, threads, 
discs, cards or plates that are encoded or provided with optical structures, for storing, processing and/or display, of 
information; identification devices, authentication devices and money replacement means, namely data carriers in form of 
chips, cards, discs, magnetic plates, stamps, plates, tokens, bands as well as sheets and foils of plastic, synthetic 
materials, paper or metal, that are encoded or provided with optical structures; stamping dies, sheets and foils of metal, 
that are encoded or provided with optical structures, as identification devices, authentication devices and money 
replacement means; covers and sheaths, inherently stable sheaths of plastic, except for packaging purposes, stamping 
foils, namely hot stamping foils and laminating foils, also in form of bands, except for packaging purposes, all afore-
mentioned goods containing encoding devices, optical diffraction structures, holographic structures or combinations 
thereof, for use as identification devices, authentication devices or money replacement means or for use for banknotes, 
bills or payment means; electronic security tags/labels for goods; electric and optical data processing apparatus; 
apparatus for checking the authenticity of banknotes; programmable electronic controls, electric control units for security 
systems, electric components as far as contained in this class; magnetic data carriers; computer hardware; peripheral 
devices for computers; portable mini-computers, mobile telephones, personal digital assistants (PDA); portable data 
processing apparatus and checking/testing devices; electronic data bases and computer-databases (software); computer 
software, particularly computer database software and client software for access to computer databases; computer 
software for checking/validating the authenticity of goods and documents, for tracking and tracing of goods and 
documents as well as for authentication validation and identity validation; computer software for database administration 
and database management; computer software for encryption and decryption of information and data; downloadable 
electronic documentations and publications; electric equipment for the controlling, remote-control and supervision of 
industrial installations and machines.

Cl.16;Stickers, labels, stamps, vignettes, packaging covers and packaging sheaths of paper or plastics or synthetic 
materials, namely pouches, foils, sheaths and jackets; sheets, covers, cards and sheaths; all afore-mentioned goods 
containing encoding devices and/or optical diffraction structures and/or holographic structures; stamping foils, namely 
hot stamping foils and cold stamping foils, primarily of paper, for decoration as well as for identification devices or 
authentication devices or money replacement means or for use for banknotes, bills or payment means; stickers, stamping 
foils, transfer foils and laminating foils as well as foil strips; paper with UV-curable adhesives for cold stamping; labels of 
paper or primarily of paper; vignettes primarily consisting of paper; identification devices, authentication devices and 
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money replacement means, namely non-electronic unencoded data carriers in form of tokens, cards, discs, tags and 
bands of paper and sheets and foils of paper or plastics; stamping foils and transfer foils for packaging purposes, namely 
foils consisting of a carrier film primarily manufactured of plastics and at least one transfer layer which is removable from 
the carrier film and can be applied to a substrate; (unencoded) stamping foils for packaging purposes, namely hot 
stamping foils and cold stamping foils, consisting of a carrier film primarily of plastics and a consumption layer which 
can be detached from the carrier film during stamping for application to a substrate; markings, labels, stamps, seals, 
bands as well as sheets and foils of paper as identification devices, authentication devices and money replacement 
means; (unencoded) stamping foils for packaging purposes for these identification devices, authentication devices and 
money replacement means; packaging materials of paper, synthetic materials or plastics (as far as contained in class 16); 
self-adhesive foils for packaging purposes, laminates of synthetic materials, stamping foils; paper, cardboard and goods 
of these materials, as far as not contained in other classes; printed matter, book binding material; photographs, 
stationery; adhesives for paper and stationery or for household purposes; artists" materials; paint brushes; typewriters 
and office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for 
packaging as far as not contained in other classes; printers" type; printing blocks; matrices for use in printing, stamping 
and embossing.

Cl.17;Laminating foils, namely plastic laminating foils consisting of a carrier film for lamination onto a substrate, the 
carrier film being provided with decoration elements, identification elements and/or authentication elements; stamping 
foils, transfer foils and laminating foils as well as foil strips, primarily consisting of plastics; transfer foils, namely plastic 
foils consisting of a carrier film primarily of plastics and at least one transfer layer that can be detached from the carrier 
film and applied onto a substrate; semi-finished goods of plastics, namely self-adhesive foils, sheets, plastic laminates, 
laminating foils, stamping foils, for surface decoration as well as for identification devices, authentication devices and 
money replacement means or for use for banknotes, bills or payment means; security threads of plastics in form of 
narrow stamping foils, transfer foils or laminating foil strips; laminating foils primarily of plastics with or without a metal 
layer for application onto a substrate; foils primarily of plastics for use as optical security devices; bands as well as 
sheets and foils of plastics for identification devices, authentication devices and money replacement means; laminated, 
agglomerated goods of plastics; semi-finished goods, namely self-adhesive foils, plastic laminates, stamping foils for 
said identification devices, authentication devices and money replacement means; self-adhesive foils of plastics, plastic 
laminates, stamping foils of plastics.

Cl.35;Collecting, arranging, systematizing, updating and maintenance of data and information in computer databases, 
particularly of data for checking of the stock, the authenticity of goods and documents, for tracking and tracing of goods 
and documents as well as for authentication validation and identity validation; computer-based organizational and 
business-management data verification and data analysis; file management by means of computers; provision of 
commercial information about movement of goods, also by means of databases and by means of an Internet portal; 
electronic data processing consultancy concerning data processing.

Cl.38;Telecommunication; providing of and providing access to electronic communication networks and electronic 
databases, particularly to databases for checking the stock, the authenticity of goods and documents, for tracking and 
tracing of goods and documents as well as for authentication validation and identity validation; communication services 
for electronic data transmission and for the access to databases for acquiring information; data transmission on the 
Internet; providing temporary access to non-downloadable software by means of computer networks, Intranets and the 
Internet for tracking and tracing, management of deliveries and commodity flows as well as for checking the stock, the 
authenticity of goods and documents, for tracking and tracing of goods and documents as well as for authentication 
validation and identity validation; rental of access time to data processing apparatus.

Cl.39;Providing transport information; consulting services related to the transport and the storage of goods; services 
of tracking and tracing (shipment tracking) of shipments and goods; consulting services concerning the tracking and 
tracing (shipment tracking) of shipments and goods; computerized tracking, tracing and control of goods and stock 
inventories and commodity flows in the area of storage, logistics and transport; providing of information, also by means 
of databases, concerning the location, the transport (logistics services in the area of transport) and the stock of goods.

Cl.42;Technological consultancy concerning surface decoration and/or surface coating by means of stamping foils, 
transfer foils and laminating foils; technological consultancy concerning the transfer of patterns, decors, structures and/ 
or functional surface structures; technological consultancy concerning possibilities of application of identification 
devices, authentication devices and money replacement means, particularly of data carriers and data media in form of foil 
strips, foil sheetings and foil bands, stickers, markers, labels, threads, plates, chips, tokens, stamps, seals, cards, discs, 
tags, bands as well as sheets and foils of plastics, paper or metal; technological consultancy concerning possibilities of 
use and application of security elements in form of foil strips, foil sheetings and foil bands, stickers, labels, threads, 
tokens, bands, sheets and foils of plastics, paper or metal on goods, banknotes, bills or payment means, particularly for 
increasing security against forgery; technological consultancy concerning the possibilities of using money replacement 
means, namely data carriers, like chips, tokens, cards, discs, bands, sheets and foils of plastics, paper, metal or glass; 
technical planning of security systems by using of optical devices for authentication of products; technological 
consultancy for the use of identification devices, authentication devices and money replacement means, namely data 
carriers like chips, tokens, bands, sheets as well as foils of synthetic materials, paper or metal; technical planning of 
security systems for access control, for authentication checks of documents, of money and commercial papers as well as 
for data protection; computer-based technical data analysis and data conversion; computer consulting 
(hardware/software) and IT consulting services; data-warehousing services (electronic data storage); services for 
updating of information via computers (update of data base software); development and creation, update and 
maintenance of computer programs for data processing, particularly with respect to databases; development of systems 
(hardware and software) for data processing, data storage and data transmission, particularly with respect to databases; 
encryption, decryption and authentication of information and data; technological consultancy concerning computer 
security and data protection; electronic data storage; leasing of computing capacity for data processing.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 02/10/2013; Application No. : 012190741 ;European Union 

2859716    02/04/2014
[International Registration No. : 1218800]
Y.CO GROUP LIMITED
18 Coulson Street London SW3 3NB United Kingdom

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing; business management; business administration; office functions; business 
management services for owners and charterers of aquatic craft; recruitment services; personnel management; product 
demonstrations and product display services; trade show and exhibition services for commercial or advertising 
purposes; retail and wholesale services relating to aquatic craft, and sailing equipment and clothing; advisory services 
relating to the purchase and sale of goods by others; negotiation and settlement of transactions for third parties; staff 
placement services, namely the provision of crew for aquatic craft; information, advisory and consultancy services in 
relation to the aforementioned services.

Cl.37;Construction, repair, maintenance, conversion, renovation, cleaning and refitting of aquatic craft; project 
management in relation to the construction, repair, maintenance, conversion, renovation, cleaning and refitting of aquatic 
craft; fuelling services for aquatic craft; plant hire and rental of tools and equipment for construction and demolition, 
including in relation to aquatic craft and yachts; shipbuilding; information, advisory and consultancy services in relation 
to the aforementioned services.

Cl.39;Transport; brokerage of aquatic craft; charter of aquatic craft; leasing of aquatic craft; parking of aquatic craft; 
storage of aquatic craft; rental of berths and moorings for aquatic craft; piloting and towing of aquatic craft; transport of 
aquatic craft; travel agency services for the booking and arranging of travel; travel and passenger transportation services,
including the arrangement of transportation for sightseeing tours, guided tours and excursions; navigation (positioning, 
and route and course plotting) services; information, advisory and consultancy services in relation to the aforementioned 
services.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 11/12/2013; Application No. : 658025 ;Switzerland 

2859884    06/06/2014
[International Registration No. : 1218968]
CASALE SA
Via Pocobelli 6, CH-6900 Lugano (Switzerland)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;machines for the chemical industry and their parts and fittings.

Cl.9;Chemical apparatus and instruments and their parts and fittings; chemical apparatus and instruments.

Cl.11;Heat exchangers; distillation columns and other tools and equipment for the separation of liquids and/or gases; 
chemical reactors.

Cl.42;Planning for the design and construction of chemical plants and installations and advisory services relating 
thereto; design of control systems for chemical plants and installations; development of software for managing chemical 
processes; planning and technical advice in the fields of chemical processes, chemical plants and installations; drafting 
of plans for the construction of chemical plants and installations; engineering consulting for the commissioning of 
chemical plants and installations.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

2859903    18/02/2014
[International Registration No. : 1219004]
LEAN FACTORY GROUP GMBH
Albert-Einstein-Str. 19 40764 Langenfeld Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks, in particular guide rails for transport containers; metal products, in this class, in particular wire baskets, 
storage containers, rollers, guide rollers, fixed rollers, rings of metal, for moveable transport containers, in particular 
rollers for transport equipment, protective grating; exhibition stands, exhibition equipment, exhibition superstructures, 
exhibition profiles of metal; small items of metal hardware; small articles of metal hardware; pipes and tubes of metal; 
zinc-plated, lacquered and wound containers of metal, in particular stainless steel, namely transport, holding and storage 
containers, shipping containers, tubs, packaging containers; ironmongery, in particular self-adhesive magnetic holding 
strips, metal battens, magnetic walls, self-adhesive steel sheet blanks, planning board accessories, namely labelling 
strips, transparent strips and scale strips; metallic magnetic strips, bars and profiles, binders of metal; markings, namely 
floor, ceiling and wall guide markings and position markings of metal.

Cl.7;Machines and machine tools; lifting apparatus; elevating apparatus; belts for conveyors; belt conveyors; belts for 
conveyors; metal drawing machines; electric saws; drilling machines; electric hand drills; nut-tapping machines; hand-
held tools, other than hand-operated; freewheels other than for land vehicles; metal wheels, other than for vehicles.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; chemistry apparatus and instruments; computer programs [downloadable software]; computer programs 
(recorded); computer software (recorded); decorative magnets; magnets; disks, magnetic; mechanical signs; signalling 
panels, luminous or mechanical; teaching apparatus; magnetic signals; magnetic signs and self-adhesive magnetic signs, 
magnetic symbols; magnetic letters or numbers; holding magnets.
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Cl.11;Illumination devices, in particular workplace lighting; lighting apparatus and installations; light-emitting diodes 
[led] lighting apparatus; safety lamps; ceiling lights; laboratory lamps; projector lamps.

Cl.12;Vehicles and apparatus for locomotion by land, in particular driverless transport vehicles; funiculars; cable 
transport apparatus and installations; aerial conveyors; fork lift trucks; remote control vehicles, other than toys; tyres of 
solid rubber (except for vehicles) for moveable transport containers, in particular rollers for transport equipment, rollers 
for apparatus, ball joint rollers, double joint rollers.

Cl.16;Paper and cardboard goods, printed matter; marking products, namely self-adhesive and self-adherent foils, 
ribbons, sign posts, write-on signs and boards made of plastic and metal; coloured floor markings; markings, namely 
floor, ceiling and wall guide markings and position markings of plastic or cardboard; goods of plastic, namely magnetic 
and transparent bags for accompanying papers in cardboard boxes, plastic boxes, metal boxes, skeleton containers, 
racks or machines, included in this class; magnetic goods of rubber, plastic and magnetic plastic films, magnetic films for 
office, warehouse and household goods, included in this class, in particular self-adhesive insert markers, magnetic insert 
markers, sectional strip; work and label pockets, magnetic tapes for labelling, cardboard and paper signboards and sign 
posts; index maps; self-adhesive letters or numbers; marking materials and accessories, namely magnetic, self-adhesive, 
insertable or suspended fastenings of plastic or metal, in particular for transparent bags and other identification means; 
organisational means, namely planning, insert, transparent and magnetic boards, holiday planners, appointment books, 
transparent or semi-transparent view pockets, view indexes, files, binders, folders, card indexes, index cards, calendars, 
card holders, table stands for use as holders of paper goods, wall brackets, timetable wallets, subject boards, archive 
boxes and view indexes; writing pens.

Cl.17;Goods of rubber, gum or plastic, included in this class; plastic substances, semi-processed; adhesive tapes and 
bands other than stationery and not for medical or household purposes; plastic film, not for wrapping; soundproofing 
materials; synthetic rubber; products and semi-finished products of plastic in injection-moulded, blown, sintered, 
extruded form and those made using carrier materials; products and semi-finished products of plastic in injection-
moulded, blown, sintered, extruded form and those made using carrier materials, in particular for the manufacture of 
runners and wheels for transport systems and trolleys, containers, in particular transport, holding and storage containers,
tubs, buckets and packaging containers.

Cl.20;Transparent or semi-transparent data strips, plexiglass dividers, plexiglass covers and title elements, separators, 
scheduling elements; containers, in particular transport, holding and storage containers, tubs, packaging containers of 
plastic; racks [furniture], in particular high-level shelves; notice boards; archive shelving; plastic signboards and sign 
posts.

Cl.27;Carpets; door mats; mats; lino; pvc floor coverings; vinyl floor coverings; renovated floor coverings and other 
materials for covering floors.

Cl.35;Business management and organization consultancy; business management consultancy and planning; 
personnel management consultancy; business management consultancy; professional business consultancy; business 
information; organization of exhibitions for commercial or advertising purposes; business organization consultancy; 
organisational consultancy; business consultancy and management.

Cl.38;Online provider services, namely providing access to information and data for retrieval from the internet via e-
commerce platforms; internet provider and online provider services, namely gathering and transmission of messages and 
information in the form of images, texts and drawings within the framework of news agency services; providing services 
in connection with online services, namely the transmission of messages and digital data; e-mail data services and 
transmission of electronic mail; services for electronic media, namely computer-aided transmission of messages, 
information, data and images on digital data carriers.

Cl.41;Providing of training; training; conducting of seminars, in particular on lean management, including theoretical 
and practical instruction with the aid of computer programs for the establishment of production lines or the re-
organisation of existing production lines; providing production methodology and production optimisation with the aid of 
practical examples; conducting training initiatives in seminar rooms and providing employees for clients.

Cl.42;Technological consultancy, for a fee, for businesses from a production and technical perspective and providing 
technical expertise, the aforesaid services being in the field of product optimisation; engineering services, namely 
optimisation of production processes and machine set-up times; engineering services, namely implementation of 
developed production lines in the manufacturing process; software development service.

Cl.45;Issuing licences for franchising concepts.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 30/10/2013; Application No. : 012267142 ;European Union 

2859910    08/04/2014
[International Registration No. : 1219028]
CARL FREUDENBERG KG
Höhnerweg 2-4 69469 Weinheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Gaskets (parts of machines); mechanical seals, namely being parts of machines, in particular pumps, in particular 
for motor oil pumps, for hydraulic pumps and/or for camshaft control oil pumps; engine gaskets; engine seals, not of 
metal, for vehicles; gaskets for internal combustion engines; shaft seals,&nbsp;in particular axially rotating shaft seals; 
notched seals (parts of machines); seals (parts of machines) for compressors, in particular valve seals and/or piston 
seals;&nbsp;head profile sealing strips for diesel direct injection systems and/or for gas direct injection systems (parts of 
machines); all of the aforesaid goods being of polytetrafluoroethylene for use in the vehicle and industrial sectors, for use 
in aerospace, for use in household appliances, for use in chemical processes, for use in fluid technology, for use in 
medicine and/or for use in the semi-conductor industry; sockets sets (parts of machines); the aforesaid goods being of 
polytetrafluoroethylene for use in vehicle technology, for use in aerospace and/or for use in transportation means

Cl.12;Steering and suspension systems, in particular steering parts and suspension systems for vehicles; the aforesaid
goods being of polytetrafluoroethylene for use in vehicle technology, for use in aerospace and/or for use in transportation 
means

Cl.17;Seals of polytetrafluoroethylene; sealing rings, in particular sealing rings, not of metal;&nbsp;seals, not of metal; 
sealing systems, not of metal, in particular support rings, wear bands and/or guide bands; clutch seals, in particular 
clutch rear seals; seals for torque converters; seals for power steering and/or suspension apparatus; framework joints; 
gear wheel seals; piston seals, in particular for hydraulic applications; rod seals, in particular for hydraulic applications; 
front seals; all of the aforesaid goods being of polytetrafluoroethylene for use in the vehicle and industrial sectors, for use
in aerospace, for use in household appliances, for use in chemical processes, for use in fluid technology, for use in 
medicine and/or for use in the semi-conductor industry.

8414



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 21/11/2013; Application No. : 86125201 ;United States of America 

2859982    27/11/2013
[International Registration No. : 1219074]
COGNIZANT TECHNOLOGY SOLUTIONS U.S. CORPORATION
500 Frank W. Burr Boulevard Teaneck NJ 07666 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of articles, reports and newsletters in the field of information 
technology, research and analysis of computer hardware, software, communications and related technology industries, 
information technology services for enterprises, software development, investment in emerging and established 
businesses in the information industry, financial application software products and services, advanced solutions delivery, 
business process outsourcing, business technology consulting, customer solutions practice, data warehousing and 
business intelligence, enterprise analytics, enterprise resource planning, information security and privacy, IT 
infrastructure services, portals and content and program management.

Cl.35;Business consulting services related to information technology, cloud computing, systems management and 
integration, product development and support, and software engineering; outsourcing services in the field of information 
technology, systems management and integration, product development and support, and software engineering; 
business process consulting services.

Cl.42;Computer software and information technology consulting services; design and development of computer 
software and hardware; computer and technology services, namely, providing mobile, remote and on-site deployment and 
management of the information technology of others; remote management of cloud computing services; cloud hosting 
provider services; providing virtual computer systems and virtual computer environments through cloud computing; 
installation, configuration and operation of computer software platforms; design, deployment, support, management and 
maintenance of information technology systems; technical support services, namely, administration, management and 
troubleshooting in the nature of service desk/help desk services.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 11/11/2013; Application No. : AM 4528/2013 ;Austria 

2860179    24/03/2014
[International Registration No. : 1219181]
ZUMTOBEL LIGHTING GMBH
Schweizer Straße 30 A-6850 Dornbirn Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic equipment for the operation of light-emitting diodes and discharge lamps; light diodes; 
lenses for focusing light.

Cl.11;Lighting installations, devices and equipment and lights; exterior lights; roadway light fixtures; street lamps; light 
modules and lights with light emitting diodes or discharge lamps being for lighting; light sources containing light-emitting
diodes; housings for lighting, screens for directing light, covers for lights, sockets for lamps, suspension devices for 
lights; electric lamps; reflectors for lights; light guide panels for lights.

Cl.42;Design and technical planning of lighting installations.

8416



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 31/01/2014; Application No. : 86181615 ;United States of America 

2860214    16/06/2014
[International Registration No. : 1219200]
FOURSQUARE LABS, INC.
568 Broadway New York NY 10012 United States of America

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for displaying and sharing a user"s location and 
finding, locating, and interacting with other users and places; downloadable mobile application software for displaying 
stylized icons; computer application software for mobile phones, namely, software for posting reviews and 
recommendations on products and services of others.

Cl.41;Entertainment services, namely, providing on-line computer games.

Cl.42;Providing on-line non-downloadable software for displaying and sharing a user"s location and finding, locating, 
and interacting with other users and places; providing on-line non-downloadable software for displaying and sharing a 
user"s location and finding, locating, and interacting with other users and places, incorporating stylized icons.

Cl.45;On-line social networking services.
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Priority claimed from 18/04/2014; Application No. : TO2014C001302 ;Italy 

2860245    09/06/2014
[International Registration No. : 1219255]
FONTANAARTE S.P.A.
FONTANAARTE S.p.a. Alzaia Trieste, 49 I-20094 CORSICO (MILANO) IT

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.35;The bringing together, for the benefit of others, of lamps, chandeliers, lamp shades, apparatus for lighting, ceiling 
lights, lanterns for lighting, lighting installations, floor lamps, table lamps, lamp bases, light diffusers, fireplaces, sconce 
lighting fixtures, flashlights [torches], trolleys [furniture], shelves, book shelves, mirrors [looking glasses], showcases 
[furniture], writing desks, pedestals, trays, not of metal, coat hangers, armchairs, beds, chairs [seats], desks, furniture, 
wardrobes, sofas, tables, benches [furniture], picture frames, cushions, pillows, divans, couches, seats, easy chairs, deck 
chairs, cabinets, towel closets [furniture], chests of drawers, mirrors, boxes of wood or plastic, meal trays, glass 
ornaments, candle holders; bottles, bowls [basins], boxes of glass, containers for household or kitchen use, cups, plates, 
vases, pots, sculptures of porcelain, ceramic, earthenware or glass, crystal [glassware], cabarets [trays], basins [bowls], 
porcelain ware, earthenware, excluding the transport thereof, enabling customers to conveniently view and purchase 
those goods.

Cl.42;Architectural design; design consultancy; interior design; architectural design services; design of artwork; 
design of interior decor; design of lighting systems; lighting design services; advisory services relating to interior design.
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Priority claimed from 25/11/2013; Application No. : 30 2013 008 099.8/09 ;Germany 

2860291    23/05/2014
[International Registration No. : 1219370]
HEXAGON TECHNOLOGY CENTER GMBH
Heinrich-Wild-Strasse 201 CH-9435 Heerbrugg CH

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for quality assurance in industrial production, except computer operating programs.

Cl.38;Computer aided transmission of messages and images providing user access to computer programs in data 
networks; providing access to databases; all aforementioned services only related to computer application software for 
quality assurance in industrial production and not related to operating system software.

Cl.42;Computer programming; consultancy in the field of computers; preparation of data processing programs; 
installation and maintenance of software; updating of software; configuration of computer programs; recovery of 
computer data; leasing of computer software; technical advice also in the field of quality assurance (all included in this 
class); quality control; quality management, namely technical planning relating to quality assurance; all aforementioned 
services only related to computer application software for quality assurance in industrial production and not related to 
operating system software.
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2860300    09/04/2014
[International Registration No. : 1219635]
SABRE RETAIL FASHION LIMITED
St John's Place, Easton Street High Wycombe, HP11 1NL GB

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; precious stones; watches; costume jewellery.

Cl.18;Articles of leather and imitations of leather; trunks and travelling bags; travel cases; luggage; suitcases; hold-
alls; portmanteaux; valises; bags; handbags; shoulder bags; toilet bags; carrier bags; rucksacks; backpacks; bum bags; 
sports bags; casual bags; briefcases; attaché cases; music cases; satchels; beauty cases; carriers for suits, for shirts 
and for dresses; tie cases; notecases; document cases of leather or leatherboard; purses; umbrellas; parasols; walking 
sticks; shooting sticks; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; belts.

Cl.35;The bringing together, for the benefit of others, of a variety of jewellery, precious stones, watches, costume 
jewellery, articles of leather and imitations of leather, trunks and travelling bags, travel cases, luggage, suitcases, hold-
alls, portmanteaux, valises, bags, handbags, shoulder bags, toilet bags, carrier bags, rucksacks, backpacks, bum bags, 
sports bags, casual bags, briefcases, attaché cases, music cases, satchels, beauty cases, carriers for suits, for shirts and 
for dresses, tie cases, notecases, notebook holders, document cases and holders, wallets, purses, umbrellas, parasols, 
walking sticks, shooting sticks, belts, clothing, footwear and headgear, enabling customers to conveniently view and 
purchase those goods from a general merchandise retail store or from a general merchandise Internet website or from a 
general merchandise catalogue by mail order or by means of telecommunications; advertising services; promotional 
services; information and advisory services all relating to the aforesaid services.
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Priority claimed from 12/02/2014; Application No. : 2014-010083 ;Japan 

2860392    24/02/2014
[International Registration No. : 1217427]
SONY INTERACTIVE ENTERTAINMENT INC.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cellular phone; cell phone straps; set-top boxes; digital set-top boxes; earphones for mobile computer terminals; 
digital cameras; video cameras; headphones; microphones; earphones; smartphones; video disc players; video 
recorders; DVD players; DVD recorders; optical disc players; optical disc recorders; compact disc players; compact disc 
recorders; television receivers; modems; webcams; downloadable computer game programs for cellular phones, mobile 
computer terminals, set-top boxes, DVD players connected to network and television sets connected to network; 
downloadable computer game software; downloadable video game software; downloadable game programs for computer 
and video games online and via mobile computers, mobile communication devices, digital televisions and set-top boxes; 
computer programs for document management; computer screen saver software; computer software for encryption; 
computer software for organizing and viewing digital images and photographs; computer software for processing digital 
images; computer software for processing digital music files; computer software for use in relation to digital animation 
and special effects of images; music-composition software; software to control and improve audio equipment sound 
quality; virtual reality game software; computer software for editing and compositing digital still images and videos; 
computer programs for creating, editing and processing images, videos, illustrations, characters and graphics; computer 
software for processing digital images and videos; mobile computer terminals; keyboards for mobile computer terminals; 
mouse for mobile computer terminals; memory cards for mobile computer terminals; remote controllers for mobile 
computer terminals; computer joysticks; game programs for home video game machines; game programs for hand-held 
games with liquid crystal displays; downloadable or installable computer and video game programs for home video game 
machines; downloadable or installable additional image data for home video game machines; downloadable or installable 
computer and video game programs for hand-held games with liquid crystal displays; downloadable or installable 
additional image data for hand-held games with liquid crystal displays; game programs for arcade video game machines; 
prerecorded audio compact discs; downloadable ring tones for mobile phones; downloadable music files; metronomes; 
electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical instruments; 
effecters for electric or electronic musical instruments; downloadable game character images featuring video games and 
computer games; downloadable image file containing artwork, text, audio, video, games and Internet web links relating to 
sporting and cultural activities; exposed cinematographic films; exposed slide films; slide film mounts; downloadable 
images for cellular phones and mobile computer terminals; prerecorded video discs, video tapes, CD-ROMs, DVD-ROMs 
and optical discs featuring entertainment in the nature of action adventure, drama, comedy, romance, science fiction, 
horror and mystery; downloadable standby image for cellular phones; downloadable electronic publications in the nature 
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of books, manuals, magazines, newspapers in the field of video games, game software, music and video movies; 
earphones for home video game machines; headphones for home video game machines; microphones for home video 
game machines; keyboards for home video game machines; mouse for home video game machines; webcams exclusively
for use with home video game machines; earphones exclusively for use with hand-held games with liquid crystal 
displays; headphones exclusively for use with hand-held games with liquid crystal displays; microphones exclusively for 
use with hand-held games with liquid crystal displays; keyboards exclusively for use with hand-held games with liquid 
crystal displays; mouse exclusively for use with hand-held games with liquid crystal displays.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; toy action figures; cards for trading card games; mini-car toys; toy model rockets; astronaut-
shaped toys; battery-powered computer game with LCD screen; electronic games for the teaching of children; electronic 
targets for games and sports; electronic action toys; home video game machines; handset cradles for home video game 
machines; game controllers for home video game machines; joysticks exclusively for use with home video game 
machines; protective carrying cases specially adapted for handheld video games; thin film for protecting displays of 
hand-held games with liquid crystal displays; hand-held games with liquid crystal displays; support stands exclusively for
use with hand-held games with liquid crystal displays; model toys; radio control receivers and transmitters for model 
toys; motor controllers for model toys; dolls; dice games; game cards; game equipment; chess games; checker sets; 
playing cards; trading card games; dominoes; conjuring apparatus; billiard equipment; chest expanders; golf ball 
markers; golf clubs; golf bags; surf boards; ski cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; 
rackets for tennis or badminton; guts for rackets for tennis or badminton; racket cases for tennis or badminton; roller 
skates; stationary exercise bicycles and rollers therefor; waterskis; baseball gloves; archery bows; fishing rods; fishing 
tackle.

Cl.38;Electronic exchange of data stored in databases accessible via telecommunication networks; providing Internet 
chatrooms; providing telecommunications connections to the Internet; providing telecommunications connections to a 
global computer network; rental of access time to global computer networks by electronic computer terminals, video 
game consoles or hand-held games with liquid crystal displays; computer aided transmission of message and images; 
automatic transmission of digital data by telecommunication; electronic exchange of image and sound data via a video-
on-demand service; communication by electronic computer terminals, video game consoles or hand-held games with 
liquid crystal displays; broadcasting services and provision of telecommunication access to video and audio content 
provided via a video-on-demand service via the Internet; communication by mobile telephone; digital transmission 
services for audio and video data; consulting in the field of telecommunication services, namely, transmission of voice, 
data, and documents via telecommunications networks; providing e-mail services; communication by computer 
terminals; communication by telephone; transmission services for transmitting video content stored on data storage area 
of users" servers to users" video game consoles, hand-held games with liquid crystal displays, cellular phones, set-top 
boxes and computer terminals via a video-on-demand service; television broadcasting; cable television broadcasting; 
radio broadcasting; broadcasting of television programmes provided via a video-on-demand; news agency services for 
electronic transmission; rental of telecommunication equipment including telephones and facsimile apparatus; rental of 
telecommunication equipment for accessing to communication networks.

Cl.41;Online educational examination services; analyzing educational mathematic tests score and data for others; 
providing information about online education; educational and instruction services relating to arts and crafts; sports 
instruction services; educational and training services relating to games; arranging of seminars; organization of 
seminars; providing on-line electronic publications in the field of music, not downloadable; providing on-line electronic 
publications in the field of game, not downloadable; providing on-line electronic publications in the nature of magazines 
in the field of art, not downloadable; providing on-line electronic publication in the nature of encyclopedia, not 
downloadable; providing non-downloadable electronic publications of pages and contents of dictionaries, encyclopedias, 
pictorial books and photo books by automatic search according to keywords requested from databases accumulated 
information data about the dictionaries, encyclopedias, pictorial books and photo books via computer networks; 
providing non-downloadable electronic magazines of articles and columns by automatic search according to pre-
registered keywords via computer networks; providing non-downloadable electronic publications of pages and contents 
of books in the field of art and music by automatic search according to keywords requested from databases storing 
information about books in the field of the art and music via the Internet or computer networks by computer terminals; 
services of reference libraries for books and magazines non-downloadable via computer networks; providing on-line, 
non-downloadable, electronic dictionary, books and magazines via an electronic mail; providing non-downloadable 
electronic publications, namely, electronic dictionaries, electronic books in the field of computer games, movies and 
entertainment videos and electronic magazines in the field of computer games, movies and entertainment videos; 
providing non-downloadable electronic publications in the nature of manuals in the field of video game machines and 
computer game programs; services of reference libraries for literature and documentary records; book rental; publication 
of books; providing non-downloadable still images, moving pictures, still images with sounds, audio animations and 
video images via communications networks by means of mobile phones; movie showing, movie film production, or movie 
film distribution; providing information for movie showing, movie film production, or movie film distribution; 
entertainment services, namely, providing non-downloadable images, pictures, sounds and music on the Internet or via 
computer networks via telecommunication networks; organization of competitions of on-line computer games; 
entertainment services, namely, providing on-line non-downloadable computer games and video games via mobile phone, 
mobile computer terminals, home video game machines and set-top boxes; providing on-line entertainment information 
relating to computer and video games via mobile phone, mobile computer terminals, home video game machines and set-
top boxes; entertainment services, namely, providing online non-downloadable interactive games, computer games, video
games and electronic games; entertainment services, namely, providing online non-downloadable interactive computer 
games and video games which are running on the web server based on the demand of the Internet users; entertainment 
services, namely, providing online non-downloadable computer games and video games via home video game machines, 
hand-held games with liquid crystal displays, cellular phones, television sets connected to network, DVD players 
connected to network, set-top boxes and computers; entertainment services, namely, providing on-line non-downloadable
computer games and video games that may be accessed by network users via mobile phones and computers; 
entertainment services, namely, providing on-line interactive computer games and video games that may be accessed by 
network via mobile phones and Internet; entertainment services, namely, providing on-line non-downloadable computer 
games and video games that may be accessed by network via mobile phones and Internet; provision of movie, television 
and music video entertainment on an interactive web site via mobile phones and Internet; entertainment services, namely, 
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providing online electronic games; entertainment services, namely, providing electronic games online in mobile wireless 
form and through computer software platforms for social networking that may be accessed via the Internet, computers 
and wireless devices; entertainment services, namely, providing electronic games online in mobile wireless form and 
through computer software platforms for social networking that may be accessed via the Internet, computers and wireless
devices, for play on external display screens, televisions, monitors, and game consoles; entertainment services, namely, 
providing temporary use of non-downloadable electronic games through cloud computing environments that may be 
accessed via computers and wireless devices, and through computer software platforms for social networking that may 
be accessed via the Internet, computers and wireless devices; game services provided on-line from a computer network; 
entertainment services, namely, providing online quizzes; entertainment services, namely, providing online quiz games; 
entertainment services, namely, providing online non-downloadable interactive computer and video game programs for 
quizzes which are running on the web server based on the demand of the Internet users; entertainment services, namely, 
providing on-line non-downloadable quiz games that may be accessed by network users via mobile phones and 
computers; entertainment services, namely, providing on-line interactive quiz games that may be accessed by network via
mobile phones and Internet; rental of memory medium recorded game programs for home video game machines and 
electronic game machines with liquid crystal display; rental of memory medium recorded game programs; rental of toys; 
rental of amusement machines and apparatus; rental of game machines and apparatus.
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2860416    19/06/2014
[International Registration No. : 1204531]
PM S.R.L.
Via Garibaldi, 16 I-30030 VIGONOVO (VE) IT

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasives; eau de Cologne; lavender 
water; toilet water; scented water; nail art stickers; adhesives for cosmetic purposes; adhesives for affixing false hair; 
adhesives for affixing false eyelashes; scouring solutions; ammonia [volatile alkali] [detergent]; aloe vera preparations for 
cosmetic purposes; amber [perfume]; starch glaze for laundry purposes; fabric softeners for laundry use; canned 
pressurized air for cleaning and dusting purposes; aromatics [essential oils]; flavorings for beverages [essential oils]; 
cake flavourings [essential oils]; astringents for cosmetic purposes; balms other than for medical purposes; bases for 
flower perfumes; joss sticks; cotton sticks for cosmetic purposes; make-up; whiting; laundry blueing; javelle water; 
laundry bleach; carbides of metal [abrasives]; silicon carbide [abrasive]; polishing paper; emery paper; sandpaper; 
abrasive paper; volcanic ash for cleaning; non-slipping wax for floors; shoemakers" wax; depilatory wax; mustache wax; 
laundry wax; polishing wax; floor wax; tailors" wax; shoe wax; polish for furniture and flooring; false eyelashes; make-up 
powder; hair dyes; colorants for toilet purposes; corundum [abrasive]; quillaia bark for washing; cosmetics; cosmetics 
for animals; cosmetic preparations for eyelashes; eyebrow cosmetics; cosmetic creams; shoe cream; waxes for leather; 
polishing creams; skin whitening creams; washing soda, for cleaning; bleaching preparations [decolorants] for cosmetic 
purposes; dentifrices; deodorants for pets; deodorants for human beings or for animals; detergents other than for use in 
manufacturing operations and for medical purposes; diamantine [abrasive]; heliotropine; badian essence; mint essence 
[essential oil]; oil of turpentine for degreasing; bergamot oil; ethereal essences; drying agents for dishwashing machines; 
extracts of flowers [perfumes]; massage gels other than for medical purposes; dental bleaching gels; petroleum jelly for 
cosmetic purposes; geraniol; cleaning chalk; greases for cosmetic purposes; henna [cosmetic dye]; incense; ionone 
[perfumery]; hair spray; nail polish; almond milk for cosmetic purposes; cleansing milk for toilet purposes; scented wood;
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non-slipping liquids for floors; windscreen cleaning liquids; soda lye; after-shave lotions; hair lotions; lotions for 
cosmetic purposes; lip glosses; shoe polish; mascara; beauty masks; eyebrow pencils; cosmetic pencils; mint for 
perfumery; decorative transfers for cosmetic purposes; musk [perfumery]; cosmetic kits; neutralizers for permanent 
waving; oils for toilet purposes; ethereal oils; essential oils of cedarwood; essential oils of lemon; oils for perfumes and 
scents; oils for cleaning purposes; oils for cosmetic purposes; essential oils of citron; gaultheria oil; jasmine oil; lavender 
oil; almond oil; rose oil; cotton wool for cosmetic purposes; pastes for razor strops; cobblers" wax; hydrogen peroxide 
for cosmetic purposes; smoothing stones; polishing stones; pumice stone; alum stones [astringents]; shaving stones 
[astringents]; pomades for cosmetic purposes; potpourris [fragrances]; sun-tanning preparations [cosmetics]; cosmetic 
preparations for baths; douching preparations for personal sanitary or deodorant purposes [toiletries]; laundry glaze; 
preparations for cleaning dentures; polishing preparations; hair waving preparations; denture polishes; sunscreen 
preparations; preparations for unblocking drain pipes; scale removing preparations for household purposes; cosmetic 
preparations for slimming purposes; color-brightening chemicals for household purposes [laundry]; antistatic 
preparations for household purposes; cosmetic preparations for skin care; depilatories; perfumery; laundry preparations; 
antiperspirants [toiletries]; grinding preparations; shining preparations [polish]; preparations to make shiny the leaves of 
plants; fumigation preparations [perfumes]; dry-cleaning preparations; make-up preparations; leather preservatives 
[polishes]; mouth washes, not for medical purposes; nail care preparations; cleaning preparations; shaving preparations; 
toiletries; smoothing preparations [starching]; laundry soaking preparations; sachets for perfuming linen; wallpaper 
cleaning preparations; rust removing preparations; leather bleaching preparations; degreasers other than for use in 
manufacturing processes; make-up removing preparations; paint stripping preparations; lacquer-removing preparations; 
color-removing preparations; varnish-removing preparations; perfumes; air fragrancing preparations; lipsticks; polishing 
rouge; safrol; laundry starch; bath salts, not for medical purposes; bleaching salts; almond soap; shaving soap; cakes of 
soap; soaps; soap for foot perspiration; antiperspirant soap; deodorant soap; disinfectant soap; medicated soap; soap 
for brightening textile; shampoos; shampoos for pets; dry shampoos; stain removers; emery; bleaching soda; furbishing 
preparations; breath freshening sprays; breath freshening strips; cloths impregnated with a detergent for cleaning; floor 
wax removers [scouring preparations]; talcum powder, for toilet use; sandcloth; emery cloth; glass cloth; terpenes 
[essential oils]; cosmetic dyes; beard dyes; tissues impregnated with cosmetic lotions; turpentine, for degreasing; tripoli 
stone for polishing; false nails.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; clothing for protection against fire; particle accelerators; accumulators, 
electric; batteries, electric, for vehicles; adding machines; aerometers; electronic agendas; stills for laboratory 
experiments; alcoholmeters; alidades; altimeters; loudspeakers; ammeters; retorts" stands; calibrating rings; 
anemometers; anodes; aerials; anticathodes; apertometers [optics]; high-frequency apparatus; heat regulating apparatus; 
apparatus to check franking; chromatography apparatus for laboratory use; diffraction apparatus [microscopy]; 
apparatus for fermentation [laboratory apparatus]; glass covered with an electrical conductor; centering apparatus for 
photographic transparencies; intercommunication apparatus; ionization apparatus not for the treatment of air or water; 
precision measuring apparatus; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
projection apparatus; radiological apparatus for industrial purposes; naval signalling apparatus; remote control 
apparatus; apparatus and installations for the production of X-rays, not for medical purposes; sounding apparatus and 
machines; chemistry apparatus and instruments; apparatus and instruments for physics; weighing apparatus and 
instruments; surveying apparatus and instruments; nautical apparatus and instruments; optical apparatus and 
instruments; apparatus and instruments for astronomy; electric apparatus for commutation; regulating apparatus, 
electric; measuring devices, electric; monitoring apparatus, electric; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; heliographic apparatus; blueprint apparatus; 
cameras [photography]; global positioning system [GPS] apparatus; juke boxes, musical; air analysis apparatus; drying 
apparatus for photographic prints; amplifiers; food analysis apparatus; gas testing instruments; testing apparatus not for 
medical purposes; data processing apparatus; enlarging apparatus [photography]; audiovisual teaching apparatus; 
diagnostic apparatus, not for medical purposes; distillation apparatus for scientific purposes; phototelegraphy apparatus; 
speed measuring apparatus [photography]; sound recording apparatus; time recording apparatus; distance recording 
apparatus; breathing apparatus, except for artificial respiration; sound reproduction apparatus; railway traffic safety 
appliances; sound transmitting apparatus; glazing apparatus for photographic prints; distance measuring apparatus; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; slide projectors; X-ray 
apparatus not for medical purposes; chargers for electric batteries; electric discharge tubes, other than for lighting; 
oxygen transvasing apparatus; radios; vehicle radios; breathing apparatus for underwater swimming; teaching apparatus;
demagnetizing apparatus for magnetic tapes; stereoscopic apparatus; telephone apparatus; distribution boxes 
[electricity]; optical goods; gauges; containers for contact lenses; spectacle cases; eyeglass cases; containers for 
microscope slides; cases especially made for photographic apparatus and instruments; actinometers; fire engines; 
shutter releases [photography]; whistle alarms; sound alarms; anti-theft warning apparatus; automatic indicators of low 
pressure in vehicle tires; fire alarms; spools [photography]; rods for water diviners; washing trays [photography]; 
distribution consoles [electricity]; barometers; weighbridges; fire beaters; fire boats; anode batteries; batteries for 
lighting; batteries, electric; betatrons; scales; precision balances; binoculars; electromagnetic coils; choking coils 
[impedance]; coils, electric; marking buoys; signalling buoys; bags adapted for laptops; tone arms for record players; 
encoded identification bracelets, magnetic; directional compasses; marine compasses; decorative magnets; calculating 
machines; pocket calculators; calipers; screw-tapping gauges; slide calipers; shoes for protection against accidents, 
irradiation and fire; socks, electrically heated; juke boxes for computers; decompression chambers; darkrooms 
[photography]; signal bells; bells [warning devices]; alarm bells, electric; electric door bells; push buttons for bells; 
telescopes; sighting telescopes for firearms; petri dishes; battery chargers; identity cards, magnetic; integrated circuit 
cards [smart cards]; video game cartridges; protective helmets; protective helmets for sports; riding helmets; battery jars;
branch boxes [electricity]; battery boxes; switchboxes [electricity]; surveying chains; eyeglass chains; cathodes; fibre 
[fiber (Am.)] optic cables; coaxial cables; starter cables for motors; cables, electric; galvanic cells; photovoltaic cells; 
laboratory centrifuges; radio pagers; USB flash drives; dna chips; buzzers; cyclotrons; cinematographic film, exposed; 
cinematographic cameras; safety restraints, other than for vehicle seats and sports equipment; cell phone straps; life 
belts; integrated circuits; printed circuits; hourglasses; magnetic encoders; couplings, electric; collectors, electric; road 
signs, luminous or mechanical; acoustic couplers; couplers [data processing equipment]; commutators; compact discs 
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[audio-video]; comparators; compasses [measuring instruments]; laptop computers; notebook computers; capacitors; 
optical condensers; electricity conduits; acoustic conduits; conductors, electric; traffic cones; connections for electric 
lines; connectors [electricity]; milage recorders for vehicles; waling glasses; revolution counters; pedometers; meters; 
contacts, electric; speed checking apparatus for vehicles; converters, electric; fire blankets; covers for electric outlets; 
eyeglass cords; digital photo frames; cupels [laboratory]; chronographs [time recording apparatus]; measuring spoons; 
headphones; sleeves for laptops; densimeters; densitometers; diaphragms [acoustics]; diaphragms [photography]; slides
[photography]; dynamometers; light-emitting diodes [LED]; floppy disks; phonograph records; calculating disks; disks, 
magnetic; optical discs; compact discs [read-only memory]; reflecting discs for wear, for the prevention of traffic 
accidents; animated cartoons; anti-interference devices [electricity]; cathodic anti-corrosion apparatus; steering 
apparatus, automatic, for vehicles; protection devices against X-rays, not for medical purposes; protection devices for 
personal use against accidents; cleaning apparatus for phonograph records; life saving apparatus and equipment; 
electric apparatus for remote ignition; apparatus for changing record player needles; balancing apparatus; apparatus for 
editing cinematographic film; ticket dispensers; dosimeters; computers; electrolysers; transmitters of electronic signals; 
transmitting sets [telecommunication]; epidiascopes; ergometers; exposure meters [light meters]; drying racks 
[photography]; fire-extinguishing apparatus; electronic tags for goods; temperature indicator labels, not for medical 
purposes; downloadable image files; downloadable music files; plumb lines; light conducting filaments [optical fibers 
[fibres]]; identification threads for electric wires; copper wire, insulated; wires, electric; fuse wire; magnetic wires; 
telephone wires; telegraph wires; filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for 
photography; signalling whistles; dog whistles; flash-bulbs [photography]; ovens for laboratory use; photocopiers 
[photographic, electrostatic, thermic]; photometers; frequency meters; fuses; galena crystals [detectors]; galvanometers; 
gasometers [measuring instruments]; knee-pads for workers; record players; bullet-proof waistcoats; grids for batteries; 
identification sheaths for electric wires; sheaths for electric cables; asbestos gloves for protection against accidents; 
gloves for protection against X-rays for industrial purposes; gloves for protection against accidents; gloves for divers; 
hydrometers; hygrometers; theft prevention installations, electric; incubators for bacteria culture; water level indicators; 
quantity indicators; temperature indicators; petrol gauges; clinometers; electric loss indicators; speed indicators; 
vacuum gauges; armatures [electricity]; asbestos clothing for protection against fire; clothing for protection against 
accidents, irradiation and fire; garments for protection against fire; inductors [electricity]; signs, luminous; mechanical 
signs; electric installations for the remote control of industrial operations; interfaces for computers; circuit closers; 
switches, electric; circuit breakers; inverters [electricity]; hands free kits for phones; optical lamps; darkroom lamps 
[photography]; flashlights [photography]; blinkers [signalling lights]; fire hose nozzles; magic lanterns; signal lanterns; 
lasers, not for medical purposes; lactodensimeters; contact lenses; lens hoods; magnifying glasses [optics]; correcting 
lenses [optics]; optical lenses; spectacle lenses; bar code readers; compact disc players; disk drives for computers; DVD 
players; readers [data processing equipment]; portable media players; optical character readers; limiters [electricity]; 
ducts [electricity]; spirit levels; mercury levels; surveyors" levels; levels [instruments for determining the horizontal]; 
traffic-light apparatus [signalling devices]; money counting and sorting machines; dictating machines; invoicing 
machines; weighing machines; punched card machines for offices; voting machines; magnets; video recorders; cassette 
players; wind socks for indicating wind direction; crash test dummies; junction sleeves for electric cables; manometers; 
protective masks; divers" masks; solderers" helmets; respirators, other than for artificial respiration; materials for 
electricity mains [wires, cables]; electronic pens [visual display units]; coin-operated mechanisms for television sets; 
mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; diaphragms for 
scientific apparatus; computer memory devices; dressmakers" measures; rules [measuring instruments]; metronomes; 
microphones; micrometers; microprocessors; microscopes; microtomes; time switches, automatic; viewfinders, 
photographic; measuring apparatus; pressure measuring apparatus; measures; furniture especially made for 
laboratories; modems; monitors [computer hardware]; monitors [computer programs]; spectacle frames; eyeglass 
frames; terminals [electricity]; mouse [data processing equipment]; head cleaning tapes [recording]; magnetic tapes; 
sound recording strips; videotapes; objectives [lenses] [optics]; lenses for astrophotography; pince-nez; anti-glare 
glasses; sunglasses; goggles for sports; spectacles [optics]; eyepieces; ohmmeters; holograms; wavemeters; time 
clocks [time recording devices]; oscillographs; octants; step-up transformers; shutters [photography]; ozonisers 
[ozonators]; rods [surveying instruments]; meteorological balloons; abacuses; life jackets; signalling panels, luminous or 
mechanical; spark-guards; lightning arresters; asbestos screens for firemen; parking meters; X-ray films, exposed; films, 
exposed; periscopes; acid hydrometers; acidimeters for batteries; lactometers; letter scales; salinometers; weights; chips 
[integrated circuits]; wafers for integrated circuits; stands for photographic apparatus; galvanic batteries; solar batteries; 
sounding leads; plumb bobs; pipettes; pyrometers; plates for batteries; planimeters; plotters; wrist rests for use with 
computers; polarimeters; fire pumps; plugs, sockets and other contacts [electric connections]; prisms [optics]; computer 
programs [downloadable software]; computer operating programs, recorded; computer programmes [programs], 
recorded; teeth protectors; test tubes; electronic publications, downloadable; light-emitting electronic pointers; control 
panels [electricity]; switchboards; distribution boards [electricity]; radar apparatus; current rectifiers; x-ray photographs, 
other than for medical purposes; protractors [measuring instruments]; electrified fences; tape recorders; cash registers; 
pressure indicators; voltage surge protectors; speed regulators for record players; voltage regulators for vehicles; stage 
lighting regulators; slide-rules; carpenters" rules; relays, electric; rheostats; resistances, electric; respirators for filtering 
air; nets for protection against accidents; life nets; screens for photoengraving; audio- and video-receivers; telephone 
receivers; reducers [electricity]; refractometers; refractors; rulers [measuring instruments]; personal stereos; detectors; 
smoke detectors; false coin detectors; metal detectors for industrial or military purposes; balances [steelyards]; 
electrified rails for mounting spot lights; saccharometers; sounding lines; jigs [measuring instruments]; life buoys; 
satellites for scientific purposes; diving suits; fire escapes; marine depth finders; scanners [data processing equipment]; 
cabinets for loudspeakers; junction boxes [electricity]; printed circuit boards; fluorescent screens; screens 
[photography]; workmen"s protective face-shields; projection screens; radiology screens for industrial purposes; signals,
luminous or mechanical; fog signals, non-explosive; beacons, luminous; hemline markers; answering machines; semi-
conductors; wire connectors [electricity]; locks, electric; sextants; spherometers; photographic racks; simulators for the 
steering and control of vehicles; sirens; computer game software; computer software, recorded; logs [measuring 
instruments]; sulphitometers; sonars; probes for scientific purposes; sound locating instruments; mirrors for inspecting 
work; mirrors [optics]; egg-candlers; spectrograph apparatus; spectroscopes; peepholes [magnifying lenses] for doors; 
automated teller machines [ATM]; sprinkler systems for fire protection; printers for use with computers; radiotelephony 
sets; radiotelegraphy sets; stereoscopes; retorts; nose clips for divers and swimmers; stroboscopes; instruments 
containing eyepieces; azimuth instruments; alarms; observation instruments; boiler control instruments; cosmographic 
instruments; levelling instruments; measuring instruments; material testing instruments and machines; mathematical 
instruments; meteorological instruments; cases fitted with dissecting instruments [microscopy]; navigational 
instruments; surveying instruments; downloadable ring tones for mobile phones; holders for electric coils; sound 
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recording carriers; magnetic data media; optical data media; electronic notice boards; tachometers; film cutting 
apparatus; ear plugs for divers; mouse pads; resuscitation mannequins [teaching apparatus]; pressure indicator plugs for
valves; taximeters; computer keyboards; plane tables [surveying instruments]; carriers for dark plates [photography]; 
frames for photographic transparencies; teleprompters; facsimile machines; portable telephones; telegraphs [apparatus]; 
telemeters; telerupters; teleprinters; television apparatus; safety tarpaulins; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; encoded magnetic cards; masts for wireless aerials; totalizators; 
electronic pocket translators; transistors [electronic]; transformers [electricity]; transmitters [telecommunication]; 
telephone transmitters; transponders; tripods for cameras; vehicle breakdown warning triangles; triodes; horns for 
loudspeakers; marking gauges [joinery]; X-ray tubes not for medical purposes; speaking tubes; capillary tubes; pitot 
tubes; neon signs; fire hose; protective suits for aviators; central processing units [processors]; magnetic tape units for 
computers; computer peripheral devices; urinometers; vacuum tubes [radio]; amplifying tubes; solenoid valves 
[electromagnetic switches]; thermionic tubes; light dimmers [regulators], electric; variometers; laboratory trays; verniers; 
clothing especially made for laboratories; graduated glassware; optical glass; camcorders; video cassettes; video 
screens; video telephones; viscosimeters; anti-glare visors; micrometer screws for optical instruments; voltmeters; 
walkie-talkies; styli for record players; life-saving rafts; lighting ballasts.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; clothing 
for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; bandoliers; harness for animals; 
alpenstocks; walking sticks; umbrella sticks; vanity cases, not fitted; trunks [luggage]; travelling trunks; bags; sling bags 
for carrying infants; bags for sports; chain mesh purses; tool bags of leather, empty; purses; handbags; travelling sets 
[leatherware]; bridles [harness]; bridoons; gut for making sausages; straps for soldiers" equipment; kid; game bags 
[hunting accessories]; briefcases; school bags; leatherboard; cases, of leather or leatherboard; halters; girths of leather; 
collars for animals; horse collars; coverings of skins [furs]; horse blankets; leather laces; leather straps; straps of leather 
[saddlery]; harness straps; straps for skates; leather, unworked or semi-worked; horseshoes; leather twist; moleskin 
[imitation of leather]; umbrella covers; whips; knee-pads for horses; casings, of leather, for springs; covers for horse-
saddles; pads for horse saddles; leather trimmings for furniture; harness fittings; leather leads; imitation leather; walking 
cane handles; umbrella handles; suitcase handles; slings for carrying infants; pouch baby carriers; cat o" nine tails; chin 
straps, of leather; bits for animals [harness]; muzzles; parasols; blinders [harness]; umbrellas; pelts; cattle skins; curried 
skins; chamois leather, other than for cleaning purposes; fur; goldbeaters" skin; parts of rubber for stirrups; card cases 
[notecases]; music cases; pocket wallets; reins; net bags for shopping; furniture coverings of leather; haversacks; nose 
bags [feed bags]; pouches, of leather, for packaging; bags for campers; beach bags; travelling bags; bags for climbers; 
shopping bags; wheeled shopping bags; boxes of leather or leather board; boxes of vulcanised fibre; hat boxes of 
leather; butts [parts of hides]; walking stick seats; riding saddles; stirrups; stirrup leathers; umbrella or parasol ribs; 
frames for umbrellas or parasols; handbag frames; traces [harness]; valises; suitcases; attaché cases; garment bags for 
travel; valves of leather; backpacks.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists" clothing; cyclists" 
clothing; clothing for gymnastics; dresses; dressing gowns; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; anti-sweat underwear; smocks; boas 
[necklets]; teddies [undergarments]; suspenders; studs for football boots; corsets [underclothing]; galoshes; skull caps; 
footwear; boots for sports; stockings; sweat-absorbent stockings; slippers; socks; breeches for wear; short-sleeve shirts;
shirts; stuff jackets [clothing]; bodices [lingerie]; hats; top hats; paper hats [clothing]; coats; hoods [clothing]; hat frames 
[skeletons]; footmuffs, not electrically heated; belts [clothing]; money belts [clothing]; tights; shoulder wraps; detachable 
collars; camisoles; headgear for wear; collar protectors; ear muffs [clothing]; layettes [clothing]; corselets; suits; beach 
clothes; masquerade costumes; neckties; ascots; bathing caps; shower caps; headbands [clothing]; pocket squares; 
scarfs; fittings of metal for footwear; ready-made linings [parts of clothing]; gabardines [clothing]; spats; jackets 
[clothing]; fishing vests; garters; skirts; jumper dresses; aprons [clothing]; girdles; gloves [clothing]; mittens; ski gloves; 
welts for footwear; waterproof clothing; ready-made clothing; paper clothing; knitwear [clothing]; jerseys [clothing]; leg 
warmers; leggings [trousers]; liveries; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; maniples; pelerines; 
mantillas; sleep masks; skorts; miters [hats]; pants; bathing trunks; vests; babies" pants [clothing]; trousers; parkas; 
pelisses; furs [clothing]; shirt yokes; chasubles; pyjamas; cuffs; ponchos; pullovers; tips for footwear; stocking 
suspenders; sock suspenders; brassieres; heelpieces for footwear; heelpieces for stockings; sandals; bath sandals; 
saris; sarongs; shoes; esparto shoes or sandals; bath slippers; gymnastic shoes; beach shoes; football boots; sports 
shoes; ski boots; shawls; sashes for wear; underpants; lace boots; wimples; topcoats; outerclothing; dress shields; 
gaiter straps; petticoats; slips [undergarments]; shirt fronts; half-boots; boots; fur stoles; soles for footwear; inner soles; 
heels; pockets for clothing; tee-shirts; togas; footwear uppers; boot uppers; turbans; wet suits for water-skiing; 
combinations [clothing]; uniforms; veils [clothing]; cap peaks; wooden shoes.
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2860482    28/05/2014
[International Registration No. : 1215923]
THE INTERNATIONAL SOCIETY ON THROMBOSIS AND HAEMOSTASIS, INC.
610 Jones Ferry Road, Suite 205 Carrboro NC 27510 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.16;Printed educational materials in the fields of biomedical science and medicine.

Cl.42;Providing research information in the field of biomedical science.

Cl.44;Providing information in the field of medicine.
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2871593    01/07/2014
[International Registration No. : 1203995]
RHINO RACK AUSTRALIA PTY LIMITED
3 Pike Street RYDALMERE NSW 2116 Australia

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.6;Cable straps of metal; straps of metal; straps, bands, braces, cables and harnesses impregnated with metal, straps 
lined with metal; metallic webbing straps; metallic webbing belts for handling loads; protective metal edging for straps; 
braces, belts, bands, cables and harnesses, of metal for handling loads; cam buckle tighteners of metal; pipe clamps of 
metal; winch tensioners of metal; straps, bands, braces, cables and harnesses reinforced with metal.

Cl.12;Automotive spare parts and accessories including non-electrical automotive accessories namely roof racks, ski 
carriers, water craft carriers, sporting goods carriers, ladder carriers, bike carriers, luggage carriers, roof top boxes and 
mountings for roof racks and roof bars; vehicle and trailer hitches; trailer hitch receivers; cargo carriers for vehicles and 
trailers; truck bed extenders; trailers for vehicles; trailer hitch mounts and balls, sway controls, hitch balls, hitch ball 
covers, couplers, safety chains, clips, tow hooks, pintle hooks, pole tongue adapters, and towing bars; bicycle carriers; 
bicycle carrier adapters; torsion hitch kits including receiver tubing, receiver tube covers, hook-up brackets; hitch boxes, 
bolts and angles; license plate brackets, hood shields, vehicle side window vent shades, tube steps, brush bars, tonneau 
covers, truck bed covers, taillight covers, vehicle side window louvres, cargo carrier nets, cargo barriers, dog guards, 
roof rails and side view mirrors; hub caps; vehicle canopies and hardtops.

Cl.22;Awnings for tents; bags made of textile for the storage of tents; camping tents; tents; tents (awnings) for 
caravans; tents (awnings) for vehicles; tents for camping; tents for mountaineering; tents for use as an adjunct to 
vehicles; tents made of textile materials; awnings; awnings of synthetic materials; awnings of textile; beach awnings and 
canopies, not of metal; canopies (awnings); market awnings and canopies, not of metal; shade awnings and canopies, not 
of metal; tents (awnings) for caravans; tents (awnings) for vehicles; canopy awning incorporating a clothesline.
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Priority claimed from 07/01/2014; Application No. : 14/4058895 ;France 

2872368    03/07/2014
[International Registration No. : 1219925]
GENOSCREEN
1 rue du Professeur Calmette F-59000 LILLE France

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industry, science, research, biological, biochemical and biotechnological products and preparations 
for research, industry and for diagnostics not for medical or veterinary purposes, chemical reagents for scientific or 
industrial use; molecules from biotechnologies; cells; cell lines; proteins; antibodies; antigens; enzymes; nucleic 
sequences; microorganisms; viruses, bacteriological and biological or viral preparations not for medical or veterinary 
purposes; biotechnological preparations and products for research and diagnostics for industrial purposes, chemical 
reagents for industrial purposes.

Cl.5;Medical, pharmaceutical and veterinary products; biotechnological preparations and products for research and 
diagnostics for medical, pharmaceutical and veterinary purposes, chemical reagents for medical, pharmaceutical and 
veterinary purposes; sanitary products for medical purposes; molecules from biotechnologies; cells; cell lines; proteins; 
antibodies; antigens; enzymes; nucleic sequences; microorganisms; viruses, bacteriological and biological or viral 
preparations for medical, pharmaceutical or veterinary purposes.

Cl.10;Medical and veterinary apparatus and instruments; kits for use in testing for medical and veterinary purposes.
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Priority claimed from 30/01/2014; Application No. : 012549465 ;European Union 

2873287    08/07/2014
[International Registration No. : 1220080]
PROVEPHARM LIFE SOLUTIONS
22 rue Marc Donadille F-13013 Marseille FR

Address for service in India/Attorney address:
N. MAHABIR
Litmus Legal, 405, Mercantile House, 15, Kasturba Gandhi Marg, New Delhi - 110001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and sanitary products for medical purposes, excluding eye care preparations; methylene 
blue for medical use; methylene blue solutions for medical use.

Cl.10;Medical apparatus and instruments; apparatus and instruments for diagnostic purposes for medical use; 
injectors for medical use; ampules (receptacles) for medical use.
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Priority claimed from 18/12/2013; Application No. : 302013069201.2/24 ;Germany 

2873302    21/05/2014
[International Registration No. : 1220115]
COVESTRO DEUTSCHLAND AG
Kaiser-Wilhelm-Allee 60 51373 Leverkusen DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins, unprocessed plastics.

Cl.25;Clothing, footwear, headgear.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 17/09/2013; Application No. : 30 2013 051 106.9/07 ;Germany 

2873459    07/11/2013
[International Registration No. : 1220195]
THEEGARTEN PACTEC GMBH & CO KG
Breitscheidstrasse 46 01237 Dresden Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Packing machines, wrapping machines and parts thereof; packing installations mainly containing packing 
machines; machines for producing food and component parts thereof; stalk separators (machines); heel-making 
machines; suction machines for industrial purposes; separators; colour-washing machines; driving motors other than for 
land vehicles; fleshing machines; grain separators; metal drawing machines; binding apparatus for hay; printing 
machines for use on sheet metal; drilling machines; brewing machines; bread cutting machines; book binding apparatus 
and machines for industrial purposes; ironing machines; butter machines; steam engines; drainage machines; threshing 
machines; compressed air machines; printing machines; packaging machines; electromechanical machines for chemical 
industry; degreasers (machines); ore treating machines; labellers (machines); dyeing machines; painting machines; 
finishing machines; bottle sealing machines; bottle washing machines; bottle capping machines; braiding machines; 
meat choppers (machines); conveyors (machines); molding machines; milling machines; filling machines; embossing 
machines; blowing engines; grating machines for vegetables; reapers; machines for storage; storage systems 
(machines), in particular for packaged and unpackaged products; winnowers; corn and grain husking machines; die-
cutting and tapping machines; threading machines; foundry machines; engraving machines; stitching machines; planing 
machines; sizing machines; kneading machines; agricultural machines; leather paring machines; machines for chemical 
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industry; machines for beverage industry; machines for wood working; machines for processing plastics; machines for 
agriculture; metalworking machines; machines for the textile industry; sugar making machines; cord making machines; 
lace making machines; machines for making edible pastes; paring machines; milking machines; metalworking machines; 
dairy machines; flour mill machines; sewing machines; riveting machines; papermaking machines; paper machines; 
machines and apparatus for polishing; die-stamping machines; tympans; puddling machines; machines and apparatus 
for cleaning; trimming machines; beet cutting machines; agitators; hemming machines; satinizing machines; suction 
machines for industrial purposes; grain husking machines; sharpening machines; clippers (machines); beating machines;
trueing machines; cutters (machines); welding machines, electric; separators; sifters; spinning machines; dishwashers; 
stamping machines; darning machines; knitting machines; tobacco processing machines; dividing machines; bottle 
stoppering machines; wrapping machines; hosiery looms; sausage machines; filling machines; pulverisers (machines); 
cigarette machines for industrial purposes; cutting machines, also parts of machines with regard to all machines 
mentioned before; filling machines, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; closing machines, machines for folding and straightening of packaging and foil, in particular 
for hard boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble 
gum products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, 
preformed products like dishwasher and cleaning agent tabs and similarly formed products; machine for folding and 
raising cartons and folding boxes, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; machines for separating and conveying of packing materials or packing carton blanks and foil 
as well as result for magazines for receiving and dispensing of packaging, carton blanks and foil, in particular for hard 
boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble gum 
products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, 
preformed products like dishwasher and cleaning agent tabs and similarly formed products; machines for conveying and 
grouping of products to be packaged, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; conveyors, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products.

Cl.37;Installation services; installation, initial operation, maintenance and repair of machines and machinery for the 
production of food and in the packaging industry, in particular for hard boiled candy and preformed products, hard and 
soft caramel, toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, 
soup pills, soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent 
tabs and similarly formed products.

Cl.42;Development, design, technical machine and system check of packaging and wrapping machines, in particular for
hard boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble gum 
products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, 
preformed products like dishwasher and cleaning agent tabs and similarly formed products; technical advice, surveying, 
preparation of technical reports all related to packaging machines; computer programming, in particular for the control or 
modulation of packaging machines and machinery, in particular for hard boiled candy and preformed products, hard and 
soft caramel, toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, 
soup pills, soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent 
tabs and similarly formed products.
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Priority claimed from 17/09/2013; Application No. : 30 2013 051 105.0/07 ;Germany 

2873460    07/11/2013
[International Registration No. : 1220196]
THEEGARTEN PACTEC GMBH & CO KG
Breitscheidstrasse 46 01237 Dresden Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.WORD SMARTER.

Cl.7;Packing machines, wrapping machines and parts thereof; packing installations mainly containing packing 
machines; machines for producing food and component parts thereof; stalk separators (machines); heel-making 
machines; suction machines for industrial purposes; separators; colour-washing machines; driving motors other than for 
land vehicles; fleshing machines; grain separators; metal drawing machines; binding apparatus for hay; printing 
machines for use on sheet metal; drilling machines; brewing machines; bread cutting machines; book binding apparatus 
and machines for industrial purposes; ironing machines; butter machines; steam engines; drainage machines; threshing 
machines; compressed air machines; printing machines; packaging machines; electromechanical machines for chemical 
industry; degreasers (machines); ore treating machines; labellers (machines); dyeing machines; painting machines; 
finishing machines; bottle sealing machines; bottle washing machines; bottle capping machines; braiding machines; 
meat choppers (machines); conveyors (machines); molding machines; milling machines; filling machines; embossing 
machines; blowing engines; grating machines for vegetables; reapers; machines for storage; storage systems 
(machines), in particular for packaged and unpackaged products; winnowers; corn and grain husking machines; die-
cutting and tapping machines; threading machines; foundry machines; engraving machines; stitching machines; planing 
machines; sizing machines; kneading machines; agricultural machines; leather paring machines; machines for chemical 
industry; machines for beverage industry; machines for wood working; machines for processing plastics; machines for 
agriculture; metalworking machines; machines for the textile industry; sugar making machines; cord making machines; 
lace making machines; machines for making edible pastes; paring machines; milking machines; metalworking machines; 
dairy machines; flour mill machines; sewing machines; riveting machines; papermaking machines; paper machines; 
machines and apparatus for polishing; die-stamping machines; tympans; puddling machines; machines and apparatus 
for cleaning; trimming machines; beet cutting machines; agitators; hemming machines; satinizing machines; suction 
machines for industrial purposes; grain husking machines; sharpening machines; clippers (machines); beating machines;
trueing machines; cutters (machines); welding machines, electric; separators; sifters; spinning machines; dishwashers; 
stamping machines; darning machines; knitting machines; tobacco processing machines; dividing machines; bottle 
stoppering machines; wrapping machines; hosiery looms; sausage machines; filling machines; pulverisers (machines); 
cigarette machines for industrial purposes; cutting machines, also parts of machines with regard to all machines 
mentioned before; filling machines, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; closing machines, machines for folding and straightening of packaging and foil, in particular 
for hard boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble 
gum products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, 
preformed products like dishwasher and cleaning agent tabs and similarly formed products; machine for folding and 
raising cartons and folding boxes, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; machines for separating and conveying of packing materials or packing carton blanks and foil 
as well as result for magazines for receiving and dispensing of packaging, carton blanks and foil, in particular for hard 
boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble gum 
products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, 
preformed products like dishwasher and cleaning agent tabs and similarly formed products; machines for conveying and 
grouping of products to be packaged, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 

8435



soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products; conveyors, in particular for hard boiled candy and preformed products, hard and soft caramel, 
toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, soup pills, 
soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent tabs and 
similarly formed products.

Cl.37;Installation services; installation, initial operation, maintenance and repair of machines and machinery for the 
production of food and in the packaging industry, in particular for hard boiled candy and preformed products, hard and 
soft caramel, toffees, chewy candies, chewing gum and bubble gum products, chocolate products, jelly products, cereals, 
soup pills, soup cubes and other products, non-food products, preformed products like dishwasher and cleaning agent 
tabs and similarly formed products.

Cl.42;Development, design, technical machine and and system check of packaging and wrapping machines, in 
particular for hard boiled candy and preformed products, hard and soft caramel, toffees, chewy candies, chewing gum 
and bubble gum products, chocolate products, jelly products, cereals, soup pills, soup cubes and other products, non-
food products, preformed products like dishwasher and cleaning agent tabs and similarly formed products; technical 
advice, surveying, preparation of technical reports all related to packaging machines; computer programming, in 
particular for the control or modulation of packaging machines and machinery, in particular for hard boiled candy and 
preformed products, hard and soft caramel, toffees, chewy candies, chewing gum and bubble gum products, chocolate 
products, jelly products, cereals, soup pills, soup cubes and other products, non-food products, preformed products like 
dishwasher and cleaning agent tabs and similarly formed products.
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[International Registration No. : 1220217]
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Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely, books, handouts and workbooks in the field of corporate best practices, sales 
professional development, support and management; printed instructional and teaching material in the field of corporate 
best practices, sales professional development, support and management; books in the field of corporate best practices, 
sales professional development, support and management; printed periodical publications in the field of corporate best 
practices, sales professional development, support and management; leaflets about corporate best practices, sales 
professional development, support and management; printed forms and questionnaires on corporate best practices, sales
professional development, support and management; articles of stationery.

Cl.35;Analysis of market research data and statistics; business advisory services in the field of corporate best 
practices, sales professional development, support and management; business advisory services, consultancy and 
information; business data analysis; conducting business and market research surveys; business management advice 
and assistance; consultancy and expert services all relating to business, namely, business consulting services and 
business efficiency expert services; personnel management advice; data processing, data verification, namely, 
employment verification and data management for business purposes, namely, information and data compiling and 
analyzing relating to business management; commercial and personnel information services, namely, information about 
commercial management and information about personnel management; employment and personnel consultancy and 
management services; arranging and conducting business and commercial conferences; statistical studies, namely, 
compilation of statistics and provision of statistical information, all relating to personnel recruitment; career advice, 
namely, employment counseling in the field of sales opportunities; testing of individuals to determine employment skills; 
consultancy services relating to the assessment, development and application of human resource; business information 
and advisory services; preparations of business reports, all relating to the foregoing; information services, namely, 
providing educational information in the field of business; career advice, namely, providing employment information in 
the field of recruitment, careers, job resources and listing, and resumes; advertising, marketing and promotion services; 
collection and analysis of quality metric data for business purposes; providing business information, namely, commercial 
corporate and statistical information provided on-line from a computer database or the Internet.

Cl.41;Educational services, namely, conducting classes, seminars, lectures, workshops, in the field of corporate best 
practices, sales professional development, support and management and distribution of course material in connection 
therewith; educational services, namely, developing curriculum for others in the field of corporate best practices, sales 
professional development, support and management; educational services, namely, developing, arranging, and 
conducting educational conferences and programs and providing courses of instruction in the field of corporate best 
practices, sales professional development, support and management; educational services, namely, providing on-line 
classes, seminars, lectures, workshops in the field of corporate best practices, sales professional development, support 
and management; educational courses, instructional courses and training services in the field of business, personnel 
management, vocational testing and guidance, personality testing, and psychological examination; arranging and 
conducting educational and training conferences in the field of corporate best practices, sales professional development, 
support and management and seminars in the field of corporate best practices, sales professional development, support 
and management; production of sound and video recordings; lease and rental of instruction and teaching materials.

Cl.42;Providing online non-downloadable software for use by personnel to perform vocational testing and provide 
vocational guidance and to perform personality testing and psychological examination to assess career opportunities and 
aid in vocational placement; providing online non-downloadable software for automated training programs, for predictive 
sales analytics, for developing business and sales strategies, for performing sales effectiveness training and for 
reinforcing methodologies for sales effectiveness, for assessing sales opportunities, for developing business and sales 
strategies, for identifying and building strategic business and for customer relationship for collaboration among internal 
sales teams, and with customers, for automation of account plans and integration with customer relationship 
management (CRM) programs, for sales team performance analysis and forecasting, and for sales cycle and sales 
pipeline monitoring, analysis and forecasting in the field of corporate best practices, sales professional development, 
support, and management; computer services, namely, providing an interactive web site featuring technology that allows 
users to electronically gather, analyze and format data.
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Priority claimed from 07/11/2013; Application No. : 012290797 ;European Union 

2873614    15/04/2014
[International Registration No. : 1220364]
YUMI INTERNATIONAL LIMITED
13 Gorst Road, Park Royal London NW10 6LA United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics.

Cl.9;Covers and cases made of cloth, leather or imitations of leather or textile materials adapted or shaped to contain 
hand held computers, tablet computers, electronic notepads, electronic book readers, handheld mobile telephones; 
spectacles [glasses]; sunglasses; cases for spectacle [glasses] and sunglasses.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Bags; leather and imitations of leather, and goods made of these materials and not included in other classes; 
animal skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 08/11/2013; Application No. : TO2013C003314 ;Italy 

2873831    08/05/2014
[International Registration No. : 1220560]
CREATTIVITA' S.R.L.
Bastioni di Porta Volta, 11 I-20121 MILANO Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for database management; computer software for accessing information directories that may 
be downloaded from a global computer network; computer software for accessing to portals on the Internet for providing 
information relating to marketing; computer software for the creation of psychological testing; data processing 
equipment; electronic publications.

Cl.16;Books; guide books; printed training materials; printed educational materials; training manuals.

Cl.35;Marketing; marketing analysis and advisory services relating to marketing; marketing research; marketing 
studies; advertising consultancy; provision of marketing reports; marketing strategy planning; conducting marketing 
studies and market analysis; business management and organization consultancy; commercial assistance for the 
creation of commercial companies; advisory services relating to planning and business organization.

Cl.38;Providing access to platforms and portals on the Internet.

Cl.41;Conducting workshops for training; conducting training seminars; education, teaching and training; provision of 
educational courses and seminars for private individuals and companies in the field of management of business, of 
development of new products and of marketing; arranging of symposiums and workshops for training; publication of 
books.
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2874654    22/05/2014
[International Registration No. : 1221029]
OLEIFICIO ZUCCHI S.P.A.
VIA ACQUAVIVA, 12 I-26100 CREMONA Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.16;Advertising and information material of paper, printed publications, leaflets in relation to edible oils and fats, 
vinegar and condiments.

Cl.29;Edible oils and fats, preserved, dried and cooked olives, meat, fish, poultry and game; meat extracts; preserved, 
dried and cooked fruits and vegetables; jellies, jams, compotes; milk and milk products; margarine; cheese products; 
condensed tomatoes, tomato juice for cooking, tomato sauce; pickles; meat for making sauces; olive paste.

Cl.30;Vinegar, condiments, sauces (condiments); dressings for salad, mayonnaise, mustard, spices, coffee, tea, cocoa, 
sugar, rice; pasta and pasta-based preparations; pasta-based ready-made dishes; tapioca, sago, coffee substitutes; flour 
and preparations made from cereals, bread, pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt.
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[International Registration No. : 1221016]
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Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
mark to be used a whole.

Cl.29;Preserved, dried and cooked fruit and vegetables; candied fruits; jams; fruit jellies; fruit compotes; eggs; milk and
other dairy products; milk beverages, milk predominating; butter; creams (dairy products); whipped creams; crèmes 
brûlées; sweet desserts; fruit-based snack (foodstuff).

Cl.30;Coffee; tea; cocoa; sugar; artificial coffee; beverages based on cocoa, coffee, chocolate or tea; flour and 
preparations made from cereals; cereal-based snack (foodstuff); bread; bread-making products; toasted bread; toast; puff 
pastries; crackers; biscuits, cookies; rusks; buns, stuffed buns, chocolate-filled buns, fruit-filled buns, buns stuffed with 
cream; donuts, donuts, whether plain or filled, chocolate donuts, donuts containing fruit; viennese pastries; pains au 
chocolat; raisin breads; croissants; pains au lait; gingerbread; turnovers (pastries); pastries; mignardises (sweet or 
savory pastry); tarts; cakes; pancakes; waffles; macaroons; croutons, chocolate croutons, flavored croutons; petits fours 
(sweet or savory pastry); reductions (sweet or savory pastry); muffins (pastry); bagels (pastry); crumpets (pastry); 
breadsticks; blinis; fajitas; pita breads; donuts; scones; pancakes; triangles (pastry); couronnes (brioches), couronnes 
des rois (Epiphany Cake of the Kings) (pastry); cereal preparations; flat cakes, galettes des rois (Epiphany Cake of the 
Kings); chinese pastries; sweet or savory cakes for aperitifs; edible decorations for cakes (sugar confectionery); 
confectionery products; sugar confectionery; fruit jellies; sandwiches; edible ices; chocolate; honey; golden syrup; yeast;
baking powder; salt; mustard; vinegar; salad dressings; spices; dried cereal flakes; oat flakes; corn flakes; breakfast 
cereal; muesli; muesli bars; pies; quiches; pizzas; flavorings for cakes other than medicinal oils; aromatic preparations 
for food.

Cl.43;Food and drink catering; services for providing food and drink; provision of food and drink (food and drink for 
cocktail parties); provision of food and drink (food and drink for buffets); self-service restaurants; snack bars; coffee 
shops; cafeterias; bar services; brewery services; pancake houses; pizzerias.
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Proposed to be Used
IR DIVISION
Cl.37;Factory construction, namely cement factories, coal and metalworks; construction, installation, assembly, 
modification, commissioning, repair, maintenance and servicing of cement, coal and metallurgical installations.

Cl.42;Engineering, namely planning, construction, selection, composition and dimensioning of machine installation 
parts for the cement, coal and metal industries and design and programming of process automation installations; 
technical consultancy and project studies in the field of plant engineering, namely in the field of the cement, coal and 
metal industries; technical, geological and scientific surveys, namely in the field of the cement, coal and metal industries; 
land surveys; building contractor services, namely technical preparation of building projects, namely in the field of 
construction of industrial installations; physics (research), namely energy calculations and simulations of industrial 
processes, and calculation and simulations of mechanical distribution of energy in static and dynamic installation parts; 
chemistry services, namely material analysis; conducting of technical tests, namely conducting of stone crushing and 
dust classification; geological and scientific surveys; research in the field of environmental protection, in the field of 
chemistry, technology, mechanical engineering; civil engineering; all aforementioned services not in the field of welding 
and/or cutting.
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Priority claimed from 04/11/2013; Application No. : 86109156 ;United States of America 

2875742    30/04/2014
[International Registration No. : 1221503]
DOLBY LABORATORIES LICENSING CORPORATION
100 Potrero Avenue San Francisco, CA 94103 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Analog and digital sound and visual enhancing apparatus and software for use in connection with the processing, 
recording, reproduction, streaming, transmission, and reception of electronic or digital signals; alignment and test 
equipment for electronic apparatus; computer programs, computer software, computer hardware and components of 
computers and other digital devices used for generating, processing, measuring, analyzing, recording, amplifying, 
enhancing, reproducing, transmitting, controlling, testing, receiving and playing audio signals, files and sounds, and 
visual signals, files and images; multi-channel sound processors; digital signal processing chips; integrated circuits; 
cinema sound processors for motion picture sound tracks; motion picture cinematographic films; magnetic, optical and 
digital storage media, namely, pre-recorded computer discs, compact discs, audio discs, video discs, DVDs, high 
definition digital discs, high capacity optical discs, ultraviolet discs, optical and magneto-optical discs and downloadable 
audio and video recordings, embedded with a feature that digitally processes and enhances the recording and playback 
of audio sound, sound effects and sound tracks contained therein featuring music, sound effects, spoken word, 
entertainment and general information in the field of sports, travel, health, music, comedy, movies, education, games, 
fashion, video and computer games, television, radio, literature, politics, economy, finance, books, travel, entertainment 
in the field of music, comedy and variety shows, ecology, mathematics, science, language, news in the field of 
entertainment, current events and politics, and art; surround adapter units for use in theaters; cinematographic 
equipment; theater projection equipment; digital projection equipment; 3D projection equipment; alignment and test 
equipment for use with audio and video equipment used in connection with the processing, recording, reproduction, 
streaming, transmission, and reception of electronic or digital signals.

Cl.41;Entertainment services, namely, the presentation of theatrical, musical and cinematic shows, events and 
performances; motion picture theaters; arranging and providing cultural guided tours of theaters for others; providing 
recreation facilities for award ceremonies by others; educational services, namely, conducting training courses for audio 
engineers and for cinema technicians in the field of motion picture theatre sound system installation, operation and 
maintenance; consultation relating to sound recording production, visual reproduction, and 3D recording and projection.

Cl.42;Inspection and quality control, all relating to the making of sound and visual recordings, to the transfer of sound 
and visual recordings onto film, to the duplication of audio or video recordings, to optimal playback of sound and video 
on films, and to the surveying of theaters and of cinemas for the installation of sound and visual reproducing equipment 
in theaters and cinemas; consultation for the benefit of others relating to the surveying of theaters, design of theaters, 
design and arrangement of seating, acoustics, insulation, and of cinemas for the installation of sound and visual 
reproducing equipment.
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2875960    02/04/2014
[International Registration No. : 1221408]
AIR BANK A.S.
Evropská 2690/17 CZ-160 00 Praha 6 CZ

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.35;Advertising; help in the management of business affairs; business administration; office functions, assistance 
and consultancy relating to business management; business organisation consultancy and assistance; corporate 
planning, research, consultancy, appraisal, analysis and information services, all in relation to business; economic 
forecasting and economic consultancy, evaluation of business opportunities, market research, projection of business 
trends, preparation of business statistics, business statistical studies; information, advisory and consultancy services 
relating to all the aforementioned services.

Cl.36;Insurance; financial services; monetary services; real estate services, banking affairs; financing services; raising 
of finance; funding services; arranging and providing loans; underwriting services; financial investment and financial 
management; information and advice relating to the foregoing; corporate finance services; financial planning and 
investment; consultancy, information, assistance, analysis and appraisal services relating to the aforementioned 
services.
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Priority claimed from 12/03/2014; Application No. : UK00003046318 ;United Kingdom 

2876093    09/09/2014
[International Registration No. : 1220381]
PROSONIX LIMITED
Magdalen Centre, Robinson Avenue, Oxford Science Park Oxford, Oxfordshire OX4 4GA United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations and substances.

Cl.10;Medical apparatus and instruments; inhalers.
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Priority claimed from 18/03/2014; Application No. : 30 2014 001 858.6/07 ;Germany 

2876173    28/03/2014
[International Registration No. : 1213005]
ISOG TECHNOLOGY GMBH
Am Öferl 17-19 82362 Weilheim DE

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular tool grinding machines, milling machines, CNC machines; machine parts for the 
aforementioned machine tools, in particular grinding discs, grinding tools and milling tools.

Cl.37;Installation, maintenance and repair of machine tools.

Cl.41;Organisation of and conducting of educational trainings regarding programming, operating and maintenance of 
machine tools.

Cl.42;Scientific and technological services, in particular services of engineers, layout and development of machines.
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Priority claimed from 24/05/2013; Application No. : 011841673 ;European Union 

2876360    21/11/2013
[International Registration No. : 1221589]
CARL FREUDENBERG KG
Höhnerweg 2-4 69469 Weinheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Isostatic coatings of polytetrafluoroethylene; chemical coatings for carrying rollers.

Cl.6;Metal seals.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; hydraulic accumulators for 
storing and providing pressure; hydraulic accumulators, in particular diaphragm accumulators, piston accumulators, 
accumulators for axle suspension, wheel suspension and/or cab suspension; belts for machines; rollers for printing 
machines; pump and valve diaphragms; antifriction bearings for machines; ball bearings, roller bearings and plain 
bearings as machine parts; self-lubricating bearings; bearings for transmission shafts; journal boxes [parts of machines]; 
seals as parts of engines; rod wipers and piston guide rings used in hydraulic and pneumatic cylinders; guide and oil-
removing elements for hydraulic and pneumocylinders; intake manifolds for land, air and sea vehicles; parts for motors 
and engines of air and water vehicles, namely shaft couplings, drive shafts, journals, machine belts; bellows; blow guns, 
in particular folding bellows of rubber, folding bellows of type; elastic bearings for machines as noise dampening and 
vibration insulation parts; pneumatic springs and spring legs with bellows of elastomeric material for supporting vibrating
vehicle and machine parts; elastic springs for damping noise, vibration and shock insulation as parts of machines; 
multilayer springs for damping noise, vibration and shock insulation as parts of machines; parts of motors for damping 
and vibro insulation; gas-distributing and valve-actuating machinery; parts for motors and engines of land vehicles, 
namely bearing pins.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; connector assemblies; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; printed circuits; junction sleeves for electric cables; covers for electric outlets; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders; seals for sensors.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
parts for land vehicles, namely shaft couplings, transmission shafts, driving belts; parts of land, air and sea vehicles, 
namely shock absorbers, shock-absorbing springs, suspension springs, air springs; body shells made from 
polytetrafluoroethylene.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; shaft seals of polytetrafluoroethylene, gum or highly elastic and thermoplastic plastics, including combined with 
metal or other plastics, in particular lip seals for moveable parts of machines; radial shaft sealing rings, shaft sealing 
rings, cassette seals; combination seals; valve stem seals; hydraulic brake seals; o-ring seals; support seals; composite 
seals; fibrous gaskets; butterfly valve seals; sealing plugs being metal-elastomer composite parts; seals for shock-
absorbers and gas springs; valve spindle seals; seals for hydraulic braking systems; seals for hydraulic and 
pneumocylinders; stuffing rings; o-rings; flat seals; profile seals; o-ring seals; axle seals; sealing plates; insulating foils; 
sealing frames; hydraulic and pneumatic seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; wiper 
rings and guide rings for sealing against oil, grease or air in hydraulic and pneumatic cylinders; plastics in extruded form 
for use in manufacture, being elastic rubber-like plastics, in particular including combined with metals and other plastics, 
in particular moulded parts, including boards, plates and clack valves, profiles, washers and washers; screw seal rings, in 
particular usit rings; plug-in pieces; rotary pressure seals; profile seals; diaphragms, in particular accumulator and 
separator diaphragms, pump diaphragms, regulating and switching diaphragms; partitions, being diaphragms, in 
particular being diaphragms of elastomers; moulded parts of polytetrafluoroethylene; solid silicone parts, in particular jet 
formers for showers, seals, diaphragms, housing parts, injection-moulded parts; moulded parts for machine elements 
made of liquid silicon; liquid silicone seals; plastics in the form of sheets, blocks, spheres, rods and tubes; moulded parts 
of polytetrafluoroethylene; grooved rings, in particular including grooved rings of polytetrafluoroethylene; static and 
dynamic seals; static cylinder cover seals; v-packings as multiple lip (chevron) packing seals designed to seal static 
reciprocating and centrifugal applications, where the male and female adapters are used to complete a set of vees; 
stuffing box packings (seals); micro parts (semi-finished products); non-metal seals, namely, oil seals, fluid seals, 
insulating seals, reinforced seals, elastomeric seals, seals for pistons and rods, namely, cups, rings, packings and 
gaskets, all the foregoing for sealing oil, grease or air in hydraulic and pneumatic applications; rubberised chain wheels; 
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packaging materials for moulded seals for sealing and insulation purposes; plates of graphite-based materials for use as 
sealing rings, packing seals and heat insulation; glide ring packings, seals, and sealing support rings for sealing oil, 
grease or air in hydraulic and pneumatic applications; guide elements for hydraulic and pneumatic applications, in 
particular guide rings and bearing rings for protecting cylinder rods and pistons; damping elements, in particular for 
pneumatic applications; sound insulating multilayered sheets and formed parts of foam and/or plastics for vehicle cabins, 
for the building industry and for industrial machines.
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Priority claimed from 27/11/2013; Application No. : 012349239 ;European Union 

2876362    27/05/2014
[International Registration No. : 1221616]
CRITICAL DIAGNOSTICS LIMITED
Block A, 5th Floor, The Atrium, Blackthorn Road, Sandyford Dublin 18 IE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; diagnostic agents, preparations and substances for medical purposes; diagnostic 
test kits (reagents, preparations and substances) and chemical reagents for in vitro use; diagnostic kits (reagents, 
preparations and substances) consisting primarily of antibodies, reagents, cassettes, and biological filters for use in 
disease testing.

Cl.10;Medical apparatus and instruments; diagnostic apparatus and instruments for medical purposes; diagnostic 
apparatus and instruments for in vitro use; medical diagnostic apparatus for the analysis of body fluids; diagnostic test 
kits (apparatus and instruments) for use in disease testing; diagnostic test kits (apparatus and instruments) containing 
antibodies, reagents, cassettes, and biological filters for use in disease testing; all the aforementioned goods not for use 
in the orthopaedics field; parts and fittings for all the aforesaid goods.
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Priority claimed from 09/05/2014; Application No. : 1289248 ;Benelux 

2876394    05/08/2014
[International Registration No. : 1221652]
CORTINA N.V.
Meersbloem-Melden 42 B-9700 Oudenaarde

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Safety clothing; safety headgear including helmets and caps; safety footwear; goggles; safety gloves; all the 
aforesaid goods for protection in case of accidents and prevent injuries.

Cl.25;Clothing; footwear; headgear; gloves; boots; sandals; sneakers; legwarmers; belts; iron fittings for shoes; 
insoles; noses for shoes; overshoes; socks.
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2876967    05/03/2014
[International Registration No. : 1222111]
LF, LLC
P.O. Box 39 Mount Mourne NC 28123 United States of America

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.16;Books and magazines featuring ideas, methods and instructions relating to home improvement, construction, 
decorating, gardening, landscaping and related activities; cardboard boxes.

Cl.35;Retail store services featuring a variety of appliances, building materials, lighting and electrical supplies, 
plumbing supplies, roofing materials, home furnishings, home improvement items, tools, outdoor power equipment, home
safety and security items, and landscaping materials; business consultation services for building materials, lighting and 
electrical supplies, plumbing supplies, roofing materials, home furnishings, home improvement, home safety and 
security; bridal registry services; retail floral store services; promoting public awareness of home safety and home 
protection procedures and products and distributing written materials in connection therewith.

Cl.36;Providing extended warranties on appliances and home improvement products; credit card services; charitable 
fundraising.

Cl.37;Installation, repair and remodeling services specializing in appliances, building materials, lighting and electrical 
supplies, plumbing supplies, roofing materials, home furnishings, home improvement items, home safety and security 
items, and landscaping materials; rental of construction equipment and tools.

Cl.40;Providing custom cutting of lumber, rope, chain and mini blinds; custom pipe threading services; paint mixing 
services; computer paint matching services.

Cl.41;Educational services, namely, conducting clinics and workshops relating to the installation and repair of 
appliances, building materials, lighting and electrical supplies, plumbing supplies, roofing materials, home furnishings, 
home improvement items, home safety and security items, and landscaping.

Cl.42;Design and design consultation services for building materials, lighting and electrical supplies, plumbing 
supplies, roofing materials, home furnishings, home improvement, home safety and security.

Cl.44;Consultation and design services for landscaping and landscape gardening.
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Priority claimed from 19/12/2013; Application No. : 30 2013 069 374.4/09 ;Germany 

2877316    12/06/2014
[International Registration No. : 1220444]
LANDIS + GYR GMBH
Humboldtstrasse 64 90459 Nürnberg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
10, GOVERNMENT PLACE, KOLKATA - 700 069, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Energy measuring apparatus; metering apparatus, in particular energy meters, flow meters and water meters; 
measuring apparatus using sound, in particular energy measuring apparatus using sound; metering apparatus using 
sound, in particular energy meters, flow meters and water meters using sound; data processing programs.

Cl.42;Development, generation and renting of data processing programs.
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Priority claimed from 29/05/2014; Application No. : VI2014C000332 ;Italy 

2877334    13/06/2014
[International Registration No. : 1220997]
CAMPANA LIVIO
Via Costalta, 7/A I-36015 SCHIO (VI) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Electric welding apparatus, electric arc welding apparatus, electric arc cutting apparatus, gas welding machines, 
electric welding apparatus, leather-working machines, woodworking machines, machine tools, robots [machines], laser 
welding apparatus, sheet metal working machines, tube cutting instruments [machines], tube cutting machines, laser 
welding apparatus, slitting machines for industrial use, machine tools for cutting, cutting machines [for metal working], 
precision machine tools for cutting workpieces, circle cutters for use with machines, laser cutting apparatus, machines 
for tubes processing.

Cl.9;Lasers, not for medical purposes, light-emitting electronic pointers, computer programmes [programs], recorded, 
lasers for industrial use, lasers, lasers for measuring purposes.

Cl.40;Welding, metal tempering, laser scribing, metal scribing, steel cutting, cutting of metal.
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Priority claimed from 17/09/2013; Application No. : 302013006428.3/07 ;Germany 

2877380    07/03/2014
[International Registration No. : 1221440]
KÖRBER MEDIPAK SYSTEMS GMBH
Anckelmannsplatz 1 20537 Hamburg DE

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.6;Packaging of metal foils (blisters).

Cl.7;Packaging machines, particularly for the pharmaceutical and cosmetic industry, packaging lines consisting of 
packaging machines, particularly for packaging solid, liquid and pasty products for the pharmaceutical and cosmetic 
industry; machines for manufacturing packaging means such as folding boxes, trays or packaging inlays; auxiliary 
machines for packaging lines such as brochure insert machines or machines for arranging and aligning packaged goods.

Cl.9;Material testing and measuring instruments and machines, sensors, infrared sensors, microwave sensors, optical 
apparatuses as testing apparatus, metal detectors, lasers, not for medical purposes; weighing apparatuses and 
instruments; weighing machines; electrical switching devices and switching and control panels consisting thereof; 
optical weighing, measuring and checking (supervision) apparatus and instruments; data processing equipment and 
computers; computer software (stored); electrical and electronic controls and control installations, control units and 
control systems consisting thereof; programmable controls and control devices; callipers (measuring instruments); 
quantity indicators, measuring instruments and apparatuses; temperature indicators; thermometers (not for medical 
purposes); camcorders; counters; computer hardware and software; computer programs (recorded and downloadable); 
chips (integrated circuits); control and monitoring equipment (electrical); dosage dispensers; computer peripherals; X-ray 
apparatus, not for medical purposes; digital cameras; cameras.

Cl.16;Printed matter; packaging material, packagings and packaging inlays of paper, plastics or cardboard, included in 
this class.

Cl.37;Installation, cleaning, servicing, maintenance and repair of machines; installation, cleaning, servicing, 
maintenance and repair of material testing and measuring instruments and machines as well as of analytical apparatus.
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Cl.38;Rental of access time to a database for downloading information about electronic media (Internet).

Cl.41;Training services; arranging and conducting workshops, training and seminars.

Cl.42;Technological services of an engineer or a technician in the field of packaging technology, particularly for the 
medical sector; technical consultation services in the field of packaging technology and packaging design; updating, 
letting, maintenance and design of computer software; design and development of computer hardware and software; 
maintenance of computer software; services of a packaging designer; research in the field of technology; research in the 
field of mechanical engineering; technical and IT consulting services; technical project planning; technical project 
management in the IT sector.
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Priority claimed from 05/11/2013; Application No. : 86110946 ;United States of America 

2877802    25/04/2014
[International Registration No. : 1221502]
BEMIS COMPANY, INC.
134 E. Wisconsin Avenue, One Neenah Center 4th Floor Neenah WI 54956 United States of America

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.10;Medical packaging, namely films and containers specially adapted for drug-coated implantable devices; plastic 
packaging, namely, films and containers specially adapted to be used in disinfection of or sterilization of medical devices, 
medical and surgical instruments, and other medical apparatuses; plastic packaging, namely, films and containers 
specially adapted for maintaining the disinfection or sterility of medical devices, medical and surgical instruments, and 
articles for other medical purposes; chemical-resistant laminations for medical use, namely, laminates specially adapted 
for use in transdermal patches, oral strip packaging, and coverings for medical device components; permeable plastic 
films and impermeable plastic backing films for use in drug delivery or administration; plastic tubing and plastic sleeves 
for medical applications, namely, plastic lay-flat tubing for covering medical device wires, medical tubing, and implantable 
medical components and sleeves for covering medical instruments; medical packaging containers specially adapted for 
oral strips, transdermal patches, liquids, powders, tablets, and inhalers; medical device containers, namely, plastic bags 
and pouches specially adapted for shipping and storing medical devices.

Cl.16;Plastic pouches and bags for packaging for industrial and commercial use; adhesive labels; plastics, namely, 
plastic bags, films, and pouches for packaging food, medicine, and healthcare products; disposable plastic film 
packaging for medical purposes; sanitary plastic firm packaging for medical purposes.

Cl.17;Plastics in extruded form for use in further manufacturing; plastic film used by converters for industrial and 
commercial use in manufacturing other products; plastics in the form of sheets, films, and tubes for use in 
manufacturing; plastic film for use as a moisture barrier; plastic florist tape for use wrapping stems.
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Priority claimed from 13/02/2014; Application No. : 012601134 ;European Union 

2877945    28/06/2014
[International Registration No. : 1222163]
RUPRECHT-KARLS-UNIVERSITÄT HEIDELBERG
Grabengasse 1 69117 Heidelberg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
To be associated with:
2858626

IR DIVISION
Cl.9;Machine readable data carriers, image carriers and sound carriers; apparatus for recording, transmission or 
reproduction of sound and/or images; optical apparatus and instruments; calculating machines; pocket calculators; data 
processing apparatus and computers; scientific apparatus and instruments; electronic data carriers with data and 
contents relating to research, to economy and to industrial property rights.

Cl.16;Printed matter, pictures, photographs; bookbinding material; office requisites (except furniture); stationery and 
writing instruments; instructional and teaching material (except apparatus); accompanying written materials, namely 
instruction manuals and guidelines; periodicals; magazines; printers" type and printing blocks; badges of paper; stickers 
[stationery]; banners (of paper).

Cl.38;Providing access to computer networks; providing access to information on the internet; electronic transmission 
of messages and information; arranging access to data banks; leasing access time to a data banks.

Cl.41;Services of an university, namely teaching, training and further education; provision of educational examination 
(graduating), in particular in the fields of biology, chemistry, pharmacy, educational science, psychology, history and 
cultural studies, mathematics, informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, 
veterinary medicine, economics, sports science, languages, botany, in particular for distance learning and distance study, 
in particular knowledge transfer by means of a learning, teaching, knowledge, training and information environment 
based on an information technology (as far as contained in this class); arranging, organisation and conducting 
conferences, congresses, symposiums as well as other cultural events and for educational and teaching purposes, in 
particular about scientific topics; publishing services(except print work), publication of publishing products, in particular 
in electronic form, in particular online via data networks (in particular the internet), in particular with teaching material, 
educational material, training material and illustrative materials and research results; services of a library, namely lending 
and leasing of publications and documents from collections; services of a university, namely transfer of knowledge and 
technologies by means of basic, continued and advanced education, in particular in the fields of biology, chemistry, 
pharmacy, educational science, psychology, history and cultural studies, mathematics, informatics, medicine, 
philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics, sports science, languages, 
botany; organising and implementation of courses.

Cl.42;Services of an university, namely scientific research, scientific and technical assessment, in particular in the 
fields of biology, chemistry, pharmacy, educational science, psychology, history and cultural studies, mathematics, 
informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics, 
sports science, languages, botany; creation of pages on the internet with teaching material, educational material, training 
material and illustrative materials and research results; computer programming and updating of software; providing an e-
commerce platform on the internet; placing/posting of web sites on the internet for third parties.

Cl.45;Licensing of intellectual property rights or copyright.
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Priority claimed from 21/11/2013; Application No. : UK00003031720 ;United Kingdom 

2878140    22/04/2014
[International Registration No. : 1222354]
BIOPHARMASPEC LIMITED
Beachside Business Centre, Rue Du Hocq, St Clement JERSEY JE2 6LF

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.41;Education, training and instructional services in the field of scientific research and analysis; education and 
training services relating to scientific analysis and analytical techniques, namely provision of training courses, seminars, 
tutorials, conferences and workshops; provision of sound and video recordings for training purposes; publication of 
training manuals and educational, instructional and teaching materials; publication of scientific reports and texts; 
providing online electronic publications; information, advisory and consultancy services relating to all of the aforesaid 
services.

Cl.42;Scientific research and development services; scientific analytical services; scientific analysis of materials and 
substances; development of scientific analytical methods; pharmaceutical, biopharmaceutical and biotechnological 
discovery, research and development services; pharmacokinetics research and development services; pre-clinical 
analytical testing services; laboratory services for analytical testing; bacteria testing and analysis services; sample 
testing and analysis services; mass spectrometry services; chromatography services; protein and glycoprotein analysis 
and sequencing; carbohydrate analysis and sequencing; gas phase sequencing; gel analysis; SEC MALLS analysis [Size 
Exclusion Chromatography (SEC) with Multi-Angle Laser-Light Scattering-protein aggregation analysis]; amino acid and 
sugar composition analysis; aggregation analysis; structural characterisation of biopolymers, small molecule drugs and 
metabolites; compilation and provision of scientific data; scientific data interpretation services; preparation and provision 
of scientific reports; provision of certificates of analysis; design of computer software or computer programs for scientific
or analytical applications; providing temporary use of on-line, non-downloadable software; information, advisory and 
consultancy services relating to all of the aforesaid services.
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2878142    09/04/2014
[International Registration No. : 1222365]
KOSAN KOZMET¿K SANAY¿ VE T¿CARET ANON¿M ¿¿RKET¿
Gebze Organize Sanayi Bölgesi, -hsan Dede Cad. No.133 TR-41480 Gebze, Kocaeli Turkey

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; perfumery; cosmetics; deodorants for personal use (including deodorants for
human and animal); soaps; dentifrices; abrasive preparations (abrasive cloths, abrasive paper, pumice, pastes); polishing 
and maintenance preparations (for leather, vinyl, metal, wood etc).

Cl.35;Advertising, marketing and public relations services (including services of organizations of commercial and 
advertising exhibitions and fairs); office services; secretariat services, procedure of newspaper subscription services, 
compiling of statistics, hiring of office machines services, systemization of information in computer database, telephone 
answering services; business administration, management, and consultancy, accounting and bookkeeping services 
relating to them, job placement, employment, staff selection, staff procurement services; export import agency services; 
expert services for the commercial and industrial products; services of preparation and arrangement of auctions; services
of gathering bleaching and cleaning preparations, perfumery, cosmetics, deodorants for personal use (including 
deodorants for human and animal), soaps, dentifrices, abrasive preparations (abrasive cloths, abrasive paper, pumice, 
pastes), polishing and maintenance preparations (for leather, vinyl, metal and wood); goods in order to enable customers 
to examine and purchase them in convenience (the specified services can be provided by retail, wholesale shops, 
electronic media, catalogues and other similar methods).
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Priority claimed from 18/09/2013; Application No. : UK00003022630 ;United Kingdom 

2878152    18/03/2014
[International Registration No. : 1222378]
Third Bridge Group Limited 
Steward Building, No. 12, Steward Street London E1 6FQ GB

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications; downloadable computer software applications.

Cl.16;Printed matter, printed reports; instructional and teaching material (except apparatus).

Cl.35;Advertising; business management; business administration; office functions; business and commercial 
information services; analysis and appraisals of markets and enterprises; market and industry survey analysis; business 
management consultancy; conducting and provision of industry analyses; business investigations and research; 
conducting industry surveys; compilation and systemization of business information into computer databases; 
compilation and systemization of information in databanks; provision of business research services through a database 
of industry sector reports and surveys; business research and advisory services; business and marketing research 
services; preparation of economic and commercial reports; subscription to electronic publications and journals; 
information, consultancy and advisory services in respect of the aforesaid; business appraisals.

Cl.36;Financial affairs; monetary affairs; real estate affairs; provision of financial information and financial reports; 
financial analysis services; financial research services; financial appraisals; financial evaluations; financial rating and 
credit reports; financial consultancy; investment analysis; information, consultancy and advisory services in respect of 
the aforesaid.

Cl.41;Education; providing of training; provision of education services; arranging and conducting seminars, lectures, 
forums, conferences and symposiums; provision of one to one tutorials and educational consultancy; educational 
research services; providing on-line electronic publications not downloadable; arranging and conducting of conferences 
and seminars by internet and phone; information, consultancy and advisory services in respect of the aforesaid.
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2878153    30/04/2014
[International Registration No. : 1222384]
J. CHOO LIMITED
10 Howick Place London SW1P 1GW United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather and imitations of leather; handbags, travelling bags, trunks, purses, wallets, clutch bags, 
travel wallets, luggage tags, luggage label holders, cosmetic bags sold empty, vanity bags not fitted, pouches, leather 
cases, bags, key cases, key bags, card cases; card holders, credit card wallets of leather, business card cases; document 
cases; boxes of leather or leather board; hat boxes made of leather or imitations of leather; parasols, umbrellas, walking 
sticks; fur; clothing for pets, collars and leads for animals; parts and fittings for the aforesaid goods; none of the 
aforementioned for use in connection with motorcycles, all-terrain vehicles, utility terrain vehicles, snowmobiles, personal
watercraft and BMX bicycles.

Cl.25;Clothing, footwear and headgear; scarves; gloves, hats, swimming hats; raincoats, hosiery, sashes for wear, 
wedding dresses; none of the aforementioned for use in connection with motorcycles, all-terrain vehicles, utility terrain 
vehicles, snowmobiles, personal watercraft and BMX bicycles.

Cl.35;Advertising and marketing services; sales promotion for others; procurement services for others; retail services 
in relation to luxury goods, lifestyle and personal products namely, soaps, perfumery, fragrances, perfume in solid form, 
essential oils, body oils, cosmetics, hair lotions, body lotions, foot lotions, nail care preparations, nail varnish, nail polish, 
nail varnish and polish removing preparations, talcum powder, sunscreen preparations, sun-tanning preparations, pumice
stone, emery boards, dentifrices, shoe cream, shoe polish, shoe wax, cleaning and polishing preparations, (including 
cleaning and polishing preparations for leather, footwear, handbags, sunglasses), candles and wicks for lighting, 
Christmas tree candles, nightlights (candles), scented candles, grease for shoes, oil for the preservation of leather, small 
items of metal hardware, buckles, metal name plaques, key rings, key fobs, eyewear, sunglasses, spectacles, sunglasses 
and spectacles cases and frames, optical frames, pouches adapted to carry sunglasses and spectacles, encoded bank 
cards, bags made of leather or imitations of leather adapted for electrical apparatus and instruments, electrical apparatus 
and instruments, apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, 
recording discs, pre-recorded CDs, CD-ROMs, tapes and discs, protective footwear, goods made of precious metals or 
coated therewith, jewellery, costume jewellery, arm cuffs (jewellery), wrist bands (jewellery), jewellery made of leather, key 
rings (trinkets or fobs), key cases, key bags, precious stones, horological and chronometric instruments, printed matter, 
stationery, photographs, posters, prints, books, magazines, brochures, calendars, catalogues, goods made of leather and 
imitations of leather, handbags, travelling bags, trunks, purses, wallets, clutch bags, travel wallets, luggage tags, laptop 
cases, laptop bags, document folders, mobile phone cases all made of leather or imitations of leather, cosmetics bags, 
vanity bags, pouches, bags and notepad holders, key fobs of leather or imitations of leather incorporating key rings, key 
cases, card holders made of leather or imitations of leather, business card holders, hat boxes made of leather or 
imitations of leather, umbrellas, parasols, walking sticks, textile piece goods, towels, bath linen, face towels of textile, 
napkins or tissues of textile for removing make-up, handkerchiefs of textile, bed linen, bed spreads, mattress covers, 
pillow cases, quilts, sheets, table linen, table napkins, table runners, table mats, table cloths, travelling rugs, furniture 
covers, shower curtains, fabric for boots and shoes, lingerie fabric, home-ware, cup holders, cup holders made of leather, 
clothing, footwear, headgear, scarves; advice and assistance in the selection of goods; providing information and advice 
to consumers regarding the selection of products and items to be purchased; including, but not limited to, all the 
aforesaid services provided via mail order or the Internet, the world wide web and/or via communications networks.
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2878877    10/02/2014
[International Registration No. : 1222597]
RITTAL GMBH & CO. KG
Auf dem Stützelberg 35745 Herborn Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC
313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.6;Metallic frameworks for storage, in particular pallets and storage structures of metal, for use in industry, 
installation, electronics, computers, interactive terminal systems and data transmission, including the aforesaid goods in 
connection with bracket systems, including the aforesaid goods being air-conditioned, and/or earthquake and/or vandal 
and/or explosion proof; metal strong boxes, in particular safes for information technology; storage frameworks and 
containers of metal for the burglar-proof and fire-proof storage and protection, in particular of computer hardware 
components; buildings of metal, in particular secure areas, in particular fire-proof spaces; components of metal for switch
cabinets, namely rack frames, profiles, mounting trays, guide rails, mounting rails, storage trays, drawer units, containers,
suspended indexes, cable bushings of metal; building materials of metal for computer control stations; partitions of 
metal; components of metal for furniture; metal frameworks for storage, consisting of pallets and containers, wall 
modules, in particular modular security spaces, linings of sheet metal, namely doors, walls; door locks of metal; 
positioning and movement devices of metal, namely bases and rollers; mounting devices and auxiliary mounting devices, 
fixed or moveable, of metal, namely mounting plates, swivel arms, frameworks for storage; fastening devices of metal, 
namely bearing angles; common metals and their alloys; metal building materials; transportable buildings of metal; non-
electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; 
goods of common metal (not included in other classes); storage containers of metal.

Cl.9;Switch cabinets and switch desks consisting of metal and/or plastic, for use in industry, installation, electronics, 
telecommunications, data processing, interactive terminal systems and data transmission; (electric) cable carrying 
bracket systems of metal and/or plastic, consisting of load bearing profiles and wall fixings and/or floor fixings and/or 
housing fixings and/or wall, connection and/or intermediate joints and/or couplings and/or tilting and/or connecting 
adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; 
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subracks for plug-in units with electronic circuits, included in this class; signalling devices for monitoring and 
safeguarding switch cupboards; current distribution components, included in this class, in particular adaptors for 
connectors and devices, and load-breakers; modules and system components for energy subdistribution, power supplies,
namely power supply units, electric accumulators; power-supplying apparatus, including uninterrupible power supplies, 
including in modular form; power converters; power inverters; electric storage batteries; overload protection devices for 
sensitive electronic apparatus and computers, namely fuses and monitoring units; alarm installations, in particular fire 
alarms, extinguishing apparatus and systems constructed therefrom; water warning apparatus and installations 
constructed thereof; computer control stations; electronic control stations; power units; electric and/or electronic access 
control apparatus and installations constructed therefrom, access control apparatus and installations constructed 
therefrom; electric and electronic control apparatus and installations constructed therefrom, namely for control stations, 
control rooms, console workstations, CAD workstations; electric control, regulating and monitoring apparatus for cabinet 
and system monitoring, including in connection with building monitoring; configuration and monitoring software for 
security areas for information technology; auxiliary cabling devices for electrical purposes, of metal or plastic, namely 
cable management modules consisting of cable guide channels, cable rerouting channels and/or cable fasteners, namely 
cable support rails, cable entries; cable bushings for housings for electric fittings; rubber clamping sections, inscription 
panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, cassettes, 
pin and socket connectors; mains supply circuit, namely power supply units; data processing accessories, namely 
tabulation folders, filing folders, filing pockets and filing containers for floppy discs; microfilm insert pockets, filing 
pockets, filing folders and filing containers for microfilm; folders and pockets for keeping data carriers of all kinds, 
magnetic data carriers, including magnetic tapes, disks, magnetic, floppy disks, compact disc (CDs); electronic devices 
for monitoring gas pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers and 
mechanisms for coin-operated apparatus; calculating machines, data processing equipment, computers; fire-
extinguishing apparatus; containers for magnetic data carriers, including punched tape boxes and data rings; data 
processing hardware; computers; computer software.

Cl.11;Apparatus for air-conditioning, in particular cooling apparatus, heat exchangers (not parts of machines), air 
filters, heating apparatus, liquid cooling apparatus, in particular for switch cabinets; devices for monitoring gas pipelines, 
included in this class; air-conditioning apparatus and air-conditioning equipment constructed therefrom, in particular for 
room air conditioning; apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes.

8463



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 09/10/2013; Application No. : 86087103 ;United States of America 

2878930    07/04/2014
[International Registration No. : 1222622]
CUBIC CORPORATION
9333 Balboa Avenue San Diego CA 92123 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED TOGETHER AS A WHOLE.

Cl.35;Business management for others pertaining to combat training systems.

Cl.36;Financial analysis, consultation and clearing house services in the field of electronic fare collection systems, 
automated parking systems and public transportation; financial consulting services in the field of electronic fare 
collection systems, automated parking systems and public transportation.

Cl.37;Repair and maintenance for others of combat training systems; computer hardware technical support services for
the installation and maintenance of combat simulation training systems, weapons effects analysis systems, and weapons 
simulation systems, namely, troubleshooting in the nature of the repair of computer hardware; consulting services with 
regard to the installation and maintenance of electronic fare collection systems; consulting related to the installation and 
maintenance of computer hardware systems for processing, authorizing and transferring data between point of sale 
devices and contactless smartcards; consulting related to the installation and maintenance of computer hardware related 
to smartcards and computer hardware related to the sale and purchase of tickets; computer hardware technical support 
services for the maintenance of automatic fare collection systems for rail, bus, and parking lots, namely, troubleshooting 
in the nature of the repair of computer hardware

Cl.39;Consulting services in the field of automated parking systems and public transportation.

Cl.40;Custom manufacture of electronic fare collection systems and automated parking systems; manufacturing 
services for others in the field of combat training systems.

Cl.41;Educational services, namely conducting classes, seminars, conferences and workshops relating to the 
operation and maintenance of combat training systems; educational services, namely, training related to the development 
and implementation of simulated combat training and consequence management exercises, namely, exercises related to 
responding to life threatening or destructive events; educational services, namely, training related to allied force 
modernization for combat, security and peacekeeping missions; educational services, namely, providing classes, 
seminars and workshops in the field of military combat, security and peacekeeping missions.

Cl.42;Military technical research and development for others in the field of technical warfare communications; 
engineering technical support services and software technical support services for the design, development, installation, 
and maintenance of computer software for combat simulation training systems, weapons effects analysis systems, and 
weapons simulation systems, namely, troubleshooting of software problems; consultation and advice related to allied 
force modernization for combat, security and peacekeeping missions, namely, consultation and advice regarding the 
design and development of modern vehicles and computer systems for combat, security and peacekeeping missions; 
computer hardware technical support services for the design, development, and operation of combat simulation training 
systems, weapons effects analysis systems, and weapons simulation systems, namely, troubleshooting in the nature of 
diagnosing computer hardware problems; custom software design for others; technical consultation services related to 
the design of electronic fare collection systems and automated parking systems used in public transportation; 
engineering and design services in the fields of automatic revenue collection systems, surveying and electronic 
measuring equipment, communication systems, flight collision warning systems, and electronic tracking systems for 
others; consulting related to the design, development, engineering, operation and maintenance of software for computer 
systems for processing, authorizing and transferring data between point of sale devices and contactless smartcards, 
software related to smartcards, transport ticketing computer systems and software related to the sale and purchase of 
tickets; engineering technical support services and software technical support services for the design, development and 
maintenance of computer software for automatic fare collection systems for rail, bus, and parking lots, namely, 
troubleshooting of software problems; consulting services with regard to the design and development of electronic fare 
collection systems; consulting related to the design, development, engineering and operation of computer hardware 
related to smartcards and computer hardware related to the sale and purchase of tickets; computer hardware technical 
support services for the design, development, and operation of automatic fare collection systems for rail, bus, and 
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parking lots, namely, troubleshooting in the nature of diagnosing computer hardware problems; computer hardware and 
software consulting services in the field of automated parking systems

Cl.45;Security consultation and security advice related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; security consultation and security advice related to allied force modernization for combat, security 
and peacekeeping missions.
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2878968    07/03/2014
[International Registration No. : 1222625]
KÖRBER MEDIPAK SYSTEMS GMBH
Anckelmannsplatz 1 20537 Hamburg DE

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.6;Packaging of metal foils (blisters).

Cl.7;Packaging machines, particularly for the pharmaceutical and cosmetic industry, packaging lines consisting of 
packaging machines, particularly for packaging solid, liquid and pasty products for the pharmaceutical and cosmetic 
industry; machines for manufacturing packaging means such as folding boxes, trays or packaging inlays; auxiliary 
machines for packaging lines such as brochure insert machines or machines for arranging and aligning packaged goods.

Cl.9;Material testing and measuring instruments and machines, sensors, infrared sensors, microwave sensors, optical 
apparatuses as testing apparatus, metal detectors, lasers, not for medical purposes; weighing apparatuses and 
instruments; weighing machines; electrical switching devices and switching and control panels consisting thereof; 
optical weighing, measuring and checking (supervision) apparatus and instruments; data processing equipment and 
computers; computer software (stored); electrical and electronic controls and control installations, control units and 
control systems consisting thereof; programmable controls and control devices; callipers (measuring instruments); 
quantity indicators, measuring instruments and apparatuses; temperature indicators; thermometers (not for medical 
purposes); camcorders; counters; computer hardware and software; computer programs (recorded and downloadable); 
chips (integrated circuits); control and monitoring equipment (electrical); dosage dispensers; computer peripherals; X-ray 
apparatus, not for medical purposes; digital cameras; cameras.

Cl.16;Printed matter; packaging material, packagings and packaging inlays of paper, plastics or cardboard, included in 
this class.

Cl.37;Installation, cleaning, servicing, maintenance and repair of machines; installation, cleaning, servicing, 
maintenance and repair of material testing and measuring instruments and machines as well as of analytical apparatus.

Cl.38;Rental of access time to a data base for downloading information about electronic media (Internet).

Cl.41;Training services; arranging and conducting workshops, training and seminars.

Cl.42;Technological services of an engineer or a technician in the field of packaging technology, particularly for the 
medical sector; technical consultation services in the field of packaging technology and packaging design; updating, 
letting, maintenance and design of computer software; design and development of computer hardware and software; 
maintenance of computer software; services of a packaging designer; research in the field of technology; research in the 
field of mechanical engineering; technical and IT consulting services; technical project planning; technical project 
management in the IT sector.
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[International Registration No. : 1223609]
VICO GMBH
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HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.3;Make-up removing preparations; astringents for cosmetic purposes; aloe vera agents for cosmetic preparations; 
aloe vera preparations for cosmetic purposes; essential oils; eyebrow cosmetics; cosmetic preparations for bath; 
bleaching preparations [decolorants] for cosmetic purposes; cosmetic dyes; greases for cosmetic purposes; hair dyes; 
hair lotions; adhesives for cosmetic purposes; cosmetics; cosmetic kits; cosmetic pencils; cosmetic oils for massage 
purposes; lip glosses; lotions for cosmetic purposes; almond milk for cosmetic purposes; douching preparations for 
personal sanitary or deodorant purposes [toiletries]; preparations for body and beauty care; nail art stickers; nail polish; 
nail care preparations; oils for toilet purposes; perfumery goods; perfumes; pomades for cosmetic purposes; after shave 
lotions; cosmetic preparations for slimming purposes; make-up; make-up preparations; make-up powder; soap; sun-
tanning preparations [cosmetics]; cosmetics for animals; dry shampoos; petroleum jelly for cosmetic purposes; 
hydrogen peroxide for cosmetic purposes; cotton wool for cosmetic purposes; cotton sticks for cosmetic purposes; 
cosmetic preparations for eyelashes; dentifrices; decorative transfers for cosmetic purposes; bleaching preparations and 
other substances for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.18;Vanity cases; leather and imitations of leather, and goods made of these materials and not included in other 
classes; whips; umbrellas; trunks; travelling bags [suitcases]; saddlery; parasols; walking sticks; animal skins, hides; 
harness.

Cl.21;Toilet brushes; combs; cosmetic utensils; perfume vaporizers; brushes [except for painting purposes]; powder 
compacts; powder puffs; shaving brushes; shaving brush stands; perfume burners; sponges; toilet utensils; toilet cases; 
toothbrushes; floss for dental purposes; toothpicks.
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Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; commercial management advisory 
services; business advice and assistance; business consultancy; business information services; business management 
services, namely the operation of a holding company; business management services, namely holding company services 
for sports businesses; business advice and assistance relating to franchising; business consultation services relating to 
franchising; services rendered by a franchisor, namely, assistance in the running and/or management of commercial 
enterprises; business recruitment consultancy; human resources management and recruitment services; football 
scouting services; business management of sports people; promotional management for sports personalities; advertising 
via the Internet; provision of advertising space; provision of space on web sites for advertising goods and services; 
promotional and marketing services; public relations and publicity services; sales promotion services; provision of staff; 
provision of administrative and sales staff; accountancy; auctioneering; trade fairs; organisation, arrangement and 
conducting of conferences, conventions, seminars, events and exhibitions for commercial or advertising purposes; 
organisation of private draws for promotional and advertising purposes; operation and supervision of membership 
schemes; organisation, operation and supervision of incentive and customer loyalty schemes; data processing; business 
data analysis; provision of business information; retail services and online retail services all connected with the sale of 
bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive preparations, 
soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, fragrances, toilet waters, after-shave lotions, eau de 
cologne, body sprays, antiperspirants, deodorants for personal use, talcum powder, medicated soaps, non-medicated 
toilet preparations, toiletries, shower and bath preparations, bath oils, bath gels, bath powders, bath salts, foam baths, 
shower gels, talcum powders, preparations for the care of the scalp and hair, shampoos, hair conditioners, hair colorants, 
hair styling products, depilatory preparations, shaving preparations, beauty care products and preparations, body care 
products and preparations, skin care preparations, oils, creams, lotions, gels and powders for the skin, beauty masks, 
facial packs, make-up and make-up removing preparations, cosmetic kits, cosmetic dyes, cosmetic body paint, nail care 
preparations, nail varnishes, transfers (decorative) for cosmetic purposes, sun tanning and sun protection preparations, 
toothpaste, mouth washes, detergents, fabric softeners, boot cream, boot polish, creams for leather, car cleaning 
preparations, windscreen cleaning liquids, incense, aromatherapy products, massage preparations, pot pourri, filled first 
aid boxes, bandages, plasters and wound dressings, medicated lotions and balms, medicated bath preparations, 
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analgesic and muscle strain preparations for human use, sanitary preparations for medical purposes, disinfectants, insect
repellents, medicated confectionery, medicated chewing gum, dietary supplements, vitamins, medicinal drinks, food for 
babies and infants, air fresheners, common metals and their alloys, ironmongery, small items of metal hardware, safes, 
badges, vehicle badges, signs, plaques, number plates, ornaments, figurines, statues and statuettes, works of art, money 
boxes, trophies, bronzes, keys, key blanks, key rings and key chains, key fobs, locks, hand tools and implements and 
parts and fittings therefor, cutlery, razors and razor blades, shavers and parts and fittings therefor, shaving cases, 
manicure and pedicure implements and sets, scissors, penknives, apparatus for recording, transmission or reproduction 
of sound or images, magnetic data carriers, recording discs, calculating machines, data processing equipment and 
computers, portable computers, computer hardware and parts and fittings therefor, computer peripherals, computer 
mouse mats and pads, computer mice, keyboard and screen covers, customised computer disks and CD-ROMs, PDAs, 
electrical and electronic communications and telecommunications apparatus, telephones, mobile phones, laptop 
computers, notebook computers, tablet computers, PDAs, parts and accessories for mobile phones, parts and 
accessories for laptop, notebook and tablet computers, parts and accessories for PDAs, covers and cases for mobile 
phones, covers and cases for laptop, notebook and tablet computers, covers and cases for PDAs, holders adapted for 
mobile phones, straps for mobile phones, covers and cases adapted for MP3 players, headphones, earphones, mobile 
phone headsets and hands-free kits, batteries, battery chargers, audio and/or video recordings, pre-recorded motion 
picture films, pre-recorded television and radio programmes, animated cartoons, photographic transparencies and 
photographic and cinematographic films prepared for exhibition purposes, CDs, DVDs, CD-ROMs, digital video discs, 
cassettes, video cassettes, records, downloadable and streamable audio and/or video recordings, downloadable and 
streamable ringtones, music, sound recordings, MP3s, graphics, games and video images, screen savers, computer 
software and programs, downloadable computer software, computer games programs, computer application software, 
application for mobile communication devices, downloadable electronic publications, downloadable and streamable 
podcasts in relation to entertainment and sport, radios, televisions, electrical and electronic apparatus for use in the 
reception of satellite, terrestrial or cable broadcasts, video recorders, tape recorders, cassette players, record players, 
juke boxes, CD players, CD-ROM players, DVD players, DVD recorders, digital audio players, MP3 players, MP3 readers, 
audio and/or video file recorders and/or players, magnetic tapes for recording and reproducing sound or vision, electronic
storage media, memory cards, storage cases and boxes for electronic storage media, CDs, DVDs and disks, home video 
game machines and amusement apparatus for use with television receivers, games for video game machines, peripheral 
devices for use with home video game machines, cameras, video cameras, cases for photographic apparatus and 
instruments, digital photo frames, anti-dazzle shades, glasses and visors, binoculars, magnifying glasses, goggles, eye 
glasses, spectacles and sunglasses and cases, chains, straps, cords and frames therefor, contact lenses and containers 
therefor, optical goods, holograms, compasses and barometers, bells, electronic, magnetic, and optical identity cards, 
payment cards, credit cards, charge cards, debit cards and smart cards, telephone cards, magnets, electric signs, 
illuminated signs, neon signs, cash registers, ticket dispensers, vehicle breakdown warning apparatus, articles of 
protective clothing (to prevent injury), apparatus and equipment for lighting, heating, cooling, drying, steam generating, 
sterilizing, air-conditioning, air freshening, air purifying, water purifying, cooking and refrigerating and parts and fittings 
therefor, lighting installations, lamps, table lamps, lampshades and lampshade holders, luminaires, light diffusers, electric
Christmas tree lights, torches, vehicles and parts and fittings therefor, apparatus for locomotion by land, air or water, 
motor land vehicles, cycles, bells for cycles, carriers for cycles, scooters, golf bag trolleys, golf carts, sledges, prams, 
pushchairs, baby strollers, buggies, car seats for babies or children, roof racks for vehicles, roof boxes for vehicles, roof 
cases for vehicles, roof bars for vehicles, seat covers for vehicles, upholstery for vehicles, cushions adapted for use in 
vehicles, shaped covers for vehicles, visors (strips) for vehicle screens, alarms for vehicles, tyres, pumps for inflating 
tyres, hubcaps for wheels, wheeled carriers, wheelbarrows, wheelchairs, precious metals and their alloys, jewellery, 
costume jewellery, imitation jewellery, precious and semi-precious stones, horological and chronometric instruments, 
watches and clocks, rings, earrings, bracelets, brooches, necklaces, chains, jewellery charms, pendants, lapel pins, tie 
pins, tie clips, cufflinks, key rings and key chains, badges of precious metal or coated therewith, models, medals and 
medallions, coins, paper, cardboard, printed matter, bookbinding material, photographs, stationery, adhesives for 
stationery or household purposes, artists" materials, paint brushes, office requisites, instructional and teaching material, 
plastic materials for packaging, newspapers, magazines and periodical publications, printed publicity and promotional 
material, printed programmes, books, booklets, brochures, leaflets, newsletters, comic books, diaries, personal 
organisers, address books, albums, photograph albums, autograph books, autographs and autographed paper items, 
scrap books, catalogues, manuals, files and folders, binders, programme binders, poster magazines, calendars, pads of 
paper, note pads and note books, writing pads, drawing pads, jotters, envelopes, labels, book markers, bookends, 
paperweights, posters, trading cards, collectors" cards, stickers, transfers, decalcomanias, stencils, maps, charts, wall 
charts, height charts, tickets, timetables, printed forms, certificates, menus, gift vouchers, philatelic stamps, printed 
patterns, paper flags and pennants, paper banners, signs and advertisement boards, cards, greeting cards, birthday 
cards, postcards, gift wrap and packaging paper, gift tags, gift bags, carrier bags, packaging bags, letter trays, letter 
openers, adhesive tapes and dispensers, blackboards, chalk, writing instruments, drawing instruments, pens, pencils, 
pencil sharpeners, erasers, rulers, cases and boxes for pens and pencils, pen and pencil holders, ink, ink pads, rubber 
stamps, paint boxes, prints and pictures, art prints, graphic prints, representations and reproductions, lithographs, 
engravings and etchings, portraits, paper towels, paper handkerchiefs, toilet paper, beer mats, coasters, place mats, 
paper table cloths and napkins, money clips, leather and imitations of leather, trunks and travelling bags, cases, 
suitcases, articles of luggage, garment bags for travel, brief cases, bags, sports bags, athletic bags, gym bags, boot bags, 
back packs, holdalls, rucksacks, duffel bags, beach bags, school bags and satchels, handbags, shoulder bags, tote bags, 
shopping bags, toilet bags, wallets, purses, coin purses, card holders, credit card cases and holders, ID card holders, key 
cases, shoulder straps, umbrellas, parasols and walking sticks, umbrella covers, shooting sticks, collars, covers, leads 
and leashes for animals, furniture, mirrors, picture frames, scale models, model stadia, name plates, house numbers, 
curtain tie backs, cushions and pillows, sleeping bags, bean bags, airbeds, coat hangers, clothes hooks, hat and coat 
stands, key boards for hanging keys, photograph frames, magazine racks, book shelves, stacking trays, beds and 
bedroom furniture, headboards being furniture, cupboards, sofas and settees, tables, chairs, deck chairs, stools, seats for 
indoor and outdoor use, seating for use in stadia, display stands and boards, signboards, placards, bins, containers, 
casks, chests, cases and boxes, cots and cradles, playpens, non-metallic locks, plastic key cards (not encoded), holders 
for pennants, non-electric fans for personal use, knife handles, plugs and stoppers, closures for containers, bottle caps 
and casings, corks for bottles, drinking straws, plastic decorations for foodstuffs, beds for animals, dog kennels, 
household or kitchen utensils and containers, combs and sponges, brushes, articles for cleaning purposes, glassware, 
porcelain, pottery and earthenware, chinaware, cookware, tableware, crockery, plates, commemorative plates, saucers, 
dishes, bowls, pots, jugs, egg cups, tea pots, tea caddies, coffee pots, cooking pots, cookery moulds, bread and cutting 
boards, storage jars, spice jars, rolling pins, drinking vessels, cups, mugs, drinking glasses, tankards, bottles, drinking 
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bottles, bottle openers, corkscrews, decanters, drinking flasks, vacuum flasks, bottle covers, non-electric coolers for food 
and drinks, ice cube moulds, bottle buckets, glass stoppers, cocktail shakers, juice squeezers, strainers, siphons for 
carbonated water, stands for bottles, menu card holders, name card holders, napkin holders, cutlery holders, condiment 
holders, salt cellars, toothpick holders and toothpicks, butter dishes, serving trays, fitted picnic baskets, picnic ware, 
decorative objects made of glass, ceramic, china, earthenware or porcelain, enamelled glass, vases, perfume bottles, 
perfume sprayers, candlesticks, money boxes and piggy banks, toothbrushes, holders for toothbrushes, soap boxes and 
holders, shaving brushes and shaving brush holders, fitted vanity cases, cosmetic powder compacts, household gloves, 
cleaning cloths, ironing boards, shaped ironing board covers, clothes drying racks, shoe horns, shoe brushes and shoe 
trees, refuse bins, litter bins, flower pots, watering cans, baskets for domestic use, cages for household pets, storage 
boxes for household use, textiles, bed and table covers, textile piece goods, textiles for making articles of clothing, 
household textile articles, curtains, textile wall hangings, covers for cushions, towels, bath linen, bath towels, mats and 
flannels, beach towels, bed linen, sheets and pillow cases, duvet covers, blankets, lap rugs, table linen, table cloths, table 
mats, napkins, tea towels, bar towels, flags and pennants, banners, clothing, footwear, headgear, sports clothing, 
leisurewear, football shirts, football shorts, football socks, replica kits, replica shirts, replica shorts, replica socks, 
training clothing, tracksuits, training pants, waterproof clothing, sweatshirts, sweatpants, jackets, coats, fleeces, shirts, t-
shirts, polo shirts, vests, singlets, blouses, knitwear, jerseys, jumpers, pullovers, sweaters, hooded tops, cardigans, 
waistcoats, suits, trousers, jeans, pants, shorts, leggings, skirts, ties, cravats, underwear, boxer shorts, briefs, thongs, 
lingerie, nightwear, pyjamas, night shirts, dressing gowns, bathrobes, beach clothes, swimwear, swim suits, bathing 
trunks, bathing caps, socks, gloves, mittens, scarves, ear muffs, wristbands, belts, braces, aprons, clothes linings, shoes, 
boots, sandals, slippers, sports shoes, training shoes, football boots and shoes, studs for football boots, hats, caps, 
visors, headbands, articles of clothing, footwear and headgear for babies and children, bodysuits, romper suits, sleep 
suits, bibs, baby boots, badges for wear, ornamental novelty badges, badges of textile materials, embroidered badges, 
belt clasps, brooches and buckles, embroidery, haberdashery, sewing thimbles, hat ornaments, patches, ribbons and 
braid, hair ornaments, hair fasteners, hair bands, hair pins, hair grips, hair clips, hair slides, hair nets, buttons, rosettes, 
shoe ornaments, clothing and shoe fasteners, shoe laces, cords, numerals or letters for marking textile articles, 
competitors" numbers, expanding bands for holding sleeves, tea cosies, reins for guiding children, artificial flowers, 
lanyards for wear, carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall 
hangings, wallpaper, games and playthings and parts and fittings therefor, toys and parts and fittings therefor, gymnastic 
and sporting articles and parts and fittings therefor, decorations for Christmas trees, apparatus for use in sports and 
parts and fittings therefor, balls for sport, playing balls, footballs, goal posts, miniature footballs, miniature replica 
football kits, sponge hands in the nature of novelties, rattles, gloves for games, shin guards, knee guards, elbow guards, 
bags adapted for carrying sporting articles, articles for playing golf, golf balls, golf tees, golf ball markers, golf bags, golf 
club covers, golf gloves, articles for playing darts, darts, sporting articles for use in playing snooker, snooker tables, pool 
tables, skis, surf boards, skateboards, snowboards, sleighs, sledges, slides, roller skates, in-line skates, rackets, exercise 
apparatus, tables for indoor football, fishing tackle, dice, dominoes, marbles, dolls, action figure toys, soft toys, teddy 
bears, puppets, bathtub toys, inflatable toys, ride-on toys, toy vehicles, flying discs, electronic hand held game units, 
board games, card games, playing cards, jigsaw puzzles, models in kit form, Christmas crackers, confetti, balloons, party 
novelties, party novelty hats, conjuring apparatus, costume masks, costumes being children"s playthings, kites, skittles, 
meat, fish, poultry and game, meat extracts, preserved, dried and cooked fruits and vegetables, jellies, jams, fruit sauces, 
eggs, milk and milk products, edible oils and fats, meat products, cooked meats, sausages, burgers, kebabs, fish 
products, seafoods, edible shellfish and shellfish products, poultry products, game products, fruit products, fruit salads, 
frosted fruits, vegetable products, fruit and vegetable chips and crisps, potato products, potato chips, potato crisps, 
edible nuts, processed peanuts, raisins, dairy products, cheese, milk drinks, flavoured milk drinks, milkshakes, yoghurt 
and fromage frais, cream, butter, margarine, cocoa butter, peanut butter, snack foods, prepared meals, soups and 
preparations for making soups, pickles, preparations made from soya, coffee, tea, cocoa, sugar, rice, tapioca, sago, 
artificial coffee, flour and preparations made from cereals, bread, pastry and confectionery, ices, honey, treacle, yeast, 
baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, bakery products, pies, pasties, sausage rolls, 
sandwiches, bread rolls, hot dogs, toasted sandwiches, cakes, flans, tarts, biscuits, cookies, pastry products, puddings, 
desserts, pancakes, waffles, ice cream and ice cream products, sorbets, frozen confections, ice lollies, edible candy, 
mints, non-medicated chewing gum, candy rock, chocolate, chocolate beverages, chocolate products, liquorice, lozenges,
confectionery for decorating Christmas trees, edible cake decorations, popcorn, pizzas, pasta and pasta products, 
breakfast cereals, rusks, cooking sauces, non-alcoholic drinks, drinking water, mineral and aerated water, fruit and drinks 
and fruit juices, isotonic drinks, carbonated beverages, lemonades, cola drinks, soda water, ginger beer, beers, lagers, 
ale, porter and stout, syrups and other preparations for making beverages, alcoholic beverages, wines, spirits, distilled 
beverages, liqueurs, whisky, cider, perry and champagne; information, advisory and consultancy services in relation to all 
of the aforesaid.

Cl.41;Entertainment; sporting and cultural activities; education; providing of training; sporting services; organisation of
sporting events; provision of entertainment, training, recreational, sporting and cultural activities and facilities; 
instruction and educational services; football academy services; football coaching, football schools and schooling; 
arranging and conducting of education and training in relation to football; arranging, conducting and provision of football 
instructional courses; football entertainment services; entertainment in the nature of football games; physical education; 
fitness training services; physiotherapy training; education and training in relation to sports medicine; sport and holiday 
camp services (in the nature of entertainment); rental of sporting equipment; practical training and demonstrations; 
arranging, organising and conducting of conferences, conventions, seminars, events and exhibitions; arranging, 
organising and conducting of games, contests and competitions; organising community sporting and cultural events; 
hospitality services (entertainment); operating lotteries; gaming services; arranging, organising and conducting of award 
ceremonies; provision of museum facilities; provision and management of stadium facilities and services; rental of 
stadium facilities; presentation of live performances; sports club services; health club services; provision of health club, 
fitness club and gymnasium facilities; provision of sports information services; provision of information relating to 
football; sporting information services, namely scouting of players; sporting services, namely provision and management 
of sports kit; fan club services in the nature of entertainment; fan club membership scheme services; box office services; 
booking and ticketing services for sports, entertainment, cultural and educational events; entertainment, training, 
recreational, and sporting information services provided via the Internet and other communications networks; education 
and entertainment services provided by means of radio, television, telephony, the Internet and online databases; 
provision of cinematographic and video entertainment; entertainment and educational services featuring electronic 
media, multimedia content, audio and video content, movies, pictures, photographs, graphics, images, text and related 
information provided via the Internet and other communications networks; film production; production of video 
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recordings, sound recordings, DVDs, CDs, CD-ROMs, video and audio tapes; production and distribution of television and 
radio programmes; production of sporting events for television and radio; publication of magazines, books, texts and 
printed matter; publishing by electronic means; providing online electronic publications (not downloadable); provision of 
television programmes, radio programmes, films, audio and/or visual material and games online (not downloadable); 
publication of news online; information relating to sport and entertainment provided online from a computer database or 
the Internet; information, advisory and consultancy services in relation to all of the aforesaid.
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2885298    25/03/2014
[International Registration No. : 1223877]
AQSEPTENCE GROUP GMBH
Passavant-Geiger-Strasse 1 65326 Aarbergen DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines, mechanical equipment, machine tools and parts therfor, for the storage, treatment, conveyance and 
discharge of liquids, waste of all kinds; machines, machine installations, and parts therefor, namely, screenings, clarified 
sludge and filter cakes, for the separation of liquids or sludge within containers and septic tanks, by means of circulation, 
stirring and gas injection; machines, machine installations, and parts therefor, namely, pipes, sliding valves, contactors, 
back-pressure valves, strainers, grit collection chambers, for the separation of liquids by means of circulation, stirring, 
gas injection and particulate discharging; machines, machine installations, and parts therefor, namely, grit extractor-
classifiers, grit washers, sifters, rakes, rake cleaners, fixed, travelling or rotating basin bridges and circulation bridges, for
the treatment of liquids and sludge by means of circulation, stirring, gas injection, aeration, sludge collection and 
particulate discharging; machines, machine installations, and parts therefor, namely, surface aerators, aerating rotors, 
aerating gyros, underwater aerators, stirrers, raking machines, circulating screws, floating matter collectors, sludge 
collectors, grit chamber collectors, trickling filters, sludge compactors, sludge conveyors, drag conveyors, bucket 
wheels, sewage pumps, sludge pumps, screen shredders, filters, filter presses, filter press plates and frames; digestion 
tank devices incorporating septic tanks; water heating apparatus (parts of machines); mechanical apparatus, namely, 
mechanical circulation, stirring, gas injection, spraying and/or scum-swirling apparatus for separating digested sludge; 
filter cake bunkers (parts of machines) and conveyors; all the aforesaid goods wholly or partly of metal, concrete, ceramic 
and/or plastic, clarifying installations comprising the aforesaid goods for the separation of liquids or sludge; mechanical 
apparatus being sewage pulverizers; all the aforesaid goods included in this class; basin covers, gullies, weirs, grates, 
grilles, inlets, circulation agitators and rotary sprayers being machine parts for machines for the storage, separation, 
conveyance and discharge of liquids, waste of all kinds; machine and machine parts, namely, screenings, clarified sludge 
and filter cakes, included in this class.

Cl.9;Computer hardware and software for the control, process management and operation of installations for the 
storage, treatment, conveyance and discharge of liquids, waste of all kinds, screenings, clarified sludge and filter cakes.

Cl.42;Scientific and technological services and research and design relating thereto, industrial analysis and research, 
in particular planning, preparation and conducting of internal and external building projects, in particular hydraulic 
structural and civil engineering projects, and installations for the storage, treatment, conveyance and discharge of 
liquids, waste of all kinds, screenings, clarified sludge and filter cakes; environmental services, namely, research, 
monitoring and analysis of pollution, testing and consultancy relating to the aforesaid services; monitoring the quality of 
waters, air, gases and liquids.
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2886858    18/03/2014
[International Registration No. : 1224223]
SILENTNIGHT GROUP LIMITED
Long Ing Business Park, Long Ing Lane, Barnoldswick Lancashire BB18 6BJ United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.20;Mattresses; beds; bedsteads; headboards; bedding (other than bed clothing), bedding for cots (other than bed 
linen); cots; pillows (not for surgical or curative purposes), cushions and bolsters; settees convertible into beds; divans; 
couches; bedroom furniture; accessories for upholstery being non-metallic fittings for cushions and bolsters; mirrors; 
indoor window blinds; furnishings, accessories and decorations being non-metallic bed fittings and household articles 
made of plastic for decoration purposes; household aforesaid goods.

Cl.24;Household textile articles; textiles included in this class; textiles and textile goods; bed covers; bedding; bed 
linen; bed sheets; duvets and duvet covers; covers for pillows, cushions and duvets; curtains; upholstery fabrics.

Cl.35;Retail services, retail store services, mail order retail services and electronic or on-line retail services connected 
with mattresses, beds, bedsteads, headboards, bedding, bedding for cots, cots, pillows, cushions and bolsters, settees 
convertible into beds, divans, couches, furniture, bedroom furniture, accessories for upholstery, mirrors, blinds, 
furnishings, household accessories and decorations, household ornaments and containers, textiles, household textiles 
and textile articles and goods, bed covers, bedding, bed linen, bed sheets, duvets and duvet covers, covers for pillows, 
cushions and duvets, curtains, upholstery fabrics; advertising services; marketing and promotional services; 
organisation, operation and supervision of sales and promotional incentive schemes and customer loyalty schemes; 
information, advisory and consultancy services all relating to the aforesaid services.
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2887949    05/03/2014
[International Registration No. : 1224637]
LF, LLC
P.O. Box 39 Mount Mourne NC 28123 United States of America

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring a variety of appliances, building materials, lighting and electrical supplies, 
plumbing supplies, roofing materials, home furnishings, home improvement items, tools, outdoor power equipment, home
safety and security items, and landscaping materials; business consultation services for building materials, lighting and 
electrical supplies, plumbing supplies, roofing materials, home furnishings, home improvement, home safety and 
security; promoting public awareness of home safety and home protection procedures and products and distributing 
written material in connection therewith.

Cl.36;Providing extended warranties on appliances and home improvement products.

Cl.37;Installation, repair and remodeling services for appliances, building materials, lighting and electrical supplies, 
plumbing supplies, roofing materials, home furnishings, home improvement items, home safety and security items, and 
landscaping materials; rental of construction equipment and tools.

Cl.40;Providing custom cutting of lumber, rope, chain and mini blinds; pipe cutting and pipe threading services; paint 
mixing; computer paint mixing services.

Cl.41;Educational services, namely, conducting courses and workshops in the fields of installation and repair of 
appliances, building materials, lighting and electrical supplies, plumbing supplies, roofing materials, home furnishings, 
home improvement items, home safety and security items and landscaping.

Cl.42;Design consultation and design for others in the fields of building materials, lighting and electrical supplies, 
plumbing supplies, roofing materials, home furnishings, home improvement, home safety and security.

Cl.44;Consultation and design services for landscaping and landscape gardening.
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Priority claimed from 05/09/2013; Application No. : 012115903 ;European Union 

2889606    19/02/2014
[International Registration No. : 1225181]
MARSHALLS MONO LIMITED
Landscape House, Premier Way, Lowfields Business Park, Elland West Yorkshire HX5 9HT United Kingdom

Address for service in India/Agents address:
WADIA GHANDY & CO.
N.M. WADIA BUILDING,123, MAHATMA GANDHI ROAD, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.6;Metallic building materials; goods of common metal not included in other classes; transportable buildings of metal; 
metal bollards; landscape edgings of metal; paving slabs and blocks of metal; paving slabs of metal; metal drainage 
channels; rigid channels for drainage (metallic); drainage channels, courses, pipes, plates, installations or profiles, of 
metal; covers of metal for manholes; manholes of metal; sluices [channels], of metal; run-off channels, of metal; path 
edgings, of metal; walling, of metal; walling products and panels formed from metallic materials; kerbing and kerb units 
(metallic); metal guards, grilles and frames; metal furniture fittings; goods of common metal, not included in other 
classes, for use as street furniture; canopies (structures) of metal; floorboards and panels of metal for walkways; storage 
shelters of metal; canopies [structures] of metal; bicycle storage racks of metal; metal bins; metal litter bins; metal 
hoardings; post caps, being caps of metal for posts; metal gratings; metal street furniture, including, planters, telephone 
boxes, booths, kiosks, advertising pillars, stands for motorcycles/bicycles, parking installations and products for 
bicycles, parking installations and products for motorcycles, bollards, business shelters, signs, signage, railings, fencing, 
posts, gates, barriers, grilles, tree support frames, manhole covers, display panels, gazebos; street furniture made of 
metal; steel and cast iron street furniture; parts and fittings for any or all the aforesaid goods.

Cl.11;Apparatus for lighting; apparatus for heating, cooling, cooking, refrigerating, drying, ventilating and water supply;
watering installations for gardens; irrigation sprinklers; lamps, luminaires; lamp support columns and brackets; street 
lamps; parts and fittings for any or all of the aforesaid goods.

Cl.19;Building materials (non-metallic); non-metallic transportable buildings; monuments, not of metal; conservatories; 
materials for use in the construction of swimming pools; materials for the construction of ponds; garden sheds and 
buildings; landscape edging of plastic; paving slabs and blocks of concrete and stone; paving stones; drainage channels 
(not of metal); drainage channels, courses, pipes, plates, installations or profiles, (non-metallic); manholes (non-metallic); 
storm manholes (non-metallic); rigid channels for drainage (non-metallic); sluices [channels], not of metal; run-off 
channels, not of metal; path edgings made of non-metallic materials; walling of non-metallic materials; walling products 
and panels formed from non-metallic materials; paving (non-metallic); non-metal paving and building materials; paving 
and walling blocks and bricks; non-metal paving materials; stone paving; kerbing and kerb units (non-metallic); non-
metallic composite structures for paving of surfaces; wood paving; street furniture (non-metallic) [structures]; street 
furniture made of concrete; street furniture (non-metallic), including, planters, bollards, bins, signs, signage, posts, gates, 
barriers, and parking installations and products for bicycles and motorcycles; non-metal bicycle storage racks; paving 
materials and products (non-metallic), including blocks, setts, slabs and bricks; paving and walling blocks, setts, slabs 
and bricks; paving stones; stone paving; natural stone paving; stone walling; natural stone walling; natural stone walling 
products; concrete paving; concrete walling; concrete walling products; non-metal parking kerbs; kerbstones; kerbing 
and kerb units (non-metallic); kerbing products, including kerbstones, of concrete; kerbing products, including 
kerbstones, of stone; kerbing products, including kerbstones, of natural stone; non-metal drainage structures, namely, 
drainage channels, including of concrete and stone; edging stones and non-metal slabs, including of concrete; edging 
stones and non-metal slabs, including of natural stone; natural and artificial stone; natural and artificial stone products; 
parts and fittings for any or all of the aforesaid goods.

Cl.20;Street furniture, namely, benches, seats and tables, bulletin boards, planters, bins, litter bins, display boards; 
street furniture made of plastic or of wood; street furniture (non-metallic), including, benches, seats and tables, bulletin 
boards, display panels, bins, litter bins; furniture; garden furniture; parts and fittings for any or all the aforesaid goods.

Cl.35;The bringing together, for the benefit of others, of a variety of items of street furniture, including bollards, 
benches, seats, bins, cycle storage products, shelters and parking products, building materials (metallic and non-
metallic), paving materials and products (metallic and non-metallic), walling and walling products (metallic and non-
metallic), kerbing products (metallic and non-metallic), drainage products (metallic and non-metallic), edgings (metallic 
and non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, ventilating and water 
supply, watering installations for gardens, garden sprinklers, lamps, luminaires, lamp support columns and brackets, 
street lamps, enabling customers to conveniently view and purchase those goods, including from an internet website 
specialising in the same, or by means of telecommunications; retail services connected with street furniture, including 
bollards, benches, seats, bins, cycle storage products, shelters and parking products, building materials (metallic and 
non-metallic), paving materials and products (metallic and non-metallic), walling and walling products (metallic and non-
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metallic), kerbing products (metallic and non-metallic), drainage products (metallic and non-metallic), edgings (metallic 
and non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, ventilating and water 
supply, watering installations for gardens, garden sprinklers, lamps, luminaires, lamp support columns and brackets, 
street lamps; retail services connected with the sale of street furniture, including bollards, benches, seats, bins, cycle 
storage products, shelters and parking products, building materials (metallic and non-metallic), paving materials and 
products (metallic and non-metallic), walling and walling products (metallic and non-metallic), kerbing products (metallic 
and non-metallic), drainage products (metallic and non-metallic), edgings (metallic and non-metallic), apparatus for 
lighting, apparatus for heating, cooling, refrigerating, drying, ventilating and water supply, watering installations for 
gardens, garden sprinklers, lamps, luminaires, lamp support columns and brackets, street lamps; mail order retail 
services connected with street furniture, including bollards, benches, seats, bins, cycle storage products, shelters and 
parking products, building materials (metallic and non-metallic), paving materials and products (metallic and non-
metallic), walling and walling products (metallic and non-metallic), kerbing products (metallic and non-metallic), drainage 
products (metallic and non-metallic), edgings (metallic and non-metallic), apparatus for lighting, apparatus for heating, 
cooling, refrigerating, drying, ventilating and water supply, watering installations for gardens, garden sprinklers, lamps, 
luminaires, lamp support columns and brackets, street lamps; electronic shopping retail services connected with street 
furniture, including bollards, benches, seats, bins, cycle storage products, shelters and parking products, building 
materials (metallic and non-metallic), paving materials and products (metallic and non-metallic), walling and walling 
products (metallic and non-metallic), kerbing products (metallic and non-metallic), drainage products (metallic and non-
metallic), edgings (metallic and non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, 
ventilating and water supply, watering installations for gardens, garden sprinklers, lamps, luminaires, lamp support 
columns and brackets, street lamps; consultancy, advisory and information services for or in relation to any or all of the 
aforementioned services in this class.

Cl.37;Building construction; building services; construction; building construction services relating to decking, timber 
work, fencing, lighting for gardens, irrigation, swimming pools, garden buildings, ponds, water features, fencing; none of 
the aforesaid relating to the construction of aircraft, automotive vehicles, land vehicles, temporary buildings and portable 
buildings; repairs; installation services; repair and installation services relating to decking, timber work, fencing, lighting 
for gardens, irrigation, swimming pools, garden buildings, ponds, water features, fencing; provision of information, 
advisory services and consultancy regarding all of the aforesaid; installation of driveways, roadways, flooring, walling 
and paved areas; roofing services; repair of buildings, driveways, roadways, flooring, walling, paved areas and roofs; 
construction and installation of building projects
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2889655    06/06/2014
[International Registration No. : 1225134]
CONSERVATOIRE NATIONAL ARTS ET METIERS
292 rue Saint Martin F-75003 PARIS France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.41;Teaching, instructional and educational services; distance teaching and training; teaching and courses by 
correspondence; academies (education); educational examination; practical training (demonstration); education 
information; vocational guidance (education or training advice); organization of exhibitions for cultural or educational 
purposes; organization of competitions concerning education or entertainment; organization and conducting of 
colloquiums, conferences, congresses and seminars; courses given in the framework of seminars; organization and 
conducting of training workshops; providing museum facilities (presentation, exhibitions); rental of teaching material; 
providing online electronic publications, not downloadable; publishing, editing and lending of educational books, of 
literary, musical or audiovisual works; digital imaging services; photo library and library services; electronic desktop 
publishing; publication of electronic books and journals on-line; radio and television entertainment; editing of radio and 
television programs; production and screening of motion pictures; videotaping; rental of motion pictures and of 
educational films; organization of sports competitions; production and organization of shows; booking of theater halls; 
rental of sports equipment (except vehicles).

Cl.43;Rental of teaching rooms.
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Priority claimed from 30/05/2014; Application No. : 2014-043764 ;Japan 

2889656    04/06/2014
[International Registration No. : 1225214]
SONY INTERACTIVE ENTERTAINMENT INC.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
MARK TO BE USED A WHOLE.

Cl.9;Electrical connectors, wires, cables, and adapters; cellular phones; universal serial bus (USB) cables; high 
definition multimedia interface cables; battery chargers for home video game machines; cell phone straps; set-top boxes; 
earphones for mobile computer terminals; digital cameras; video cameras; headphones; microphones; earphones; 
smartphones; video disc players; video recorders; DVD players; DVD recorders; optical disc players; optical disc 
recorders; compact disc players; compact disc recorders; television receivers; modems; webcams; downloadable 
computer game programs for cellular phones, mobile computer terminals, set-top boxes, DVD players connected to 
network and television sets connected to network; downloadable computer game software; downloadable video game 
software; downloadable game programs for computer and video games online and via mobile computers, mobile 
communication devices, digital televisions and set-top boxes; computer programs for document management; computer 
screen saver software; computer software for encryption; computer software for organizing and viewing digital images 
and photographs; computer software for processing digital images; computer software for processing digital music files; 
computer software for use in relation to digital animation and special effects of images; music-composition software; 
software to control and improve audio equipment sound quality; virtual reality game software; computer software for 
editing and compositing digital still images and videos; computer programs for creating, editing and processing images, 
videos, illustrations, characters and graphics; computer software for processing digital images and videos; integrated 
circuit memory cards; mobile computer terminals; keyboards for mobile computer terminals; mouse for mobile computer 
terminals; memory cards for mobile computer terminals; remote controllers for mobile computer terminals; computer 
joysticks; game programs for home video game machines; game programs for hand-held games with liquid crystal 
displays; downloadable or installable computer and video game programs for home video game machines; downloadable 
or installable additional image data for home video game machines; downloadable or installable computer and video 
game programs for hand-held games with liquid crystal displays; downloadable or installable additional image data for 
hand-held games with liquid crystal displays; memory cards for video game machines; game programs for arcade video 
game machines; prerecorded audio compact discs; downloadable ring tones for mobile phones; downloadable music 
files; downloadable game character images featuring video games and computer games; downloadable image file 
containing artwork, text, audio, video, games and Internet web links relating to sporting and cultural activities; exposed 
cinematographic films; exposed slide films; slide film mounts; downloadable images for cellular phones and mobile 
computer terminals; prerecorded video discs, video tapes, CD-ROMs, DVD-ROMs and optical discs featuring 
entertainment in the nature of action adventure, drama, comedy, romance, science fiction, horror and mystery; 
downloadable standby image for cellular phones; downloadable electronic publications in the nature of books, manuals, 
magazines, newspapers in the field of video games, game software, music and video movies; earphones for home video 
game machines; headphones for home video game machines; microphones for home video game machines; keyboards 
for home video game machines; mouse for home video game machines; webcams exclusively for use with home video 
game machines; earphones exclusively for use with hand-held games with liquid crystal displays; headphones 
exclusively for use with hand-held games with liquid crystal displays; microphones exclusively for use with hand-held 
games with liquid crystal displays; keyboards exclusively for use with hand-held games with liquid crystal displays; 
mouse exclusively for use with hand-held games with liquid crystal displays.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; toy action figures; cards for trading card games; mini-car toys; toy model rockets; astronaut-
shaped toys; battery-powered computer game with LCD screen; electronic games for the teaching of children; electronic 
targets for games and sports; electronic action toys; home video game machines; handset cradles for home video game 
machines; game controllers for home video game machines; joysticks exclusively for use with home video game 
machines; protective carrying cases specially adapted for handheld video games; thin film for protecting displays of 
hand-held games with liquid crystal displays; hand-held games with liquid crystal displays; support stands exclusively for
use with hand-held games with liquid crystal displays; model toys; radio control receivers and transmitters for model 
toys; motor controllers for model toys; video game consoles for use with an external display screen or monitor; video 
game interactive remote control units; dolls; dice games; game cards; game equipment; chess games; checker sets; 
playing cards; trading card games; dominoes; conjuring apparatus; billiard equipment; chest expanders; golf ball 
markers; golf clubs; golf bags; surf boards; ski cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; 
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rackets for tennis or badminton; guts for rackets for tennis or badminton; racket cases for tennis or badminton; roller 
skates; stationary exercise bicycles and rollers therefor; waterskis; baseball gloves; archery bows; fishing rods; fishing 
tackle.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 11/02/2014; Application No. : 86190138 ;United States of America 

2890244    28/07/2014
[International Registration No. : 1225640]
CARRIER COMMERCIAL REFRIGERATION, INC.
One Carrier Place Farmington CT 06034 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.7;Beverage processing machines.

Cl.11;Frozen beverage equipment, namely, beverage-cooling apparatus; frozen beverage dispensing machines; frozen 
beverage dispensing equipment, namely, beverage chilling units; refrigerated beverage dispensing units; parts and 
structural components thereof for the aforementioned goods.
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2890356    09/06/2014
[International Registration No. : 1225691]
KABUSHIKI KAISHA TKC (TKC CORPORATION)
1758 Tsuruta-Machi, Utsunomiya-City Tochigi-Pref. 320-0851 Japan

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer programmes [programs], recorded; downloadable computer programs through 
communication networks; downloadable video and image files; electronic publications.

Cl.35;Business management analysis or business consultancy; filing of document data and image data by computers; 
data input by computers through network systems; computerized file management (including management of electronic 
data accumulated in computer databases); compilation of information into computer databases.

Cl.41;Teaching; providing electronic publications.

Cl.42;Computer software design, computer programming, or maintenance of computer software; rental of computers 
(including central processing units and electronic circuits, magnetic disks and magnetic tapes storing computer 
programs and other peripheral equipment); development of computer software for data processing; time leasing of 
computer programs on computer network; providing computer programs.
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2890369    23/05/2014
[International Registration No. : 1225840]
INDUSTRIAS PEÑOLES, S.A.B. DE C.V.
Rio de la Plata No. 48, Col. Cuauhtemoc 06500 Deleg. Cuauhtemoc Mexico

Address for service in India/Attorney address:
H. K. ACHARYA & COMPANY
HK Avenue, 19 Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
artificial resins, unprocessed plastics, soil fertilizers; fire extinguishing compositions; tempering and soldering 
preparations.

Cl.14;Precious metals and their alloys and objects made of these materials or coated therewith not included in other 
classes; jewelry and precious stones; timepieces and chronometric instruments.
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2890436    09/01/2014
[International Registration No. : 1226059]
GOAL.COM (HOLDCO) S.A.
25B Boulevard Royal L-2449 Luxembourg

Address for service in India/Attorney address:
MANISHA SINGH
LEX ORBIS 709/710, Tolstoy House 15-17, Tolstoy Marg New Delhi - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; computer hardware; computer software; downloadable computer software programs; computer peripherals; mouse 
pads; telecommunications apparatus; mobile data communications apparatus; telephones; cases for mobile phones; 
prerecorded motion picture films; animated cartoons; DVDs; CD-ROMs; sound recordings; audio recordings; video 
recordings; downloadable image files; downloadable electronic publications; downloadable computer game programs; 
downloadable telephone ring tones; downloadable graphics for mobile phones; screen savers; downloadable electronic 
publications; downloadable podcasts; optical goods; holograms; encoded cards; smart cards; magnets.

Cl.16;Paper; cardboard; printed matter; photographs; stationery; artists" materials; paint brushes; office requisites; 
instructional and teaching materials [except apparatus]; newspapers; periodicals; events programmes; books; booklets; 
newsletters; diaries; personal organisers; albums; catalogues; instructional manuals for teaching purposes; ring binders; 
calendars; note pads; note books; writing pads; drawing pads; bookends; paperweights; posters; transfers 
[decalcomanias]; stencils; maps; charts; tickets; printed timetables; printed forms; printed certificates; printed vouchers; 
paper flags; paper banners; advertisement boards of paper or cardboard; cards; paper gift wrap; paper gift tags; paper 
gift bags; writing instruments; drawing instruments; pencil sharpeners; erasers; pencil cases; pen cases; ink; ink pads; 
rubber stamps; paint boxes and brushes; pictures; art prints; graphic prints; lithographs; engravings; etchings; portraits; 
beer mats; paper coasters; paper place mats; table cloths of paper; paper table napkins; money clips.

Cl.35;Advertising; business management; business administration; office functions; providing online commercial 
directory information services; provision of advertising space; marketing services; advertising research; public relations; 
publicity services; compilation and systemization of information into computer databases; data processing services; 
business information services; compilation of business statistics and commercial information; newspaper subscription 
services for third parties; arranging subscriptions to on-line publications for others; organisation of events, exhibitions, 
fairs and shows for commercial, promotional and advertising purposes; organisation and management of customer 
loyalty programmes; data processing; provision of business information; retail services connected with the sale of small 
items of metal hardware, consumer electronics, computers, computer peripherals, telephones, cameras, cd"s and DVD"s, 
jewellery, printed matter, books, magazines, games, sporting equipment, playthings, clothing, footwear, headgear, sun 
glasses, watches, stop watches, sports bags, wallets, sporting memorabilia, and digital media, namely images, movies, 
musical and audio visual works; business management of sports people.

Cl.38;Telecommunications services; electronic communications services; broadcasting services; internet and digital 
transmission services for audio, video, or graphical data; computer communication services; data transmission; 
transmission, broadcasting and reception of audio, video, still and moving images, text and data; webcasting services; 
providing access to portals on the Internet; providing access to multimedia content online; electronic mail services; news 
agency services; providing access to databases; electronic messaging; voice mail services; provision of Internet chat 
rooms; providing online forums; information about telecommunications.
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Cl.41;Entertainment; sporting and cultural activities; education; production, post-production, preparation, presentation, 
distribution, syndication, networking and rental of television and radio programmes and of films, animated films, and 
sound and video recordings; organisation and conducting of educational, entertainment, sporting and cultural events; 
arranging and conducting conferences, conventions, congresses, lectures, exhibitions, day schools, workshops, 
concerts, seminars, colloquia, and symposia, all for entertainment or education purposes; fan club services in the nature 
of entertainment; gambling services; ticket reservation and booking services for entertainment, sporting and cultural 
events; publishing services; providing on-line entertainment in the nature of game tournaments, fantasy sports leagues 
and game shows; entertainment information services; educational information.

Cl.42;Design and development of computer software; design and development of computer hardware; computer 
advisory services; computer consulting services; computer programming services; computer software consulting 
services; research and development services relating to computer hardware and computer software; computer services in
connection with electronic data storage; commissioned writing of computer programmes, software and code for the 
creation of web pages on the Internet; hosting of websites; creating and maintaining websites; design services; providing 
Internet search engines; providing temporary use of non- downloadable software to enable sharing of multimedia content 
and comments among users; consultancy services relating to the design, development and use of computer hardware 
and computer software; consultancy and information services relating to information technology, information technology 
architecture and infrastructure and computer system integration.

Cl.45;Licensing services; computer software licensing; licensing of copyright; licencing of databases; copyright 
management; personal and social services rendered by others to meet the needs of individuals; social introduction 
agencies.
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Priority claimed from 27/05/2014; Application No. : 1290219 ;Benelux 

2891154    27/08/2014
[International Registration No. : 1224970]
NUTRECO IP ASSETS B.V.
Veerstraat 38 NL-5831 JN Boxmeer NL

Address for service in India/Attorney address:
MANISHA SINGH NAIR
LexOrbis,Unit No.606-607,6th Floor,Gamma Block,Sigma Soft Tech Park,No.7 Whitefield Main Rd.,Ramagondanahalli Village,Varthur
Hobli,Bangalore-560066

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products mainly for cows; dietetic substances adapted for medical use mainly for cows.

Cl.31;Foodstuffs for animals, mainly cows.
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Priority claimed from 03/07/2013; Application No. : 30 2013 004 591.2/09 ;Germany 

2891874    29/11/2013
[International Registration No. : 1225177]
LEONHARD KURZ STIFTUNG & CO. KG
Schwabacher Strasse 482 90763 Fürth Germany

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
To be associated with:
2511270

IR DIVISION
Cl.9;Magnetic, optical or electronic information carriers in form of foil strips, tags, stickers, labels, vignettes, stamps, 
bands, tokens, coins, discs, cards and plates; all afore-mentioned goods containing encoding means, optical diffraction 
structures, holographic structures or combinations thereof, for use as identification means, authentication means or 
money replacement means or for use for banknotes, bills or payment means; encoded identification devices and 
authentication devices, namely data carriers in form of foil sheetings and foil bands, stickers, labels, bands, threads, 
discs, cards or plates with magnetic, optical or electrically conductive structures for storing, processing and/or display of 
information; electric and/or electronic and/or optical and/or opto-electronic circuits, particularly in form of foil sheetings 
and foil bands, stickers, labels, bands, threads, discs, cards or plates, each with microprocessors, printed coils and 
printed circuits, each for application in the field of passive labelling, tracking and tracing of goods or identification of 
persons and objects; optical diffraction structures, holographic structures or combinations thereof for use as 
identification devices or authentication devices; optical security feature carriers for banknotes; integrated circuits and 
electronic components in form of printed circuits, foil sheetings and foil bands, stickers, labels, bands, threads, discs, 
cards or plates of polymers; opto-electronic energy converters, solar cells, light-emitting diodes or laser diodes; 
antennas; optical display devices, namely LCD-displays and organic light-emitting diodes; all aforementioned goods also 
encodable as well as with optically active interference layers, polarization layers and/or liquid crystal layers and/or with 
optically active spatial structures; magnetic, optical, electric and electronic parts and components in form of foil 
sheetings and foil bands, stickers, labels, bands, threads, discs, cards or plates that are encoded or provided with optical 
structures, for storing, processing and/or display of information; identification devices, authentication devices and money 
replacement means, namely data carriers in form of chips, cards, discs, magnetic plates, stamps, plates, tokens, bands as 
well as sheets and foils of plastic, synthetic materials, paper or metal, that are encoded or provided with optical 
structures; data carriers that are encoded or provided with optical structures, in form of stamping dies, sheets and foils of 
metal, as identification devices, authentication devices and money replacement means; covers and sheaths, inherently 
stable sheaths of plastic, except for packaging purposes, stamping foils, namely hot stamping foils and laminating foils, 
also in form of bands, except for packaging purposes, all afore-mentioned goods containing encoding devices, optical 
diffraction structures, holographic structures or combinations thereof, for use as identification devices, authentication 
devices or money replacement means or for use for banknotes, bills or payment means; electronic security tags/labels for 
goods; electric and optical data processing apparatus; electric components as far as contained in this class; magnetic 
recording media; peripheral devices for computers; portable mini-computers, mobile telephones, personal digital 
assistants (PDA); portable data processing apparatus and checking/testing devices; electronic data bases and computer-
databases (software); computer software, particularly computer database software and client software for access to 
databases; computer software for checking/validating the authenticity of goods and documents, for tracking and tracing 
of goods and documents as well as for authentication validation and identity validation; computer software for database 
administration and database management; computer software for encryption and decryption of information and data; 
downloadable electronic documentations and publications; electric equipment for the controlling, remote-control and 
supervision of industrial installations and machines; optical security foils mainly consisting of plastics.

Cl.16;Tags, stickers, labels, stamps, vignettes, tokens, seals, bands, packaging covers and packaging sheaths, 
pouches, sheetings, foils, laminating foils (packaging purposes), sheaths and jackets, sheets, covers, cards and sheaths 
of paper or plastics or synthetic materials or primarily of these materials; all afore-mentioned goods particularly 
containing encoding devices and/or optical diffraction structures and/or holographic structures; stamping foils, namely 
hot stamping foils and cold stamping foils, primarily of paper, for decoration as well as for identification devices or 
authentication devices or money replacement means or for use for banknotes, bills or payment means; stickers, stamping 
foils, transfer foils and laminating foils (packaging purposes) as well as foil strips; paper with UV-curable adhesives for 
cold stamping; identification devices, authentication devices and money replacement means, namely non-electronic 
unencoded data carriers in form of tokens, cards, discs, tags and bands of paper and sheets and foils of paper or plastic; 
stamping foils and transfer foils for packaging purposes, namely foils, consisting of a carrier film primarily manufactured 
of plastics and at least one transfer layer which is removable from the carrier film and can be applied to a substrate; 
stamping foils for packaging purposes, namely hot stamping foils and cold stamping foils, consisting of a carrier film 
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primarily of plastics and a consumption layer which can be detached from the carrier film during stamping for application 
to a substrate; markings, labels, stamps, seals, bands as well as sheets and foils of paper as identification devices, 
authentication devices and money replacement means; stamping foils, particularly hot stamping foils, for packaging 
purposes as well as for use as identification devices or authentication devices; packaging materials of paper, synthetic 
materials or plastics (as far as contained in this class); self-adhesive foils for packaging purposes, laminates of synthetic 
materials (packaging purposes), stamping foils; paper, cardboard and goods of these materials, as far as not contained in 
other classes; printed matter; artists" materials; paint brushes; instructional and teaching material (except apparatus); 
printers" type; printing blocks; matrices for use in printing, stamping and embossing.

Cl.17;Bands, sheetings, foils, sheets, covers, sheaths and laminating foils of plastic or synthetic materials or primarily 
of these materials, except for packaging purposes; the aforementioned goods particularly for receiving of or already 
provided with decoration elements, identification elements, authentication elements, encoding devices, diffraction 
structures and/or holographic structures; the aforementioned goods for use as identification devices or authentication 
devices; laminating foils, namely plastic laminating foils consisting of a carrier film for lamination onto a substrate, 
whereas the carrier film is provided with decoration elements, identification elements and/or authentication elements; 
stamping foils, transfer foils and laminating foils as well as foil strips, primarily consisting of plastics; transfer foils, 
namely plastic foils consisting of a carrier film primarily made of plastics and at least one transfer layer that can be 
detached from the carrier film and applied onto a substrate; semi-finished goods of plastics, namely self-adhesive foils, 
sheets, plastic laminates, laminating foils, stamping foils, for surface decoration as well as for identification devices, 
authentication devices and money replacement means or for use for banknotes, bills or payment means; security threads 
of plastics in form of narrow stamping foils, transfer foils or laminating foil strips; laminating foils primarily of plastics 
with or without a metal layer for application onto a substrate; bands as well as sheets and foils of plastics for 
identification devices, authentication devices and money replacement means; laminated, agglomerated goods of plastics; 
semi-finished goods, namely self-adhesive foils, plastic laminates, stamping foils for such identification devices, 
authentication devices and money replacement means; self-adhesive foils of plastics, plastic laminates, stamping foils of 
plastics; laminates of synthetic materials (not for packaging purposes).

Cl.35;Collecting, arranging, systematizing, updating and maintenance of data and information in computer-databases, 
particularly of data for checking of the stock, the authenticity of goods and documents, for tracking and tracing of goods 
and documents as well as for authentication validation and identity validation; computer-based organizational and 
business-management data verification and data analysis; arranging, systematizing and updating of data in computer 
databases; file management by means of computers; advice in business matters about movement of goods, also by 
means of databases and by means of an Internet portal; electronic data processing consultancy concerning data 
processing.

Cl.38;Telecommunication; providing of and providing access to electronic communication networks and electronic 
databases, particularly to databases for checking the stock, the authenticity of goods and documents, for tracking and 
tracing of goods and documents as well as for authentication validation and identity validation; telecommunication 
services for electronic data transmission and for the access to databases for acquiring information; data transmission on 
the Internet; providing access for temporary use to non-downloadable software by means of computer networks, intranets
and the Internet for tracking and tracing, management of deliveries and commodity flows as well as for checking the 
stock, the authenticity of goods and documents, for tracking and tracing of goods and documents as well as for 
authentication validation and identity validation; rental of access time to data processing apparatus.

Cl.39;Providing transport information; consulting services related to the transport and the storage of goods; services 
of tracking and tracing (shipment tracking) of shipments and goods; consulting services concerning the "tracking and 
tracing (shipment tracking) of shipments and goods; computerized tracking, tracing and control of goods and stock 
inventories and commodity flows in the area of storage, logistics and transport; providing of information, also by means 
of databases, concerning the location, the transport (logistics services in the area of transport) and the stock of goods.

Cl.42;Technological consultancy concerning surface decoration and/or surface coating by means of stamping foils, 
transfer foils and laminating foils; technological consultancy concerning the transfer of patterns, decors, structures 
and/or functional surface structures; technological consultancy concerning possibilities of use of identification devices, 
authentication devices and money replacement means, particularly of data carriers and data media in form of foil strips, 
foil sheetings and foil bands, stickers, markers, labels, threads, plates, chips, tokens, stamps, seals, cards, discs, tags, 
bands as well as sheets and foils of plastics, paper or metal; technological consultancy concerning possibilities of use 
and application of security elements in form of foil strips, foil sheetings and foil bands, stickers, labels, threads, tokens, 
bands, sheets and foils of plastics, paper or metal on goods, banknotes, bills or payment means, particularly for 
increasing security against forgery; technological consultancy concerning possibilities of use of money replacement 
means, namely data carriers, like chips, tokens, cards, discs, bands, sheets and foils of plastics, paper, metal or glass; 
technical planning of security systems by using of optical devices for authentication of products; technological 
consultancy in the area of use of identification devices, authentication devices and money replacement means, namely 
data carriers like chips, tokens, bands, sheets as well as foils of synthetic materials, paper or metal; technical planning of 
security systems for access control, for authentication checks of documents, of money and commercial papers as well as 
for data protection; computer-based technical data analysis and data conversion; computer consulting 
(hardware/software) and IT consulting services; data-warehousing services (electronic data storage); services for 
updating of information via computers (update of data base software); development and creation, update and 
maintenance of computer programs for data processing, particularly with respect to databases; development of systems 
(hardware and software) for data processing, data storage and data transmission, particularly with respect to databases; 
encryption, decryption and authentication of information and data; technological consultancy concerning computer 
security and data protection; electronic data storage; leasing of computing power for data processing.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 21/06/2013; Application No. : 30 2013 004 238.7/07 ;Germany 

2891876    25/11/2013
[International Registration No. : 1225178]
LEONHARD KURZ STIFTUNG & CO. KG
Schwabacher Strasse 482 90763 Fürth Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE AS PER LABLE.

Cl.7;Stamping tools, embossing rollers, stamping dies, embossing matrices as machine parts; matrices as machine 
parts; tools for printing as machine parts; machine-driven apparatus for stamping, particularly hot stamping or cold 
stamping; machines for plastics processing, paper processing and foil processing; foil overlaying machines for covering 
the surfaces of articles or substrates with foils with patterns, decors, structures and/or functional surface structures; 
stamping dies and small stamping plates (machine parts).

Cl.9;Magnetic, optical or electronic information carriers in form of foil strips, stickers, labels, vignettes, bands, tokens, 
coins, discs, cards and plates; all afore-mentioned goods containing encoding means, optical diffraction structures, 
holographic structures or combinations thereof, for use as identification means, authentication means or money 
replacement means or for use for banknotes, bills or payment means; encoded identification devices and authentication 
devices, namely foil sheetings and foil bands, stickers, labels, bands, threads, discs, cards or plates with magnetic, 
optical or electrically conductive structures for storing processing and/or display of information; electric and/or electronic 
and/or optical and/or opto-electronic circuits, particularly in form of foil sheetings and foil bands, stickers, labels, bands, 
threads, discs, cards or plates, each with microprocessors, printed coils and printed circuits, each for application in the 
field of passive labelling, tracking and tracing of goods or identification of persons and objects; optical diffraction 
structures, holographic structures or combinations thereof for use as identification devices or authentication devices; 
optical security features for banknotes; integrated circuits and electronic components, namely printed circuits, foil 
sheetings and foil bands, stickers, labels, bands, threads, discs, cards or plates of polymers; opto-electronic energy 
converters, solar cells, light-emitting diodes or laser diodes; antennas; optical display devices, namely LCD-displays and 
organic light-emitting diodes; all afore-mentioned goods also encodable as well as with optically active interference 
layers, polarization layers and/or liquid crystal layers and/or with optically active spatial structures; magnetic, optical, 
electric and electronic parts and components in form of foil sheetings and foil bands, stickers, labels, bands, threads, 
discs, cards or plates that are encoded or provided with optical structures, for storing, processing and/or display of 
information; identification devices, authentication devices and money replacement means, namely data carriers in form of 
chips, cards, discs, magnetic plates, stamps, plates, tokens, bands as well as sheets and foils of plastic, synthetic 
materials, paper or metal, that are encoded or provided with optical structures; stamping dies, sheets and foils of metal, 
that are encoded or provided with optical structures, as identification devices, authentication devices and money 
replacement means; covers and sheaths, inherently stable sheaths of plastic, except for packaging purposes, stamping 
foils, namely hot stamping foils and laminating foils, also in form of bands, except for packaging purposes, all afore-
mentioned goods containing encoding devices, optical diffraction structures, holographic structures or combinations 
thereof, for use as identification devices, authentication devices or money replacement means or for use for banknotes, 
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bills or payment means; electronic security tags/labels for goods; electric and optical data processing apparatus; 
apparatus for checking the authenticity of banknotes; programmable electronic controls, electric control units for security 
systems, electric components as far as contained in this class; magnetic data carriers; computer hardware; peripheral 
devices for computers; portable mini-computers, mobile telephones, personal digital assistants (PDA); portable data 
processing apparatus and checking/testing devices; electronic data bases and computer-databases (software); computer 
software, particularly computer database software and client software for access to databases; computer software for 
checking/validating the authenticity of goods and documents, for tracking and tracing of goods and documents as well as 
for authentication validation and identity validation; computer software for database administration and database 
management; computer software for encryption and decryption of information and data; downloadable electronic 
documentations and publications; electric equipment for the controlling, remote-control and supervision of industrial 
installations and machines.

Cl.16;Stickers, labels, stamps, vignettes, packaging covers and packaging sheaths of paper or plastics or synthetic 
materials, namely pouches, foils, sheaths and jackets; sheets, covers, cards and sheaths of plastics or primarily of 
plastics for packaging purposes; all afore-mentioned goods containing encoding devices and/or optical diffraction 
structures and/or holographic structures; stamping foils, namely hot stamping foils and cold stamping foils, primarily of 
paper, for decoration as well as for identification devices or authentication devices or money replacement means or for 
use for banknotes, bills or payment means; stickers, stamping foils, transfer foils and laminating foils as well as foil strips 
of plastics or primarily of plastics for packaging purposes; paper with UV-curable adhesives for cold stamping; labels of 
paper or primarily of paper; vignettes primarily consisting of paper; identification devices, authentication devices and 
money replacement means, namely non-electronic unencoded data carriers in form of tokens, cards, discs, tags and 
bands of paper and sheets and foils of paper; stamping foils and transfer foils for packaging purposes, namely foils, 
consisting of a carrier film primarily manufactured of plastics and at least one transfer layer which is removable from the 
carrier film and can be applied to a substrate; stamping foils for packaging purposes, namely hot stamping foils and cold 
stamping foils, consisting of a carrier film primarily of plastics and a consumption layer which can be detached from the 
carrier film during stamping for application to a substrate; tabs, labels, stamps, seals, bands as well as sheets and foils of 
paper as identification devices, authentication devices and money replacement means; stamping foils for packaging 
purposes for these identification devices, authentication devices and money replacement means; packaging materials of 
paper, synthetic materials or plastics (as far as contained in this class); self-adhesive foils for packaging purposes, 
laminates of plastic materials for packaging purposes; paper, cardboard and goods of these materials, as far as not 
contained in other classes; printed matter, book binding material; photographs, stationery; adhesives for paper and 
stationery or for household purposes; artists" materials; paint brushes; typewriters and office requisites (except 
furniture); instructional and teaching material (except apparatus); plastic materials for packaging as far as not contained 
in other classes; printers" type; printing blocks; matrices for use in printing, stamping and embossing.

Cl.17;Laminating foils, namely plastic laminating foils consisting of a carrier film for lamination onto a substrate, 
whereas the carrier film is provided with decoration elements, identification elements and/or authentication elements; 
stamping foils, transfer foils and laminating foils as well as foil strips, primarily consisting of plastics, except for 
packaging purposes; transfer foils, namely plastic foils (not for packaging purposes) consisting of a carrier film primarily 
of plastics and at least one transfer layer that can be detached from the carrier film and applied onto a substrate; semi-
finished goods of plastics, namely self-adhesive foils, sheets, plastic laminates, laminating foils, stamping foils, for 
surface decoration as well as for identification devices, authentication devices and money replacement means or for use 
for banknotes, bills or payment means; security threads of plastics in form of narrow stamping foils, transfer foils or 
laminating foil strips; laminating foils primarily of plastics with or without a metal layer for application onto a substrate; 
foils primarily of plastics for use as optical security devices; bands as well as sheets and foils of plastics for identification 
devices, authentication devices and money replacement means; laminated, agglomerated goods of plastics; semi-finished
goods, namely self-adhesive foils, plastic laminates, stamping foils for such identification devices, authentication devices 
and money replacement means; self-adhesive foils of plastics, plastic laminates, stamping foils of plastics; identification 
devices, authentication devices and money replacement means, namely non-electronic unencoded data carriers in form of
tokens, cards, discs, tags, bands, sheets and foils of plastics.

Cl.35;Collecting, arranging, systematizing, updating and maintenance of data and information in computer-databases, 
particularly of data for checking of the stock, the authenticity of goods and documents, for tracking and tracing of goods 
and documents as well as for authentication validation and identity validation; computer- based organizational and 
business-management data verification and data analysis; arranging, systematizing and updating of data in computer-
databases; file management by means of computers; advice in business matters about movement of goods, also by 
means of databases and by means of an Internet portal; electronic data processing consultancy concerning data 
processing.

Cl.38;Telecommunication; providing of and providing access to electronic communication networks and electronic 
databases, particularly to databases for checking the stock, the authenticity of goods and documents, for tracking and 
tracing of goods and documents as well as for authentication validation and identity validation; telecommunication 
services for electronic data transmission and for the access to databases for acquiring information; data transmission on 
the Internet; rental of access time to data processing apparatus.

Cl.39;Providing transport information; consulting services related to the transport and the storage of goods; services 
of tracking and tracing (shipment tracking) of shipments and goods; consulting services concerning the tracking and 
tracing (shipment tracking) of shipments and goods; computerized tracking, tracing and control of goods and stock 
inventories and commodity flows in the area of storage storage, logistics and transport; providing of information, also by 
means of databases, concerning the location, the transport (logistics services in the area of transport) and the stock of 
goods.

Cl.42;Technological consultancy concerning surface decoration and/or surface coating by means of stamping foils, 
transfer foils and laminating foils; technological consultancy concerning the transfer of patterns, decors, structures 
and/or functional surface structures; technological consultancy concerning possibilities of application of identification 
devices, authentication devices and money replacement means, particularly of data carriers and data media in form of foil 
strips, foil sheetings and foil bands, stickers, markers, labels, threads, plates, chips, tokens, stamps, seals, cards, discs, 
tags, bands as well as sheets and foils of plastics, paper or metal; technological consultancy concerning possibilities of 
use and application of security elements in form of foil strips, foil sheetings and foil bands, stickers, labels, threads, 
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tokens, bands, sheets and foils of plastics, paper or metal on goods, banknotes, bills or payment means, particularly for 
increasing security against forgery; technological consultancy concerning possibilities of use of money replacement 
means, namely data carriers, like chips, tokens, cards, discs, bands, sheets and foils of plastics, paper, metal or glass; 
technical planning of security systems by using of optical devices for authentication of products; technological 
consultancy in the area of use of identification devices, authentication devices and money replacement means, namely 
data carriers like chips, tokens, bands, sheets as well as foils of synthetic materials, paper or metal; technical planning of 
security systems for access control, for authentication checks of documents, of money and commercial papers as well as 
for data protection; computer-based technical data analysis and data conversion; computer consulting 
(hardware/software) and IT consulting services; data-warehousing services (electronic data storage); services for 
updating of information via computers (update of data base software); development and creation, update and 
maintenance of computer programs for data processing, particularly with respect to databases; development of systems 
(hardware and software) for data processing, data storage and data transmission, particularly with respect to databases; 
encryption, decryption and authentication of information and data; technological consultancy concerning computer 
security and data protection; electronic data storage; leasing of computing power for data processing; providing access 
for temporary use to non-downloadable software by means of computer networks, intranets and the Internet for tracking 
and tracing, management of deliveries and commodity flows as well as for checking the stock, the authenticity of goods 
and documents, for authentication validation and identity validation.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 21/07/2014; Application No. : 30 2014 053 529.7/06 ;Germany 

2895487    26/08/2014
[International Registration No. : 1225099]
WALTER STAUFFENBERG GMBH & CO. KG
Im Ehrenfeld 4 58791 Werdohl Germany

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.6;Pipe clamps made of metal with plastic.

Cl.20;Pipe clamps of plastic.
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2896792    04/08/2014
[International Registration No. : 1226400]
AVATECH, INC.
161 Columbia St. Apt 2 Cambridge MA 02139 United States of America

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Avalanche probes, namely, elongated rods used to manually probe for people or objects covered by an avalanche.

Cl.45;Providing information concerning safety risks in the back country and/or avalanche terrain.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 13/06/2013; Application No. : 85958800 ;United States of America 

2900553    10/12/2013
[International Registration No. : 1226602]
ARTIVEST HOLDINGS, INC.
155 Wooster Street, Suite 8R New York NY 10012 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising on the Internet for others; marketing analytics in the fields of finance and investment.

Cl.36;Financial services, namely, investment advisory, investment management, and investment consultation services; 
investment of funds for others; investments in the nature of exchange-traded funds for others; private placement of 
investment securities for others; broker-dealer services, namely, brokering and trading securities, investment banking 
services, and private placement of investment securities for others; financial information services; financial analysis; 
providing information relating to finance and investments via electronic means; providing an interactive website featuring 
financial information and analysis about investing in securities, exchange-traded funds, private equity, venture capital, 
and hedge funds; providing an online trading platform, namely, online brokerage trading of investment securities, 
exchange-traded funds, private equity funds, venture capital funds, and hedge funds.

Cl.42;Providing temporary use of online non-downloadable software for use in the analysis of finance and investments 
and for use in trading and investing in securities, exchange-traded funds, private equity, venture capital, and hedge funds.

8493



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

2900927    08/05/2014
[International Registration No. : 1228365]
CONTINENTAL REIFEN DEUTSCHLAND GMBH
Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management services; business administration; office functions; marketing; business 
management and organization consultancy services; commercial and business management in relation to vehicle fleet 
management, providing information and assistance relating to the aforesaid services.

Cl.37;Building construction; repair; installation services; vehicle service stations (repair, maintenance, servicing); 
maintenance and repair of vehicles; tyre repair services; retreading of tyres; vulcanization of tyres (repair); washing of 
vehicles; breakdown assistance for vehicles (repair).

8494



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 28/02/2014; Application No. : TO2014C000697 ;Italy 

2904552    19/03/2014
[International Registration No. : 1228362]
ROAD GROUP S.P.A.
Via Conegliano, 35/3, PIEVE DI SOLIGO (Treviso) (Italy)

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.18;Bags, handbags, backpacks, rucksacks, wallets, purses, change purses, make-up bags, handbags, briefcases, 
trunks, luggage, travel bags, suitcases, umbrellas.

Cl.25;Clothing for men, women, teens, children and babies including dresses, evening dresses, leather dresses, shirts, 
blouses, skirts, pants, shorts, jackets, suits, shirts, T-shirts, sweatshirts, sweaters, pullovers, track suits, raincoats, 
overcoats, coats, fur clothing, anoraks, parkas, ski jackets, ski pants and ski suits, belts, stoles, scarves, gloves, pajamas,
dressing gowns, socks, suspenders, underwear, undergarments, ties, robes, swimsuits, cover-ups dresses, pants and 
shorts robes; footwear including slippers, shoes, sandals, sneakers, sports shoes, boots, flip-flops, ski boots, snow 
boots; hats and caps.

Cl.35;Presentation of goods via communication media for the purposes of retailing for others fields of clothing and 
related accessories, footwear, bags and travel bags, hats and caps, the aforesaid services also being provided online; 
presentation of goods on communication media of all kinds for retailing for others in the fields of perfumes and 
cosmetics, eyeglasses and sunglasses, jewelry, costume jewelry, watches and clocks, furniture, bags and travel bags, 
articles of clothing and related accessories, footwear, hats and caps; promoting the sale of goods and services of others 
by awarding purchase points for credit card use; advertising, namely, promotion relating to the sale of goods and 
services for others by the transmission of advertising material and the dissemination of advertising messages on 
computer networks; business management; business administration; office functions; computerized support in business 
management for others in relation to online sales, in particular in the fields of clothing and related accessories, footwear, 
bags and travel bags, hats and caps; retail service or whole sale service of clothing, shoes and bags
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 23/12/2013; Application No. : MO2013C000927 ;Italy 

2904631    28/05/2014
[International Registration No. : 1228388]
FERRARI S.P.A.
Via Emilia Est, 1163 I-41100 MODENA Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
866893, 866897, 866899, 871147

IR DIVISION
Cl.3;All-purpose cleaning preparations; oils for cleaning purposes; rust removing preparations; windscreen cleaning 
liquids; automobile wax; automobile polish; carburetor and choke cleaning preparations; carpet cleaning preparations; 
cleaning preparations for vehicle tires and wheels; cleaning preparations for automobiles; cloths impregnated with a 
detergent for cleaning; degreasers other than for use in manufacturing processes; detergents for automobiles; polishing 
preparations; polishing wax; preparations for cleaning, protecting and preserving vehicle surfaces; cleaning preparations 
for leather; creams for leather; shoe and boot creams; shoe and boot polishes; shoe wax; soap; bath soaps in liquid, solid
or gel form; shaving soap; cleansing milk for toilet purposes; skin cleansing lotions; skin cleansing creams; detergents 
other than for use in manufacturing operations and for medical purposes; shampoos; perfumes; eau de parfum; bases for 
flower perfumes; extracts of flowers [perfumes]; after-shave lotions; after-shave creams; deodorants for personal use; 
eau de Cologne; toilet water; essential oils for personal use; scented water; antiperspirants [toiletries]; aromatherapy 
preparations; potpourris [fragrances]; sachets for perfuming linen; perfuming sachets; air fragrancing preparations; 
fragrances; deodorants for pets; incense; cosmetics; toiletries; cosmetic kits; cosmetic creams; face creams; anti-aging 
creams; body creams; cosmetic preparations for baths; bath salts, not for medical purposes; bath and shower gels; 
bubble bath; bath oils; bath pearls; balms other than for medical purposes; facial scrubs; beauty masks; colorants for 
toilet purposes; color-removing preparations; cosmetic pencils; eyebrow pencils; rouges; lipsticks; lipstick cases; lip 
glosses; mascaras; make-up powder; face powders; make-up preparations; make-up removing preparations; foundation 
make-up; eyebrow cosmetics; eye-shadow; cosmetic preparations for eyelashes; cosmetic preparations for slimming 
purposes; cosmetic preparations for skin care; decorative transfers for cosmetic purposes; false eyelashes; false nails; 
hair spray; hair waving preparations; hair gel and hair mousse; hair lotions; hair conditioners; hair moisturisers; styling 
foam for hair; lotions for cosmetic purposes; body lotions; oils for cosmetic purposes; oils for toilet purposes; nail care 
preparations; nail polish; nail polish remover; nail art stickers; decalcomanias for fingernails; pomades for cosmetic 
purposes; pumice stone; sunscreen preparations; sun-tanning preparations [cosmetics]; massage gels other than for 
medical purposes; talcum powder, for toilet use; tissues impregnated with cosmetic lotions; breath freshening sprays; 
gels for cosmetic use; shaving balms; shaving cream; depilatory preparations; adhesives for cosmetic purposes; 
children"s play cosmetics; cosmetics for animals; cotton wool for cosmetic purposes; cotton sticks for cosmetic 
purposes; dentifrices; mouth washes, not for medical purposes; dental bleaching gels; denture polishes.

Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; pince-nez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; contact lenses; correcting 
lenses [optics]; magnifying glasses [optics]; cases adapted for contact lenses; 3D spectacles; optical apparatus and 
instruments; binoculars; binocular cases; microscopes; telescopes; recorded programs for hand-held games with liquid 
crystal displays; electronic game software for handheld electronic devices; electronic game software for cellular phones; 
computer game software; recorded programs for electronic games; games cartridges for use with electronic games 
apparatus; computer game cartridges; video game cartridges; disks for electronic games; video game discs; computer 
game cassettes; video game cassettes; computer game joysticks; joystick chargers; memory cards for video game 
machines; mouse for video game machines; simulators for the steering and control of vehicles; sports training 
simulators; steering wheels for PCs with double gear-shifting systems; earphones used for connecting to hand-held 
games; personal computers; laptop computers; tablet computers; recorded computer software; computer programs 
[downloadable software]; computer protection software; computer software applications, downloadable; computer screen 
saver software; bags and cases adapted or shaped to contain computers; cases for laptops; bags adapted for laptops; 
laptop carrying cases; computer carrying cases; protective cases for tablet computers; protective covers for tablet 
computers; sleeves for laptops; docking stations for laptops; bags and cases adapted or shaped to contain batteries for 
notebook computers; computer keyboards; computer memories; monitors [computer hardware]; computer printers; 
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modems; scanners [data processing equipment]; LAN [local area network] computer cards for connecting portable 
computer devices to computer networks; disk drives for computers; telephones; portable telephones; cordless 
telephones; mobile phones; mobile phone covers; mobile phone holders; bags and cases adapted or shaped to contain 
mobile phones; cell phone straps; smartphones; smartphone covers; smartphone holders; protective cases for 
smartphones; cell phone battery chargers for use in vehicles; electronic book readers; protective cases for e-book 
readers; protective cases for personal digital assistants; mouse pads; mouse [computer peripheral]; wrist rests for use 
with computers; protective helmets; protective helmets for sports; protective helmets for children; riding helmets; 
fireproof automobile racing suits for safety purposes; face-shields for protection against accidents, irradiation and fire; 
gloves for protection against accidents; balaclavas for protection against accidents, irradiation and fire; shoes for 
protection against accidents, irradiation and fire; boots for protection against accidents, irradiation and fire; protection 
devices for personal use against accidents; jackets for protection against accidents, irradiation and fire; vests for 
protection against accidents, irradiation and fire; trousers for protection against accidents, irradiation and fire; suits for 
protection against accidents, irradiation and fire; clothing for protection against accidents, irradiation and fire; garments 
for protection against fire; life saving apparatus and equipment; pre-recorded motion picture films; CD-ROMs featuring 
car races and the history of automobile manufacturers; DVDs featuring car races and the history of automobile 
manufacturers; CD-ROMs featuring high-performance cars and automobiles; DVDs featuring high-performance cars and 
automobiles; downloadable music files; downloadable image files; downloadable video files; downloadable electronic 
publications; downloadable ring tones and graphics for cell phones; compact discs [audio-video]; DVDs; holders and 
cases for compact discs and DVDs; MP3 players; protective cases for MP3 players; CD players; DVD players and 
recorders; cases adapted for CD players; cases adapted for DVD players; protective carrying cases for portable music 
players; music and video player cases; digital audio players; radios; walkie-talkies; microphones; headphones; 
earphones; in-ear headphones; headphone cases; loudspeakers; portable media players; sound recording apparatus; 
sound reproduction apparatus; hi-fi stereo systems comprised of stereos, CD players, loudspeakers, audio speakers, 
liquid crystal display and headphones; home theater systems comprised of speakers, cube subwoofers, DVD chargers 
and audio-video home theater receivers; video screens; liquid crystal display screens; projection screens; display 
screens; projection apparatus; speed checking apparatus for vehicles; steering apparatus, automatic, for vehicles; 
automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; milage recorders for vehicles; hands
free kits for cellular phones; electric locks for vehicles; electronic keys for automobiles; control units of central locking 
systems for vehicles; navigation apparatus for vehicles [on-board computers]; electronic accumulators for vehicles; 
electric batteries for vehicles; kilometer recorders for vehicles; vehicle radios; car televisions; remote control apparatus; 
starter cables for motors; thermostats for vehicles; vehicle breakdown warning triangles; air bag deactivation switches 
for automobiles; anti-theft warning apparatus; monitoring apparatus, electric; regulating apparatus, electric; fire 
extinguishing apparatus; car antennas; acoustic [sound] alarms; cameras [photography]; single-use cameras; video 
cameras; digital cameras; cinematographic cameras; bags specially adapted for cameras and photographic equipment; 
cases especially made for photographic apparatus and instruments; digital photo frames; photo printers; time clocks 
[time recording devices]; chronographs [time recording apparatus]; calculating machines; pocket calculators; cases for 
pocket calculators; compasses [measuring instruments]; precision balances; scales; baby scales; electronic timers; food 
timers; kitchen timers; barometers; thermometers, not for medical purposes; temperature indicators; heat regulating 
apparatus; baby height measuring instruments; hygrometers; altimeters; measuring instruments; rulers [measuring 
instruments]; weighing apparatus and instruments; measuring devices, electric; encoded magnetic cards; magnetically 
encoded credit cards; encoded key cards; magnetically encoded key cards; electronic agendas; electronic personal 
organizers; electronic diaries; cases for electronic diaries; digital voice recorders; electronic pocket translators; 
electronic notice boards; divers" masks; gloves for divers; diving suits; swim floats for safety purposes; ear plugs for 
divers; ear plug holders; socks, electrically heated; baby monitors; video baby monitors; electronic pens [visual display 
units]; televisions; antennas; electronic pagers; carrying cases for radio pagers; magnets; decorative magnets; lanyards 
especially adapted for holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards; animated cartoons; downloadable comic strips; videotapes and videodiscs recorded with animation; 
prerecorded video cassettes featuring cartoons; electronic tags for goods; holograms; battery chargers.

Cl.12;Automobiles; cars; racing cars; motor cars; sports cars; trucks; lorries; vans [vehicles]; electric vehicles; remote 
control vehicles, other than toys; all-terrain vehicles or ATV [quad bikes]; go carts; buses; bodies for vehicles; vehicle 
chassis; hoods for vehicles; vehicle bumpers; motors, electric, for land vehicles; motors for land vehicles; driving motors 
for land vehicles; engines for land vehicles; mudguards; rearview mirrors; steering wheels for vehicles; windows for 
vehicles; windscreens; brakes for vehicles; caps for vehicle petrol [gas] tanks; horns for vehicles; upholstery for 
vehicles; crankcases for land vehicle components, other than for engines; transmissions, for land vehicles; automobile 
wheels; vehicle wheels; rims for vehicle wheels; vehicle wheel tires; automobile tires; pneumatic tires; inner tubes for 
pneumatic tires [tyres]; vehicle seats; racing seats for automobiles; automobile sunroofs; tops for land vehicles; sun 
visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-holders [parts of automobiles]; dashboard drawers 
[parts of automobiles]; dashboard hatches [parts of automobiles]; glove compartments [parts of automobiles]; glove 
boxes [parts of automobiles]; covers for baggage compartments [parts of automobiles]; seat covers for vehicles; sun-
blinds adapted for automobiles; covers for vehicle steering wheels; freewheels for land vehicles; head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; windscreen wipers; vehicle covers [shaped]; cigar lighters for 
automobiles; adhesive rubber patches for repairing inner tubes; repair outfits for inner tubes; luggage carriers for 
vehicles; direction signals for vehicles; covers for vehicle steering wheels; automobile seat cushions; bicycles; motor 
bicycles; racing bicycles; cycles; tricycles; motorcycles; mopeds; scooters [vehicles]; chains for bicycles, cycles; cranks 
for cycles; bicycle bells; cycle bells; brakes for bicycles, cycles; cycle hubs; direction indicators for bicycles, cycles; 
dress guards for bicycles, cycles; inner tubes for bicycles, cycles; gears for cycles; cycle mudguards; audible warning 
systems for cycles; pumps for bicycles, cycles; frames for bicycles, cycles; handle bars for bicycles, cycles; motors for 
cycles; panniers adapted for cycles; bicycle rims; cycle rims; spokes for bicycles, cycles; bicycle pedals; pedals for 
cycles; saddles for bicycles, cycles or motorcycles; bicycle stands; cycle stands; tires for bicycles, cycles; tubeless tires 
[tyres] for bicycles, cycles; wheels for bicycles, cycles; bicycle trailers; saddlebags adapted for bicycles; saddlebags 
adapted for motorcycles; saddle covers for bicycles or motorcycles; baskets adapted for bicycles; baskets adapted for 
cycles; luggage carriers for bicycles; bicycle chains covers; bicycle racks for vehicles; fitted bicycle covers; kick sledges;
sleighs [vehicles]; side cars; caravans; water vehicles; boats; ships; yachts; trailers [vehicles]; two-wheeled personal 
transporters; snowmobiles; aircraft; parachutes; safety belts for vehicle seats; security harness for vehicle seats; air bags
[safety devices for automobiles]; non-skid devices for vehicle tires; safety seats for children, for vehicles; pet safety seats 
for use in vehicles; child restraints for vehicle seats; anti-theft devices for vehicles; prams [baby carriages]; covers for 
baby carriages; hoods for baby carriages; pushchairs; pushchair covers; pushchair hoods; strollers; stroller covers 
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[pushchairs]; parasols to be affixed to baby strollers; shopping trolleys [carts]; push scooters [vehicles]; non-motorized 
push scooters; non-motorized scooters [vehicles].

Cl.14;Precious metals, unwrought or semi-wrought; alloys of precious metal; gold; palladium; precious stones; semi-
precious stones; gemstones; meditation stones; jade; jewellery; imitation jewellery; costume jewellery; trinkets [jewellery 
and imitation jewellery]; charms [jewellery and imitation jewellery]; threads of precious metal [jewellery and imitation 
jewellery]; bracelets [jewellery and imitation jewellery]; ankle bracelets; necklaces [jewellery and imitation jewellery]; 
lockets [jewellery and imitation jewellery]; chains [jewellery and imitation jewellery]; ankle chains; rings [jewellery and 
imitation jewellery]; body-piercing rings; brooches [jewellery and imitation jewellery]; earrings; pins [jewellery and 
imitation jewellery]; ornamental pins; tie pins; tie clips; tie fasteners; pendants; tiaras; medallions [jewellery and imitation 
jewellery]; medals; commemorative medals; cuff links; amulets [jewellery and imitation jewellery]; fancy keyrings of 
precious metals; key tags of plastic; non-metal key holders; metal key holders; key rings [trinkets or fobs]; key rings 
[trinkets or fobs] incorporating a sound device; key rings [trinkets or fobs] incorporating fiber optics; key rings [trinkets 
or fobs] incorporating a cartoon character; key rings; key chains; plastic key chains; metal key chains; key chains 
incorporating a sound device; key chains incorporating fiber optics; lanyards [keycords]; decorative charms for cellular 
phones; badges of precious metal; jewellery cases [caskets]; jewel cases; clasps for jewellery; ornaments [jewellery and 
imitation jewellery]; shoe ornaments of precious metal; hat ornaments of precious metal; boxes of precious metal; 
commemorative boxes of precious metal; decorative boxes made of precious metal; precious metal trophies; trophies 
coated with precious metal alloys; trophies made of precious metal alloys; statues of precious metal and their alloys; 
figurines [statuettes] of precious metal; statuettes of precious metal and their alloys; busts of precious metal; works of art 
of precious metal; coins; non-monetary coins; commemorative coins; lanyards of precious metal or coated therewith for 
carrying items such as keys, cards, ID cards, badges and plastic badges; bottle caps of precious metal; ingots of precious
metals; clocks; control clocks [master clocks]; alarm clocks; digital alarm clocks; automobile clocks; clock cases; clock 
housings; clock springs; desk clocks; master clocks; pendulum clocks; small clocks; table clocks; travel clocks; wall 
clocks; clock hands [clock- and watchmaking]; clockworks; clocks and watches, electric; clocks incorporating radios; 
dials for clocks; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; cases for clock- and watchmaking; 
movements for watches and clocks; chronometers; chronographs [watches]; watches; wrist watches; automatic watches; 
diving watches; jewellery watches; mechanical watches; pocket watches; sports watches; stop watches; stop watch metal
bracelets; stop watch LCD plastic bracelets; liquid crystal display watches, wristwatches and clocks; quartz watches, 
wristwatches and clocks; analogic watches, wristwatches and clocks; watch bands; watch boxes; watch bracelets; watch 
cases; watch chains; watch clasps; watch crowns; watch crystals; watch dials; watch faces; watch glasses; watch 
pouches; watch springs; watch straps; buckles for watchstraps; cases for watches [presentation]; leather watch straps; 
watches containing a game function; apparatus for timing sports events.

Cl.25;Jackets [clothing]; sleeved or sleeveless jackets; bomber jackets; reversible jackets; rain jackets; leather jackets; 
padded jackets; wind-resistant jackets; waterproof jackets; stuff jackets [clothing]; down jackets; sports jackets; ski 
jackets; waistcoats; windcheaters; overcoats; coats; dust coats; raincoats; anoraks; cardigans; pullovers; shirts; T-shirts;
polo shirts; sport shirts; blouses; sweatshirts; sweat pants; sweaters; jumpers [pullovers]; jerseys [clothing]; sports 
jerseys; trousers; shorts; bermuda shorts; jeans; skirts; overalls; jogging suits; jogging suit trousers; training suits; track 
suits; automobile racing suits not in the nature of protective clothing; suits; dresses; singlets; sports singlets; braces 
[suspenders]; suspenders; wristbands [clothing]; aprons [clothing]; smocks; combinations [clothing]; clothing for 
gymnastics; leotards; leggings [leg warmers]; leggings [trousers]; shawls; sashes for wear; money belts [clothing]; 
pockets for clothing; collars [clothing]; girdles; clothing; ready-made clothing; rainwear; waterproof clothing; golf shirts; 
golf clothing, other than gloves; motorists" clothing; ski clothing; ski suits; snowsuits; body warmers; knee warmers 
[clothing]; knitwear [clothing]; sweat bands; tank tops; coveralls; camisoles; chasubles; chemisettes [shirt fronts]; twin 
sets; blazers; parkas; capes; spats; breeches for wear; collar protectors; cuffs; dress shields; frocks; furs [clothing]; 
gaiter straps; mantillas; cloaks; pelerines; pelisses; pocket squares; dungarees; tunics; unitards; quilted vests; beach 
clothes; bathing suits; bathing caps; swimming costumes; bathing drawers; bathing trunks; bikinis; bath robes; 
underwear; underpants; undershirts; drawers [clothing]; boxer shorts; slips [undergarments]; panties; g-strings; vests; 
pyjamas; dressing gowns; nightgowns; bodices [lingerie]; corsets [underclothing]; corselets; teddies [undergarments]; 
brassieres; petticoats; garters; sweat-absorbent underclothing; sock suspenders; stocking suspenders; clothing for 
children; babies" clothing; baby bodysuits; baby bottoms; baby bibs of plastic; baby doll pyjamas; baby bibs, not of 
paper; children"s cloth eating bibs; bibs, not of paper; children"s and infants" cloth bibs; cloth bibs for adult diners; 
babies" overalls; babies" pants [clothing]; infants" training outfits; racing romper suits for babies; rompers; layettes 
[clothing]; baby sleeping bags [bag-like clothing worn by infants for sleeping in]; socks; stockings; tights; hosiery; 
footwear; shoes; sports shoes; gymnastic shoes; training shoes; running shoes; beach shoes; sneakers; basketball 
sneakers; football shoes; slippers; sandals; boots; boots for sports; ski boots; after ski boots; ski boot bags; rain boots; 
snowboard shoes; boots for snowboarding; horse-riding boots; golf shoes; flip-flops; clogs; bath sandals; bath slippers; 
babies" footwear; soles for footwear; footwear uppers; fittings of metal for footwear; inner soles; tips for footwear; 
heelpieces for footwear; heels; non-slipping devices for footwear; gaiters; footmuffs, not electrically heated; galoshes; 
neckwear; scarves; bandanas [neckerchiefs]; foulards [clothing]; neckties; ascots; bow ties; neck warmers; gloves 
[clothing]; driving gloves; ski gloves; belts [clothing]; muffs [clothing]; mittens; fur stoles; headgear for wear; caps 
[headwear]; caps [headwear] incorporating a sound device; caps [headwear] incorporating fiber optics; baseball caps; 
hats; small hats; hats incorporating a sound device; hats incorporating fiber optics; cap peaks; visors [headwear]; berets; 
berets incorporating a sound device; berets incorporating fiber optics; headbands [clothing]; hoods [clothing]; shower 
caps; sleep masks; balaclavas; helmet liners [headwear]; sun visors [headwear]; ear muffs [clothing]; turbans.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; amusement apparatus adapted
for use with an external display screen or monitor to be used in amusement parks; apparatus for games adapted for use 
with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; apparatus for 
playing video games; pocket-sized apparatus for playing video games; pocket-sized video games; pocket-sized electronic 
games; hand-held video games; portable electronic games; portable electronic toys; hand-held units for playing video 
games; stand alone video game machines; computer game equipment; electronic games consoles adapted for use with 
an external display screen or monitor; controllers for game consoles; bags specially adapted for hand-held video game 
apparatus; bags specially adapted for video game consoles; scale model vehicles; scale model cars; scale model racing 
cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; toy full-size vehicle replicas; toy 
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full-size steering wheel replicas; toy resin models featuring racing scenes; scale model drivers; scale model pit crews; toy 
models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing sets; toy racing cars tracks; toy steering 
wheels; pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy cars for children in 
pedal version or working with batteries; toy cars for children in pedal version or working with batteries; toy go-karts for 
children in pedal version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for 
transporting cars; radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; 
toy car showrooms; toy telephones; plush toys; articulated plush toys; plush toys incorporating height measuring 
capability; moving plush toys; toy plush steering wheels; teddy bears; rocking horses; playing cards; playing card cases; 
construction toys; building blocks [toys]; toy building blocks capable of interconnection; toy construction blocks; toy 
construction sets; bingo cards; sandbox toys comprising shovels, buckets, moulds and rackets; fitted boxes for toy hand 
tools; sets of keys for babies; toys designed to be attached to car seats; padded toys for seatbelts; toy frames; toy frames 
incorporating fiber optics; fantasy character toys; plastic character toys; rubber character toys; resin character toys; toy 
figures; positionable toy figures; spinning tops [toys]; yo-yos incorporating fiber optics; snow globes; toys; soft toys; 
action toys; pull toys; baby toys; inflatable toys; mechanical toys; musical toys; pet toys; toy balloons; dolls; dolls" 
accessories; dolls" beds; dolls" furniture; dolls" houses; dolls" rooms; dolls" clothing; dolls" headgear; dolls" footwear; 
dolls" feeding bottles; puppets; marionettes; toy whistles; action figure toys; baby multiple activity toys; clockwork toys 
of metal; flying discs [toys]; infant development toys; inflatable bath toys; soap bubbles [toys]; stuffed toy bears; toy 
record players; articles of clothing for toys; toy cushions; toy cushions for containing clothing; toy back-seat organizers; 
sports balls; balls for games; playing balls; checkers [games]; checker boards; chess games; chess sets; chessboards; 
dice; cups for dice; darts; dominoes; draughts [games]; draughts sets; draught boards; backgammon games; cot musical 
toys for babies; toy pistols; water pistols; board games; building games; manipulative games; parlor games; pinball 
games; skittles [games]; counters [discs] for games; gloves for games; mah jong games; slot machines [gaming 
machines]; swimming pools [play articles]; quoits; conjuring apparatus; puzzles; jigsaw puzzles; kites; kaleidoscopes; 
toy masks; theatrical masks; novelties for parties, dances [party favors, favours]; percussion caps [toys]; rattles 
[playthings]; baby rattles; swings; slides [playthings]; roulette wheels; tables for table football; tables for table tennis; 
games; mobiles [toys]; scooters [toys]; targets; electronic targets; cosaques [toy fireworks]; fairground ride apparatus; 
marbles for games; ninepins; confetti; golf balls; golf clubs; golf gloves; golf irons; golf putters; golf tees; golf bags, with 
or without wheels; golf ball markers; golf club heads; golf club grips; golf club shafts; golf flags [sports articles]; divot 
repair tools [golf accessories]; shaped covers for golf bags; shaped covers for golf clubs; shaped covers for golf putters; 
golf ball retrievers; archery implements; gloves for archery; tennis balls; rackets; tennis rackets; cases for tennis balls; 
shaped covers for tennis rackets; tennis nets; gut for rackets; strings for rackets; sweat absorbing bands for rackets" 
grips; ping pong rackets; skis; monoskis; surf skis; ski bindings; ski edges; scrapers for skis; ski poles; ski sticks; ski 
wax; water skis; bags adapted for skis; sole coverings for skis; shaped covers for ski bindings; surfboards; windsurf 
boards; bags especially designed for skis and surfboards; ski brakes; seal skins [coverings for skis]; bob-sleighs; sleighs 
[sports articles]; sleds [sports articles]; snow sledges for recreational use; roller skates; ice skates; in-line roller skates; 
skating boots with skates attached; snowshoes; swimming flippers; swimming jackets; swimming gloves; swimming 
belts; floats for bathing and swimming; batting gloves [accessories for games]; boxing gloves; fencing gauntlets; 
baseball gloves; shuttlecocks; skateboards; bags adapted for skateboards; snowboards; sailboards; harness for 
sailboards; bodyboards; springboards; paragliders; hang gliders; elbow guards [sports articles]; elbow pads for sports 
use; knee guards [sports articles]; knee pads for sports use; shin guards [sports articles]; shin pads for sports use; wrist 
guards [sports articles]; face guards for sports use; protective paddings [parts of sports suits]; protective padding for 
playing sports; stationary exercise bicycles; body-building apparatus; machines for physical exercises; exercisers 
[expanders]; weight lifting belts; bar-bells; hunting game calls; fishing tackle; twirling batons; cricket bags; scratch cards 
for playing lottery games; ball pitching machines; dumb-bells; practical jokes [novelties]; appliances for gymnastics; 
sporting articles; billiard balls; billiard cue tips; billiard cues; billiard markers; billiard table cushions; billiard tables; 
climbers" harness; hockey sticks; discuses for sports; nets for sports; sticks for fans and for entertainment [novelty 
items]; toy sticks for fans and for entertainment incorporating fiber optics [novelty items]; toy sticks for fans and for 
entertainment shaped as flags [novelty items]; toy sticks for fans and for entertainment shaped as flags incorporating 
fiber optics [novelty items]; toy lanyards; toy necklaces incorporating fiber optics; toy rings; toy rings incorporating fiber 
optics; toy bracelets; toy bracelets incorporating fiber optics; Christmas trees of synthetic material; bells for Christmas 
trees; artificial snow for Christmas trees; ornaments for Christmas trees, except illumination articles and confectionery; 
Christmas tree decorations; Christmas tree stands; ankle guards [sports articles]; ankle pads for sports use; ankle guards
for skating; ankle pads for skating; snakeboards; push scooters [toys].
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Cl.9;Computer programs; computer programs for processing of financial payments involving enabling card verification 
and authorisation, fraud checking, and secure transfer of money for merchant accounts; computer hardware and software 
comprising a digital wallet that stores customer account information; apparatus for payment with magnetically encoded 
cards; apparatus for payment with magnetic memory cards; apparatus for receiving cash payments being credit cards, 
debit cards, store cards, bank cards, charge cards, gift voucher cards or other payment cards and microchips containing 
account details; apparatus for receiving cash payments; automatic payment machines; devices incorporating 
microprocessors for use in fare payments on public transport; machine readable devices for cashless payment systems; 
magnetic payment cards; payment cards being magnetically encoded; read out apparatus for use in the authentication of 
cashless payment means; read out apparatus for use in the identification of cashless payment means; tariff devices for 
recording payment; terminals for electronically processing credit card payments; terminals for the electronic payment of 
charges with credit cards; scientific apparatus and instruments including telecommunications, signalling, checking 
(supervision), and teaching apparatus; magnetic data carriers, acoustic disks; mechanisms for coin-operated apparatus; 
cash registers, calculating machines, data processing equipment and computers, computers, servers and software for 
telecommunications, semi-conductors, microprocessors, integrated circuits, computer for micro-programming, software, 
computer memories, computer peripherals, data processing units and their parts; electronic apparatus and equipment for 
remote connection to a computer network and/or telecommunications, data processing equipment and computers; 
electronic data carrier cards, charge cards, bank cards, credit cards, debit cards, stored value cards, payment cards; 
encoded magnetic card readers, electronic data carrier card readers, electronic encryption units; computer hardware, 
computer terminals, computer peripheral devices and computer software, electronic apparatus for use in processing 
financial transactions; computer software relating to the handling of financial transactions such as payments by charge 
cards, bank cards, credit cards, debit cards, stored value cards and payment cards; computer software applications; 
electronic verification apparatus for verifying authenticity of bank cards, credit cards, debit cards, charge cards, stored 
value and/or payment cards; parts and fittings for the aforesaid goods; electronic publications; downloadable data 
including publications and software; electronic publications relating to research on financial issues and research into 
payment transaction data and white papers relating to research and analysis of financial transactions trends.

Cl.16;Paper advertising materials; cheque books; printed publications, newsletters, magazines, pamphlets, leaflets, 
newspapers and periodicals, all relating to the provision of financial services; printed invitations; printed service guides 
and services brochures for financial services; printed forms and statements for financial services; printed plastic cards 
(other than encoded or magnetic); plastic covered cards bearing printed matter; money orders, money drafts, cheques, 
cheque books, travellers" cheques; document wallets; vouchers of value, coupons; catalogues.

Cl.35;Advertising and promotional services; compilation of data relating to goods for purchase; bookkeeping and 
accounting services; tax and taxation assessments and advice; preparation and compilation of income or corporate tax 
returns data processing services; information, advisory and consultancy services relating to data processing; user 
incentive schemes relating to use of credit cards, store cards, charge cards, cash cards, debit cards, payment cards; 
loyalty, incentive and bonus program services; information, advisory and consultancy services related to all the aforesaid 
services.

Cl.36;Banking services; online banking services; credit card, debit card, store card, bank card, charge card, gift 
voucher card, other payment card authorisation services; electronic funds transfer and payment services; processing of 
transactions made by credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other payment 
cards and microchips containing account details; card to card transfer and mobile banking and payments; processing of 
credit and debit transactions by telecommunication link; issue and redemption of tokens, coupons and vouchers of value; 
currency exchange services; electronic wallet services (payment services); e-wallet account services, namely the 
provision of online electronic money accounts (e-wallet accounts) and services for consumers and online merchants 

8500



whereby consumers fund their e-wallet accounts and consumers and online merchants (businesses) send and receive 
payments and remittances over the Internet; point of sale payment services; mail payment services; telephone payment 
services; recurring payment services; merchant account services; financial risk management; financial services; 
insurance; monetary affairs; identity theft and fraud prevention services relating to processing of financial payments 
made by bank cards, credit cards, debit cards, charge cards, gift voucher cards, store cards, stored value payment cards 
and other cards containing microchips with bank account details in multiple currencies for merchant accounts including 
card authorisation, verification and fraud screening; services in relation to secure handling of online financial transaction 
data; services for secure transfer of money between banks, their customers and merchant accounts; financial risk 
management; financial services being financial analysis and consultation, financial exchange of data between financial 
institutions and their customers, financial services relating to analysis of payment transaction data; monetary affairs 
services being cross border multi-currency exchange services; information, advisory and consultancy services related to 
all the aforesaid services.

Cl.37;Installation, maintenance, repair and updating of electronic data capture and transmission systems for the 
purposes of electronic funds transfer; installation, maintenance, repair, updating of card readers and electronic apparatus 
all for handling financial and associated transactions including authorisation and processing of payments made with 
credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other payment cards and microchips 
containing account details; installation, maintenance, repair and updating of electronic apparatus for retrieving 
information stored on credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other payment 
cards and microchips containing account details; installation, maintenance, repair and updating of electronic verification 
apparatus for verifying authenticity of credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, 
other payment cards and microchips containing account details; information, advisory and consultancy services related 
to all the aforesaid services.

Cl.38;Advisory and consultancy services, all relating to electronic data capture and transmission systems for the 
purposes of electronic funds transfer from points of sale; receipt and/or delivery of messages, documents and other data 
by electronic transmission; receipt and/or delivery of messages, documents and other data via the Internet; provision of 
electronic communication links; dissemination by email of vouchers, voucher codes, gift codes, claim codes, discount 
offers, promotional offers, coupons and printable vouchers enabling customers to conveniently view and redeem tokens 
of value by means of the Internet; providing access to computer servers, databases and networks; providing access to 
the Internet; provision of telecommunications connections and access to the Internet; providing access to 
telecommunication portal services; location-based and personal transmission of information; providing access to 
location-specific data via the Internet; leasing of access time to databases; information, advisory and consultancy 
services related to all the aforesaid services.

Cl.42;Updating software of electronic data capture and transmission systems for the purposes of electronic funds 
transfer; monitoring of electronic data capture and transmission systems for the purposes of electronic funds transfer; 
monitoring of card readers and electronic apparatus all for handling financial and associated transactions including 
authorisation and processing of payments made with credit cards, debit cards, store cards, bank cards, charge cards, gift 
voucher cards, other payment cards and microchips containing account details; monitoring of electronic apparatus for 
retrieving information stored on credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other 
payment cards and microchips containing account details; monitoring updating of electronic verification apparatus for 
verifying authenticity of credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other 
payment cards and microchips containing account details; design and development of computer hardware and software; 
computer software programming services; providing temporary use of non-downloadable computer software for 
preparing invoices or for tracking packages over computer networks, intranets and the internet; providing temporary use 
of non-downloadable computer software broadcasting geographical data received using a global positioning system; 
application service provider (ASP) services featuring mobile phone and wireless handheld computer applications 
software for use in enabling users to make electronic payments and to receive, redeem, and manage electronic receipts 
and electronic coupons; lease, hire and rental of computer equipment, hardware, software and programs; encryption 
services; electronic signature verification and authorisation services; digital signature verification and authorisation 
services; information, advisory and consultancy services related to all the aforesaid services.

Cl.45;Identity theft and fraud prevention services; information, advisory and consultancy services related to all the 
aforesaid services.
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Cl.7;Dishwasher and washing machine; electric kitchen appliances, namely food fine shredder and grinders, fruit 
squeezers, coffee grinders, food blenders, beaters and mixers, kneading machines, wet and dry waste disposal units.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, namely refrigerators, freezers and deep freezers, ovens, cooktops, extractor hoods for kitchen, sinks, 
taps; water closets, bidets, shower cubicles, sinks/basins, bath tubs and taps; electric coffee machines.

Cl.20;Furniture, mirrors, picture frames; furniture for kitchens and modular kitchens, furniture for living rooms and 
modular living rooms, modular furniture, namely cupboards, cabinets for bowls and dishes, wall units, wall cupboards, 
cupboards with dish drainers inside, tables, chairs, stools, benches, racks, shelves, wardrobes, coat hangers, chests of 
drawers, tea trolley and dinner wagons included in this class; bottle racks, food plastic wrap holders, furniture for 
bathrooms, namely bathroom cabinets, shelves, stools; fixed towel dispensers, not of metal, bins, not of metal, clothes 
hooks not of metal; mirrors.

Cl.21;Household or kitchen utensils and containers; combs and sponges; articles for cleaning purposes; unworked or 
semi-worked glass (except glass used in building); glassware, porcelain and earthenware not included in other classes, in 
particular accessories for the bathroom, namely soap holders, soap dispensers, toilet paper holders, toilet brush holders, 
toothbrush holders, glass holders, towel holders, sponge holders, dustbins, garbage cans, clothes racks for drying; 
accessories for the kitchen, namely non-electric cooking utensils, pots, cooking pot sets, cooking pots, frying pans, non-
electric kettles, non-electric kitchen mixers, corkscrews, mixing spoons, spatulas, funnels, non-electric coffee makers, 
hand operated coffee grinders, coffee pots, non-electric, dish drainers; accessories for the kitchen and the living room, 
namely cups, egg cups, fruit cups, mugs, tea services, coffee services, non-electric coffeepots, glass bowls, glass jars, 
jars, cookie jars, salad bowls, earthenware, saucepans, jugs, table plates, glasses, drinking glasses, crystal glassware, 
goblets, decanters, tankards, beer mugs, vases, flower pots, candelabra, trays for domestic purpose, jar holders, spice 
racks, pasta jars, cutlery holders, bottle stands, figurines (statuettes) of porcelain, ceramic, earthenware or glass.

Cl.35;Retail services to the benefit of third parties in relation to dishwasher and washing machine, electric kitchen 
appliances, namely food fine shredder and grinders, fruit squeezers, coffee grinders, food blenders, beaters and mixers, 
kneading machines, wet and dry waste disposal units, apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes, namely refrigerators, freezers and deep freezers, 
ovens, cooktops, extractor hoods for kitchen, sinks, taps, water closets, bidets, shower cubicles, sinks/basins, bath tubs 
and taps, electric coffee machines, furniture, mirrors, picture frames, furniture for kitchens and modular kitchens, 
furniture for living rooms and modular living rooms, modular furniture, namely cupboards, cabinets for bowls and dishes, 
wall units, wall cupboards, cupboards with dish drainers inside, tables, chairs, stools, benches, racks, shelves, 
wardrobes, coat hangers, chests of drawers, tea trolley and dinner wagons, bottle racks, food plastic wrap holders, 
furniture for bathrooms, namely bathroom cabinets, shelves, stools, fixed towel dispensers, not of metal, bins, not of 
metal, clothes hooks not of metal, mirrors, household or kitchen utensils and containers, combs and sponges, articles for 
cleaning purposes, unworked or semi-worked glass (except glass used in building), glassware, porcelain and 
earthenware, in particular accessories for the bathroom, namely soap holders, soap dispensers, toilet paper holders, 
toilet brush holders, toothbrush holders, glass holders, towel holders, sponge holders, dustbins, garbage cans, clothes 
racks for drying, accessories for the kitchen, namely non-electric cooking utensils, pots, cooking pot sets, cooking pots, 
frying pans, non-electric kettles, non-electric kitchen mixers, corkscrews, mixing spoons, spatulas, funnels, non-electric 
coffee makers, hand operated coffee grinders, coffee pots, non-electric, dish drainers, accessories for the kitchen and the 
living room, namely cups, egg cups, fruit cups, mugs, tea services, coffee services, non-electric coffeepots, glass bowls, 
glass jars, jars, cookie jars, salad bowls, earthenware, saucepans, jugs, table plates, glasses, drinking glasses, crystal 
glassware, goblets, decanters, tankards, beer mugs, vases, flower pots, candelabra, trays for domestic purpose, jar 
holders, spice racks, pasta jars, cutlery holders, bottle stands, figurines (statuettes) of porcelain, ceramic, earthenware or 
glass.

8502



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 14/08/2013; Application No. : 30 2013 046 307.2/07 ;Germany 

2906857    27/01/2014
[International Registration No. : 1229181]
SEW-EURODRIVE GMBH & CO. KG
Ernst-Blickle-Strasse 42 76646 Bruchsal Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Electrical lifting cylinders; compact drives; control units for machinery; gear units; torque converters; reduction 
gear units; servo gear units; right-angle gear units; variable-speed gear units; industrial gear units; electric drives for 
electrified monorails; electric drives for electrified railways; gear wheels for machinery, not for land vehicles; electric 
generators; wind generators, particularly for electricity charging stations; mechanical energy storage systems, namely 
flywheel energy storage apparatus; electric actuators, linear actuators; machine parts, namely controllers; housings for 
gear units; machine parts, namely adapters; machine parts, namely stators; machine parts, namely swing bases; fans for 
machine engines; machine parts, namely bearings; machine parts, namely gaskets; machine parts, namely gasket rings; 
couplings; brakes; magnetic brakes; eddy current brakes; input shafts; parts of all aforesaid goods, as far as contained in 
this class (all aforesaid goods other than for land vehicles).

Cl.9;Apparatus and instruments for conducting, switching, converting, storing, regulating and/or controlling electricity; 
inverters; DC-AC inverters; drive inverters; current converters; voltage converters; frequency converters; waveguides; 
slotted waveguides; electric coils; current coils for inductive electricity supply; regenerative power supply units; 
electronic controls; programmable logic controllers; electric cables; electric connectors; electric wires; distributors for 
electric energy; electric facilities for the remote control of industrial operations; electric connection parts; electronic 
display panels; LCD displays; LED displays; operating terminals for controlling machines; remote controls; electronic and
electro-technical measuring instruments; revolution counters; encoders; incremental encoders; integrated circuits; 
semiconductors; electric and electronic control apparatus; acoustic sensors; oil sensors; temperature sensors; structure 
borne sound sensors; electronic publications (downloadable); electronic positioning controls; computer software for 
controlling machines; computer software for controlling industrial processes; computer software for monitoring industrial
processes; computer software for planning electric drives; computer software for planning industrial facilities; software 
for data communication; software protocols recorded on data carriers for data communication; data bus protocols 
recorded on data carriers; safety-related data bus protocols recorded on data carriers; parameter boxes (machine-
readable data collections); optocouplers; electro-optical converters; data bus converters; data bus cables; data bus 
connectors; fieldbus converters; fieldbus cables; fieldbus connectors; electronic nameplates for electric drives; PCs; 
laptop computers; industrial PCs; radios; network devices; network devices for wireless networks; transformers; electric 
charging devices for recharging of electric drives, energy storages and electric vehicles with electric energy, namely line 
conductors, pick-up coils, current transformers, antennas, receivers, transceivers, charging pads; electric charging 
devices for charging of electric drives, energy storages and electric vehicles; batteries; accumulators; capacitors; 
capacitor modules consisting of capacitor, housing and circuit board; charging cables; charging plugs; charging 
stations; electric charging stations for electric vehicles supplied from the general electricity network and/or from 
renewable energy sources as well as parts and accessories thereof; solar cells particularly for electric charging stations; 
navigation devices for vehicles; navigation instruments and accessories; navigation instruments for industrial use and 
accessories thereof; electronic parking assistants; conductor rails;&nbsp;parts of all aforesaid goods, as far as contained 
in this class.

Cl.37;Installation, assembly, maintenance, repair and upkeep of electronic, electric and/or mechanical drives and drive 
components; maintenance and replacement of brakes; assembly work; start-up support during maintenance and repair 
work; installation work; lubrication control services; lubrication change services during maintenance and repair work; 
mobile maintenance services; vehicle retrofitting with electric drives and charging electronics.
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Cl.37;Consulting services with regard to the installation and maintenance of electronic fare collection systems; 
consulting related to the installation and maintenance of computer hardware related to smartcards and computer 
hardware related to the sale and purchase of tickets; computer hardware technical support services for the installation 
and maintenance of combat simulation training systems, weapons effects analysis systems, and weapons simulation 
systems; computer hardware technical support services for the maintenance of automatic fare collection systems for rail, 
bus, and parking lots; consulting related to the installation and maintenance of computer hardware systems for 
processing, authorizing and transferring data between point of sale devices and contactless smartcards; computer 
hardware technical support services for combat simulation training systems, weapons effects analysis systems, and 
weapons simulation systems, namely, troubleshooting in the nature of the repair of computer hardware; computer 
hardware technical support services for automatic fare collection systems for rail, bus, and parking lots, namely, 
troubleshooting in the nature of the repair of computer hardware.

Cl.39;Consulting services in the field of automated parking systems and public transportation.

Cl.41;Educational services, namely, training related to the development and implementation of simulated combat 
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training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; educational services, namely, training related to allied force modernization for combat, security and 
peacekeeping missions; educational services, namely, providing classes, seminars and workshops in the field of military 
combat, security and peacekeeping missions.

Cl.42;Military technical research and development for others in the field of technical warfare communications; 
engineering and design services in the fields of automatic revenue collection systems, surveying and electronic 
measuring equipment, communications systems, flight collision warning systems, and electronic tracking systems for 
others; consulting related to the design, development, engineering, operation and maintenance of software for computer 
systems for processing, authorizing and transferring data between point of sale devices and contactless smartcards, 
software related to smartcards, transport ticketing computer systems and software related to the sale and purchase of 
tickets; custom software design for others; engineering technical support services and software technical support 
services all for the design, development, installation, and maintenance of computer software for combat simulation 
training systems, weapons effects analysis systems, and weapons simulation systems, namely, troubleshooting of 
software problems; engineering technical support services and software technical support services for the design, 
development and maintenance of computer software for automatic fare collection systems for rail, bus, and parking lots, 
namely, troubleshooting of software problems; consulting services with regard to the design and development of 
electronic fare collection systems; consultation and advice related to allied force modernization for combat, security and 
peacekeeping missions, namely, consultation and advice regarding the design and development of modern vehicles and 
computer systems for combat, security and peacekeeping missions; consulting related to the design, development, 
engineering and operation of computer hardware related to smartcards and computer hardware related to the sale and 
purchase of tickets; computer hardware technical support services for the design, development, and operation of combat 
simulation training systems, weapons effects analysis systems, and weapons simulation systems, namely, 
troubleshooting in the nature of diagnosing computer hardware problems; computer hardware technical support services 
for the design, development, and operation of automatic fare collection systems for rail, bus, and parking lots, namely, 
troubleshooting in the nature of diagnosing computer hardware problems.

Cl.45;Security consultation and security advice related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; security consultation and security advice related to allied force modernization for combat, security 
and peacekeeping missions.
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2910053    14/08/2014
[International Registration No. : 1228569]
IPZEN LTD
72 Great Suffolk Street London SE1 0BL GB

Address for service in India/Attorney address:
QUEST IP
B-5/47 E, LGF SAFDURJUNG ENCLAVE, NEW DELHI-29

Proposed to be Used
IR DIVISION
Cl.9;Magnetic recording media; apparatus, devices and instruments for the recording, transmission, reception of 
images; computer hardware, chips, discs and tapes containing computer programs or software for recording these; data 
storage apparatus; utility software; software; computer software, namely, software for the management of information 
and for organizing and analyzing data; software for online services for collaboration, storage and editing of documents; 
utility programs for management and administration in relation to intellectual property; computer programs for 
commercial management, asset management and asset administration management; word processing programs; address 
book programs; calculation programs; computer management programs; computer servers; operating system programs 
and a whole range of connected computer application programs; computer programs for managing communication and 
data exchanges between computers and electronic devices; data encryption software; software for analysis and retrieval 
of data; system backup, data processing, data storage, file management and database management software; software for
telecommunication and communication via local or global communication networks, including the Internet, Intranets, 
Extranets, television, mobile communication, cellular and satellite networks; software for designing, creating, publishing 
and hosting web sites; software for accessing communication networks, including the Internet; electronic newsletters and
downloadable publications.

Cl.42;Technical project studies; evaluations, estimates and reports in the fields of science and technology, namely, 
engineering (work) services; technical support services in the field of information computing and telecommunications; 
design and development of software; programming for computers; updating of computer software and programs; 
technical support services for the operation of computer networks, telecommunications and data transmission; providing 
online search services for others in various fields; technical expertise for internet projects; research and development of 
new products; indexing services for Internet sites; expertise for domain names and internet projects; searching and 
monitoring Internet sites; creation and development of projects on the internet; monitoring of data, signals and 
information processed by computers or by telecommunications apparatus and instruments; hosting of computer sites 
[Web sites]; software as a service (SaaS), namely, providing online access to computer equipment and software for virtual 
storage and networking as computer services on-demand ("computing on-demand"), namely, the provision of systems 
and virtual computer environments through cloud computing; providing online non-downloadable software; services 
relating to the security of online communications and online transactions; providing data recording services; providing 
technical support for others; software services; web services and hosting of web sites for others.

Cl.45;Advice, information and reports in relation to intellectual property; brand creation services; technical expertise in 
relation to intellectual property; technical expertise on brand portfolios, modeling, patents and domain names; intellectual 
property monitoring services; copyright management; registration of domain names; management and auditing of 
intellectual property rights portfolios; research, reservation, registration and administration in relation to domain names; 
availability checks in relation to intellectual property including domain names; intellectual property monitoring services; 
services relating to protection and monitoring, in the fight against piracy and counterfeiting of online brands; expertise 
for domain names.
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2911452    10/06/2014
[International Registration No. : 1228913]
IKOI S.R.L.
Via Monte Verena, 20 I-36022 Cassola (VI) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines and plants for handling precious and non-ferrous metals; machines and equipment for machining non-
ferrous and precious metals.

Cl.11;Apparatus for heating, cooking, drying for melting and for the thermal and chemical treatment of precious metals 
and non-ferrous metal; machines and plants for melting, thermal and chemical treatment of metals and non-ferrous 
metals.
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2912412    14/01/2014
[International Registration No. : 1228915]
FERRARI S.P.A.
Via Emilia Est, 1163 I-41100 MODENA Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; pince-nez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; correcting lenses, being 
optics; magnifying glasses, being optics; recorded programs for hand-held games with liquid crystal displays; electronic 
game software for handheld electronic devices; electronic game software for cellular phones; computer game software; 
recorded programs for electronic games; games cartridges for use with electronic games apparatus; computer game 
cartridges; video game cartridges; video game discs; computer game joysticks; joystick chargers; memory cards for 
video game machines; mouse for video game machines; simulators for the steering and control of vehicles; sports 
training simulators; steering wheels for PCs with double gear-shifting systems; earphones used for connecting to hand-
held games; personal computers; laptop computers; recorded computer software; computer programs, being 
downloadable software; bags and cases adapted or shaped to contain computers; cases for laptops; bags adapted for 
laptops; laptop carrying cases; mouse pads; mobile phones; mobile phone covers; mobile phone holders; bags and 
cases adapted or shaped to contain mobile phones; lanyards especially adapted for holding cellular phones, MP3 players, 
cameras, video cameras, eyeglasses, sunglasses, magnetic encoded cards; decorative magnets; ear plug holders; 
mouse, being computer peripheral; protective helmets; protective helmets for sports; fireproof automobile racing suits for 
safety purposes; face-shields for protection against accidents, irradiation and fire; gloves for protection against 
accidents; balaclavas for protection against accidents, irradiation and fire; shoes for protection against accidents, 
irradiation and fire; boots for protection against accidents, irradiation and fire; protection devices for personal use 
against accidents; jackets for protection against accidents, irradiation and fire; vests for protection against accidents, 
irradiation and fire; trousers for protection against accidents, irradiation and fire; CD-ROMs featuring car races and the 
history of automobile manufacturers; DVDs featuring car races and the history of automobile manufacturers; CD-ROMs 
featuring high-performance cars and automobiles; DVDs featuring high-performance cars and automobiles; downloadable 
image files; downloadable videos; downloadable electronic publications; speed checking apparatus for vehicles; 
automatic steering apparatus for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for 
vehicles; milage recorders for vehicles; hands free kits for cellular phones; electronic keys for automobiles; control units 
of central locking systems for vehicles; navigation apparatus for vehicles, being on-board computers; electronic 
accumulators for vehicles; electric batteries for vehicles; kilometer recorders for vehicles; vehicle radios; remote control 
apparatus; starter cables for motors; thermostats for vehicles; vehicle breakdown warning triangles; air bag deactivation 
switches for automobiles.

Cl.12;Automobiles; cars; racing cars; motor cars; sports cars; bodies for vehicles; vehicle chassis; hoods for vehicles; 
vehicle bumpers; motors, electric, for land vehicles; motors for land vehicles; driving motors for land vehicles; engines 
for land vehicles; mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens; brakes 
for vehicles; caps for vehicle petrol [gas] tanks; horns for vehicles; upholstery for vehicles; crankcases for land vehicle 
components, other than for engines; automobile wheels; rims for vehicle wheels; vehicle wheel tires; automobile tires; 
pneumatic tires; vehicle seats; racing seats for automobiles; automobile sunroofs; tops for land vehicles; sun visors 
[parts of automobiles]; ashtrays [parts of automobiles]; glass-holders [parts of automobiles]; dashboard drawers [parts of 
automobiles]; dashboard hatches [parts of automobiles]; glove compartments [parts of automobiles]; glove boxes [parts 
of automobiles]; covers for baggage compartments [parts of automobiles]; seat covers for vehicles; sun-blinds adapted 
for automobiles; covers for vehicle steering wheels; freewheels for land vehicles; head-rests for vehicle seats; arm-rests 
for vehicle seats; ski carriers for cars; windscreen wipers; vehicle covers [shaped]; cigar lighters for automobiles; 
bicycles; tricycles; kick sledges; sleighs [vehicles]; safety belts for vehicle seats; security harness for vehicle seats; air 
bags [safety devices for automobiles]; non-skid devices for vehicle tires; safety seats for children, for vehicles; anti-theft 
devices for vehicles; prams [baby carriages]; pushchairs.
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Cl.16;Brochures; posters; calendars; catalogues; magazines [periodicals]; yearbooks; books; booklets; pamphlets; 
leaflets; manuals; directories; newsletters; printed guides; graphic representations; graphic reproductions; photographs; 
wrapping paper; writing paper; boxes of cardboard or paper; cardboard containers; albums; photographic albums; 
stickers [stationery]; albums for stickers; photo holders made of paper; scrapbooks; bookmarkers; fountain pens; 
ballpoint pens; roller-tip pens; writing pens; pencils; boxes for pens; boxes for pencils; pen toppers; pencil toppers; pen 
cases; pencil cases; penholders; pencil holders; stands for pens; stands for pencils; covers [stationery]; document files 
[stationery]; desk pads; desk top organizers; exercise books; notebooks; cube-shaped notebooks; note pads; paper 
sheets for note taking; diaries; agendas; weekly planners [stationery]; covers for agendas; covers for weekly planners; 
covers for address booklets; covers for albums; covers for books; folders [stationery]; labels, not of textile; adhesive 
labels; paperweights; pencil sharpeners, electric or non-electric; drawing books; adhesive bands for stationery or 
household purposes; adhesive tape dispensers [office requisites]; adhesive tapes for stationery or household purposes; 
paper cutters [office requisites]; rubber erasers; erasers; correspondence holders; cases of leather for agendas and 
weekly planners; leather clipboards; plastic shopping bags; paper shopping bags; bags [envelopes, pouches] of paper or 
plastics for packaging; placards of paper or cardboard; paper banners; flags of paper; pennants made of paper; pennons 
made of paper; passes made of paper; tickets; paper ticket holders; non-magnetically encoded passes or identification 
cards made of paper for access to a restricted area; decalcomanias; transfers [decalcomanias]; commemorative stamps; 
stamps for collectors; lanyards for carrying paper cards, paper badges and paper passes.

Cl.18;Boxes of leather or leather board; cases, of leather or leatherboard; key cases [leatherware and leatherboard]; 
leather address hang-tags; attaché cases; backpacks; knapsacks; haversacks; all purpose sports bags; beach bags; 
briefcases; card cases [notecases]; credit card cases [wallets]; garment bags for travel; travelling sets [leatherware]; 
handbags; shoulder bags; clutch bags; tote bags; pocket wallets; purses; rucksacks; school bags; school satchels; 
school backpacks; shopping bags; sling bags for carrying infants; slings for carrying infants; suitcase handles; 
suitcases; travelling bags; travelling trunks; valises; luggage; vanity cases, not fitted; duffel bags; trolley duffles; trolley-
type suitcases; waistbags; satchels; boston bags; kids" school lunch bags; mountaineering sticks; alpenstocks, 
umbrellas; golf umbrellas; umbrella covers; walking sticks.

Cl.25;Jackets [clothing]; sleeved or sleeveless jackets; bomber jackets; reversible jackets; rain jackets; leather jackets; 
padded jackets; wind-resistant jackets; waterproof jackets; stuff jackets [clothing]; down jackets; sports jackets; ski 
jackets; waistcoats; windcheaters; overcoats; coats; raincoats; anoraks; cardigans; pullovers; shirts; T-shirts; polo 
shirts; blouses; sweatshirts; sweat pants; sweaters; jumpers [pullovers]; jerseys [clothing]; sports jerseys; trousers; 
shorts; bermuda shorts; jeans; skirts; overalls; jogging suits; jogging suit trousers; training suits; track suits; automobile 
racing suits not in the nature of protective clothing; suits; dresses; sports singlets; braces [suspenders]; wristbands 
[clothing]; beach clothes; bathing suits; swimming costumes; bathing drawers; bathing trunks; bikini; bath robes; 
underpants; boxer shorts; slips [undergarments]; panties; g-strings; pyjamas; babies" overalls; infants" training outfits; 
racing romper suits for babies; rompers; layettes [clothing]; bibs, not of paper; socks; shoes; sports shoes; gymnastic 
shoes; sneakers; slippers; sandals; boots; scarves; bandanas [neckerchiefs]; foulards [clothing]; neckties; gloves 
[clothing]; driving gloves; belts [clothing]; caps [headwear]; hats; cap peaks; visors [headwear]; berets; headbands 
[clothing]; hoods [clothing].

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; amusement apparatus adapted
for use with an external display screen or monitor to be used in amusement parks; apparatus for games adapted for use 
with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; apparatus for 
playing video games; pocket-sized apparatus for playing video games; pocket-sized video games; pocket-sized electronic 
games; hand-held video games; portable electronic games; portable electronic toys; hand-held units for playing video 
games; stand alone video game machines; computer game equipment; electronic games consoles adapted for use with 
an external display screen or monitor; controllers for game consoles; scale model vehicles; scale model cars; scale 
model racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; toy full-size 
vehicle replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model drivers; scale 
model pit crews; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars tracks; toy steering wheels; 
pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toy cars for children in pedal version or 
working with batteries; toy cars for children in pedal version or working with batteries; toy go-karts for children in pedal 
version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for transporting cars; 
radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; toy car 
showrooms; toy telephones; plush toys; toy plush steering wheels; teddy bears; playing cards; sticks for fans and for 
entertainment [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty items]; toy lanyards.

Cl.35;Retail and wholesale services, also on-line, of eyewear, amusement apparatus adapted for use with an external 
display screen or monitor, apparatus for games adapted for use with an external display screen or monitor, video games 
and their accessories, computer software, computer programs, computers, mouse, mouse pads, mobile phones, mobile 
phone covers and holders, bags and cases adapted or shaped to contain computers and mobile phones; retail and 
wholesale services, also on-line, of lanyards, protective helmets, protective clothing, protective gloves, protective 
footwear, protective headwear, protection devices for personal use against accidents, CD-ROMs, DVDs, multimedia library
and contents [downloadable and not downloadable], telephones and their accessories; retail and wholesale services, also 
on-line, of scientific, photographic, optical, measuring, signalling, checking and life-saving apparatus and instruments, 
electric and electronic apparatus and instruments, electric and electronic apparatus and instruments for vehicles and for 
personal use, apparatus for recording, transmission or reproduction of sound or images, data processing equipment; 
retail and wholesale services, also on-line, of vehicles and their parts and accessories, as well as vehicle accessories and 
devices for safety purposes; retail and wholesale services, also on-line, of prams, baby carriages, pushchairs and their 
accessories, brochures, posters, calendars, catalogues, magazines [periodicals], yearbooks, books, booklets, pamphlets, 
leaflets, manuals, directories, newsletters, printed guides, graphic representations and reproductions, photographs, 
albums, printed matter, printed publications, paper, cardboard and goods made from these materials, stationery articles, 
writing instruments, office requisites, instructional and teaching material, bags of any material for packaging, banners, 
flags, pennants, pennons, passes, tickets, ticket holders, identification cards, decalcomanias, commemorative stamps, 
stamps for collectors, bags of all kinds, goods made of leather and imitations of leather, trunks, travelling bags, 
umbrellas, parasols, walking sticks, clothing, waterproof clothing, sports clothing, footwear, sports footwear, headgear, 
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beachwear, underwear, socks, neckwear, scale model vehicles, games, playthings, toys of all kinds, gymnastic articles, 
sporting articles, articles for fan and for entertainment; assistance in the development and management of a commercial 
enterprise and of a chain of retail shops; business management consultancy; providing an on-line commercial 
information directory service on the Internet with the purpose of giving users a list of car dealers, retail stores and 
assistance centres; advertising; advertising of goods and services on the Internet and by means of mobile telephony 
services and by electronic mail; commercial information and advice for consumers [consumer advice shop]; presentation 
of goods on communication media for retail purposes; promotion of goods and services by placing advertisements and 
advertising displays on an on-line electronic site accessible via a global computer network and/or by means of mobile 
telephony services.
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2913204    23/05/2014
[International Registration No. : 1229885]
LEONHARD KURZ STIFTUNG & CO. KG
Schwabacher Strasse 482 90763 Fürth Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.16;Stickers (not of textile materials); labels (not of textile materials); self-adhesive labels (not of textile materials); 
self-adhesive foils and plastic laminates for packaging purposes; stamping foils, hot stamping foils, cold stamping foils, 
transfer foils, thermal transfer foils, all included in this class; stamping foils, hot stamping foils, cold stamping foils, 
transfer foils as well as thermal transfer foils, for packaging purposes, consisting of different layers, with layers with 
coding means and/or optically active diffractive structures, refractive structures, lens structures and matt structures; 
stamping foils (primarily consisting of plastic) for packaging purposes, particularly hot stamping foils or cold stamping 
foils, consisting of a carrier film and a consumption layer which is removable from this carrier film during stamping for 
application onto a substrate; transfer foils (primarily consisting of plastic) for packaging purposes, particularly thermal 
transfer foils, consisting of a carrier film and a consumption layer which is removable from this carrier film during the 
transfer process for application onto a substrate.

Cl.17;Stickers, labels, self-adhesive labels, not of textile materials, as semi-finished goods of plastic or primarily of 
plastic; foils (semi-finished goods) of plastic or primarily of plastic; laminates (semi-finished goods) of plastic or primarily 
of plastic; stamping foils, hot stamping foils, cold stamping foils, transfer foils, thermal transfer foils, laminating foils, all 
included in this class; stamping foils, hot stamping foils, cold stamping foils, transfer foils, thermal transfer foils and 
laminating foils, not for packaging purposes, consisting of different layers, with layers with coding means and/or optically 
active diffractive structures, refractive structures, lens structures and matt structures; stamping foils (primarily consisting
of plastic) not for packaging purposes, particularly hot stamping foils or cold stamping foils, consisting of a carrier film 
and a consumption layer which is removable from this carrier film during stamping for application onto a substrate; 
laminating foils (primarily consisting of plastic) not for packaging purposes, consisting of a carrier film with decoration 
elements or marking elements, for laminating onto a substrate; transfer foils (primarily consisting of plastic) not for 
packaging purposes, particularly thermal transfer foils, consisting of a carrier film and a consumption layer which is 
removable from this carrier film during the transfer process for application onto a substrate; thin foils with a carrier layer 
of plastic and a decoration layer with decoration elements or marking elements for decorating different products by 
means of hot stamping, cold stamping or by means of foil transfer.

Cl.42;Technological consulting concerning surface decoration or application of markings, lettering or decoration 
elements by means of stamping foils, transfer foils, thermal transfer foils and laminating foils; technological consultancy 
concerning selection and application of stamping foils, transfer foils, thermal transfer foils and laminating foils for the 
design and decoration of products; technological consultancy concerning plastics treatment and plastics processing; 
technological consultancy concerning paper treatment and paper processing; technological consultancy concerning 
transfer of patterns, decors, structures and/or surface structures; technological consultancy concerning packaging 
machines and printing machines; technological consultancy concerning stamping machines and stamping processes; 
technological consultancy concerning transfer machines, particularly foil transfer machines; technological consultancy 
concerning printing processes, stamping processes and foil transfer processes.
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2913549    05/06/2014
[International Registration No. : 1229893]
SIEGENIA-AUBI KG
Industriestrasse 1-3 57234 Wilnsdorf Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Building fittings, fittings for windows, doors, non-electric locks and lock products, lock blanks, keys and lock 
cylinders, screws, nuts, and rivets; windows and doors, all the foregoing goods being of metal.

Cl.7;Electric motor drives, including transmissions, for building technology, in particular for windows, for example for 
the actuation of locking devices on windows and doors and/or for the opening and closing of window casements and door
leafs, in particular for the moving or positioning respectively of window casements and door leafs in open positions, such 
as in rotated, tilted, or air gap positions.

Cl.9;Electric and/or electronic controlling and/or regulating devices, circuits, and other elements, in particular for the 
remote control of windows, doors, locks, and of heating, climate control, ventilation, and air conditioning apparatus and 
devices for buildings; sensors as parts of the foregoing controlling and/or regulating devices and circuits; electrical, 
electronic, optical, acoustic control and signalling apparatus and devices, in particular for monitoring the status of 
windows, doors, and locks, as well as sensors for monitoring of heating, climate control, ventilation, and air conditioning 
apparatus and devices for buildings and/or for the monitoring of the climate in the open air and the monitoring of room 
climate conditions in buildings; fire alarms, smoke alarms, movement detectors, alarm devices, all for building 
technology; time switches, microprocessors; electrical connection and/or linking elements, electrical switches, plugs, 
sockets; electrical installation material (as far as included in this class), in particular electric wires and cables; solar 
power systems and parts thereof (as far as included in this class), in particular solar cells and solar batteries; electrical 
accumulators including solar accumulators, electrical and electronic locks, electrical and electronic keys; gauges for the 
installation of locks and fittings to doors, and for the installation of ventilation devices in and on windows, doors, or 
rooms of buildings, software for electrical locks and locking systems.

Cl.11;Heating, climate control, ventilation, and air conditioning apparatus and devices for buildings; in particular 
ventilation apparatus and devices on building windows and doors and/or for smoke extraction systems; solar collectors, 
heat accumulators (as far as included in this class).

Cl.19;Windows, window sills, doors, all the foregoing goods being of wood, plastic, and/or glass.

Cl.20;Building fittings and fittings and locks for windows and doors, all the foregoing goods being of plastic.
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2913623    30/05/2014
[International Registration No. : 1230365]
DEVIX MIDCO
12F, rue Guillaume Kroll L-1882 Luxembourg

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; medical products; sanitary products for medical purposes; dietetic substances for 
medical use.

Cl.10;Apparatus and instruments being surgical, medical; equipment for protection and cases for surgical and medical 
apparatus and instruments; apparatus for dosing and administering medical products such as inhalers and injection 
systems; distribution apparatus intended exclusively for dispensing medical products; cases for apparatus for 
distributing, dosing and administering medical products; safety devices to be used for protecting users of medical 
devices; injectors, syringes and sprays for medical use.

Cl.20;Closures made of plastic for containers; sealing caps and other sealing devices made of plastic materials; 
closures and leak-proof closures of plastic materials for containers; plastic stoppers for dispensers; stoppers for 
dispensers; valve closures (not of metal).

Cl.21;Dispensers made of plastic materials, namely, atomizers and sprayers; pumps made of plastic materials to be 
fixed on aerosols and other containers; nozzles made of plastic materials used in pumps for dispensing liquid or paste 
products; powder dispensers; devices of plastic materials to be fixed on containers for dispensing the content of these 
containers; containers made of plastic materials; pumps made of plastic materials; mini-sprayers, bottles; all the 
aforesaid products exclusively in connection with packaging, packing and systems for dosing and dispensing in the field 
of health, particularly for medical, pharmaceutical and parapharmaceutical products.

Cl.35;Information in relation to business and commercial contracts; business management; assistance and consulting 
services for business organization and management; administrative assistance and commercial management assistance 
services given to industrial and commercial businesses in the running of their affairs; commercial services relating to 
sponsorship; commercial business appraisals; market study; economic forecasting; opinion polls and surveys; 
compilation of statistics; advertising; online advertising on a computer network; public relations; organization of 
exhibitions for commercial or advertising purposes; services for subscribing to newspapers, magazines and newsletters; 
arranging subscriptions to telecommunication services for others; dissemination of advertising material (leaflets, 
prospectuses, printed matter, samples); personnel recruitment; consultancy pertaining to personnel issues; employment 
agencies; computerized file management; document reproduction; collection and systematization of data in a central file; 
all the aforesaid services exclusively in connection with packaging, packing and systems for dosing and dispensing in 
the field of health, particularly for medical, pharmaceutical and parapharmaceutical products.

Cl.42;Evaluation, estimation and research services in the fields of science and technology; technical project study 
services in the fields of science and technology; industrial analysis and research services; quality control; scientific and 
technological services as well as research and design, especially in relation to packaging, packing and pump systems; 
industrial research and analysis services especially in relation to packaging, packing and pump systems; pharmaceutical 
research services; designer services for packaging, packing and pump systems; styling in the field of industrial design; 
appraisal and technical project studie services; services for the research and development of new products for others; all 
the aforesaid services exclusively in connection with packaging, packing and systems for dosing and dispensing in the 
field of health, particularly for medical, pharmaceutical and parapharmaceutical products.

Cl.45;Legal services; licensing of intellectual property rights; personal and social services provided by others to meet 
the needs of individuals; on-line social networking services; legal research; all the aforementioned services being 
exclusively in connection with the packaging, packing and systems for dosing and dispensing in the field of health, 
especially for medical, pharmaceutical and parapharmaceutical products.
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2914092    26/03/2014
[International Registration No. : 1229706]
WORLDPLAY LIMITED
The Walbrook Building, 25 Walbrook London EC4N 8AF GB

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.16;Paper advertising materials; cheque books; printed publications, newsletters, magazines, pamphlets, leaflets, 
newspapers and periodicals, all relating to the provision of financial services; printed invitations; printed service guides 
and services brochures for financial services; printed forms and statements for financial services; printed plastic cards 
(other than encoded or magnetic); plastic covered cards bearing printed matter; money orders, money drafts, cheques, 
cheque books, travellers" cheques; document wallets; vouchers of value, coupons; catalogues.

Cl.35;Advertising and promotional .services; compilation of data relating to goods for purchase; bookkeeping and 
accounting services; tax and taxation assessments and advice; preparation and compilation of income or corporate tax 
returns data processing services; information, advisory and consultancy services relating to data processing; user 
incentive schemes relating to use of credit cards, store cards, charge cards, cash cards, debit cards, payment cards; 
loyalty, incentive and bonus program services; information, advisory and consultancy services related to all the aforesaid 
services..

Cl.37;Installation, maintenance, repair and updating of electronic data capture and transmission systems for the 
purposes of electronic funds transfer; installation, maintenance, repair, updating of card readers and electronic apparatus 
all for handling financial and associated transactions including authorisation and processing of payments made with 
credit cards, debit cards, store cards, bank:cards, charge cards, gift voucher cards, other payment cards and microchips 
containing account details; installation, maintenance, repair and updating of electronic apparatus for retrieving 
information stored on credit cards, debit cards, store cards, bank: cards, charge cards, gift voucher cards, other payment 
cards and microchips containing account details; installation, maintenance, repair and updating of electronic verification 
apparatus for verifying authenticity of credit cards, debit cards, store cards, bank: cards, charge cards, gift voucher 
cards, other payment cards and microchips containing account details; information, advisory and consultancy services 
related to all the aforesaid services.

Cl.38;Advisory and consultancy services, all relating to electronic data capture and transmission systems for the 
purposes of electronic funds transfer from points of sale; receipt and/or delivery of messages, documents and other data 
by electronic transmission; receipt and/or delivery of messages, documents and other data via the Internet; provision of 
electronic communication links; dissemination by email of vouchers, voucher codes, gift codes, claim codes, discount 
offers, promotional offers, coupons and printable vouchers enabling customers to conveniently view and redeem tokens 
of value by means of the Internet; providing access to computer servers, databases and networks; providing access to 
the Internet; provision of telecommunications connections and access to the Internet; telecommunication portal services; 
location-based and personal transmission of information; providing access to location-specific data via the Internet; 
leasing of access time to databases; information, advisory and consultancy services related to all the aforesaid services.

Cl.42;Updating software of electronic data capture and transmission systems for the purposes of electronic funds 
transfer; monitoring of electronic data capture and transmission systems for the purposes of electronic funds transfer; 
monitoring of card readers and electronic apparatus all for handling financial and associated transactions including 
authorisation and processing of payments made with credit cards, debit cards, store cards, bank cards, charge cards, gift 
voucher cards, other payment cards and microchips containing account details; monitoring of electronic apparatus for 
retrieving information stored on credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other 
payment cards and microchips containing account details; monitoring updating of electronic verification apparatus for 
verifying authenticity of credit cards, debit cards, store cards, bank cards, charge cards, gift voucher cards, other 
payment cards and microchips containing account details; design and development of computer hardware and software; 
computer software design and programming services; providing temporary use of non-downloadable computer software 
for preparing invoices or for tracking packages over computer networks, intranets and the internet; providing temporary 
use of non-downloadable computer software broadcasting geographical data received using a global positioning system; 
application service provider (ASP) services featuring mobile phone and wireless handheld computer applications 
software for use in enabling users to make electronic payments and to receive, redeem, and manage electronic receipts 
and electronic coupons; lease, hire and rental of computer equipment, hardware, software and programs; encryption 
services; electronic signature verification and authorisation services; digital signature verification and authorisation 
services; information, advisory and consultancy services related to all the aforesaid services.

8514



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 27/03/2013; Application No. : 302013002087.1/07 ;Germany 

2914719    25/09/2013
[International Registration No. : 1229817]
KÖRBER AUTOMATION GMBH
Gewerbestraße 5-9, 35633 Lahnau (Germany)

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.7;Drive shafts and engines (except for land vehicles); control mechanisms for machines, motors or engines; 
industrial manipulators; regulators (parts of machines); magnetic bearings (parts of machines); stators (parts of 
machines); transmissions for machines; machine tools; motors and engines (except motors and engines for land 
vehicles); electric motors and engines other than for land vehicles; motors and engines for boats and ships; drives, 
synchronous servo motors and engines, linear servo motors and engines, stepper motors and engines; machine coupling 
and transmission components (except for land vehicles), planetary gearing; linear modules, linear units, linear actuators, 
linear motors and engines, precision positioning platforms (machine parts); linear positioning platforms (machine parts) 
for processing and onward conveyance; CNC precision positioning platforms (machine parts); servo motors and engines; 
robot arms for industrial purposes; machines, namely industrial manipulators, robots, electromechanical machines for 
industrial purposes; machine tools with computerized numerical control (CNC machines); linear guides (parts of 
machines); guideways as parts of machines; machines for industrial automation, for workpiece or material treatment, for 
industrial handling and for robotics; robots (machines); housings and hangers (parts of machines) for machines and 
motors and engines; mechanical apparatus for performing handling tasks in industrial manufacturing and assembly 
processes; mechanical feeding and clamping devices; electric generators, blowers; compressors; emergency power 
generators; pumps; turbines, other than for land vehicles; wind generators; wind turbines for power generation; wind 
turbines, equipment for generating electricity from wind energy, and systems composed thereof and parts thereof; 
machines and mechanical devices for biogas plants and their parts and accessories (included in this class), in particular 
pumps, presses, motors, engines and turbines, mechanical conveyors, mechanical transport and conveyor belts, 
shredders, agitators, weighing devices, valves, separators, mechanical presses; current generators to generate electricity 
from biogas; regulators being parts of machines.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; hardware for data processing; computers; electric installations for the remote control of industrial operations; 
computer software (stored), in particular for controlling, regulating, optimizing and diagnosing (problems of) machines 
and installations; computer programs (downloadable), in particular for controlling, regulating, optimizing and diagnosing 
(problems of) machines and equipment; electronic publications (downloadable); computer peripherals; computer 
memories; microprocessors; central processing units (CPUs), minicomputers (PDA), electronic devices for data 
processing, data transfer and information exchange; parts and accessories for all the above-mentioned products 
(included in this class); electronic control units for machines, electronic control devices for computers; electronic 
measuring instruments and apparatus; electronic controls and control devices as well as electronic components, namely 
power output stages for machines and electric motors and engines; electronic controls for CNC machines; electrical and 
electronic controls for machines, namely positioning controls; electrical and electronic controls for machines, namely 
motion controls, remote control devices; switchboards; electric converters; length and position measuring devices; 
electrotechnical and electronic apparatus and instruments (included in this class), in particular in the field of industrial 
automation, control and regulation technology, in particular programmable automation devices, programmable logic 
controllers, inverters, voltage regulators, in particular for vehicles; overvoltage protectors for power supply and signal 
interfaces, (interference) suppressors, in particular mains interference suppressors, modems, transmitters for electronic 
signals, transmitters (telecommunication), electrical coils, electrical display devices, current rectifiers, ammeters, circuit 
breakers, current transformers, monitoring apparatus (electric), voltmeters, electric converters (current meters), 
programmable logic control systems, display systems, display units, in particular text display units, terminals, in 
particular touch-screen process control terminals, bus systems, firmware, computers, in particular industrial computers, 
monitors, electrical equipment for operation, remote control and/or monitoring of industrial procedures, in particular for 
HMI (human machine interface) applications; electrical and/or electronic power supply and/or power adapters (included in 
this class), including uninterrupted power supply units; electrical signalling, measuring, counting, recording, monitoring, 
control, regulating and switching instruments; electronic components and equipment for signal conversion, signal 
transformation and signal transmission; electrical and electronic components, in particular conductors, terminals and 
contacts, terminal strips, transducers, transmitters and receivers, sensors, electrical circuit boards; data networks (local 
or global) and network components, in particular in the field of industrial automation, control and regulation technology; 
housing for industrial use, in particular for the reception and accommodation of electrical and electronic systems and 
devices, including switch boxes and junction boxes; electrical testing and marking accessories, in particular in the field of
industrial automation, control and regulation technology; electronic publications (downloadable); solar collectors and 
solar panels to generate electricity; apparatus and instruments for generating, conducting, switching, transforming, 
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accumulating, regulating and controlling electricity; accumulators, batteries, electrical transformers, chargers for 
accumulators; collectors (electric), solar batteries, solar modules, solar panels, apparatus for generating electricity using 
solar energy; solar collectors; control apparatus (electric); switching units; control panels; electric loss indicators; 
inverters (electricity); photovoltaic devices for power generation and systems composed thereof as well as parts thereof; 
electronic controllers for thermal and photovoltaic solar systems; electrical and electronic apparatus and instruments and 
parts and accessories (included in this class) for the regulation, control and monitoring of biogas plants and plants for 
the production of energy; dosage dispensers; metrological control apparatus and instruments; accumulators for power 
storage; electrical equipment and instruments for rotor blade adjustment of wind energy systems; signal and ultrasonic 
generators; transformers (electricity); measuring devices for measuring angles, for length and position measurement, for 
current measurement and for measurement of magnetic fields; magnetic scales; sensors, electric sensors, optical 
apparatus and instruments and test equipment consisting thereof; detectors; control devices for machines, namely 
process control devices; electrical control units for wind energy plants.

Cl.11;Solar installations for the production of heat and cooling energy, and their parts; solar collectors for heat 
production and facilities composed thereof, also as solar roof-mounted and ground-mounted installations.

Cl.37;Repair, maintenance and installation of apparatus and instruments for generating, conducting, switching, 
transforming, accumulating, regulating or controlling electricity (electricity installation); interference suppression in 
electrical plants; construction work to set up facilities in the field of power engineering; construction work in the 
construction, installation, assembly, maintenance and repair of installations for the production of electrical and thermal 
energy from renewable energy sources; electricity installation.

Cl.40;Custom manufacture of electronic components and electronic devices for others; material treatment, namely 
turning, milling, drilling; coating of components (material treatment), production of energy, production of electrical energy 
from renewable energy sources, in particular from wind energy, water energy, solar energy, geothermal energy and 
biomass.

Cl.41;Arranging and conducting staff training, seminars, courses and workshops (vocational training).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development services with respect 
to new products for others, in particular in the field of electronics; technical measuring and testing laboratory services; 
material testing; quality control and quality testing; technical consultancy relating to product development; testing 
services for the certification of quality or standards; scientific and industrial research; scientific investigations; scientific 
and technical consultancy services; preparation of technical and scientific expert reports; technical and scientific project 
planning; technical measurements; development of measurement and testing methods; material testing; technical 
development and research services with respect to new products for others; research in the field of technology; research 
in the field of mechanical engineering; research in the field of physics; research in the field of electronics; engineering; 
physics [research]; computer programming; technical measurement and analysis services; research in databases and on 
the Internet for science and research.
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Cl.35;Business management, namely, providing business assistance to enterprises in the field of operations and 
combat training systems; business management, namely, providing operational services to others in the field of combat 
training systems.

Cl.36;Financial analysis, consultation and clearing house services in the field of electronic fare collection systems, 
automated parking systems and public transportation; financial consulting services in the field of electronic fare 
collection systems, automated parking systems and public transportation.

Cl.37;Repair and maintenance for others of combat training systems; computer hardware technical support services for
the installation and maintenance of combat simulation training systems, weapons effects analysis systems, and weapons 
simulation systems; maintenance and installation of electronic component devices and computer networks that are used 
for combat training systems; consulting services with regard to the installation and maintenance of electronic fare 
collection systems; consulting related to the installation and maintenance of computer hardware systems for processing, 
authorizing and transferring data between point of sale devices and contactless smartcards; consulting related to the 
installation and maintenance of computer hardware related to smartcards and computer hardware related to the sale and 
purchase of tickets; computer hardware technical support services for the maintenance of automatic fare collection 
systems for rail, bus, and parking lots; computer hardware technical support services for combat simulation training 
systems, weapons effects analysis systems, and weapons simulation systems, namely, troubleshooting in the nature of 
the repair of computer hardware; computer hardware technical support services for automatic fare collection systems for 
rail, bus, and parking lots, namely, troubleshooting in the nature of the repair of computer hardware.

Cl.39;Consulting services in the field of automated parking systems and public transportation; traffic flow consultation 
services in the field of public transportation.

Cl.40;Custom manufacture of electronic fare collection systems and automated parking systems; manufacturing 
services for others in the field of combat training systems; contract manufacturing in the field of combat training 
systems; custom manufacture of combat training systems for others; contract manufacturing of secure data links, power 
amplifiers, avionics systems, multiband communication tracking systems, and cross-domain hardware solutions, all for 
use in the field of combat training; contract manufacturing of personnel locator systems and maintenance trainers for 
combat systems and vehicles, all for use in the field of combat training; contract manufacturing of operational trainers for 
missiles, armored vehicles and naval applications, all for use in the field of combat training; contract manufacturing of 
navigational systems and search and rescue avionics, all for use in the field of combat training; custom manufacturing of 
military range instrumentation systems and laser-based training systems, all for use in the field of combat training; 
custom manufacturing of virtual tactical engagement simulation systems, fixed operation training centers, mobile 
operation training centers, and urban operation training centers, all for use in the field of combat training; custom 
manufacturing of common data link systems for naval applications, unmanned aerial vehicles, and remote video 
terminals, all for use in the field of combat training; custom manufacturing of satellite technologies, global systems for 
mobile communications (GSM) technologies, and encrypted mesh network technologies, all for use in the field of combat 
training; custom manufacturing of specialized security and networking infrastructure, all for use in the field of combat 
training.

Cl.41;Educational services, namely, conducting classes, seminars, conferences and workshops relating to the 
operation and maintenance of combat training systems; educational services, namely, training related to the development 
and implementation of simulated combat training and consequence management exercises, namely, exercises related to 
responding to life threatening or destructive events; educational services, namely, training related to allied force 
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modernization for combat, security and peacekeeping missions; educational services, namely, providing classes, 
seminars and workshops in the field of military combat, security and peace keeping missions.

Cl.42;Custom software design for others; consulting related to the design, development, engineering, operation and 
maintenance of software for computer systems for processing, authorizing and transferring data between point of sale 
devices and contactless smartcards, software related to smartcards, transport ticketing computer systems and software 
related to the sale and purchase of tickets; engineering technical support services and software technical support 
services all for the design, development and maintenance of computer software for automatic fare collection systems for 
rail, bus, and parking lots, namely, troubleshooting of software problems; consulting services with regard to the design 
and development of electronic fare collection systems; consulting related to the design, development, engineering and 
operation of computer hardware related to smartcards and computer hardware related to the sale and purchase of tickets; 
computer hardware technical support services for the design, development, and operation of automatic fare collection 
systems for rail, bus, and parking lots, namely, troubleshooting in the nature of diagnosing computer hardware problems; 
design and development of computer hardware and software for use in the field of public transportation; engineering and 
design services in the fields of automatic revenue collection systems, surveying and electronic measuring equipment, 
communication systems, flight collision warning systems, and electronic tracking systems for others; military technical 
research and development for others in the field of technical warfare communications; engineering technical support 
services and software technical support services all for the design, development, installation, and maintenance of 
computer software for combat simulation training systems, weapons effects analysis systems, and weapons simulation 
systems, namely, troubleshooting of software problems; consultation and advice related to allied force modernization for 
combat, security and peacekeeping missions, namely, consultation and advice regarding the design and development of 
modern vehicles and computer systems for combat, security and peacekeeping missions; computer hardware technical 
support services for the design, development, and operation of combat simulation training systems, weapons effects 
analysis systems, and weapons simulation systems, namely, troubleshooting in the nature of diagnosing computer 
hardware problems; technical consultation services related to the design of electronic fare collection systems and 
automated parking systems used in public transportation.

Cl.45;Security consultation and security advice related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; security consultation and security advice related to allied force modernization for combat, security 
and peacekeeping missions.
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Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; extinguishers; scientific, electric, electronic and electronic engineering apparatus and instruments 
for weighing, measuring, signaling, checking (supervision) and life-saving; electric apparatus, instruments and 
installations, namely, electric accumulators, electric distribution boxes, electric distribution and junction boxes, electric 
cables, electric pipes, circuit breakers, electric drives, electric apparatus for commutation, counters, electric conductors, 
circuit closers, electrical connectors, current rectifiers, electric reducers, circuit breakers, switches, electric relays, 
electric control, connection or distribution panels, transformers; equipment for electronic monitoring and control; 
connections for power lines, electrical contact lines; fittings for overhead power lines; electric pantographs; electrical 
installation material for industrial buildings, offices and apartments; traffic lights for traffic regulation; transmitters, 
transmitting and retransmitting stations (repeaters) for telecommunications; railway traffic safety apparatus; non-metallic 
signal installations (luminous or mechanical); material for electrical installations and pipes, namely, cables for heavy 
current and telecommunication; data processing equipment and computers in the field of energy, water, traffic, 
communication and/or the environment; apparatus, instruments and installations for producing, processing, transporting 
and distributing electrical energy (included in this class); apparatus for recording, transmitting and reproducing data, 
sound and/or images in the field of energy, water, traffic, communication and/or the environment; computer software in 
the field of energy, water, traffic, communication and/or the environment; parts and accessories for all the aforementioned
products, included in this class.

Cl.11;Lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water supply apparatus and 
sanitary installations; nuclear reactors; apparatus, instruments, installations and reactors for producing nuclear energy 
(included in this class); installations for the processing of nuclear fuels; cogeneration plants; steam accumulators, heat 
accumulators; heating installations and their accessories, namely, air preheaters, heat recovery installations and 
installations for eliminating flying cinder, water level regulators, heat accumulators, vapor condensers, heating and hot 
water installations; pipes (tubes) for heating and boiling installations; parts and accessories for all the aforementioned 
products, included in this class.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts and accessories for all the aforementioned 
products, included in this class.

Cl.37;Construction; construction, repair, installation and maintenance services in the field of energy, water, 
environment and/or technical installations; maintenance and repair of installations for producing and distributing energy 
and water; construction of hydro-electric power stations, dams, electric power stations and gas power stations 
comprising permanent buildings and structures; computer maintenance; assembly, installation, repair and maintenance 
of installations in the field of energy, energy distribution and supply, industrial installation construction, communication 
technologies, processes and the environment, railway safety and railway signaling installations, air-conditioning, cold-
site production and nuclear energy; laying of cables and underground cables, namely, laying of electric cables and 
construction of cable ducting; construction of pipeline networks for the supply of gas, heating and water, including all 
underground construction works and other related works; assembly, installation and maintenance of electrical 
installations, electrical installation establishments, installations for measuring, regulating and controlling, computer-
controlled installations in ducting and electrical constructions; assembly and development for operation of high and low 
voltage distribution installations, parking automation installations, access control installations, process and ducting 
control installations and as well as remote-control installations; installation and commissioning of installations for mobile 
radio networks, in particular base stations, microwave radio broadcasting systems and relay installations; construction of 
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technical equipment for buildings (construction service); technical building management, namely, upkeep and 
maintenance.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software; scientific and technological services and research as well 
as research and design services relating thereto; industrial research and analysis services in the field of energy, water 
and/or the environment; design, development and maintenance of software in the field of energy, water and/or the 
environment; technical project studies; surveying (engineering work); physical, chemical, mechanical and geological 
research; technical research and engineering relating to energy and water; consultancy on environmental protection; 
consumer advice in the field of energy consumption; consultancy in the field of energy-saving; technological advice in 
the field of industrial installations and ducting construction, processes and the environment, railway safety and railway 
signaling installations, air-conditioning, cold-site production and nuclear energy; project analysis of installations in the 
field of energy, distribution and supply of energy, factory construction, communication technologies, processes and the 
environment, railway safety and railway signaling installations, air-conditioning, cold-site production and nuclear energy; 
project analysis of technical building equipment, in particular provision of technical services; technical expertise 
appraisals, in particular in the field of construction; technical advice and expertise; technical construction consulting for 
companies; programming for computers; configuration of public and private communication and data networks; planning 
of installations for mobile radio networks, in particular base stations, microwave radio broadcasting systems and relay 
installations; advice and technical and organizational studies for the laying of rails and electrical constructions; project 
analysis and projection of technical building equipment.
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Cl.9;Computers; computer devices with memory capable of transmitting data over the Internet, an intranet or to a cloud 
service; computer software capable of being stored in memory on a computer where the computer is capable of 
transmitting data over an Internet, an intranet or to a cloud service; electronic data processing devices, apparatus and 
parts therefor; computer software.

Cl.38;Providing access to databases via the Internet or a remote server; telecommunication (other than broadcasting); 
rental of telecommunication equipment including telephones and facsimile apparatus.

Cl.42;Consultancy in the field of computer systems integration; computer systems design; computer software design, 
computer programming, or maintenance of computer software.

8521



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

2918949    18/07/2014
[International Registration No. : 1230548]
GRIMALDI INDUSTRI AB
Hovslagargatan 5B SE-111 48 Stockholm Sweden

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Helmets, cycle meters, speed indicators, sunglasses, cycle computer, parts and fittings for the aforementioned 
goods included in the class.

Cl.10;Pulse meters for sporting purposes.

Cl.12;Vehicles; bicycle bags (saddle bags); bicycles and prams (baby carriages); parts and fittings for bicycles and 
prams (baby carriages).

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Bags; parts and fittings for the aforementioned goods included in the class.

Cl.25;Clothing, footwear, headgear; clothing, footwear and headgear for cycling.

Cl.35;Advertising, including on-line advertising; business management; business administration; business advisory 
service relating to franchising services; administration of the business affairs of franchises; advice in the running of 
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establishments as franchises; business advisory services relating to the establishment of franchises; business advice 
related to franchising; commercial information for consumers and arranging of contracts for the buying and selling of 
goods, for others, via the Internet; sales promotion (for others) and marketing; retail services, including retail services on-
line and via electronic trade, relating to helmets, cycle meters, speed indicators, sunglasses, cycle computer, pulse 
meters for sporting purposes, vehicles, bicycle bags (saddle bags), bicycles and prams (baby carriages), bags, cookware, 
household or kitchen utensils and containers, glassware, porcelain and earthenware, clothing, footwear, headgear, 
clothing, footwear and headgear for cycling, gymnastic and sporting articles, stationary bicycles, exercise bicycles, 
machines and appliances for physical exercise, spinning bicycles (stationary), models of vehicles, protective paddings 
(part of sport suits), precious metals and their alloys and goods in precious metals or coated therewith, jewellery, 
precious stones, horological and chronometric instruments; arrangement of trade fairs and exhibitions for commercial or 
advertising purposes.

8523



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 06/12/2013; Application No. : 30 2013 008 434.9/07 ;Germany 

2921049    06/06/2014
[International Registration No. : 1231943]
RENNER GMBH
Glaitstr. 43 75433 Maulbronn Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Pumps as machines or as parts of machines, in particular centrifugal pumps for processing of liquids; pump 
diaphragms; engines or motors other than for land vehicles, in particular electric motors; engines or motors for pumps, in 
particular electric motors; filters as parts of machines, engines or motors; filter housings; filters, filter screens and sieves,
not of metal, as inserts for filter housings; filters of plastic in the form of filter candles as inserts for filter housings, in 
particular screen candles and wound candles; filtering machines, in particular for filtration of liquids; inserts and 
cartridges for filtering machines; housings for machines, motors and engines; control units for machines, engines or 
motors; valves as parts of machines; centrifugal pumps; devices and installations consisting entirely or mainly of the 
aforesaid goods; parts of the aforesaid goods; fittings for the aforesaid goods.

Cl.9;Measuring, signaling and controlling apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; switch cabinets; electric installations for the 
remote control of industrial operations; switches, in particular differential pressure switches; solenoid valves as 
electromagnetic switches; hardware for data processing; data processing equipment and computers; electric monitoring 
devices; software, in particular for machine controls; parts of the aforesaid goods; fittings for the aforesaid goods; 
mechanical flow monitors for preventing dry running of pumps.

Cl.17;Gaskets; fittings and junctions, not of metal, for pipes, in particular flanges and muffs; tubing connectors and 
hose couplings, not of metal; filtering materials of semi-processed foams or plastic.

Cl.20;Screws and nuts, not of metal.
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Cl.6;Common metals and their alloys; semi-wrought metals and their alloys; supports of metal or alloys of metal, in 
particular for galvanic installations [semi-finished products]; hooks of metal or their alloys, in particular for galvanic 
installations; hooks of metal or their alloys, in particular for galvanic installations; goods of common metal not included 
in other classes.

Cl.7;Apparatus for electrochemical treatment; electromechanical machines for chemical and electrochemical treatment; 
electromechanical machines for surface treatment; sifters for chemical or electrochemical treatment and spare parts 
therefor, rotary sifters, rotary galvanizing machines.

Cl.9;Electric cables with insulating materials based on synthetic resins; couplings, electric, connections, electric, 
electric terminal blocks, electric contacts for galvanic installations.
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E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; semi-wrought metals and their alloys; supports of metal or alloys of metal, in 
particular for galvanic installations [semi-finished products]; hooks of metal or their alloys, in particular for galvanic 
installations; hooks of metal or their alloys, in particular for galvanic installations; goods of common metal not included 
in other classes.

Cl.7;Apparatus for electrochemical treatment; electromechanical machines for chemical and electrochemical treatment; 
electromechanical machines for surface treatment; sifters for chemical or electrochemical treatment and spare parts 
therefor, rotary sifters, rotary galvanizing machines.

Cl.9;Electric cables with insulating materials based on synthetic resins; couplings, electric, connections, electric, 
electric terminal blocks, electric contacts for galvanic installations.
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2926533    25/02/2014
[International Registration No. : 1233477]
ANGELO PO GRANDI CUCINE - SOCIETA'PER AZIONI
Strada Statale Romana Sud 90 I-41012 CARPI (MODENA) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; vending machines.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.20;Furniture, mirrors, picture frames; goods, not included in other classes, made of wood, cork, reed, cane, wicker, 
horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, substitutes for all these materials or of plastics.
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[International Registration No. : 1235266]
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Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the tobacco industry and for the tobacco product industry, namely chemical additives for flavourings 
and aromatic essences, as far as contained in this class; chemical compounds and chemical compositions for the 
manufacture of essences and flavourings; chemicals for use as essences and flavourings; chemicals as flavour carriers 
for tobacco and tobacco products as well as for filter articles for tobacco products; nature-identical and artificial 
flavourings [chemicals] other than essential oils and baking flavourings for tobacco and tobacco products as well as for 
filter articles for tobacco products; chemicals for preserving and stabilizing tobacco and tobacco products as well as filter
articles for tobacco products.

Cl.3;Essential oils, in particular for the production of tobacco and tobacco products as well as of filter articles for 
tobacco products; oils for perfumes and scents, perfumes and scents, cosmetics, hair lotions.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.6;Foils of metal for wrapping and packaging; packaging containers of metal; trays, mainly of metal, for products of 
the tobacco-processing industry; dowel pins; positioning bushes for boring.

Cl.7;Machines and machine parts for industrial branches processing tobacco, foodstuff, paper and cardboard as well as 
producing cigars, cigarettes and sanitary goods; machines and installations for handling and processing of tobacco; 
cigarette, cigar and cigarillo making machines; filter-making machines for tobacco products; machines for processing of 
filter material for tobacco products, in particular of filter tow and filter fibres; filter tip attachment machines; bobbin 
splicing and changeover machines; tobacco cutters; filters (parts of machines or motors); mechanical tray fillers and 
dischargers; belt conveyors; compressed air conveyors; conveyor belts; conveyor chains; conveying machines; 
conveying installations (pneumatic and mechanical); packaging machines; banderole handling machines for use in the 
production of tobacco products; separators; conditioners for use in the production of tobacco products; sifting machines 
and installations consisting thereof; mixing machines; cigarette reservoirs (machine parts); filter reservoirs as parts of 
machines; mechanical dust extractors; cutting machines; machines for recovering tobacco, paper, filter from cigarettes; 
moistening machines for tobacco and tobacco products; parts and replacement parts and components of the 
aforementioned machines and installations as far as included in this class; devices and apparatuses for sample taking of 
rod-shaped articles of the tobacco-processing industry (machines); machines and machine apparatus for processing 
carton material, tissue or plastics; machines and machine apparatus for manufacturing and/or processing of flat material 
blanks, folded box blanks, envelopes, mailing bags, labels, sanitary products, tissue articles, household cleaning cloths 
and wipes; stamping presses, embossing machines; machines for the graphic industry, especially printing machines, 
machines for processing print products; staplers, stackers, printing machines, especially rotary printing machines, flexo 
printing machines, offset printing machines; packaging machines, especially with the corresponding feeding and 
removing technology; material roll replacement devices; palletizers, especially with, the corresponding feeding and 
removing technology; robotic palletizers (machines); parts of the aforementioned machines and machine apparatus, 
especially cutting and/or embossing tools; conveying machines, especially vertical conveyors; transport systems 
consisting of machine-based conveyor bands, conveyor rolls, conveyor chains, conveyor belts, parts of the 
aforementioned goods; machine production lines especially consisting of the aforementioned goods; packaging lines 
consisting of packaging machines, particularly for packaging solid, liquid and pasty products for the pharmaceutical and 
cosmetic industry; machines for manufacturing packaging means such as folding boxes, trays or packaging inlays; 
auxiliary machines for packaging lines such as brochure inserting machines or machines for arranging and aligning 
packaged goods; mounting machines; printing machines; mechanically driven conveyors, in particular roller conveyors, 
belt conveyors, chain conveyors, vertical conveyors, converters and rotary converters for to be conveyed goods 
(machinery), especially for plates; plate lifters; machinery production lines consisting of the aforesaid goods; machine 
tools, grinding machines, in particular external and internal cylindrical grinding machines, centreless grinding machines, 
cam shaft and non-cylindrical grinding machines, crankshaft grinding machines, surface and profile grinding machines, 
grinding machines; fine drawing grinding machines, honing machines, tracer or program controlled postforming 
machines for metal processing, laser machining machines (one- and multidimensional); eroding machines; laser 
machines; tool grinding machines; universal cylindrical grinding machines; infeed grinders; high-speed grinding 
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machines; external and internal thread grinding machines; groove grinding machines; polygon grinding machines; roll 
grinding machines: production grinding machines; parts and fittings for the aforesaid goods, as far as included in this 
class; grinding machines and laser machining machines (as far as included in this class); expansion tanks [parts of 
machines].

Cl.9;Material testing and measuring instruments and machines, sensors, IR (infrared) sensors, microwave sensors, 
optical testing devices, metal detectors, lasers, not for medical purposes; weighing apparatuses and instruments; 
weighing machines; electrical switching devices and switching and control panels; optical weighing, measuring and 
checking (supervision) apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; data processing equipment and computers; computer software 
(stored); electrical and electronic controls and control installations consisting thereof, control units, control systems and 
control devices; programmable controls and control devices; controls and control devices for the tobacco-processing 
industry; callipers (measuring instruments); material testing instruments, devices, apparatuses and machines, sensors, 
quantity indicators, measuring instruments and apparatuses; temperature indicators; thermometers (not for medical 
purposes); camcorders; counters; measuring and sorting instruments for tobacco products and cigarette filters; 
computer hardware and software; computer programs (recorded and downloadable); chips (integrated circuits); control 
and monitoring equipment (electrical); controls and control devices for the tobacco-processing industry, in particular for 
monitoring and/or balancing/accounting for quantities and qualities of supplies for the manufacture of smoking articles, 
such as wrapping paper, filter material, tobacco, tobacco substitutes and/or quantities and qualities of smoking articles 
and/or their pre-products and/or intermediate products and/or production changes from one smoking article product to 
another smoking article product; dosage dispensers; computer peripherals; electrical sensors; optical sensors; infrared 
sensors (measuring instruments); microwave sensors (measuring instruments); optical apparatus and instruments and 
testing apparatus consisting thereof; detectors; X-ray apparatus, not for medical purposes; digital cameras; cameras; 
analytical apparatus, not for medical purposes; keyers for measuring and testing the surface of tools; control devices for 
grinding machines and laser machining machines.

Cl.11;Cooling installations, apparatuses and machines; cooling installations for tobacco; apparatuses and installations 
composed thereof for humidifying, drying and thus for bulking of tobacco (expansion apparatuses and installations), 
drying apparatuses and installations, belt and fluidized bed dryers, drying cabinets, humidifying apparatuses and 
installations, parts, replacement parts and components of the aforementioned machines and installations, as far as 
included in this class.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; packaging 
materials of plastic, not included in other classes; toilet paper; multi-purpose dry wipes and towels made of paper, paper 
for paper napkins; paper napkins; tissue paper for manufacture of toilet paper, paper handkerchiefs; packaging material, 
packaging and packaging inlays of paper, paperboard, cardboard or plastic, as far as included in this class; packaging 
foils of plastic; blanks for packaging, as far as included in this class.

Cl.20;Trays (transporting containers) of plastic or predominantly of plastic; storage containers for cigarettes and 
storage containers for cigarette filters of plastic or predominantly of plastic; packaging and storage containers of plastic 
or predominantly of plastic for tobacco and tobacco products as well as filters; transporting containers of plastic.

Cl.21;Toilet paper dispensers, paper towel dispensers, toilet paper and paper towel holders.

Cl.30;Natural flavourings other than essential oils for tobacco and tobacco products as well as for filter articles for 
tobacco products; natural aromas other than essential oils for tobacco and tobacco products as well as for filter articles 
for tobacco products; natural essences other than essential oils for tobacco and tobacco products as well as for filter 
articles for tobacco products; liquorice (liquid); cocoa.

Cl.35;Organisational project management, also in the field of IT; business consultancy; business organization 
consultancy; compiling data in computer databases, in particular for the tobacco-processing industry, in particular for 
monitoring and/or balancing/accounting for quantities and qualities of supplies for the manufacture of smoking articles, 
such as wrapping paper, filter material, tobacco, tobacco substitutes and/or quantities and qualities of smoking articles 
and/or their pre-products and/or intermediate products and/or production changes from one smoking article product to 
another smoking article product; wholesale and retail services relating to used machines and machine apparatus for 
processing of paper, cardboard, tissue or plastics, machines for the graphics industry, packaging machines, palletising 
machines, palletising robots, conveying machines, transport systems, production lines or parts of the aforementioned 
goods; wholesale services in the field of pharmaceuticals; retail services in the field of pharmaceuticals; organisational 
project management; purchase of pharmaceutical and cosmetic active ingredients and additives, of primary and 
secondary packaging material and printed matter for others (procurement services for others); business and 
organizational consulting for production planning for others.

Cl.37;Installation, repair, cleaning, servicing and maintenance of machines, apparatuses and plants for handling and 
processing of tobacco and filter material as well as for manufacture of cigarettes, cigarillos, cigars and cigarette filters; 
rental of apparatuses and plants for handling and processing of tobacco and filter material as well as for manufacture of 
cigarettes, cigarillos, cigars and cigarette filters; maintenance, repair and retrofitting of machines and machine apparatus 
for processing of paper, cardboard or plastics, machines for the graphics industry, packaging machines, palletising 
machines, palletising robots, conveying machines, transport systems, production lines or parts of the aforementioned 
goods; installation, repair, cleaning, servicing and maintenance of material testing and measuring instruments and 
machines as well as analytical apparatus; installation, repair, cleaning, servicing, maintenance and retrofitting of 
machines and machine apparatus and installations.

Cl.38;Providing access to databases for downloading information via electronic media (Internet); rental of access time 
to a database for downloading information via electronic media (Internet).

Cl.39;Transport; packaging and storage of goods; delivery of goods; delivery (distribution) of pharmaceutical and 
veterinary products; storage and stocking of goods; boxing, packing, unpacking, repacking and portioning of goods, 
particularly of pharmaceutical and veterinary products; arranging of packagings and packaging units for shipping; 
packing of pharmaceutical and veterinary products in push-through foil (blisters); courier services (goods); transport of 
pharmaceuticals; storage of pharmaceuticals; shipment of pharmaceuticals for others.
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Cl.40;Contract manufacturing of machines and machine parts for others; contract manufacturing of electronic 
components and electronic devices for others; material treatment, namely turning, milling, drilling; coating of 
components (material treatment), production of energy, production of electrical energy from renewable energy sources, in 
particular from wind energy, water energy, solar energy, geothermal energy and biomass; printing; printing of packaging; 
contract manufacturing of pharmaceutical products for others; contract manufacturing of tablets, coated tablets and 
dragees for others.

Cl.41;Training services; arranging and conducting workshops, training and seminars.

Cl.42;Services of an engineer, services of a computer scientist (IT specialist), services of an engineer and services of a 
computer scientist (IT specialist) in process matters, in particular concerning process optimization as well as automation 
of tobacco processing, filter tow conditioning, filter fibre conditioning, cigarette making and filler making processes; 
design, development and servicing of computer software; computer software consulting services; computer 
programming; surveying; research in the field of mechanical engineering, technical consultancy relating to mechanical 
engineering; technical project planning; technical production planning; technical consultancy, design, development and 
servicing of computer software for apparatuses and installations for handling and processing of tobacco and filter 
material as well as for manufacture of cigarettes, cigarillos and cigars and cigarette filters; scientific and technological 
services and research and design services relating thereto; industrial analysis and research services; design and 
development of computer hardware and software; research in the field of technology, research in the field of mechanical 
engineering; technical and IT consulting services; technical project management in the IT sector, provision of technical 
advice by engineers and computer scientists; software as a service (SaaS); rental of computers, computer software and 
web servers; computer programming of data processing systems and computer database systems (software); 
implementation of IT programs on networks; system administration for software-based systems; technical consultancy 
for planning of the use of data carriers for the planning, organization, production and management of machines of the 
tobacco-processing industry; all the aforesaid services in particular in the field of the tobacco-processing industry; 
technical project studies relating to processing, treatment, packaging and palletisation of paper, cardboard, tissue and 
plastics; technical consultancy relating to the manufacture and/or processing of flat material cuts, folded box cuts, 
envelopes, mailing bags, labels, sanitary articles, tissue articles and household cleaning cloths and wipes; design, 
development and servicing of computer software for material testing and measuring instruments and machines as well as 
for analytical apparatus; services of an engineer or technician in the field of packaging technology, particularly for the 
medical field; technical consultation services in the field of packaging technology and packaging design; services of a 
packaging designer; quality control of pharmaceutical products, conducting medical studies for pharmaceuticals; 
development of pharmaceutical preparations and medicines; research in the field of pharmaceuticals; laboratory research 
services relating to pharmaceuticals; pharmaceutical research and development; technical consultancy in the field of 
packaging of pharmaceutical products; medical and clinical studies.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; health consultancy; 
telemedicine services; therapeutic support and medical care; preparation of prescriptions in pharmacies; pharmacy 
advice; services of a pharmaceutical laboratory; providing information about pharmacology; providing information about 
pharmaceutical products, also for veterinary medicine.

Cl.45;Licensing of industrial property rights and computer software; litigation services; licensing of franchising 
concepts; legal consultancy in the field of franchising; assessment of legal implications and legal advice concerning 
planning and implementation of pharmaceutical approval procedures.
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[International Registration No. : 1234762]
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Address for service in India/Attorney address:
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PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
To be associated with:
1623723

IR DIVISION
Cl.35;Business management, namely, providing business assistance to enterprises in the field of operations and 
combat training systems; business management, namely, providing operational services to others in the field of combat 
training systems.

Cl.37;Repair and maintenance for others of combat training systems; computer hardware technical support services for
the installation and maintenance of combat simulation training systems, weapons effects analysis systems, and weapons 
simulation systems; maintenance and installation of electronic component devices and computer networks that are used 
for combat training systems; computer hardware technical support services for the design, development, and operation 
of combat simulation training systems, weapons effects analysis systems, and weapons simulation systems, namely, 
troubleshooting in the nature of the repair of computer hardware.

Cl.40;Custom manufacture of electronic fare collection systems and automated parking systems; manufacturing 
services for others in the field of combat training systems; contract manufacturing in the field of combat training 
systems; custom manufacture of combat training systems for others; contract manufacturing of secure data links, power 
amplifiers, avionics systems, multiband communication tracking systems, and cross-domain hardware solutions, all for 
use in the field of combat training; contract manufacturing of personnel locator systems and maintenance trainers for 
combat systems and vehicles, all for use in the field of combat training; contract manufacturing of operational trainers for 
missiles, armored vehicles and naval applications, all for use in the field of combat training; contract manufacturing of 
navigational systems and search and rescue avionics, all for use in the field of combat training; custom manufacturing of 
military range instrumentation systems and laser-based training systems, all for use in the field of combat training; 
custom manufacturing of virtual tactical engagement simulation systems, fixed operation training centers, mobile 
operation training centers, and urban operation training centers, all for use in the field of combat training; custom 
manufacturing of common data link systems for naval applications, unmanned aerial vehicles, and remote video 
terminals, all for use in the field of combat training; custom manufacturing of satellite technologies, global systems for 
mobile communications (GSM) technologies, and encrypted mesh network technologies, all for use in the field of combat 
training; custom manufacturing of specialized security and networking infrastructure, all for use in the field of combat 
training.

Cl.41;Educational services, namely, conducting classes, seminars, conferences and workshops relating to the 
operation and maintenance of combat training systems; educational services, namely, training related to the development 
and implementation of simulated combat training and consequence management exercises, namely, exercises related to 
responding to life threatening or destructive events; educational services, namely, training related to allied force 
modernization for combat, security and peacekeeping missions; educational services, namely, providing classes, 
seminars and workshops in the field of military combat, security and peacekeeping missions.

Cl.42;Custom software design for others; engineering and design services in the fields of surveying and electronic 
measuring equipment, communication systems, flight collision warning systems, and electronic tracking systems for 
others; military technical research and development for others in the field of technical warfare communications; 
engineering technical support services and software technical support services all for the design, development, 
installation, and maintenance of computer software for combat simulation training systems, weapons effects analysis 
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systems, and weapons simulation systems, namely, troubleshooting of software problems; consultation and advice 
related to allied force modernization for combat, security and peacekeeping missions, namely, consultation and advice 
regarding the design and development of modern vehicles and computer systems for combat, security and peacekeeping 
missions; computer hardware technical support services for the design, development, and operation of combat 
simulation training systems, weapons effects analysis systems, and weapons simulation systems, namely, 
troubleshooting in the nature of diagnosing computer hardware problems.

Cl.45;Security consultation and security advice related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; security consultation and security advice related to allied force modernization for combat, security 
and peacekeeping missions.
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Proposed to be Used
IR DIVISION
Cl.9;Industrial furnace regulation, control and automation software.

Cl.42;Programming services for the design, development and maintenance of industrial furnace regulation, control and 
automation software.
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[International Registration No. : 1234541]
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MANISHA SINGH NAIR
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Proposed to be Used
IR DIVISION
Cl.8;French fry cutters; serving tongs; spoons; forks.

Cl.9;Deep fry thermometers; measuring spoons.

Cl.11;Electric roasters; gas cookers; electric burner cookers; propane gas burners; pig gas cookers and grills; gas 
cooker stands, gas burners.

Cl.21;Coffee pots, plates, mugs, cups, dishes, salt shakers, pepper shakers, bowls, woks, bake ware, basting brushes 
for meat, spatulas as household utensils, pan scrapers, baking sheets, ladles, skimmers, non-electric deep fryers, non-
electric pressure cookers, non-electric turkey fryers, grill scrubbers, BBQ wire cooking baskets, shish kabob wire cooking
baskets, fish spatulas, non-electric griddles, pot lid lifters, tea kettles, non-electric meat grinders, pots, pans, strainers, 
dutch ovens, kitchen tool sets namely, forks, spoons, ladles and spatulas (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations), skillets, portable coolers, jar openers, bottle openers, 
insulated container for beverage cans; enamelware, namely, griddles, skillets, pots; kitchen utensils; cookware, namely, 
cast iron pans, pots, cooking strainers, skillets, and dutch ovens.
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Proposed to be Used
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IR DIVISION
Cl.6;Metallic building materials; transportable buildings of metal; metal bollards; landscaping products and materials 
(metallic); paving materials and products (metallic); paving slabs of metal; metal linear and block drainage channels; 
linear and block drainage channels, courses, pipes, plates, installations or profiles, of metal; covers of metal for 
manholes; manholes of metal; sluices [channels], of metal; run-off channels, of metal; path edgings, of metal; walling, of 
metal; walling products and panels formed from metallic materials; kerbing and kerb units (metallic); metal guards, grilles 
and frames; manhole covers; all the aforesaid goods for use in relation to paving solutions; metal furniture fittings; street 
furniture (predominantly of metal); canopies (structures) of metal; walkways; shelters; canopies [structures] of metal; 
cycle storage products of metal; metal bins; metal litter bins; metal hoardings; post caps, being caps of metal for posts; 
metal gratings; metal street furniture, including, planters, telephone boxes, booths, kiosks, advertising pillars, stands for 
motorcycles/bicycles, parking installations and products for bicycles, parking installations and products for motorcycles, 
bollards, business shelters, signs, signage, railings, fencing, posts, gates, barriers, grilles, tree support frames, display 
panels, gazebos; street furniture made of metal; steel and cast iron street furniture; parts and fittings for any or all the 
aforesaid goods; none of the aforesaid goods being for cable management, power distribution or wiring products and 
solutions, or any electrical and electronic apparatus and instruments relating thereto, including but not limited to 
trunking, conduits, ducting, power units, power poles, switches or sockets, guttering, soil and sanitary waste pipeworks 
and/or systems, underground systems for moving waste water and foul discharge from above ground systems, rainwater 
systems, drainage systems other than linear and block drainage channels, manholes or sluices for paving solutions.

Cl.11;Apparatus for external lighting; apparatus for heating, cooling, cooking, refrigerating, drying, ventilating and 
water supply; watering installations for gardens; garden sprinklers; external lamps, luminaires; external lamp support 
columns and brackets; street lamps; parts and fittings for any or all of the aforesaid goods; none of the aforesaid goods 
being for cable management, power distribution or wiring products and solutions, or any electrical and electronic 
apparatus and instruments relating thereto, including but not limited to trunking, conduits, ducting, power units, power 
poles, switches or sockets, guttering, soil and sanitary waste pipeworks and/or systems, underground systems for 
moving waste water and foul discharge from above ground systems, rainwater systems, drainage systems other than 
linear and block drainage channels, manholes or sluices for paving solutions.

Cl.19;Building materials (non-metallic); non-metallic transportable buildings; none relating to cable management, 
power distribution, guttering, soil and sanitary waste pipeworks and/or systems, underground systems for moving waste 
water and foul discharge from above ground systems, rainwater systems, drainage systems other than linear and block 
drainage channels, manholes or sluices for paving solutions; monuments, not of metal; conservatories; materials for use 
in the construction of swimming pools; materials for the construction of ponds; garden sheds and buildings; landscaping 
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products and materials (non-metallic); paving materials and products (non-metallic), including of concrete and stone; 
paving stones; concrete drainage channels (not of metal); drainage channels, courses, pipes, plates, installations or 
profiles, (non-metallic); manholes (non-metallic); storm manholes (non-metallic); sluices [channels], not of metal; run-off 
channels, not of metal; path edgings made of non-metallic materials; walling of non-metallic materials; walling products 
and panels formed from non-metallic materials; paving (non-metallic); paving and building materials; paving and walling 
blocks and bricks; paving materials; stone paving; kerbing and kerb units (non-metallic); composite structures (non-
metallic-) for paving of surfaces; wood paving; bollards, posts, gates, barriers, and parking installations and parking 
products for bicycles and motorcycles; cycle storage products; paving materials and products (non-metallic) including 
blocks, setts, slabs and bricks; paving materials; paving and walling blocks, setts, slabs and bricks; paving stones; stone 
paving; natural stone paving; stone walling; natural stone walling; natural stone walling products; concrete paving; 
concrete walling; concrete walling products; kerbing products; kerbstones; kerbing and kerb units (non-metallic); kerbing 
products, including kerbstones, of concrete; kerbing products, including kerbstones, of stone; kerbing products, 
including kerbstones, of natural stone; linear and block drainage channels; drainage channels, of concrete; drainage 
channels, of stone; drainage channels, of natural stone; edging stones and slabs, including of concrete; edging stones 
and slabs, including of natural stone; natural and artificial stone; natural and artificial stone products; parts and fittings 
for any or all of the aforesaid goods

Cl.20;Street furniture, including, benches, seats and tables, notice boards, planters, display panels; street furniture 
made of plastic or of wood; street furniture made of concrete or stone; street furniture (non-metallic), including, benches, 
seats and tables, notice boards, display panels; furniture; garden furniture; parts and fittings for any or all the aforesaid 
goods

Cl.35;The bringing together, for the benefit of others, of a variety of items of street furniture, including bollards, 
benches, seats, bins, cycle storage products, shelters and parking installations, building materials (metallic and non-
metallic), paving materials and products (metallic and non-metallic), walling and walling blocks, bricks, slabs and 
dressings (metallic and non-metallic), kerbing products (metallic and non-metallic), drainage products (metallic and non-
metallic), edgings (metallic and non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, 
ventilating and water supply, watering installations for gardens, garden sprinklers, lamps, luminaires, lamp support 
columns and brackets, street lamps, enabling customers to conveniently view and purchase those goods, including from 
an Internet website specialising in the same, or by means of telecommunications; retail services connected with the sale 
of street furniture, including bollards, benches, seats, bins, cycle storage products, shelters and parking installations, 
building materials (metallic and non-metallic), paving materials and products (metallic and non-metallic), walling and 
walling blocks, bricks, slabs and dressings (metallic and non-metallic), kerbing products (metallic and non-metallic), 
linear and block drainage products (metallic and non-metallic), edgings (metallic and non-metallic), apparatus for lighting, 
apparatus for heating, cooling, refrigerating, drying, ventilating and water supply, watering installations for gardens, 
garden sprinklers, external lamps, luminaires, lamp support columns and brackets, street lamps; retail services 
connected with the sale of street furniture, including bollards, benches, seats, bins, cycle storage products, shelters and 
parking installations, building materials (metallic and non-metallic), paving materials and products (metallic and non-
metallic), walling and walling blocks, bricks, slabs and dressings (metallic and non-metallic), kerbing products (metallic 
and non-metallic), linear and block drainage products (metallic and non-metallic), edgings (metallic and non-metallic), 
apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, ventilating and water supply, watering 
installations for gardens, garden sprinklers, external lamps, luminaires, lamp support columns and brackets, street 
lamps; mail order retail services connected with street furniture, including bollards, benches, seats, bins, cycle storage 
products, shelters and parking installations, building materials (metallic and non-metallic), paving materials and products 
(metallic and non-metallic), walling and walling blocks, bricks, slabs and dressings (metallic and non-metallic), kerbing 
products (metallic and non-metallic), linear and block drainage products (metallic and non-metallic), edgings (metallic and 
non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, ventilating and water supply, 
watering installations for gardens, garden sprinklers, external lamps, luminaires, lamp support columns and brackets, 
street lamps; electronic shopping retail services connected with street furniture, including bollards, benches, seats, bins, 
cycle storage products, shelters and parking installations, building materials (metallic and non-metallic), paving materials 
and products (metallic and non-metallic), walling and walling blocks, bricks, slabs and dressings (metallic and non-
metallic), kerbing products (metallic and non-metallic), linear and block drainage products (metallic and non-metallic), 
edgings (metallic and non-metallic), apparatus for lighting, apparatus for heating, cooling, refrigerating, drying, ventilating 
and water supply, watering installations for gardens, garden sprinklers, external lamps, luminaires, lamp support columns 
and brackets, street lamps; consultancy, advisory and information services for or in relation to any or all of the 
aforementioned services in this class; none of the aforesaid services relating to cable management, power distribution or 
wiring products and solutions, or any electrical and electronic apparatus and instruments relating thereto, including but 
not limited to trunking, conduits, ducting power units, power poles, switches or sockets, guttering, soil and sanitary 
waste pipeworks and/or systems, underground systems for moving waste water and foul discharge from above ground 
systems, rainwater systems, drainage systems other than linear and block drainage channels, manholes or sluices for 
paving solutions

Cl.37;Building construction; repairs; installation services; building construction, repair and installation services 
relating to decking, timber work, fencing, lighting for gardens, irrigation, swimming pools, garden buildings, ponds, water 
features, fencing; provision of information, advisory services and consultancy regarding all of the aforesaid; building 
services; construction; installation of driveways, roadways, flooring, walling and paved areas; roofing services; repair of 
buildings, driveways, roadways, flooring, walling, paved areas and roofs; construction and installation of building 
projects
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Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; adhesives and paste for industrial use; plant growth regulating preparations; 
fertilizers; ceramic glazings; priming putty; higher fatty acids; blueprint paper; photographic paper; photographic 
sensitizers; photographic dry plates; photographic developers; flash powder; photographic fixers; unexposed 
photographic films; chemicals for photographic use; reagent paper other than for medical purposes; artificial sweeteners; 
flour and starch for industrial purposes; unprocessed plastics; wood pulp; paper pulp.

Cl.2;Canada balsam; copal; sandarac; shellac; dammar; mordants; anti-corrosive preparations; anti-rust preparations; 
mastic; pine gum; wood preservatives; dyestuffs; pigments; paints; printing ink (other than "mimeographing ink"); 
mimeographing ink; colors (for drawing pictures); anti-rust greases; nonferrous metals in foil or powder form for painters, 
decorators, printers and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing false hair; 
laundry starch; seaweed gelatine for laundry use (funori); adhesives for affixing false eyelashes; breath freshening 
preparations; deodorants for animals; paint stripping preparations; shoe and boot cream; shoe black (shoe polish); 
polishing preparations; soaps and detergents; dentifrices; cosmetics and toiletries; perfume and flavourings for 
beverages [essential oils]; flavour materials; incenses and fragrances; abrasive paper (sandpaper); abrasive cloth; 
abrasive sand; artificial pumice stone; polishing paper; false nails; false eyelashes.

Cl.4;Solid lubricants; grease for shoes and boots; leather preserving oil and grease; solid fuels; liquid fuels; gaseous 
fuels; mineral oils and greases for industrial purposes (not for fuel); non-mineral oils and greases for industrial purposes 
(not for fuel); waxes (raw material); lamp wicks; candles.

Cl.5;Pharmaceutical preparations (other than for agricultural purposes); reagent paper for medical purposes; fumigants 
(only for agricultural purposes); fungicides (only for agricultural purposes); rodenticides (only for agricultural purposes); 
insecticides (only for agricultural purposes); herbicides (weedkillers); insect-repellents (only for agricultural purposes); 
antiseptics (only for agricultural purposes); oiled paper for medical purposes; wrapping wafers for medicine doses; gauze 
for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation 
bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for 
dressings; breast-nursing pads; dental materials; diapers; fly catching paper; mothproofing paper; lacteal flour for 
babies; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic food adapted for 
medical purposes; beverages for babies; food for babies; dietary supplements for animals; semen for artificial 
insemination; cotton swabs for medical use; diaper covers; protein for animal consumption.

Cl.6;Iron and steel, unwrought and semi-wrought; nonferrous metals and their alloys; ores of metal; metal materials for 
building or construction; prefabricated building assembly kits of metal; loading and unloading pallets of metal; turn-tables
for load handling; traversers for load handling; artificial fish reefs of metal; prefabricated sectional poultry houses of 
metal; paint spraying booths of metal; metal moulds for forming cement products; pulleys (of metal, not machine 
elements); springs (of metal, not machine elements); valves (of metal, not machine elements); metal junctions for pipes; 
metal flanges; keys (mechanical element); cotter pins; railway points; road signs of metal (not luminous nor mechanical); 
beacons of metal (non-luminous); liquid storage tanks or reservoirs (of metal); industrial water storage tanks (of metal); 
liquefied gas storage tanks (of metal); gas storage tanks (of metal); internal floating lids of aluminium for use with gas or 
liquefied gas storage tanks; anchors; containers of metal for transport; anvils; swage blocks; metal hardware (not 
including "security locks, keys for locks, ring of metal for keys and padlocks"); security locks; keys for locks; rings of 
metal for keys; padlocks; wire ropes; wire nets and gauzes; industrial packaging containers of metal (not including "metal 
stoppers, lids and caps"); metal stoppers (for industrial packaging containers); metal lids and caps (for industrial 
packaging containers); metal nameplates and door nameplates; metal stepladders and ladders; letter boxes of metal; hat-
hanging hooks of metal; water tanks of metal for household purposes; tool boxes of metal (empty); towel dispensers of 
metal; metal joinery fittings; safes; upright signboards of metal; artificial ponds of metal; transportable greenhouses of 
metal for household use; metal tombs and metal tomb plaques; ferrules of metal for canes and walking-sticks; spurs; 
crampons (climbing irons); carabiners; rock pitons; sculptures of metal; shoe dowels; shoe pegs; hobnails; shoe dowels, 
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shoe pegs and hobnails of metal.

Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; net hauling machines (fishing); chemical processing machines and 
apparatus; textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, 
woodworking, or veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working 
machines and apparatus; printing or bookbinding machines and apparatus; sewing machines; plowing machines and 
implements (other than hand-held tools); cultivating machines and implements; harvesting machines and implements; 
plant fiber processing machines and implements for agricultural purposes; fodder presses; fodder cutting machines (feed 
cutters); fodder mixing machines (feed mixers); cake-fodder crushing machines (feed mills); milk filtering machines; 
milking machines; chick brooders; incubators for eggs; sericultural machines and implements; shoe making machines; 
leather tanning machines; tobacco processing machines; glassware manufacturing machines and apparatus; painting 
machines and apparatus; packaging or wrapping machines and apparatus; power-operated potters" wheels; plastic 
processing machines and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; non-electric prime movers, not for land vehicles 
(other than "water mills" and "wind mills"); parts for non-electric prime movers (other than "water mills" and "wind 
mills"); water mills; wind mills; pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; 
automatic stamping machines; vending machines; gasoline pumps for service stations; washing machines for industrial 
purposes; washing machines for household purposes; repairing and fixing machines and apparatus for industrial 
machinery; mechanical parking systems; vehicle washing installations; food mixing machines for commercial use; food 
peeling machines for commercial use; food cutting, chopping and slicing machines for commercial use; dishwashers for 
industrial purposes; dishwashers for household purposes; electric wax-polishing machines for industrial purposes; 
vacuum cleaners for industrial purposes; electric wax-polishing machines for household purposes; vacuum cleaners for 
household purposes; power sprayers for disinfecting, insecticides and deodorants (not for agricultural purposes); shafts, 
axles or spindles (not for land vehicles); bearings (machine elements not for land vehicles); shaft couplings or connectors
(machine elements not for land vehicles); power transmissions and gearing for machines (not for land vehicles); shock 
absorbers (machine elements not for land vehicles); springs (machine elements not for land vehicles); brakes (machine 
elements not for land vehicles); valves (machine elements not for land vehicles); lawnmowers; curtain drawing devices 
electrically operated; electric door openers; waste compacting machines and apparatus; waste crushing machines; 
starters for motors and engines; AC motors and DC motors (not including those for land vehicles but including "parts" for 
any AC motors and DC motors); AC generators (alternators); DC generators; electric food blenders (for household 
purposes); dynamo brushes; plywood finishing machines; electric welding apparatus.

Cl.8;Tweezers; braiders (hand-held ones only); hoes (hand-held); digging forks (spading forks); lawn rakes (hand-held 
ones only); lasts for shoe-making (hand-held ones only); electric flat irons; electric razors and electric hair clippers; 
bladed or pointed hand tools (other than "swords"); swords; hand tools (other than "carpenters" inkpots and their 
accessories, razor strops, sharpening steels and whetstones"); carpenters" inkpots and their accessories; razor strops 
(leather strops); sharpening steels; whetstones (sharpening stones); egg slicers (non-electric); sugar tongs; non-electric 
planes for flaking dried bonito blocks (katsuo-bushi planes); can openers (non-electric); nutcrackers; spoons; cheese 
slicers (non-electric); pizza cutters (non-electric); forks (cutlery); needle-threaders; dressmakers" chalk sharpeners; fire 
pans for carrying live charcoal (juno); fireplace bellows (hand-tools); fire tongs; bludgeons; shaving cases; pedicure sets; 
eyelash curlers; manicure sets; ice axes; diving knives; diving knife holders; palette knives; dressmakers" impressing 
blades.

Cl.9;Ear plugs for divers; ozonisers (ozonators); electrolysers (electrolytic cells); egg-candlers; blueprint apparatus; 
cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs or 
the like; photo-copying machines; drawing apparatus and instruments adapted for use with computers; time and date 
stamping machines; time clocks (time recording devices); punched card office machines; voting machines; postage 
stamp checking apparatus; life saving apparatus and equipment; fire extinguishers; fire hoses; fire hose nozzles; 
sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway 
signal apparatus, luminous or mechanical; vehicle breakdown warning triangles; luminous or mechanical road signs; 
diving helmets; diving suits; game programs for arcade video game machines; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; solar batteries; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; telecommunication machines and 
apparatus; electronic machines (not including Geiger counters, high frequency welders, cyclotrons (not for medical 
purposes), industrial X-ray machines and apparatus (not for medical use), industrial betatrons (not for medical use), 
magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, hydrophone 
machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door closing systems 
and electron microscopes); electron tubes; semi-conductor elements; electronic circuits (not including those recorded 
with computer programs); computer programs; Geiger counters; cyclotrons (not for medical purposes); industrial X-ray 
machines and apparatus (not for medical use); industrial betatrons (not for medical use); magnetic prospecting machines;
magnetic object detectors; seismic exploration machines and apparatus; hydrophone machines and apparatus; echo 
sounders; ultrasonic flaw detectors; ultrasonic sensors; electron microscopes; magnetic cores; resistance wires; fuel cell 
electrodes; fire boats; satellites for scientific purposes; fire engines; dust masks; gas masks; welding masks; fireproof 
garments; protective hoods against accidents; gloves for protection against accidents; spectacles (eyeglasses and 
goggles); game programs for home video game machines; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; protective helmets for sports; weight belts (for scuba diving); air tanks (for 
scuba diving); electric regulating apparatus; metronomes; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; phasers for electric and electronic musical instruments; 
phonograph records; downloadable music files; downloadable image files; recorded video discs and video tapes; 
exposed cinematographic films; exposed slide films; slide film mounts; electronic publications; protection masks; 
breathing masks, not for artificial respiration; mechanisms for coin-operated car parking gates.

Cl.10;Pacifiers for babies; ice bag pillows (for medical purposes); triangular bandages; supportive bandages; surgical 
catguts; feeding cups (for medical purposes); dropping pipettes (for medical purposes); teats; medical ice bags; medical 
ice bag holders; baby bottles; nursing bottles; finger guards (for medical purposes); contraceptives, non-chemical; 
artificial tympanic membranes; prosthetic or filling materials (not for dental use); ear plugs for sleeping; ear plugs for 
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soundproofing; esthetic massage apparatus for industrial purposes; medical apparatus and instruments (other than 
walking aids, crutches); walking aids (for medical purposes); crutches; electric massage apparatus for household 
purposes; gloves for medical purposes; urinals (for medical purposes); bed pans; ear picks; ear plugs for swimming; 
sanitary masks for medical use; breathing masks for medical use.

Cl.11;Toilet bowls and seats sold as a unit; prefabricated bathrooms; drying apparatus (for chemical processing); 
recuperators (for chemical processing); steamers (for chemical processing); evaporators (for chemical processing); 
distillers (for chemical processing); heat exchangers (for chemical processing); drying apparatus (for textile 
manufacture); milk sterilizers; bread-making machines (for industrial purposes); industrial furnaces; nuclear reactors 
(atomic piles); drying apparatus for harvest; forage drying apparatus; boilers (other than parts of prime movers, engines); 
air-conditioning apparatus (for industrial purposes); freezing machines and apparatus; laundry dryers (electric, for 
industrial purposes); hair driers and steamers for use in beauty salons; cooking equipment for industrial purposes; 
industrial dish drying apparatus and installations; dish disinfectant apparatus for industrial purposes; tap water faucets; 
level controlling valves for tanks; pipe line cocks; waste water treatment tanks (for industrial purposes); septic tanks (for 
industrial purposes); garbage incinerators for industrial purposes; garbage incinerators for household purposes; solar 
water heaters; water purifying apparatus; electric lamps and other lighting apparatus; household electrothermic 
appliances (other than for beauty or sanitary purposes); household electrothermic appliances for beauty or sanitary 
purposes; washers for water taps; gas water heaters (for household purposes); non-electric cooking heaters (for 
household purposes); kitchen worktops with integrated sinks; kitchen sinks; ice chests (for household purposes, non-
portable); ice-cooling refrigerators (for household purposes); household tap-water filters; standing paper lanterns 
(andon); portable paper lanterns (chochin); gas lamps; oil lamps; lamp chimneys; warming pans (non-electric); pocket 
warmers (non-electric); Japanese pocket warmers filled with fuel; hot water bottles (for warming one"s feet in bed); waste 
water treatment tanks for household purposes; septic tanks for household purposes; heating or cooling packs filled with 
chemical substances ready to react when required; toilet stool units with a washing water squirter; disinfectant 
dispensers for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; bath fittings; stoves for household 
purposes (non-electric); fire hydrants; seawater desalination units and installations; reverse osmosis membranes for use 
in seawater desalination and water treatment; sewage treatment plants; sewage treatment units and installations; air 
filters for air-conditioning apparatus; air filters for automobile air-conditioners.

Cl.12;Tipping apparatus, parts of railway freight cars; pusher cars for mining; puller cars for mining; traction engine; 
ropeways for cargo or freight handling; non-electric prime movers for land vehicles (not including "their parts"); shafts, 
axles or spindles (for land vehicles); bearings (for land vehicles); shaft couplings or connectors (for land vehicles); power 
transmissions and gearings (for land vehicles); shock absorbers (for land vehicles); springs (for land vehicles); brakes 
(for land vehicles); parachutes; anti-theft alarms for vehicles; wheelchairs; AC motors or DC motors for land vehicles (not 
including "their parts"); vessels and their parts and fittings (other than "air cushion vehicles"); air-cushion vehicles; 
aircraft and their parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and 
fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; rickshaws; sleighs and sleds (vehicles); 
trolleys; carts; horse drawn carriages; bicycle trailers (riyakah); adhesive rubber patches for repairing tubes or tires; baby 
carriage (prams); propeller shafts for automobiles.

Cl.13;Firearms; ammunition for firearms; gunpowder; explosive powders; pyrotechnic products and their peripherals; 
tanks (weapons).

Cl.14;Precious metals; unwrought precious stones; semi-wrought precious stones and their imitations; keyrings 
(trinkets or fobs); jewellery cases; trophies (prize cups); commemorative shields; personal ornaments (jewellery, other 
than "cuff links"); cufflinks; shoe ornaments of precious metal; clocks and watches; amulet; charms.

Cl.15;Tuning apparatus for musical instruments; musical instruments; sheet music stands; conductors" batons; tuning 
forks.

Cl.16;Pastes and other adhesives for stationery or household purposes; sealing wax; printers" reglets (interline leads); 
printing type; addressing machines; ink ribbons; automatic stamp affixing machines; electric staplers for offices; 
envelope sealing machines, for offices; stamp obliterating machines; drawing instruments; typewriters; checkwriters; 
mimeographs; relief duplicators; paper shredders (for office use); franking machines; rotary duplicators; marking 
templates; decorators" paintbrushes; containers of paper, for packaging; bags (pouches) of plastics, for packaging; food 
wrapping plastic film for household purposes; garbage bags of paper (for household purposes); garbage bags of plastics 
(for household purposes); paper patterns; tailors" chalk; banners of paper; flags of paper; hygienic hand towels of paper; 
towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; baggage tags; paper and 
cardboard; stationery; printed matter; paintings and calligraphic works; photographs; photograph stands; omikuji [sacred 
lots] [printed strips of paper used for fortune telling].

Cl.17;Mica (raw or partly processed); valves of rubber or vulcanized fiber (not including machine elements); gaskets; 
junctions for pipes (not of metal); packing [cushioning, stuffing] materials of rubber or plastics; floating anti-pollution 
barriers; electrical insulating materials; washers of rubber or vulcanized fiber; chemical fiber (not for textile use); rock 
wool; slag wool; rubber thread and covered rubber yarn (not for textile use); insulating gloves; rubber cords and laces; 
industrial packaging containers of rubber; rubber stoppers; rubber lids and caps (for industrial packaging containers); 
plastic sheeting for agricultural purposes; condenser paper; vulcanized fiber; plastic substances and plastics, semi-
processed; rubber (raw or semi-worked); soundproofing materials of rock wool (not for building purposes); chemical fiber 
yarn and thread not for textile use; carbon fiber not for textile use; carbon fiber in the form of sheets, not for textile use; 
plastic composite materials reinforced with carbon fibers; prepreg materials made of carbon fibers; plastic films other 
than for wrapping.

Cl.18;Handbag frames; purse frames; horseshoes; industrial packaging containers of leather; clothing for domestic 
pets; bags; handbags; shoulder bags; attaché cases; travelling bags; trunks; suitcases; purses; wallets; pouches; vanity 
cases (not fitted); umbrellas and their parts; walking sticks; canes; metal parts of canes and walking-sticks; handles for 
canes and walking sticks; saddlery; leather straps; rawhides; raw skins; tanned leather; fur; leather cloth.

Cl.19;Tar; pitch; non-metallic minerals for building or construction; ceramic building materials, bricks and refractory 
products; linoleum wallboards, tiles and floorboards; plastic building materials; synthetic boards, floor materials and 
wall-claddings; asphalt, and asphalt building or construction materials; rubber building or construction materials; plaster 
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(for building purposes); lime building or construction materials; building or construction materials of plaster; buildings, 
not of metal; erosion control mats integrating plants seeds; plastic security windows allowing communication; road and 
field marking sheets and strips; cement and its products; building timber; building stone; building glass; artificial fish 
reefs (not of metal); poultry houses, not of metal; paint spraying booths (not of metal); moulds for forming cement 
products (not of metal); water-pipe valves (not of metal or plastics); road signs (not of metal, non-luminous, and not 
mechanical); beacons (not of metal, non-luminous); liquid storage tanks of masonry (for industrial purposes); water tanks 
of masonry (for industrial purposes); water tanks of masonry for household purposes; letter boxes of masonry; joinery 
fittings (not of metal); stone lanterns; artificial ponds not of metal; transportable greenhouses (not of metal) for household
use; gravestones and tomb plaques (not of metal); stone sculptures; concrete sculptures; marble sculptures; boards and 
powder of inorganic fiber; plaster boards; slag; carbon-fiber reinforced plastic materials for roofs; carbon-fiber reinforced 
cloth for building and construction purposes.

Cl.20;Meerschaum (raw or partly worked material); yellow amber; loading pallets (not of metal); beehives (hive boxes or 
honeycombs); hairdresser"s chairs; barbers" chairs; valves of plastics (not including machine elements); liquid storage 
tanks or reservoirs (not of metal or masonry); industrial water tanks (not of metal or masonry); liquefied gas storage tanks 
(not of metal or masonry); gas storage tanks (not of metal or masonry); containers for transport (not of metal); curtain 
fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters (not of metal); 
washers (not of metal, not of rubber or vulcanized fiber); locks (non-electric, not of metal); cushions (furniture); Japanese 
floor cushions (zabuton); pillows; mattresses; industrial packaging containers of wood (not including "corks nor wooden 
stoppers, lids and covers"); industrial packaging containers of bamboo; industrial packaging containers of plastics (not 
including plastic stoppers, lids, covers and bottles); corks, plastics and wooden stoppers (for industrial packaging 
containers); plastic and wooden lid and covers (for industrial packaging containers); embroidery frames and hoops; 
nameplates and door nameplates (not of metal); flagpoles; hand-held flat fans; hand-held folding fans; stakes for plants or
trees; beds for household pets; dog kennels; nesting boxes for small birds; step ladders and ladders (not of metal); letter 
boxes (not of metal or masonry); hat hooks (not of metal); shopping baskets; water tanks for household purposes (not of 
metal or masonry); hanging boards (Japanese style pegboards using positional hooks); tool boxes (not of metal); towel 
dispensers (not of metal); furniture; indoor window blinds (shade) (furniture); blinds of reed, rattan or bamboo (sudare); 
bead curtains for decoration; window shades; wind chimes; oriental single panel standing partition (tsuitate); oriental 
folding partition screens (byoubu); benches; advertising balloons; upright signboards of wood or plastics; pocket 
mirrors; cases specially adapted for pocket mirrors; cradles; infant walkers; mannequins; costume display stands; 
sleeping bags (for camping); picture frames; plaster sculptures; plastic sculptures; wooden sculptures; Japanese food 
wrapping sheets of wood as materials (kyogi); ferns (unworked or partly worked material); bamboo (unworked or partly 
worked material); bamboo skins (unworked or partly worked material); vines; rattan (unworked or partly worked material); 
tree barks; reeds (raw or partly worked material); rushes (raw or partly worked material); onigaya hay (raw or partly 
worked material); sedges (unworked or partly worked material); tusks (raw or partly worked material); whalebones; shells 
and crusts; artificial horns; ivory (unworked or partly worked material); animal horns; animal teeth; tortoiseshells 
(unworked or partly worked material); animal bone (unworked or partly worked material); coral (unworked or partly 
worked); futon; shoe dowels, shoe pegs and hobnails, not of metal; rice chests; bathroom stools.

Cl.21;Dental floss (floss for dental purposes); unworked or semi-worked glass (not for building); mangers for animals 
(troughs for livestock); poultry rings; electric tooth brushes; cosmetic and toilet utensils (other than "electric tooth 
brushes"); tub brushes; metal brushes; brushes for pipes; industrial brushes; ship-scrubbing brushes; gloves for 
household purposes; industrial packaging containers of glass (not including "glass stoppers, lids and covers"); industrial 
packaging containers of ceramics; glass stoppers (for industrial packaging containers); glass covers and lids (for 
industrial packaging containers); industrial packaging bottles of plastics; cooking pots and pans (non-electric); coffee 
makers (non-electric); Japanese cast iron kettles, non-electric (tetsubin); kettles (non-electric); tableware; portable 
coldboxes (non-electric); food preserving jars of glass; drinking flasks (for travellers); vacuum bottles (insulated flasks); 
cookware; ice pails; pepper pots; sugar bowls; colanders; salt shakers; Japanese style cooked rice scoops (shamoji); 
cooking funnels; drinking straws; Japanese style personal dining trays or stands (zen); bottle openers; egg cups; tart 
scoops; napkin holders; napkin rings; pan-mats; chopsticks; chopstick cases; ladles and dippers for kitchen use; 
cooking sieves and sifters; trays; toothpicks; toothpick holders; cleaning tools and washing utensils; ironing boards; 
tailors" sprayers; ironing boards (kotedai); hera-dai [fabric marking boards]; stirrers for hot bathtub water (yukakibo); 
bathroom pails; candle extinguishers; candlesticks; cinder sifters for household purposes; coal scuttles; mouse and rat 
traps; fly swatters; flower pots; hydroponic plant pots for home gardening; watering cans; feeding vessels for pets; 
brushes for pets; bird cages; bird baths; clothes brushes; chamber pots; piggy banks; boxes of metal for dispensing 
paper towels; soap dispensers; tanks (indoor aquaria) and their fittings; toilet paper holders; flower vases; flower bowls; 
upright signboards of glass or ceramics; perfume burners; shoe brushes; shoe horns; shoe shine cloths; shoe shine 
sponges and cloths; shoe-trees (stretchers); portable cooking kits for outdoor use; cattle hair for brushes, raccoon dog 
hair for brushes, pig bristles for charcoal extinguishers (hikeshi-tsubo); polishing cloth.

Cl.22;Awnings (for vessels); tarpaulins (for ships); sails; cotton fibers; hemp fibers; silk fibers; coarse animal hairs; 
chemical fibers for textile use; inorganic fibers for textile use; cotton waddings for clothes; hammocks; cotton batting for 
futon; knitted cords; cordage; netting (not of metal); industrial packaging containers of textile; industrial packaging 
containers of straw; elastic bands for binding; tarpaulins (not for ships); tents (not for camping); wax ends; 
mountaineering ropes; tents for mountaineering or camping; sails for windsurfing; sawdust; kapok; wood shavings; wood
wool (wooden excelsior); rice hulls; cattle hair, raccoon dog hair, pig bristles and horsehair (not for textile use, not for 
brushes); feathers and downs; rockfall prevention nets of textile; sanada-himo [Japanese-style cords]; starched cords; 
twisted cords.

Cl.23;Threads and yarns (other than degreased waste threads and yarns); degreased waste threads and yarns.

Cl.24;Woven fabrics (other than "edging ribbons for tatami mats"); cloth for tatami mat edging ribbons; knitted fabrics; 
felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated cloth; rubberized cloth; filtering 
materials of textile; towels; handkerchiefs; mosquito nets; bedsheets; quilts; futon covers (linen); futon ticks (unstuffed 
futon); pillowcases (pillow slips); blankets; table napkins of textile; linen cloth; shower curtains; banners and flags (not of 
paper); toilet seat covers of textile; seat covers of textile; wall hangings of textile; curtains; table cloths (not of paper); 
draperies (thick drop curtains); shrouds (sheets for wrapping corpses); shrouds for dressing a corpse for funeral 
(kyokatabira kimono); red-and-white striped curtains; black-and white striped curtains; billiard cloth (baize).
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Cl.25;Clothing; non-Japanese style outerclothing; coats; sweaters and the like; shirts and the like; nightwear; 
underwear (underclothing); swimwear (bathing suits); swimming caps (bathing caps); camisoles; tee-shirts; Japanese 
traditional clothing; sleep masks; aprons (clothing); collar protectors (for wear); socks and stockings; puttees and 
gaiters; fur stoles; shawls; scarves (scarfs); Japanese style socks (tabi); Japanese style socks covers (tabi covers); 
gloves and mittens (clothing); neckties; neckerchieves; bandanas (neckerchiefs); thermal supporters [clothing]; mufflers; 
ear muffs (clothing); nightcaps; headgear for wear; garters; sock suspenders; suspenders (braces); waistbands; belts for 
clothing; shoes and boots; tongue or pullstrap for shoes and boots; protective metal members for shoes and boots; 
Japanese style wooden clogs (geta); Japanese style sandals (zori); masquerade costumes; clothes for sports (other than 
"clothes for water sports"); clothes for water sports; special footwear for sports (other than horse-riding boots; 
windsurfing shoes.

Cl.26;Shuttles for making fishing nets; hosiery loom needles; electric hair curlers; needles; eyelets for clothing; tapes 
[haberdashery]; ribbons; knitted raschel lace fabrics; lace for embroidery; tufts and tassels (semi-finished); braids; 
knitting sticks; sewing boxes; sewing thimbles; pin and needle cushions; boxes for needles; armband for holding 
sleeves; insignias for wear (not of precious metal); buckles for clothing (clothing buckles); badges for wear (not of 
precious metal); brooches for clothing; special sash clips for obi (obi-dome); bonnet pins (not of precious metal); 
ornamental adhesive patches for jackets; brassards; hair ornaments; buttons and the like; artificial garlands and wreaths; 
artificial flowers (other than "artificial garlands and wreaths"); false beards; false moustaches; hair curlers (non-electric); 
shoe ornaments (not of precious metal); shoe eyelets; shoe laces; metal fasteners for shoes and boots; human hair; 
artificial fruit.

Cl.27;Bath mats for wash places; tatami mats; goza rush mats; weaves of wild rice leaves (komo mats); Japanese rice 
straw mats [tatami mats]; bodies of tatami mats; rush mats with floral patterns (hana-mushiro); mushiro straw mats; floor 
coverings; wall hangings (not of textile); artificial turf; gymnastic mats; wallpaper; door mats of metal.

Cl.28;Wax for skis; amusement machines and apparatus for use in amusement parks; toys for domestic pets; toys; 
dolls; go games; Japanese chess (shogi games); Japanese playing cards (utagaruta); dice; Japanese dice games 
(sugoroku); dice cups; Chinese checkers; chess games; checkers (checker sets); conjuring apparatus; dominoes; playing 
cards; Japanese playing cards (hanafuda); mah-jong; game machines and apparatus; billiard equipment; sports 
equipment (other than for climbing, surfing, water-skiing and scuba diving); climbers" harness; sports equipment for 
surfing, water-skiing and scuba diving; fishing tackle; butterfly nets; chewing goods for pet dogs; printed lottery tickets 
(other than toys).

Cl.29;Edible oils and fats; milk products; meat for human consumption (fresh, chilled or frozen); eggs; fresh, chilled or 
frozen edible aquatic animals (not live); frozen vegetables; frozen fruits; processed meat products; processed seafood 
products [other than "blocks of boiled, smoked and then dried bonitos [katsuo-bushi], dried pieces of agar jelly [kanten], 
flakes of dried fish meat [kezuri-bushi], fishmeal for human consumption, edible shavings of dried kelp [tororokombu], 
sheets of dried laver [hoshi-nori], dried brown alga [hoshi-hijiki], dried edible seaweed [hoshiwakame] and toasted sheets 
of laver [yaki-nori]"]; dried pieces of agar jelly (kanten); flakes of dried fish meat (kezuri-bushi); fishmeal for human 
consumption; edible shavings of dried kelp (tororo-kombu); sheets of dried laver (hoshi-nori); dried brown alga (hoshi-
hijiki); dried edible seaweed (hoshi-wakame); toasted sheets of laver (yaki-nori); processed vegetables and fruits; fried 
tofu pieces (abura-age); freeze-dried tofu pieces (kohri-dofu); jelly made from devils" tongue root (konnyaku); soya milk 
(milk substitute); tofu; fermented soybeans (natto); processed eggs; pre-cooked curry stew, stew and soup mixes; dried 
flakes of laver for sprinkling on rice in hot water (ochazuke-nori); furi-kake [dried flakes of fish, meat, vegetables or 
seaweed); side-dish made of fermented soybean (name-mono); preserved pulses; milk protein; protein for use as a food 
additive.

Cl.30;Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped 
cream; aromatic preparations for food (not from "essential oils"); tea; coffee and cocoa; ice; confectionery; bread and 
buns; sandwiches; steamed buns stuffed with minced meat (Chinese-manjuh); hamburgers (sandwiches); pizzas; hot 
dogs (sandwiches); meat pies; soya bean paste (condiment); Worcester sauce; meat gravies; ketchup; soy sauce (soya 
sauce); vinegar; vinegar mixes; seasoning soy sauce (soba-tsuyu); salad dressings; white sauce; mayonnaise; sauces for 
barbecued meat; cube sugar; fructose (for culinary purposes); crystal sugar (not confectionery); sugar; maltose (for 
culinary purposes); honey; glucose for culinary purposes; powdered starch syrup (for culinary purposes); starch syrup 
(for culinary purposes); table salt mixed with sesame seeds; cooking salt; roasted and ground sesame seeds; celery salt; 
umami seasonings; spices; ice cream mixes; sherbet mixes; unroasted coffee beans; cereal preparations; Chinese 
stuffed dumplings (gyoza, cooked); Chinese steamed dumplings (shumai, cooked); sushi; fried balls of batter mix with 
small pieces of octopus (takoyaki); boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli; yeast 
powder; koji (fermented malted rice); yeast; baking powder; instant confectionery mixes; pasta sauce; by-product of rice 
for food (sake lees); husked rice; husked oats; husked barley; gluten additives for culinary purposes; flour.

Cl.31;Wreaths of natural flowers; fishing baits; hops (unprocessed); edible aquatic animals (live); edible seaweeds; 
fresh vegetables (other than tea leaves); tea leaves (unprocessed); sugar crops; fruits (fresh); malt (not for food); foxtail 
millet (unprocessed); proso millet (unprocessed); sesame (unprocessed); buckwheat (unprocessed); corn (unprocessed 
grain); Japanese barnyard millet (unprocessed); wheat, barley and oats (unprocessed); unprocessed rice; sorghum 
(unprocessed); animal foodstuffs; seeds and bulbs; trees; grasses; turf (natural); dried flowers; seedlings; saplings; 
flowers (natural); pasture grass; potted dwarfed trees (bonsai); live mammals, fish (not for food), birds and insects; 
silkworm eggs; cocoons for silkworm breeding; eggs for hatching; urushi tree seeds; rough cork; palm tree leaves 
(unworked); fresh pulses.

Cl.32;Beer; carbonated drinks (refreshing beverages); fruit juices; vegetable juices (beverage); extracts of hops for 
making beer; whey beverages.

Cl.33;Japanese liquors (in general); western liquors (in general); alcoholic fruit beverages; chuhai [Japanese shochu-
based alcoholic beverages]; Chinese liquors (in general); flavored liquors.

Cl.34;Tobacco; smokers" articles; matches.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
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sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; business management 
of hotels; preparation, auditing or certification of financial statements; employment agencies; auctioneering; import-
export agencies; arranging newspaper subscriptions; shorthand services; transcription; document reproduction; office 
functions, namely filing, in particular documents or magnetic tape; compilation of information into computer databases; 
providing business assistance to others in the operation of data processing apparatus namely, computers, typewriters, 
telex machines and other similar office machines; reception services for visitors in buildings; publicity material rental; 
rental of typewriters, copying machines and word processors; providing employment information; news clipping 
services; rental of vending machines.

Cl.36;Acceptance of deposits (including substitute bond issuance) and acceptance of fixed interval installment 
deposits; loans (financing) and discount of bills; domestic exchange settlement; liability guarantee and acceptance of 
bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including securities and 
precious metals (safe deposit services); money exchange (exchanging money); trusteeship of financial futures contracts; 
trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease 
on land; brokerage of bonds; foreign exchange transactions; letter-of-credit related services; brokerage of credit 
purchase; issue of tokens of value; agencies for collecting gas or electric power utility payments; consigned collection of 
payment for goods; buying and selling of securities; trading of securities index futures; trading of securities options; 
trading of overseas market securities futures; agencies for brokerage of securities, securities index futures, securities 
options, and overseas market securities futures; agencies for brokerage of entrusting agents with on-commission trading 
in domestic markets of securities, securities index futures and securities options; agencies for brokerage of entrusting 
agents with on-commission trading in overseas markets of securities, and securities index futures; agencies or brokerage 
for forward agreement of securities, for forward agreement of securities index futures, for forward agreement of securities 
options, spot and forward transaction of securities index futures; brokerage for securities liquidation; securities 
underwriting; issuing of tradable securities; brokerage of securities; providing stock market information; agencies for 
commodity futures trading; life insurance brokerage; life insurance underwriting; agencies for non-life insurance; claim 
adjustment for non-life insurance; non-life insurance underwriting; insurance premium rate computing; management of 
buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; purchase and sale of 
buildings; real estate agency services relating to the purchase and sale of buildings; real estate appraisal; land 
management; real estate agency services for the leasing and rental of land; leasing of land; purchase and sale of land; 
real estate agency services relating to the purchase and sale of land; providing information on buildings or land (real 
estate affairs); antique appraisal; art appraisal; precious stone appraisal; used automobiles appraisal; financial 
assessment of company credit; charitable fund raising; rental of paper money and coin counting or processing machines; 
rental of cash dispensers; rental of automated-teller machines.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; shipbuilding; repair 
or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of automobiles; repair 
or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of optical machines and instruments; repair or 
maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines and 
apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air-conditioning apparatus (for industrial purposes); repair or maintenance of burners; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of 
radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus (other than 
telephone apparatus, radio receivers and television receivers); repair or maintenance of construction machines and 
apparatus; repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; 
repair or maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; 
repair or maintenance of power generators; repair or maintenance of laboratory apparatus and instruments; repair or 
maintenance of measuring and testing machines and instruments; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of firearms; repair or maintenance of printing or bookbinding machines and 
apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance of glassware 
manufacturing machines and apparatus; repair or maintenance of fishing machines and instruments; repair or 
maintenance of metalworking machines and tools; repair or maintenance of shoe making machines; repair or 
maintenance of industrial furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of 
rubber-goods manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing 
machines and systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or 
maintenance of machines and apparatus for processing foods or beverages; repair or maintenance of machines and 
apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and 
apparatus; repair or maintenance of tobacco processing machines; repair or maintenance of painting machines and 
apparatus; repair or maintenance of plowing machines and implements (other than "hand-held tools"); repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of plant fiber processing machines and implements; repair or maintenance of fodder presses; 
repair or maintenance of fodder cutting machines; repair or maintenance of fodder mixing machines; repair or 
maintenance of cake-fodder crushing machines; repair or maintenance of milk filtering machines; repair or maintenance 
of milking machines; repair or maintenance of chick brooders; repair or maintenance of egg incubators; repair or 
maintenance of sericultural machines and implements; repair or maintenance of machines and apparatus for pulp-
making, papermaking or paper-working; repair or maintenance of plastic processing machines and apparatus; repair or 
maintenance of packaging or wrapping machines and apparatus; repair or maintenance of sewing machines; repair or 
maintenance of reservoirs; repair or maintenance of gasoline station equipment; repair or maintenance of mechanical 
parking systems; repair or maintenance of bicycle parking apparatus; repair or maintenance of cooking equipment for 
industrial purposes; repair or maintenance of dishwashers for industrial purposes; repair or maintenance of electric 
washing machines for industrial purposes; repair or maintenance of vehicle washing installations; repair or maintenance 
of vending machines; repair or maintenance of power-driven floor cleaning machines; repair or maintenance of 
amusement machines and apparatus; repair or maintenance of machines and apparatus for use in beauty salons or 
barbers" shops; repair or maintenance of water pollution control equipment; repair or maintenance of water purifying 
apparatus; repair or maintenance of waste compacting machines and apparatus; repair or maintenance of waste crushing 
machines; repair or maintenance of divers" apparatus; repair or maintenance of chemical plants; repair or maintenance of 
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nuclear power plants; furniture restoration; umbrella repair; repair or maintenance of musical instruments; safe 
maintenance or repair; shoe repair; clock and watch repair or maintenance; sharpening of scissors and kitchen knives; 
setup or repair of locks; repair or maintenance of gas water heaters; repair or maintenance of non-electric cooking 
heaters; repair or maintenance of cooking pots and pans; repair or maintenance of signboards; repair of bags or 
pouches; repair of personal ornaments; repair of toys or dolls; repair of sports equipment; repair of billiard equipment; 
repair of game machines and apparatus; repair or maintenance of bath fittings; repair of toilet stool units with a washing 
water squirts; repair of fishing tackle; repair of spectacles; fur care and repair; laundering; pressing of clothing; clothing 
repair (mending clothing); fluffing of cotton batting for futon; repair of tatami mats; chimney sweeping; cleaning of 
building exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; bathtub and 
bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of telephone hand-sets; vermin exterminating 
(other than for agriculture, horticulture or forestry); sterilization of medical machines and apparatus; rental of 
construction machines and apparatus; rental of floor cleaning machines; rental of mops; rental of car-washing apparatus; 
rental of laundry dryers; rental of spin dryers for clothes; rental of electric washing machines; rental of mining machines 
and apparatus; rental of drain pumps; rental of dish drying machines for industrial purposes; rental of dish washing 
machines for industrial purposes; washing; washing of linen.

Cl.38;Telecommunication (other than broadcasting); broadcasting; news agencies; rental of telecommunication 
equipment including telephones and facsimile apparatus.

Cl.39;Railway transport; car transport; providing road and traffic information; vehicle-driving services; marine 
transport; air transport; packaging of goods; freight brokerage; cargo unloading; removal services; rental, booking and 
chartering of vessels; refloating of ships; ship piloting; warehousing services; temporary safekeeping of personal 
belongings; temporary storage of deliveries; gas supplying (distribution); electricity distribution; water supplying 
(distribution); heat supplying (distribution); rental of warehouse space; parking services; providing toll roads; providing 
vessel mooring facilities; airport services; operating parking lots; rental of loading-unloading machines and apparatus; 
car rental; rental of vessels; rental of bicycles; rental of aircraft; rental of mechanical parking systems; rental of 
packaging or wrapping machines and apparatus; rental of refrigerator-freezers for household purposes; rental of freezers 
for household purposes; rental of wheelchairs; correspondence delivery services; travel tour conducting; travel tour 
conducting or escorting; travel arrangement and reservation services [excluding those for lodging]; rental of aircraft 
engines; rental of freezing machines and apparatus; rental of gasoline station equipment (not for repair and maintenance 
of automobiles); railway, automobile, marine and air transport of waste.

Cl.40;Removal of radiation rays; treatment or processing of cloth, clothing or fur (including drying); tailoring or 
dressmaking; embroidery (embroidering); metal treating; processing of rubber; processing of plastics; ceramic 
processing; wood-working; paper treating and working; stone treating; taxidermy; processing of bamboo, tree barks, 
rattan, vines or other mineral vegetable materials (other than processing of ingredients); processing of foodstuffs for use 
in manufacture; processing of artificial limbs or artificial teeth (including processing of medical materials); processing of 
cinematographic films; photographic enlarging; photographic printing; photographic film development; bookbinding; 
water treating; recycling of waste; nuclear fuel reprocessing; engraving of sealing stamps; photogravure; rental of textile 
machines and apparatus; rental of machines and apparatus for film development, photograph printing, photograph 
enlargement or photograph finishing; rental of metal treating machines and tools; rental of bookbinding machines; rental 
of machines and apparatus for processing foods or beverages; rental of machines and apparatus for lumbering, 
woodworking, or veneering or plywood making; rental of machines and apparatus for pulp-making, papermaking or 
paper-working; rental of water purifying apparatus; rental of waste compacting machines and apparatus; rental of waste 
crushing machines; rental of chemical processing machines and apparatus; rental of glassware manufacturing machines 
and apparatus; rental of shoe making machines; rental of tobacco processing machines; providing material treatment 
information; printing; waste treatment [transformation]; rental of knitting machines; rental of sewing machines; rental of 
humidifier (for household purposes); rental of air purifiers (for household purposes); rental of air-conditioning apparatus 
(for household purposes); rental of electricity generators; rental of printing machines and apparatus; rental of boilers; 
rental of humidifier (for industrial purposes); rental of air purifiers (for industrial purposes); rental of air-conditioning 
apparatus.

Cl.41;Operating lotteries; educational and instruction services relating to arts, crafts, sports or general knowledge; 
arranging, conducting and organization of seminars; animal training; plant exhibitions; animal exhibitions; providing 
electronic publications; services of reference libraries for literature and documentary records; book rental; art 
exhibitions; gardens for public admission; caves for public admission; publication of books; arranging and planning of 
movies, shows, plays or musical performances; movie showing, movie film production, or movie film distribution; 
presentation of live show performances; direction or presentation of plays; presentation of musical performances; 
production of radio or television programs; production of videotape film in the fields of education, culture, entertainment 
or sports (not for movies, radio or television programs and not for advertising and publicity); directing of radio and 
television programs; operation of video and audio equipment for production of radio and television programs; 
organization, arranging and conducting of sports competitions; organization of entertainment events excluding movies, 
shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; organization, 
arranging and conducting of horse races; organization, arranging and conducting of bicycle races; organization, 
arranging and conducting of boat races; organization, arranging and conducting of auto races; providing audio or video 
studio services; providing sports facilities; providing amusement facilities; providing facilities for movies, shows, plays, 
music or educational training; booking of seats for shows; rental of cinematographic machines and apparatus; rental of 
cine-films; rental of musical instruments; rental of sports equipment; rental of television sets; rental of radio sets; rental 
of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; rental of film negatives; rental of 
film positives; rental of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; 
rental of paintings and calligraphic works; photography; language interpretation; and instruments.

Cl.42;Providing meteorological information; architectural design; surveying; geological surveys or research; designing 
of machines, apparatus, instruments (including their parts) or systems composed of such machines, apparatus and 
instruments; designing; computer software design, computer programming, or maintenance of computer software; 
technological advice relating to computers, automobiles and industrial machines; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs; research on building construction or city planning; testing or research on 
prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, inspection or 
research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and instruments; 
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rental of measuring apparatus; rental of computers; providing computer programs; rental of laboratory apparatus and 
instruments; rental of drawing instruments; providing information on donation of human corpses for medical research; 
arranging of donation of human corpses for medical research.

Cl.43;Providing temporary accommodation; accommodation bureaux [hotels, boarding houses]; providing foods and 
beverages; boarding for animals; preschooler and infant care at daycare centers; retirement home; rental of conference 
rooms; rental of facilities for exhibitions; rental of futon and quilts; rental of pillows; rental of blankets; rental of electric 
toasters (for household purposes); rental of microwave ovens (for household purposes); rental of hot plates (for 
household purposes); rental of cooking equipment for industrial purposes; rental of non-electric cooking heaters; rental 
of dishes; rental of kitchen worktops; rental of curtains; rental of furniture; rental of wall hangings; rental of floor 
coverings; rental of wet wipes; rental of towels.

Cl.44;Beauty salons; barbershops; providing bath houses; garden tree planting; garden or flower bed care; fertilizer 
spreading; weed killing; vermin exterminating (for agriculture, horticulture or forestry); massage and therapeutic shiatsu 
massage; chiropractics; moxibustion; treatment for dislocated joints, sprain, bone fractures or the like (judo-seifuku); 
acupuncture; medical services; providing medical information; physical examination; dentistry; preparation and 
dispensing of medications; dietary and nutritional guidance; animal breeding; veterinary services; animal grooming; 
nursing care; rental of potted plants; farming equipment rental; rental of medical apparatus and instruments; rental of 
fishing equipment and instruments; rental of apparatus and instruments for use in beauty salons or barbershops; rental 
of lawnmowers; rental of sinks.

Cl.45;Rental of safes; information relating to fashion coordination services for individuals; marriage partner 
introduction or dating services; planning and arranging of wedding ceremonies; funeral service undertaking; providing 
grave spaces or charnel houses; agencies for copyright licensing; legal services relating to social insurance claims; 
security guarding for facilities; personal body guarding; private investigation services; fortune-telling; pet sitting; caring 
for babies (excluding services provided at a facilities); rental of clothing; rental of altars; rental of fire alarms; rental of fire 
extinguishers; rental of personal ornaments for wearing.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

2940651    03/07/2014
[International Registration No. : 1234254]
SOFTBANK ROBOTICS EUROPE 
43 rue du Colonel Pierre Avia F-75015 PARIS FR

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.7;Robots, industrial robots, robots [machines], humanoid robots for research and humanoid robots for engineering, 
domestic robots, assistance robots, robots for entertainment.

Cl.9;Laboratory robots; computers, mobile computers, computers for communication; computer terminals; data 
processing apparatus and computers; interfaces for computers; computer peripherals; computer peripheral apparatus; 
calculating machines; data processing equipment; pattern recognition systems consisting of computer chips, hardware 
and software; computer programs for connecting to remote computers and computer networks, computer programs for 
searching remotely for content on computers and computer networks, computer programs for connecting to remote 
computers and computer networks; software for synchronizing data between hand-held or portable computers and host 
computers; electric batteries, control apparatus, namely apparatus for remote control of a robot for leisure purposes, 
memory cards, all used for operating entertainment robots; the aforesaid goods exclusively intended for use in the field of
humanoid robotics; none of the aforesaid goods in connection with computer games, video games, games of skill, social 
games or game services on the Internet or on mobile telephones, tablets and other mobile devices, with the exception of 
interactive games with a humanoid robot or between humanoid robots.

Cl.28;Toys, robots (toys), electronic toys, electronic action games, electronic games for learning; humanoid robots, 
entertainment robots and leisure robots (toys).

Cl.35;Advertising; business management; business administration; arranging subscriptions to telecommunication 
services for others; presentation of goods on all communication media, for retail sale; business management and 
organization consultancy; computerized file management; online advertising on a computer network; rental of advertising 
time on all communication media; publication of advertising texts; rental of advertising space; dissemination of 
advertisements; none of the aforesaid services in connection with computer games, video games, games of skill, social 
games or game services on the Internet or on mobile telephones, tablets and other mobile devices, with the exception of 
interactive games with a humanoid robot or between humanoid robots.

Cl.38;Telecommunications, radio or telephone communications, electronic bulletin board services 
(telecommunications), electronic messaging services, teleconferencing and video conferencing services.

Cl.41;Teaching, education, training and entertainment services; teaching of music; arranging and conducting of 
workshops (education), conventions, lessons; distance learning; organization of exhibitions for cultural or educational 
purposes; publication of electronic books and journals on-line; none of the aforesaid services in connection with 
computer games, video games, games of skill, social games or game services on the Internet or on mobile telephones, 
tablets and other mobile devices, with the exception of interactive games with a humanoid robot or between humanoid 
robots.

Cl.42;Design and development of robots, data processing equipment, computers and software; research and 
development of new products (for others); engineering services in the field of robotics.

Cl.44;Medical assistance by remote monitoring.

Cl.45;Surveillance and burglar alarm services.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 11/12/2013; Application No. : 302013008560.4/38 ;Germany 

2940676    15/12/2014
[International Registration No. : 1221069]
NIKOLAOS FOSTIROPOULOS
Ruschgraben 33a 76139 Karlsruhe Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; professional business 
consultancy with regard to business management and organization of start-up companies; job placement; business 
advice and consultancy; business administration and organizational consultancy services; business management 
consultancy; advisory services for business management and personnel management consultancy, included in this 
class; professional business consultancy and business organization consultancy with regard to quality management 
matters; none of the aforesaid services in connection with consultancy and assistance in the fields of religion and 
relationships.

Cl.38;Telecommunications; none of the aforesaid services connection with consultancy and assistance in the fields of 
religion and relationships.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities, in particular providing of training 
and further training, professional further training and educational examination services, arranging and conducting of 
seminars, coaching; none of the aforesaid services in connection with consultancy and assistance in the fields of religion 
and relationships.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 15/05/2014; Application No. : 012880324 ;European Union 

2941034    28/08/2014
[International Registration No. : 1236287]
LOW & BONAR GMBH
Rheinstrasse 11 41836 Hückelhoven DE

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.17;Plastics (semi-finished products) in particular plastic-coated fabrics for technical use (not included in other 
classes).

Cl.19;Textile building material made from plastic-coated fabrics.

Cl.24;Fabrics, in particular multi-layer plastic fabrics for producing textile building materials; fabrics (textile materials) 
for awnings, sun blinds and tarpaulins; sun protection fabrics made from plastics.

8547



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 15/05/2014; Application No. : 012880357 ;European Union 

2943134    28/08/2014
[International Registration No. : 1236288]
LOW & BONAR GMBH
Rheinstrasse 11 41836 Hückelhoven DE

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.17;Plastics in extruded form for use in manufacture, namely fabric coated with plastics for industrial purposes.

Cl.19;Textile building material made from plastic-coated fabrics.

Cl.24;Fabrics, in particular multi-layer plastic fabrics for producing textile building materials; fabrics (textile materials) 
for awning, sunblinds and tarpaulins; sun protection fabrics made from plastics.
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Priority claimed from 15/05/2014; Application No. : 012880365 ;European Union 

2943136    28/08/2014
[International Registration No. : 1236289]
LOW & BONAR GMBH
Rheinstrasse 11 41836 Hückelhoven DE

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.17;Plastics (semi-finished products) in particular plastic-coated fabrics for technical use (not included in other 
classes).

Cl.19;Textile building material made from plastic-coated fabrics.

Cl.24;Fabrics, in particular multi-layer plastic fabrics for producing textile building materials; fabrics (textile materials) 
for awnings, sun blinds and tarpaulins; sun protection fabrics made from plastics.
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Priority claimed from 15/05/2014; Application No. : 012880373 ;European Union 

2943141    28/08/2014
[International Registration No. : 1236290]
LOW & BONAR GMBH
Rheinstrasse 11 41836 Hückelhoven DE

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.17;Plastics (semi-finished products) in particular plastic-coated fabrics for technical use (not included in other 
classes).

Cl.19;Textile building material made from plastic-coated fabrics.

Cl.24;Fabrics, in particular multi-layer plastic fabrics for producing textile building materials; fabrics (textile materials) 
for awning, sunblinds and tarpaulins; sun protection fabrics made from plastics.
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Priority claimed from 03/03/2014; Application No. : 012654571 ;European Union 

2948931    25/08/2014
[International Registration No. : 1235551]
HELIATEK GMBH
Treidlerstr. 3 01139 Dresden Germany

Address for service in India/Agents address:
PREMIER REGISTRATION SERVICE.
8/1, RAJINDER NAGAR, NEW DELHI-110060

Proposed to be Used
IR DIVISION
Cl.1;Photosensitive chemicals; industrial organic chemicals; photosensitive materials [chemicals]; chemicals used in 
industry; chemicals for use in separation techniques [other than medical or veterinary]; activators [chemicals]; chemicals 
having liquid crystal properties; chemicals for use in coating film; chemicals for use in separation [other than medical or 
veterinary]; doping compounds for use in the manufacture of semiconductors; doping compounds for use in the 
manufacture of printed circuit boards; chemicals for use in the semiconductor industry; synthetic resin adhesives for 
laminating purposes; adhesives for use in the electro-optical industry.

Cl.9;Solar modules; solar panels; photovoltaic solar modules; solar cells; solar cells for electricity generation; solar 
energy collectors for electricity generation; semiconductor apparatus; semiconductor elements; electronic semi-
conductors; flexible circuit boards; optical electronic components.

Cl.42;Research relating to speciality chemicals; chemical technological research; chemical research; chemical 
research and analysis services; research in the field of energy; research in the area of semiconductor processing 
technology; technological services and research relating thereto; scientific services and research relating thereto; 
industrial research; design of optical and microoptical components.
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2954044    31/05/2014
[International Registration No. : 1235784]
GLOBAL IMAGE MANAGEMENT LIMITED
Venture House, 2 Arlington Square, Downshire Way, Bracknell Berkshire RG12 1WA United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; marketing and promotional 
services; dissemination of advertising material; business consultancy; arranging of trade fairs and exhibitions for 
commercial or advertising purposes; business information services; market research services; collection and compilation 
of data; data analysis services; creation and management of brand names for others (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); corporate identity and logo development (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); naming and branding of 
products and services for others (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); development, planning, and implementation of global marketing strategies for others; development, 
planning, and implementation of new product launches; brand positioning and product promotion services for others; 
product launch services, namely business consultation and management regarding marketing activities and launching of 
new products; business assistance relating to business image; corporate image consulting services; corporate image 
studies; advertising and publicity services, namely, promoting the goods, services, brand identity and commercial 
information and news of third parties through print, audio, video, digital and on-line medium; advertising services, 
namely, creating corporate and brand identity for others; brand concept and brand development services for corporate 
and individual clients; brand consultancy services; brand evaluation services; branding services, namely, consulting, 
development, management and marketing of brands for businesses and/or individuals; development of marketing 
strategies, concepts and tactics, namely, audience development, brand awareness, online community building and digital 
word of mouth communications; event planning and management for marketing, branding, promoting or advertising the 
goods and services of others; marketing and consulting services in the field of promoting and tracking the goods, 
services, and brands of others through all public communication means; promoting, advertising and marketing of the 
brands, products, services and online websites of individuals, businesses and non-profit organizations; analysis, 
evaluation, creation and brand establishment of trademarks, trade names and domain names; global project management 
services in the fields of brand development and promotion, product development and promotion, and advertising and 
marketing; brand consultancy; corporate identity consultancy; consultancy in the field of corporate identity and corporate 
image for television and the Internet.

Cl.42;Brand design services; packaging design; product development; design of advertising slogans, logos, and 
images; design of advertising and promotional material; brand research; corporate identity design services; graphic 
design services; corporate logo design services; design of graphics and of livery for corporate identity; interior design 
services for the retail industry; retail design services; design of exhibitions, stands, surroundings and design of signage 
systems; design of multimedia presentations; website design; design of Internet and intranet sites; design of computer 
icons; editorial design; communication design; computer programming; engineering drawing services; typeface design; 
stationery and letter-head design; design of custom fonts and typefaces; design of business cards; interior design; 
product design; packaging design for others; consultancy in the field of packaging design; commercial artwork design; 
graphic art design; commercial design services relating to printing; product launch services, namely, designing theme 
graphics and multimedia shows for product launches; packaging development; global project management services in 
the fields of design and development of advertising and marketing materials, and packaging design; advisory, 
consultancy, and information services relating to all the aforesaid services.
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Priority claimed from 17/02/2014; Application No. : UK00003042829 ;United Kingdom 

2956654    21/02/2014
[International Registration No. : 1236495]
OTTER CONTROLS LIMITED
Tongue Lane Industrial Estate Dew Pond Lane Fairfield Buxton, Derbyshire SK17 7LF United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electrical apparatus and instruments; switches, circuit breakers, apparatus for the automatic opening and closing 
of electrical circuits; thermostats; locks and latches, all being electrically operated; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating, monitoring, converting or controlling electricity, current, 
voltage, resistance and/or temperature; apparatus and instruments for measuring, sensing, regulating, monitoring, 
converting or controlling volume and/or liquid level; control apparatus and instruments; measuring, monitoring, 
indicating, controlling, processing and signalling apparatus and instruments; optical and/or sound indicators; switches, 
electrical switches; circuit breakers; electrical devices for automatically making and breaking electrical circuits; 
apparatus for automatic opening and closing of electrical circuits; contact thermostats; thermal fuses; fuses; thermal 
breakers; temperature limiting devices; thermal controlled switches; thermally sensitive switches; thermal actuators; 
bimetal actuators; thermal cut-out devices and switches; safety cut-out devices and switches; cooker control apparatus; 
liquid heating and/or cooling control apparatus; electrical connectors; electrical waterproof connectors; electrical 
connectors for cordless electrical appliances; electrical waterproof connectors for cordless washable, non-washable 
waterproof and non-waterproof electrical appliances; electrical plug connectors; electrical socket connectors; electrical 
waterproof plug connectors; electrical waterproof socket connectors; electric contacts, electrical contacts of precious 
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metals; electrical terminals; communication devices, namely, connectors, couplers and/or couplings for transmitting of 
electrical signals and data; wireless communication devices, namely, connectors, couplers and/or couplings for 
transmitting of wireless signals and data; optical communication devices, namely, connectors, couplers and/or couplings 
for transmitting of optical signals and data; remote control devices, smart devices and/or smart phones for controlling 
and/or operating electrical appliances and apparatus; integrated circuits, circuits for controlling and/or operating 
electrical appliances and apparatus; computer programs, computer programs for controlling and/or operating electrical 
appliances and apparatus; smart appliances; remote control devices, smart devices and/or smart phones for controlling 
and/or operating appliances and apparatus; electrically operated locks and latches; electrical switchgear; electrical 
substations, all for switching, transforming, accumulating, regulating, monitoring, converting or controlling electricity; 
distribution boards; switch boards; panel boards motor control centres; control panels; instrumentation panels; bus bars; 
pan assemblies; bus bar chambers; devices for the control and protection of motors and/or switchgear; integrated motor 
control systems; parts, and fittings for all the aforesaid goods; installation means for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, cooling, drying, ventilating, water 
supply, sterilizing, and sanitary purposes; apparatus for heating, sterilizing, preparing, processing, blending, cooking and 
frothing liquids; apparatus for heating, sterilizing, preparing, processing, blending, cooking and frothing food; electric 
cooking apparatus and installation; washable and/or waterproof electrical appliances; washable and/or waterproof 
cordless electrical appliances; milk frothers; electric kettles, electric urns, safety kettles, airpots and steamers; water 
sterilizers; apparatus and devices for filtering water; apparatus and devices for purifying water; electric liquid heating 
apparatus; electric liquid heating vessels; electric heating and cooking apparatus; temperature control valves; water 
heaters; heaters for heating irons; electric heaters for liquid heating apparatus and vessels; electrically heated bases for 
liquid heating apparatus and vessels; base plates for liquid heating apparatus and vessels; electric heating elements; 
sheathed heating elements; printed electric heating elements; thick film heating elements; planar heating elements; 
immersion heaters; induction heaters; flow through heaters; steam generating apparatus; cordless electrical appliances; 
domestic appliances; smart appliances; parts, and fittings for all the aforesaid goods; installation means for all the 
aforesaid goods; kettles, being electric.

Cl.35;Advertising, marketing and promotion of goods and/or services supplied by third parties; advertising and 
promoting products, goods, brands and/or services made, provided and/or offered wholly and/or in part by the 
applicant/proprietor on first and/or third party electronic and non-electronic media, communication media, leaflets, cards, 
brochures, containers, packaging, boxes, appliances, apparatus, goods, trade shows, exhibitions and variation thereof; 
publicity material; presentation of goods on communication media; presentation of services on communication media.
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Priority claimed from 29/11/2013; Application No. : 134051117 ;France 

2957062    28/05/2014
[International Registration No. : 1236802]
L'AIR LIQUIDE, SOCIÉTÉ ANONYME POUR L'ETUDE ET L'EXPLOITATION DES PROCÉDÉS GEORGES CLAUDE
75 quai d'Orsay F-75007 PARIS France

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
mark to be used a whole.

Cl.1;Chemicals, gases and gas mixtures, in liquid or gaseous form for use in industry, in particular the cosmetic, 
cosmetological and, electronic industries, the optoelectronic, optical fiber, human food, dietetic and animal industries, the 
pharmaceutical and veterinary industry, the paper, cardboard, textile and packaging industries, the metal-working, glass, 
cement, building, welding and, cutting industries, the chemical, petrochemical, and oil industries; chemicals, gases and 
gas mixtures, in liquid or gaseous form for drilling mud, science, research, photography, as well as in agriculture, 
horticulture, forestry, environmental protection, water treatment and materials treatment; industrial gas in the form of 
gaseous and liquefied gas stored and transported in bulk; industrial gas in the form of gaseous and liquefied gas, stored, 
transported and distributed in cylinders and industrial gas distributors; gas propellants for aerosols; protective gases for 
welding; solidified gases for industrial use; gas and high purity gas mixtures for use in industry, research, sciences and 
photography, as well as in agriculture, horticulture and forestry,; chemicals, gases and gas mixtures for making and 
preserving foodstuffs; laboratory gas; catalysts for use in the manufacture of urethane foam and the cracking and refining
of oil; tempering and soldering preparations; chemical catalysts for use in the production of synthesis gas and operation 
of synthesis gas plants; chemical catalysts for use in purifying synthesis gases and olefins; chemical catalysts for use in 
the purification of liquids, gases, natural gas, industrial oils and petrochemical products; synthesis gas catalysts for use 
in ammonia plants and their operations; catalytic absorbents and regenerable absorbents for purifying liquids, gas, 
natural gas, industrial oils and petrochemical products; gas purifying products; chemical reagents other than for medical 
or veterinary purposes; toxic gas neutralizers; gas leak detector sprays; petrochemical and oleochemical products.

Cl.5;Pharmaceutical, veterinary and sanitary products in particular gases and gas mixtures for medical, therapeutic, 
veterinary and sanitary purposes; medical gases; chemical preparations for medical or pharmaceutical use; anesthetic 
and analgesic preparations; sterilizing agents; disinfectants; fungicides, herbicides; preparations for smoking, sold 
separately or blended with tobacco, for medical or curative purposes; tobacco substitutes for medical or curative 
purposes; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin.

Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; scientific, measuring 
and monitoring instruments and apparatus for the supply and distribution of chemical products, gases and gas mixtures 
in liquid or gaseous form; devices for micro-biological analysis of industrial and medical gases; mechanical devices, 
machines and apparatus for measuring gas and gas mixtures; controllers, flow meters, liquid level controllers for filling, 
storing and distributing gas in compressed and liquefied form; dosing apparatus for liquefied gas; pressure indicators; 
apparatus and instruments for detecting gas; ionization gages; vacuum gages; spectrometers; pressure gages; devices 
for accelerated ion devices including coating of substrates; apparatus for analyzing and detecting leaks; gas phase 
chromatographs; ozone measuring apparatus; gas spectral analyzers; cryostats; ozone generating installations; 
chemistry apparatus with use with gas for inert operations; parts and components of all the aforesaid goods; monitoring 
and measuring devices for welding and cutting technology; thyristor welding power controls; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electricity; transformers, electric 
batteries; fuel cells and their components; anodes, cathodes, electrochemical separation membranes and electrical power 
collection plates; chemical apparatus for liquefaction and gasification, in particular coal and biomass; chemical apparatus 
for the production of pharmaceutical products; safety and protection clothing and equipment, in particular welding 
helmets, protective or safety goggles, clothing for protection against accidents, irradiation and fire, gloves for protection 
against accidents; self-contained diving suits, breathing apparatus for scuba diving, gas regulators for scuba diving 
apparatus, underwater telephones, position-sensing apparatus, diving and swimming goggles; diving suits, gloves or 
masks; software; data carriers for automated reading and related software; equipment for data processing and 
computers; programming units consisting of data carriers and calculators, in particular for mechanical welding and 
cutting; electrotechnical and electronic apparatus and instruments for monitoring and controlling processes, data input, 
data processing and data output; transducers; flow meters, pressure gages; mechanical apparatus and devices for 
controlling chemicals, gases and gas mixtures in liquid or gaseous form; equipment for controlling inert atmospheres; 
installations for controlling inert atmospheres.

Cl.11;Facilities, apparatus and equipment for igniting, lighting, burning, heating, cooking, suction, drying, steam 

8555



generation, ventilation, cooling and refrigerating; facilities, apparatus and equipment for distributing fluids; torches and 
burners, in particular burners for industrial furnaces; facilities, installations and apparatus for the production, 
liquefaction, drying, separation, purification, capture, storage and distribution of chemicals, gases and gas mixtures in 
liquid or gaseous form; generators of gases and gas mixtures in liquid or gaseous form; apparatus for transporting, 
storing, cooling, processing, purifying and removing gaseous, liquid or solid matter; air separators; apparatus for 
reducing pressure in compressed or liquefied gas; liquefiers; gas generators; controlling valves in tanks; expansion 
valves and caps to be fitted to gas cylinders; compression apparatus; installations for maintaining and regulating the 
inert atmosphere; atmosphere generators and installations for the treatment of surfaces; infrastructures and apparatus 
for the creation and production of vacuum pressure; electric apparatus, namely watertight lamps and components 
thereof; cryogenic systems, cryogenization apparatus, machines for the cryogenization in transit, equipment cryogenic 
de-zincing equipment; refrigerating apparatus using gases or mixtures of gases as a source of cold; equipment and 
installations for the treatment of sludge and waste water; membranes for separating chemicals and gas.

Cl.42;Technical and specialized expertise and advice, evaluations, estimates and research in scientific, computer and 
technological fields provided by engineers, especially for the implementation of chemicals, gases and gas mixtures, in 
liquid or gaseous form; drafting of plans for the use of gas in technical and scientific fields; design of industrial 
processes and engineering services for the benefit of others; design, technical development and study of construction 
projects and the design of industrial installations and machines; advice in the field of environmental protection; chemical 
analysis services; research and development of new products and processes for others; technical project studies; design 
and development of computers and software; development (design), installation, maintenance, updating, rental of 
software.

Cl.44;Medical and veterinary services; medical assistance at home; medical imaging services; hospital services; 
nursing homes; monitoring of patients (medical services); rental of medical apparatus; information and consulting in the 
medical and pharmaceutical fields.
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medik8 

2962631    16/09/2014
[International Registration No. : 1231497]
PANGAEA LABORATORIES LIMITED
240 Centennial Avenue, Centennial Park, Elstree Herts WD6 3SJ United Kingdom

Address for service in India/Attorney address:
HARINI NIVEDA N.R.B
No. 35, 10th A Main, 2nd A Cross, Prakruthi Township, Babusapalya, Horamavu Agra Road, Bangalore-560043, India

Proposed to be Used
IR DIVISION
Cl.3;Toiletries, perfumes, soaps, antiperspirants, deodorants, shampoos, foam bath, shower gel, preparations for the 
hair and skin, dentifrices.

Cl.5;Preparations for the hair and preparations for the skin; pharmaceutical goods, sanitary preparations, dental 
preparations, plasters and materials for dressings, cosmoceuticals, dermatoligical cosmetic products.
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Priority claimed from 12/06/2014; Application No. : 666399 ;Switzerland 

2971949    20/11/2014
[International Registration No. : 1238570]
WORLD ECONOMIC FORUM
91-93 Route de la Capite CH-1223 Cologny/Geneva Switzerland

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; computer software.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed products; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; 
paintbrushes; typewriters and office requisites (other than furniture); instructional or teaching material (other than 
apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks; pamphlets; 
news bulletins; newspapers; publications; periodical magazines; manuals [handbooks]; research reports.

Cl.35;Compilation of mathematical or statistical data; networking services for professional and economic purposes, 
particularly global networking services for public-private cooperation and for social, political, business and academic 
leaders in connection with collaborative efforts aimed at fostering discussions concerning global, regional and industrial 
changes and problems.

Cl.41;Education; training; entertainment; sporting and cultural activities; holiday camp services (entertainment); 
correspondence courses; education information; educational services; organization, hosting and conducting of 
colloquiums, conferences, congresses, seminars, symposiums and training workshops; organization of competitions 
(education or entertainment); award of recognition prizes; vocational guidance (education or training advice); 
organization of exhibitions for cultural or educational purposes; cultural activities; publication of books; publication of 
electronic books and journals on-line; publication of texts other than advertising texts; entertainment and education 
information provided on-line from a computer database or the Internet; conducting training courses for others; 
information relating to entertainment or education provided on-line or via television, broadband and wireless 
communication media.

Cl.42;Evaluation of mathematical or statistical data.
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Priority claimed from 27/03/2014; Application No. : 14 4 079 456 ;France 

2972984    25/09/2014
[International Registration No. : 1238860]
SAFRAN HELICOPTER ENGINES
F-64510 Bordes FR

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.35;Assistance in the operation and management of industrial or commercial companies; advisory services for 
commercial management of industrial or commercial companies; commercial data compilation and study; compilation of 
information into computer databases; management and compilation of databases; analysis, collection, systematization, 
management, processing of data; exploitation of commercial data; exploitation of commercial data banks; provision 
(preparation) of statistical data.

Cl.37;Repair, servicing and maintenance of vehicles and machines.

Cl.38;Provision of access to databases; transmission of information (telecommunication service) contained in a data 
bank and/or on a server through Internet and/or intranet access; rental of access time to a database server center.

Cl.41;Education; training; organization and conducting of internships, colloquiums, seminars, conferences, 
symposiums and congresses; publication of books, magazines, newspapers, periodicals, publications and printed matter; 
production of information and images held on an Internet server.

Cl.42;Evaluation, assessments and research in the fields of science and technology provided by engineers; research 
and development of new products; technical project studies; testing of machines; testing of materials; design and 
development of software and computer programming; statistical studies regarding industrial data; data storage.
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Priority claimed from 23/05/2014; Application No. : 661854 ;Switzerland 

2973049    15/10/2014
[International Registration No. : 1238857]
INNOSENSE AG
Hohlstrasse 188 CH-8004 Zurigo CH

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
2726104, 2914850

IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software,; extinguishers; scientific, electric, electronic and electronic engineering apparatus and instruments 
for weighing, measuring, signaling, checking (supervision) and life-saving; electric apparatus, instruments and 
installations, namely, electric accumulators, electric distribution boxes, electric distribution and junction boxes, electric 
cables, electric pipes, circuit breakers, electric controllers, electric apparatus for commutation, counters, electric 
conductors, circuit closers, electrical connectors, current rectifiers, electric reducers, breakers, switches, electric relays, 
electric control, connection or distribution panels, transformers; equipment for electronic monitoring and control; 
connections for power lines, electrical contact lines; fittings for overhead power lines; electric pantographs; electrical 
installation material for industrial buildings, offices and apartments; traffic lights for traffic regulation; transmitters, 
transmitting and retransmitting stations (repeaters) for telecommunications; railway traffic safety apparatus; non-metallic 
signal installations (luminous or mechanical); material for electrical installations and pipes, namely, cables for heavy 
current and telecommunication; data processing equipment and computers in the field of energy, water, traffic, 
communication and/or the environment; apparatus, instruments and installations for producing, processing, transporting 
and distributing electrical energy (included in this class); apparatus for recording, transmitting and reproducing data, 
sound and/or images in the field of energy, water, traffic, communication and/or the environment; computer software in 
the field of energy, water, traffic, communication and/or the environment; parts and accessories for all the aforementioned
products, included in this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
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sanitary purposes; nuclear reactors; apparatus, instruments, installations and reactors for producing nuclear energy 
(included in this class); installations for the processing of nuclear fuels; co-generation plant; steam accumulators, heat 
accumulators; gas generators (installations); heating installations and their accessories, namely air preheaters, heat 
recovery equipment and installations for eliminating flying cinders, water level regulators, heat accumulators, vapor 
condensers, cooling towers and graduation works for cooling returned water, heating installations, hot water 
installations; pipes (tubes) for heating and boiling installations; parts and accessories for all the aforementioned 
products, included in this class.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts and accessories for all the aforementioned 
products, included in this class.

Cl.37;Construction; repair; installation services; construction, repairs, installation and maintenance services in the field
of energy, water, the environment and/or technical installations; maintenance and repair of installations for producing and 
distributing energy and water; construction of hydro-electric power stations, dams, electric power stations and gas power 
stations comprising permanent buildings and structures; computer maintenance; assembly, installation, repair and 
maintenance of installations in the field of energy, energy distribution and supply, industrial installation construction, 
communication technologies, processes and the environment, railway safety and railway signaling installations, air-
conditioning, cold-site production and nuclear energy; laying of cables and underground cables, namely, laying of electric
cables and construction of cable ducting; construction of pipeline networks for the supply of gas, heating and water, 
including all underground construction works and other related works; assembly, installation and maintenance of 
electrical installations, electrical installation establishments, installations for measuring, regulating and controlling, 
computer-controlled installations in ducting and electrical constructions; assembly and development for operation of 
high and low voltage distribution installations, parking automation installations, access control installations, process and 
ducting control installations as well as remote-control installations; installation and commissioning of installations for 
mobile radio networks, in particular base stations, microwave radio broadcasting systems and relay installations; 
construction of technical equipment for buildings (construction service); technical building management, namely, upkeep 
and maintenance.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; scientific and technological services and 
research as well as research and design services relating thereto; industrial research and analysis services in the field of 
energy, water and/or the environment; design, development and maintenance of software in the field of energy, water 
and/or the environment; technical equipment project studies; surveying (engineering work); physical, chemical, 
mechanical and geological research; technical research and engineering relating to energy and water; consultancy on 
environmental protection; consumer advice in the field of energy consumption; consultancy in the field of energy-saving; 
technological advice in the field of industrial installations and ducting construction, processes and the environment, 
railway safety and railway signaling installations, air-conditioning, cold-site production and nuclear energy; project 
analysis of installations in the field of energy, distribution and supply of energy, factory construction, communication 
technologies, processes and the environment, railway safety and railway signaling installations, air-conditioning, cold-
site production and nuclear energy; project studies for technical building equipment, project studies for construction and 
assembly, construction drafting, in particular technical services; technical expertise appraisals, in particular in the field of 
construction; technical consultancy and expertise; technical construction consulting for companies; programming for 
computers; projection of public and private communication and data networks; planning of installations for mobile radio 
networks, in particular base stations, microwave radio broadcasting systems and relay installations; advice and technical 
and organizational studies for the laying of rails and electrical constructions; project study of technical building 
equipment.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 05/03/2014; Application No. : 1609674 ;Australia 

2973667    05/03/2014
[International Registration No. : 1238497]
SEVEN WEST MEDIA INVESTMENTS PTY LIMITED
160 Harbour Esplanade DOCKLANDS VIC 3008 Australia

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.9;Interactive computer, datacasting, multi-media, web site and internet software for the buying and selling of media 
content; application software; digital storage media; computer networks including computer networks for the distribution 
of media content; wide area networks.

Cl.35;Retail and wholesale services including retail trading via electronic means including the Internet; retail services, 
including online retail services, for the buying and selling of media content; providing an online marketplace for the 
posting, promotion, sale and resale of goods and services, including media content; auction services provided by 
electronic or wireless means including the Internet; providing a searchable online advertising guide featuring the goods 
and services of online vendors; advertising and advertisement services; dissemination of advertising for others via online 
global electronic communication networks; rental of advertising space including online; creating, providing and 
displaying business information, advertising and descriptions of products and services of others via an interactive 
computer communications network.

Cl.38;Transmission of media content, including online and over a global computer network; Internet portal services 
(providing user access to a global computer network); interactive communication and transmission of information, 
images and media content on a wide range of topics provided via communication networks, including computer network 
related telecommunication and communication services, broadband access services, wireless application protocol 
broadcasting services, text message services and telephone and cellular telephone services; news agency services; 
streaming of audio and video material on the Internet; electronic transfer of media files.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 01/02/2013; Application No. : 011540143 ;European Union 

2974980    26/07/2013
[International Registration No. : 1238945]
ROVIO ENTERTAINMENT CORPORATION
P.O. Box 65 FI-02150 Espoo FI

Address for service in India/Attorney address:
S.S.RANA & CO
317, LAWYERS,CHAMBERS, HIGH COURT LF DILHI, NEW DELHI- 110 003

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; toiletries; hand care preparations; 
products and preparations for the care and cleansing of hair and skin; adhesives for cosmetic purposes; after-shave 
lotions; antiperspirants; antistatic preparations for household purposes; aromatics; quillaia bark for washing; bath salts; 
cosmetic preparations for baths; beauty masks; bleaching salts; bleaching soda; bluing for laundry; color-brightening 
chemicals for household purposes [laundry]; paint stripper; cosmetic kits; cosmetic preparations for slimming purposes; 
cosmetics for animals; cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; cosmetic creams; skin 
whitening creams; creams for leather; degreasers other than for use in manufacturing processes; denture polishes; 
preparations for cleaning dentures; deodorants; furbishing preparations; cosmetic dyes; eau de cologne; toilet water, hair 
creams, hair gels, shampoos, hair conditioners and hair moisturising preparations; perfumes; lipsticks; skin and face 
creams and lotions; nails (artificial); nail polishes and varnishes and thinners therefor; sun screen preparations; 
bleaching preparations [decolorants] for cosmetic purposes; cake flavourings [essential oils]; cleansing milk for toilet 
purposes; eyebrow cosmetics; brow pencils; fabric softeners [for laundry use]; false eyelashes; floor waxes; hair dye; 
hairsprays; laundry bleach; laundry soaking preparations; laundry starch; lotions for cosmetic purposes; make-up; 
dusting powder; make-up preparations; preparations for removing cosmetics; mascara; mouth washes, not for medical 
purposes; nail treatment preparations; cosmetic pencils; polish for furniture and flooring; pomades for cosmetic 
purposes; mint for perfumery; pumice stone; sandcloth; sandpaper; scented wood; shampoos for pets; shoe polish and 
creams; boot polish; shoe wax; smoothing preparations [starching]; soaps for brightening textiles; starch glaze for 
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laundry purposes; sun blocking preparations; tissues impregnated with cosmetic lotions; varnish-removing preparations; 
depilatory wax; laundry wax; polish wax; waxes for leather; depilatory preparations; jelly (petroleum) for cosmetic 
purposes; decorative transfers for cosmetic purposes; incense; aromatics; gel soaps, soap bars; bath soap; shower gels; 
tooth paste; mouthwash; cleansing, toning, moisturising and exfoliating preparations and substances; body cream and 
lotion; hand cream and lotion; skin cleanser and non-medicated body soaks; scented body powders; bath oils; baby oil, 
baby powder, baby gel and baby lotion; lip gloss, non-medicated lip balm; nail care and manicure kits; sachets for 
perfuming linen; massage oils and creams; aromatherapy preparations; removable tattoos.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; air purifying preparations; air deodorising preparations; antiseptics; sterilised wadding; 
babies" diapers, confectionery for medical use; chewing gum for medical purposes; cigarettes (without tobacco) for 
medical use; cleaning preparations for contact lenses; anti-dandruff medical products; deodorants, other than for 
personal use; disinfectants for hygiene purposes; first-aid boxes (filled); sterilised bandages; pomades for medical 
purposes; portable medicine cases (filled); menstruation compresses; tampons for menstruation; vitamin preparations; 
diapers of textile.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing apparatus and computers; fire-extinguishing apparatus; video game software for 
cellular telephones, laptops, consoles, tablet computers; electronic games programs; downloadable electronic game 
programs; electronic software for playing games; computer games programs; downloadable computer game programs; 
interactive game software; computer operating programs, recorded; software programs; recorded computer software; 
computers; printers for use with computers; data processing devices; programs for handheld game devices; film 
equipment; protective cases for telephones and laptops; digital versatile discs; compact disc (CDs); compact disc player; 
CD-ROM discs; mouse pads; sunglasses; pince-nez; spectacle chains; cases for eyeglasses; contact lenses; storage 
containers for contact lenses; wireless telephones, cellular telephones and parts and fittings therefor; mobile phone 
cases or casings; bags, covers, containers, carriers and holders for cellular telephones and laptops; headsets; ear 
phones; earphones and microphones/speaker-phones for use with mobile telephones; mobile phone straps, cases; 
stands for portable telephone; antenna caps for portable phone; accumulators and batteries; battery boxes and cases; 
battery chargers; digital music downloadable from the internet; downloadable music files; abacuses; audio and visual 
teaching apparatus; binoculars; calculating machines; cameras, cinematographic cameras, and parts and fittings 
therefor; lenses for cameras; cinematographic film [exposed]; animated cartoons; cassette players; electric door chimes; 
electronic pocket translators; fire sensors; flashlights; frames for transparencies; heat-regulating apparatus; ophthalmic 
lenses; letter scales; life belts; life jackets; life-saving rafts; electric locks; magnetic media; magnetic cards with codes; 
magnetic encoders; magnets; magnifying glasses [optics]; measuring apparatus, devices and instruments; microphones; 
microscopes; neon signs; notebook computers; electronic pens; phonographs; photocopy machines; pocket calculators; 
projection apparatus; projection screens; radios; record players; remote access control units; rulers (measuring 
instruments); scales; smart cards; smoke sensors; plugs, sockets and other contacts; sound recording apparatus and 
instruments; phonographs; sound reproducing equipment; sound transmitting apparatus; telephone apparatus, receivers,
transmitters, wires; telescopes; television apparatus; temperature indicators; theft prevention installations, electric; 
thermometers; thermostats; video cassettes, video game cartridges; videodiscs; video tapes; video screens; video 
recorders; word processing equipment; audio and visual apparatus with sing along devices; pagers, and parts and 
fittings therefor; pager cases or casings; call indicators for telephones, mobile telephones and pagers; electronic diaries; 
bells (warning devices); alarms; bar code readers; barometers; buzzers; buzzers electric; processors (central processing 
units); integrated circuit chips; chronographs (time recording apparatus); computer keyboards; memories for computers; 
peripheral devices for computers; acoustic couplers; couplers [data processing equipment]; optical data media; optical 
discs; disks, magnetic; diving equipment; divers" masks; diving suits; electronic bulletin boards; electronic pens (visual 
display units); spectacle cords; eyepieces; safety eyewear; facsimile machines; filters [photography]; floppy disks; head 
cleaning tapes; hygrometers; integrated circuits; intercommunication apparatus; electric couplings; invoicing machines; 
lens hoods; magnetic tape units (for computers); magnetic tapes; measuring spoons; metronomes; microprocessors; 
modems; money counting and sorting machines; monitors (computer hardware); surveillance software (computer 
programs); mouse (data processing equipment); optical fibers; optical glass; ophthalmic lenses; parking meters; 
protractors; radiotelegraphy sets; radiotelephony sets; scanners [data processing equipment]; semi-conductors; 
photography slides; sound recording films; demagnetizing apparatus for magnetic tapes; telegraph wires; fax apparatus; 
teleprinters; teleprompters; teleprinters; ticket dispensers; transmitting sets (telecommunication); transmitting sets 
(telecommunication); vacuum gauges; video screens; video telephones; video recorders; whistle alarms; ear plugs for 
divers; egg timers; goggles for sports; protective helmets for use in sports; navigation apparatus for vehicles (on-board 
computers); metronomes; electronic publications (downloadable); personal stereos; satellites for scientific purposes; 
wrist rests for use with computers; electronic circuits and CD-ROMs which enable the recording of automatic playing 
programme for the use of electronic musical instruments; memory cards for consumer video game apparatus.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; imitation jewellery and ornaments; lapel pins; 
chains; trinkets (jewellery); coins; tokens; cuff links; earrings; gold thread; jewellery boxes; necklaces (jewellery); rings 
[jewellery, jewelry (Am.)]; bangle bracelets; medals; lockets; unwrought and semi-wrought precious stones and their 
imitations; statues and statuettes of precious metal; tie bars; clocks, watches and parts and fittings therefor; watch 
straps, watch bands, watch chains; cases for pocket watches; clocks and watches having the game function; electric 
clocks and watches; desk clocks; pocket watches; stopwatches; wall clocks; alarm clocks; chronometers; decorative 
pins; keyrings and fobs; key chains and key holders of precious metal and/or precious stones; badges made of precious 
metals; cases for watches [presentation]; cases for watches and clocks; sun dials; diamonds; jewellery and figurines 
made of gold and/or silver; jewellery accessories; semi-precious stones; works of art of precious metal; cases and boxes 
of precious metal; chenille cuff links; stock pins; statuettes of precious metal; trophies (prize cups); commemorative 
shields; commemorative coins; novelty key rings; insignias of precious metal; pearls; artificial gemstones; good-luck 
amulets; leather and imitation leather key chains; key rings and key chains, not of metal; cases and boxes of precious 
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metal.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks; booklets and manuals; 
books; periodicals; printed publications, newspapers, press releases and magazines; calendars; books for children; 
cartoon books; address books; brag books; appointment books; guest books; recipe books; diaries; albums; coin 
albums; writing blocks; scribble pads; note books; colouring and activity books; book covers; bookmarks; blotters; 
photographic albums; mats for framing paintings, pictures or photographs; photo stands; paper coasters; painting sets 
for artists or children; pencil erasers; wrappers; wrapping paper; wrapping paper and wrapping materials; gift wraps; 
boxes of cardboard or paper; gift boxes of cardboard; party invitations; printed awards; printed certificates; printed 
invitations; printed menus; gaming magazines; paper serviettes; toilet tissues; bibs of paper; handkerchiefs of paper; 
facial blotting papers; tissue paper for removing make-up; party ornaments of paper; paper cake decorations; paperback 
books; modelling clay; paperweights; pencil sharpener; electric pencil sharpening machines; paper clasps; paperweights;
thumbtacks; thumbtacks; writing material; pens; pencils; fountain pens; rolling ball pens; pen nibs; pen and pencil 
holders, cases or boxes; pencil stands; refills for pens and writing instruments; pencil leads; color pencils; colouring 
crayons; pen and pencil cases and tins; artists" water colours; pastels; drawing materials, drawing boards, drawing pens 
and drawing instruments; drawing sets; canvas for painting; letter trays and racks; letter holders; loose-leaf binders; 
paper knives (office requisites); letter openers; electric letter openers; adhesive tapes and adhesive tape dispensers; 
pictures; stencils; picture story books; graphic reproductions; portraits; posters; lithographs; tickets; greetings cards; 
musical greetings cards; ring binders; rubber stamps; stamps and seals; holders and cases for stamps and seals; stamp 
pads; ink pads; inks; scratch pads; paper staplers; pastes and glues for stationery and household purposes; ornaments 
and decoration made of paper and/or cardboard; erasing fluid; correcting fluids (office requisites); articles made of paper; 
document holders and folders; flash cards; jackets for papers; sticker albums; stickers; franking stamps; cards; 
collectible cards; baggage tags; paper models; autograph books; stamp and coin albums; plastic bags for general use; 
plastic party bags; bags made from paper; paper lunch bags; bags for microwave cooking; paper coffee filters; cling film 
for household use; paper envelopes, writing paper; drawing paper; copying paper; writing cases; paper table linen; table 
covers of plastic; bibs of paper; paper flags; paper pennants; protective jackets for notebooks; paint easels; place mats 
and coasters of paper or cardboard; black boards; chalk; wipe-off boards; paper shredders for office use; passport 
holders, checkbook holders; money clips; photo holders; decorations of paper for lunch boxes or foodstuffs; paper tapes 
and cards for recording computer programs; cards; printing ribbons; thumbtacks; tickets; typewriters; paper cutters; 
signboards of paper or cardboard; printed transfers for embroidery or fabric appliques; printed patterns for costumes, 
pyjamas, sweatshirts and T-shirts; notice boards; letter holders; labels; cardboard trunks and cases.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; parasols, umbrellas and walking sticks; whips, harness and saddlery; bags, 
sport bags; bath bags; book bags; diaper bags; duffel bags, shoe bags; suit carriers being travelling bags; waist packs; 
multi-purpose carrying cases, weekend bags; work bags; backpacks; backpacks; purses and pocket wallets; suitcases; 
pouches (bags); attaché cases; shopping bags; leather straps; shoulder belts; business card cases; collars for animals or 
pets; gents" handbags, key wallets; laces made of leather or imitations of leather; vanity cases; muzzles; school satchels; 
slings for carrying infants; suitcase handles; travelling sets; luggage trunks; umbrella cases; umbrella handles; walking 
stick seats; suitcase belts; address tags for luggage, beach bags; attaché cases; boxes and cases, of leather or 
leatherboard; handbags; leather straps; mountaineering sticks; music cases; net bags for shopping; school bags; tool 
bags of leather or imitations of leather [empty]; valises; game bags; bags, envelopes and pouches of leather for 
packaging; furniture coverings of leather or imitations of leather; handbag frames; sling bags for carrying infants; 
wheeled shopping bags, rucksacks, sports bags and suitcases; card holders and cases; chain mesh purses, not of 
precious metal; clutch purses; coin purses; cosmetic purses, not fitted; evening purses; leather purses; purses, not of 
precious metal; bands/belts for lunch boxes and household or kitchen containers.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whale bone, shell, amber, mother of pearl, meerschaum and substitutes for all of these materials, or of 
plastics; furniture for offices; photograph frames; wall plaques; dressing mirrors; easy chairs; beds and waterbeds; 
bedsteads; screens; armchairs; trays, not of metal; benches (furniture); boxes of wood or plastic; cabinet work; cabinets; 
carts for computers (furniture); toy boxes; corks; garment covers [storage]; hairdresser"s chairs, deck chairs; desks; 
tables; dinner wagons (furniture); head-rests (furniture); divans; library shelves; lockers; locks [other than electric], not of 
metal; trestles (furniture); saw horses; school furniture; sofas; tea carts; umbrella stands; bassinettes; armoires; dressing 
tables; footstools and stools; storage racks; air cushions; air mattresses; air pillows; slumber bags; bed fittings, not of 
metal; bedding (except linen); tie-backs; curtain hooks; curtain tracks; curtain rings; curtain rods; curtain rollers; curtain 
tie-backs; sofa cushions; towel dispensers; mattresses; bolsters; clothes hooks and coat hangers; coat stands; 
coatstands; hat stands; ladders of wood or plastic; embroidery frames; statues of wood, wax, plaster or plastic; fire 
screens; containers, not of metal (storage, transport); storage tanks (not of metal or masonry), transport containers (not 
of metal), filing cabinets; containers of plastic for packaging purposes; shopping baskets; fasteners of plastic, namely 
nails, wedges, nuts, screws, knobs, bolts, rivets and casters, door stops of plastic; infant walkers; playpens for babies; 
support pillows for use in baby seating; mobiles; bassinettes; cradles and cribs; high chairs for babies; chests; wind 
chimes; pet kennels; beds for household pets; nesting boxes for small birds, scratching posts for cats; flower-pot 
pedestals; flower stands; wickerwork; decorative edging strips of plastics and/or wood for use with window fittings; 
ornaments and decorations for windows or doors made of or from plastics, wax, wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for these materials; step ladders and 
ladders (not of metal), tool boxes (not of metal), plant or tree stakes, artificial model food samples, flagpoles, artistic 
works, figurines and statuettes and small ornaments or decorative articles of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother of pearl, meerschaum and substitutes for these materials or wax, plaster or 
plastic; key cards (not encoded); plastic key cards; bins, not of metal; bottle closures; bottle racks; corks for bottles; 
house numbers, not of metal nor ones which light up; nameplates, not of metal; inflatable publicity objects; letter boxes; 
magazine racks; plate racks; cup racks; registration plates; signboards; tool handles; upright advertisement boards of 
wood or plastic; sealing clips for bags; inflatable headrests; decorations of plastics for foodstuffs or lunch boxes; hand-
held non-folding fans, hand-held folding fans, fans (other than electric); bamboo blinds; bamboo and bamboo blinds; 
bead curtains for decoration; bead curtains; indoor blinds; oriental one-piece partition screens; hanging boards 
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(Japanese style hanging plates with attachment hooks); oriental folding partition screens; keyboards for hanging keys; 
mannequins; drain traps of plastic (valves); pharmacy cabinets; mats, removable, for sinks; name plates, not of metal; 
non-metal license plates; mirror tiles; dowels, not of metal; plastic handles for doors; door handles of porcelain or clay; 
door handles of wood; door hinge guards; garment covers (for storage); bathroom stools; soft furnishings for beds; crib 
bumpers; garment hangers; knobs of porcelain; hampers [baskets]; lecterns; stoppers for bottles made of/from ceramics, 
china, earthenware, terra-cotta and porcelain; rice chests; blinds of textile material; curtain tie-backs of textile.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; baby baths [portable]; baskets for 
domestic use; mugs; bird cages; non-electric blenders; ironing boards; boot jacks; stoppers for bottles made of/from 
glass and crystal; bottles; bowls [basins]; cast iron kettles; dinnerware; salad bowls; non-electric whisks; strainers; 
funnels; food preserving jars of glass; kitchen graters; chopstick cases; rolling pins [for cooking purposes]; cooking 
grills; lemon squeezers (citrus juicers); cosmetic and toilet utensils; footwear brushes; shoe horns; shoe shine cloths; 
feeding vessels for pets; brushes for pets; metal boxes for dispensing serviettes; bird baths; mouse traps; fly swatters; 
candle extinguishers, not of precious metal; bowls for floral decoration; upright advertisement boards of glass or 
ceramic; cooking sets for outdoor use, containers, pans, pots and plates all of metal; soap boxes; chopping boards; pails;
cabarets [trays]; cages for pets; cake moulds; waffle moulds; candle rings; candlesticks; candy boxes; combs cases; 
china ornaments; china dinnerware; chopsticks (cooking utensils); clothes racks; cloths for cleaning; coasters not of 
paper and other than table linen; cocktail stirrers; coffee filters; coffee grinders; coffee services; electric combs; combs 
for animals; pastry bags; cookery molds; pots; ice pails; portable coolers; cork screws; bottles sold empty; plastic water 
bottles; bottle-openers; platters; plates not of precious metal; champagne buckets; hairbrushes; brushes for clothes; 
plastic coasters; coffee cups; all-purpose household containers; drinking glasses; demitasse sets consisting of cups and 
saucers; thermal insulated containers for food or beverages; corn cob holders; carafes; sugar and creamer sets; infant 
cups; cups of paper; non-metal piggy banks; plastic cups; toothbrush cases; serving utensils, namely, pie servers, cake 
turners, spatulas, scrapers and cake servers; covers for dishes; covers for flower pots; crockery; cups; carafes; non-
electric deep fryers; dishes for soap; soap dispensers; waste containers; egg cups; feeding troughs; flower pots; gloves 
for household use; goblets; kitchen graters; non-electric griddles; heat-insulated containers; heaters for feeding bottles, 
non-electric; flower and plant holders; hot pots; ice buckets, ice cube moulds; beer mugs, pitchers; lazy susans; liqueur 
sets; lunch boxes; menu card holders; mess-tins; mixing spoons; mops; napkin holders; napkin rings; nozzles for 
watering cans; scouring pads; pans; paper plates; pastry cutters; pepper mills; perfume sprayers; perfume vaporizers; 
savings boxes; pot lids; cauldrons; pressure cookers; salt cellars; pepper pots; stew-pans; saucers; scoops; scouring 
pads; shaving brushes; shirt stretchers; shoe-trees; soap holders; soup bowls; spice sets; sponge holders; sponges for 
household purposes; stands for shaving brushes; statues of porcelain, terra-cotta or glass; figurines (statuettes) of 
porcelain, terra-cotta or glass; syringes for watering flowers and plants; tableware; tankards; tea strainers; tea caddies; 
coffee tins; tea infusers; tea sets; teapots; toilet brushes; toilet requisites; toilet-paper holders; toilet sponges; toilet 
utensils; toothbrushes; electric toothbrushes; toothpick holders, not of precious metal; toothpicks; nail brushes; litter 
trays; trivets; trouser presses; trouser stretchers; vacuum flasks; waffle and pancake irons, non-electric; cookery and 
baking irons, non electric; washing boards; wash tubs; watering cans; sprinkling devices; polishing apparatus and 
machines for household purposes, non-electric; works of art, of porcelain, terra-cotta or glass; decorative ornaments for 
window or doors made of/from ceramics, china, glass, crystal, earthen, terra-cotta or porcelain; mouse traps; containers 
for aromatics and fragrances; refrigerating bottles; boxes of glass; brooms; brush goods; butter dishes; butter-dish 
covers; cheese covers; candy boxes not of precious metal; cleaning instruments [hand-operated]; clothes pegs; portable 
coldboxes, non-electric; biscuit jars; cooking utensils, non-electric; eyebrow brushes; frying pans; gardening gloves; 
powder puffs; shakers; cookie sheets; cookie (biscuit) cutters; cruets, cruet stands; dusting cloths; cocktail stirrers; 
powder compacts; pill or tablet boxes; tissue paper box covers of wood, or plastic; stands for tooth brushes; dental floss; 
handles for dental floss; household containers of precious metal; house utensils of precious metal; coffee services of 
precious metal; coffee-pots, non-electric, of precious metal; kitchen containers of precious metal; napkin holders and 
rings of precious metal; tableware made of precious metal; compacts made of precious metal; services [tableware] of 
precious metal; electric devices for attracting and killing insects; drinking straws; oven gloves and mitts; toilet utensils; 
cabarets [trays]; caddies, not of precious metal; textile covers for napkin or tissue holders; fabric covers for paper tissue 
boxes oven mitts; pill cases (wood, plastic); shower caddies, not of precious metal.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; handkerchief; serviettes; banners; 
bath linens; linens; coverlets; bed quilts; textile material; pillow covers; door curtains; dish towels; flags; washing mitts; 
linens for the home; labels (textile); napkins for removing make-up; place mats; mattress covers; mosquito nets; curtains; 
curtain holders of textile; pillowcases; textile substitute materials made from synthetic materials; travel rugs; bed sheets; 
shrouds; silk; silk fabrics; table linen; table mats; tapestry; upholstery (fabrics); wall hangings of textile; bed covers; door 
knob covers; toilet seat covers; coverings for lids for toilet vessels; cotton fabrics; bedspreads; fabrics for textile use; 
face towels of textile; felt; frieze [cloth]; hemp fabric; velvet; woollen fabric; fabric covers for door knobs; woven labels; 
bed canopies; table runners; kitchen linen, namely dish towels, kitchen towels, fabric placemats, washing mitts, fabric 
table runners, potholders, fabric coasters; bath towels; mats of linen; coverings of textile and of plastic for furniture; 
curtains for showers; cotton, polyester and/or nylon fabric, fabric of imitation animal skins; golf towels; damask; elastic 
knitted material; silk print fabric; weighted blankets [of textile]; oilcloth (for tablecloths); fabric for making underwear; 
tricot fabric; gas-impermeable fabric for hot air balloons; textile fabric of imitation animal skin.

Cl.25;Clothing, footwear, headgear; aprons (clothing); sunsuits; swimwear, swimsuits; athletic uniforms; articles of 
water-resistant clothing; gloves [clothing]; mittens; belts [clothing]; clothing for children, men and women; layettes 
[clothing]; bibs, not of paper; underclothing; sleep wear and pajamas; bath robes; suspenders; hats, caps, sun visors, 
berets; bathing and shower caps; muffs; ear muffs; bandanas [neckerchiefs]; neckties; cravats; bow ties; socks and 
stockings, pantyhoses; garter belts, suspenders for knee-length socks and tights; shoes, sports shoes, slippers, beach 
shoes; masquerade costumes; working sleeves; bandanas [neckerchiefs]; bath sandals; bath slippers; boots (ski); boots; 
braces for clothing (suspenders); bras; breeches [for wear]; singlets; coats; cuffs; fur stoles; headbands [clothing]; 
jackets [clothing]; pullovers; sweaters; knitwear [clothing]; outerclothing; top coats; long pants; parkas, sandals; scarfs; 
shawls; shirts; slips [undergarments]; smocks; spats; boots for sports; sports jerseys; men"s suits; uniforms; wet suits 
for water skiing; wristbands (clothing); gymnastic shoes; clothing for gymnastics; sashes for wear; tracksuits, trousers, 
jeans, singlets, skirts, blouses; winter overalls, gowns, trainers, half-boots, non-slip slippers; capes; bibs of cloth; spats; 
beach cover-ups; dresses; doublets; tights; coveralls; ponchos; rain suits; shortalls; wool sweaters; sweater shirts; pants 

8566



for babies; beach clothes; welts for shoes; clothing made of imitation leather; clothing of leather; collar covers, collars 
(clothing), detachable collars; corsets [underclothing]; cyclists" clothing; football boots and shoes; paper clothing; 
pockets for clothing; ready-made linings (parts of clothing); saris; helmet hats; sport shoes; underwear (anti-sweat); 
bodies (undergarments); wooden shoes; vests; uniforms; underpants; top hats; togas; non-slipping devices for boots and
shoes; motorcycle clothing; leggings; hoods (clothing); heels; heelpieces for boots and shoes; ankle boots; gymnastic 
shoes; galoshes; garters; furs (clothing); foot muffs, not electrically heated; tee-shirts; sleeveless bodices; hoodies; 
fleece pullovers; loungewear; long-sleeved tops; zip up jackets; jogging pants; fleece tops; knitted fleece hats; fashion 
headwear; thongs; plush slippers; plush carnival hats; light-blocking sleep masks; belts [clothing]; coats.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); automobile carpets; bathroom mats; floor coverings; door mats; gymnastic mats; gymnasium exercise mats; 
tapestry; vinyl floor coverings; wallpaper, wall paper of vinyl, wall paper stencils; foam mats for use on play area 
surfaces; beach mats; tapestry (wall hangings), not of textile; ceiling coverings; reed mats; non-slip rugs; tufted wall 
coverings.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; toys; dolls; hand held puppets; plush toys; dolls, of fabric; toy beads; toy figures and play sets; action figures and 
accessories; toys as attachments to cellular telephones, pens or key fobs; bath toys; ride on toys; gymnastic and 
sporting articles; balls and balloons; yo-yos; balls for games; playing balls; playground balls, soccer balls, baseballs; 
volley balls; rubber balls; decorations for christmas trees; vehicle toys; electric vehicles (toys); surf boards; snowboards; 
in-line roller skates; ice skates; skateboards; air pistols (toys); backgammon games; bells for Christmas trees; pool balls; 
billiard tables; building blocks [toys]; board games; chess games; chessboards; explosive bonbons [Christmas crackers];
skating boots with skates attached; bowling apparatus and machinery; building games; candle holders for christmas 
trees; checkerboards; checker games; chess games; chessboards; christmas trees of synthetic materials; conjuring 
apparatus; explosive bonbons [Christmas crackers]; cups of dice; darts; dice; dolls" beds; dolls" clothes; dolls" houses; 
dolls" rooms; dominos; checkerboards; bar-bells; elbow guards (sport articles); chest expanders [exercisers]; fairground 
ride apparatus; dolls" feeding bottles; hooks for fishing; fishing accessories; swimming fins; fishing floats; flying discs 
(toys); automatic games; bats for games; apparatus for electronic games other than those adapted for use with television 
receivers only; electronic game equipment for video games, namely handheld video games other than those connected to 
separate display devices or film screens; golf bags; golf balls; gloves for golf; gloves for games and sports; practical 
jokes [novelties]; kite reels; kites; knee guards (sport articles); mah-jong; marbles for games; puppets; theatrical masks; 
toy masks; mobiles (toys); scale model vehicles; party games; percussion caps [toys]; yo-yos; racquets; rattles 
(playthings); ring games; rocking horses; sailboards; skis; sleighs (sports articles); sleighs; soap bubbles [toys]; 
spinning tops (toys); spring boards (sporting articles); stationary exercise bicycles; swimming pools (play articles); 
swimming fins; swings; table tennis tables; toys for pets; waterskis; play articles for swimming, water games, sports and 
activities; beach balls; amusement machines, automatic and coin-operated; bags especially designed for skis and 
surfboards; bingo cards; butterfly nets; playing cards; confetti; in-line roller skates; kaleidoscopes; masts for sailboards; 
landing nets for anglers; radio-controlled toy vehicles; roulette wheels; snow globes; snowshoes; playing cards; 
equipment for playing card games; amusement apparatus for use in arcades; free-standing video games apparatus; coin 
or counter operated arcade games; pinball game machines; handheld electronic games; non-electric handheld skill 
games; game equipment for playing board games, card games, manipulative games, parlor games, parlor-type computer 
games, action type target games; jigsaw puzzles; paper hats; paper face masks; masquerade and halloween masks; water 
jet toys; dart boards; wakeboards; water wing swim aids for recreational use; kick board flotation devices for recreational 
use; swim boards for recreational use; swimming fins; toy guns; toy bakeware and cookware; toy snow globes; boxing 
gloves; ice hockey sticks; Christmas stockings; sling shots [sports articles]; parts and accessories for consumer video 
game apparatus; equipment for games adapted for use with a television receiver; water wings; floats for bathing and 
swimming; video game machines; controllers for game consoles; bean bags.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and other milk products; edible oils and fats; broth, bouillon; meat broth products; broth; 
broth concentrates; butter; caviar; cheese, cheese snacks; cheese in the form of dips, spreads and sticks; dairy 
puddings; food products made from fish; foods prepared from fish; frosted fruits; frozen fruits; processed and dried 
fruits; vegetable and fruit juices for cooking; fruit chips; processed and dried vegetables; margarine; marmalade; meat 
jellies; meat, tinned [canned]; milk-based drinks; soybean-based food beverage used as a milk substitute; milk shakes; 
dairy products for making milk shakes; preparations for making milk shakes; preserved mushrooms; preserved onions, 
preserved olives; gherkins; prepared nuts; food products made from nuts; ginger jam; pastes (liver); pâté (liver); cocoa 
butter and processed peanuts; preserved lentils; peas, preserved; fruit peel; french fried potatoes; potato crisps; potato 
fritters; salads; sauerkraut; sausages; sesame oil; preparations for making soup; soups; tofu; vegetable salads; 
preparations for making vegetable soup; whipping cream; yogurt; snack foods made from meat; snack foods made from 
pre-cooked vegetables; snacks made from eggs; corn snacks (other than confectionery); potato snacks; seaweeds (for 
eating); processed, dried and preserved meat, fish, poultry and game; bacon; preparations for making bouillon; chocolate 
nut butter; charcuterie; ham; croquettes; crystallised fruits; fish, tinned [canned (Am.)]; jellies; fruit salads; maize oil; 
olive oil for food; raisins; tomato purée; canned fruit and vegetables; seafood (not live); processed and preserved 
seafood; seafood, tinned [canned (Am.)]; food products made from/prepared from seafood; processed ginseng; pickles.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ice-cream; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice; breakfast cereal; local speciality biscuits; cake powder; candy or chocolate decorations for cakes; flavourings
other than essential oils for cakes; preparations for making cakes; malt for food; soybean malt; malt biscuits; rice cakes; 
sweets and candies; sugar confectionery, candy bars; candy mints; chocolate candies; chocolate; chocolate beverages 
with milk; chocolate-based beverages; confectionery for decorating Christmas trees; cocoa products, except cocoa 
butter; coffee beverages; coffee beverages with milk; coffee flavorings; mixtures and preparations for use as substitutes 
for coffee; coffee and coffee based beverages; tea, namely, ginseng tea, black tea, oolong tea, barley and barley leaf tea; 
biscuits; pop corn; flavoured popcorn; maize flakes; confectionery chips; ices; curry; capers; custard; custard mixes and 
powder; flakes (grain products); flavourings, other than essential oils; confectionery ices; fruit jellies; gingerbread; syrup; 
essences for foodstuffs except etheric essences and essential oils; tomato ketchup; liquorice; lozenges; meat pies; meat 
tenderizers for household purposes; pancakes; pastilles (confectionery); pastries; cornbread chips; tortillas; pepper; 
pizzas; puddings; ravioli; royal jelly for human consumption; thickeners for foodstuffs; wasabi paste; soy sauce; pastas, 
noodles and vermicelli; sushi; vanilla; waffles; frozen yoghurt (confectionery ices); frozen desserts and confections; 
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pretzels; almond confectionery; aromatic preparations for food purposes; binding agents for ice cream [edible ices]; 
buns; cakes; sweets (candy); chewing gum, not for medical purposes; corn meal; crackers; crispbread; flour based 
savory snacks; snacks made from cereals; ices; golden syrup; ice, natural or artificial; macaroni; marzipan; mayonnaise; 
oatmeal; peppers [seasonings]; quiches; relish; rusks; cooking salt; hamburger sandwiches; tomato sauce; seasonings; 
sorbets [ices]; spaghetti; tarts; wheat flour; salad sauces; meat gravies; fruit sauces; ice cream cones; canned pasta 
foods; herbal teas.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; ales; alcoholic and non-alcoholic beer; non-alcoholic fruit beverages; non-
alcoholic fruit juices; non-alcoholic fruit extracts; non-alcoholic fermented drinks; non-alcoholic beverage; de-alcoholized 
wines; pineapple juice beverages; aperitifs, non-alcoholic; cocktails, non-alcoholic; energy drinks; non-alcoholic 
beverages containing fruit juices; concentrates for making fruit juices and fruit drinks; fruit nectars [non-alcoholic]; whey 
beverages; substances for making aerated water; extracts of hops for making beer; non-alcoholic honey-based 
beverages; ginger ale; ginger beer; isotonic beverages; iced fruit beverages; powders for making effervescent drinks; 
water for human consumption; vegetable juices; preparations for making mineral water; cola drinks; spring water; lithia 
water; preparations for making liqueurs; lemonades; milk of almonds (as a drink); peanut milk (soft drink); malt beer; 
malt-based preparations for making beverages; orgeat; flavoured waters; beer wort; frozen fruit drinks; pilsner beer; 
tablets for making effervescent drinks; table waters; table water; must; unfermented grape must; sarsaparilla [soft drink]; 
seltzer water; shandy; cider [non-alcoholic]; soda water; sherbets (beverages); stout; sports drinks; essences for making 
beverages; vegetable juices [beverages]; sodas; syrups for making soft drinks.

Cl.33;Alcoholic beverages (except beers); rice alcohol; aperitifs; alcoholic beverages containing fruit; alcoholic 
extracts; alcoholic fruit extracts; distilled spirits; distilled alcoholic drinks; brandy; cider; hydromel [mead]; cocktails; 
liqueurs; sake; raki; brandy; vodka; whisky; rum; gin; wines; cooking wine.

Cl.34;Tobacco; smokers" articles; matches; cigarette paper; cigar cases; cigar cutters; cigar holders; cigarette filters; 
mouthpieces for cigarette holders; cigarette holders; cigarette tips; cigarettes; cigarettes containing tobacco substitutes; 
cigarillos; cigars; lighters for smokers; match boxes; match holders; matches; pipe cleaners; pipe racks; tobacco pipes; 
tobacco pouches; snuff boxes; tobacco storage tins.

Cl.35;Advertising; business management; business administration; office functions; wholesale, retail sale and mail 
order sale of mobile phone games, games for portable computers, console games, games for tablet computers, electronic 
game programs, downloadable electronic game programs, electronic game software, computer game programs, 
downloadable computer game programs, interactive game programs, operating system programs (recorded for 
computers), computer programs, recorded computer software, protective cases for telephones and portable computers, 
mouse mats, small gifts and festive decorations and trimmings for sharing at festivals, gifts and novelty goods, soaps, 
perfumery, essential oils, cosmetic products, hair lotions, hair care goods, toilet accessories, cleaning substances for 
teeth, personal hygiene goods, preparations for cleaning, polishing and sanding, substances for washing clothes, hand 
care implements, nail care preparations, nail varnish, false nails, dietary nutrients, children"s foods, sanitary goods, 
candles, candle wicks, lighting splints, fats, lubricants, oils for use in paints, cutlery, earthenware goods, hand care 
accessory sets, shaving equipment, razors, kitchen or household apparatus and machine tools, hand tools, films, 
cameras, videodiscs, video recorders, sound and image goods, audio and video tapes, recordings and discs, instruments 
and apparatus for recording, transmission and/or reproduction of sound and or images, televisions, cassette players 
and/or recorders, players and/or recorders for video cassettes and/or discs, radios, telephones, wireless telephones, 
mobile telephones, mobile telephone cases, ornamentation and straps for telephones, telephone indicators, calculators, 
counters, electronic and computer games, motion picture films, lights, fans, cookware, cake tins and pastry moulds, 
toasters, ovens, kitchen utensils, utensils and dishes for serving or preserving food and/or drink, chopsticks, cutting 
utensils, porcelain, porcelain goods, crystal goods, enamel containers, silverware, glassware, terracotta containers, 
earthenware goods, ceramics, hair dryers, lamps, lampshades and parts and fittings therefor, perambulators, balloons, 
bicycle horns, clocks and watches and accessories, parts and fittings therefor, jewellery and imitation jewellery, 
ornaments, goods of precious metals or coated therewith, music boxes, instruments, images, photographs, stationery, 
paper and cardboard and goods made therefrom, artists" materials, brushes, writing supplies, printed matter, books, 
newspapers, magazines and periodicals, greetings and christmas cards, playing cards, packing and packaging supplies, 
picture frames and supports therefor, paper or household glues, goods of leather and/or imitation leather, bags and 
luggage, purses and wallets, umbrellas, walking sticks, fixtures, mirrors, coat hangers and hooks, drawers and storage 
containers, nameplates, small household supplies, household or kitchen utensils and containers, combs, sponges, 
brushes, cleaning supplies, spectacles, spectacle frames and sunglasses and cases and accessories therefor, textiles 
and textile goods, bedding and table linen and covers, napkins, placemats, furniture, sewing supplies, handkerchiefs, 
children"s, women"s and men"s clothing, footwear, headwear and gloves, buttons, badges, ribbons and braid, lace and 
embroidery, hairpins and hair ornaments, braces, shoe decorations, hat decorations, zips and zip closures, carpets, rugs 
and mats, toys, games and playthings, dolls, plush toys, soft toys, figurines, sports equipment, christmas tree 
decorations, food and drink, confectionery, floral goods, matches, cigars, cigarettes and smokers" articles; advertising; 
organisation of exhibitions for commercial advertising purposes; publication of publicity text; sales promotion (for 
others); arranging of advertising services; business management of performing artists; import and export agencies; 
compiling data in computer databases; direct market advertising; business management of hotels; market research; 
outdoor advertising; personnel recruitment; publicity agency services; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for third parties (acquisition of goods and services for other 
companies); rental of advertising time on communication media; office machine and equipment rental; vending machine 
rental services; holding of auctions.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; computerised financial services; computerised 
financial services for retail businesses; information, advisory and consultancy services relating to all the aforesaid; 
accommodation bureaux (apartments); housing management; banking and banking services; capital investment; 
charitable fund raising; credit card services; issuing credit cards; debit card services; financial consultancy; savings and 
investment services; issue of tokens of value; issuing of cheques and travellers" cheques; leasing of real estate; real 
estate management; rent collection; rental of offices; renting of apartments; renting of flats; electronic funds transfers; 
real estate agencies; fiduciary services; fire insurance underwriting; capital investment; health insurance underwriting; 
insurance brokerage; insurance underwriting; life insurance underwriting; marine insurance underwriting; investment 
funds; home banking services; loan financing.

8568



Cl.38;Telecommunications; broadcasting of cable television; television broadcasting; cellular telephone 
communication; communications by fibre optic networks; communications by telegrams; communications by telephone; 
transmission of information by telephone and mobile phone; computer aided transmission of messages and images; e-
mail service; fax transmission; radio broadcasting; telegraph services; telephone services; television transmission 
services; wire service; paging services; providing telecommunications connections to a global computer network; 
providing user access to a global computer network (service providers); telecommunication routing and junction 
services; electronic bulletin board services; teleconferencing services; communications by consumer video game 
apparatus; providing information on communication by consumer video game apparatus; communications by arcade 
video game machines; providing information on communication by arcade video game machines; communication via 
handheld game devices; transmission of information via handheld game devices; communication by messages and 
pictures by using computers; telecommunication (other than broadcasting); broadcasting; rental of telecommunication 
equipment including telephones and facsimile apparatus; rental of modems; message transmission; satellite 
transmission.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing games, images, films, 
music and sound for handheld game devices, for video game machines in arcades, for video game apparatus, providing 
games, images, films, music and sound via a telecommunications network and via mobile phone-enabled updates; 
organization or arrangement of video game events; rental of consumer video game apparatus and arcade video game 
machines; rental of handheld game devices; educational and instruction services relating to arts, crafts, sports or general 
knowledge; movie showing, movie film production, or movie film distribution; providing information on program listing of 
television broadcasting; providing information on entertainment in the television entertainment sector from Internet sites; 
entertainment services in connection with the creation, development and production of films, animations or animated 
films; providing pre-recorded, non-downloadable digital music via MP3 websites on global computer networks, on the 
internet, and via mobile phones and wireless electronic communication devices; providing non-downloadable music from 
the Internet, via wireless electronic communication devices; entertainment; amusement parks, theme parks; arcade game 
services; organization, production and presentation of shows, concerts, live performances, theatrical performances, 
exhibitions, sports competitions, sporting and cultural activities; cabaret and variety show activities, film studios, 
discotheques; leisure club services; publication of books, texts, magazines, newspapers and periodicals; library services; 
providing facilities for entertainment, concerts, shows, performances, sports, games, recreation and cultural activities; 
provision of information relating to education, entertainment, amusement, recreation, sports and culture; television and 
radio entertainment; film and video production; rental of cine-films, motion pictures, video tapes, laser discs, video discs 
and digital versatile (video) discs; rental of sound recordings; rental of show and stage scenery; nursery schools; 
organisation of beauty contests; circuses; correspondence courses; entertainer services; organization of exhibitions for 
cultural or educational purposes; game services; gymnastic instruction; providing museum facilities (presentation, 
exhibitions); operating of lotteries; orchestra services; party planning (entertainment); scriptwriting services; theatrical 
performances; zoological gardens; electronic desktop publishing; game services provided on-line from a computer 
network; interpretation [sign language]; vocational guidance (education or training advice); microfilming; music 
composition services; night clubs; providing karaoke services; providing on-line electronic publications [not 
downloadable]; on-line publication of electronic books and journals; videotaping; videotape film production; bowling 
alleys; providing batting stadium or dome for baseball games; showing of movies on-line.

Cl.43;Services for providing food and drink; temporary accommodation; accommodation and catering for guests; 
restaurants; cafeterias; cafés; bars; canteens; outside catering; self-service restaurants; snack bars; cocktail lounges; 
providing information relating to foods and beverages; provision and reservation of temporary accommodation and 
lodging facilities, hotels, motels, boarding houses and the provision of information thereto; holiday camp services; 
restaurants, cafés, cafeterias, bars, food halls, canteens and lounges installed with audio and visual apparatus with sing 
along devices; child care centers; day-nurseries; tourist homes; bar services; providing facilities for exhibitions.

8569



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 16/12/2013; Application No. : 302013069517.8/16 ;Germany 

2975010    10/06/2014
[International Registration No. : 1238960]
DEUTSCHLAND - LAND DER IDEEN E.V.
Breite Straße 29 10178 Berlin Germany

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard; printed matter, newspapers and magazines, books; bookends; photographs; posters; 
stationery; postcards and greeting cards; calendars; paperweights; letter openers; writing pads; drawing rulers; rubber 
erasers; clips for offices; decalcomanias (also for ironing on textiles and as temporary tattoo); rubbed pictures; paper and 
PVC stickers; gift wrapping paper; party articles made of paper and/or cardboard, namely flags, pennons, table 
decoration, napkins, tablecloths; writing instruments; drawing, painting and modeling goods and instruments.

Cl.25;Clothing; footwear; headgear for wear.

Cl.35;Marketing; advertising; sales promotion for third parties in all media; online advertising in a computer network; 
presentation of companies in the Internet and other media; advertising by mail order; collecting and compiling of topic-
related press articles; electronic processing of information, namely of news by collecting and systematization of data in 
computer databanks; organizing fairs and exhibitions for advertising and business purposes; organizing fashion shows 
for sale and advertising purposes; organization and conducting of shows for purposes of economic promotion; arranging 
of commercial, economic and business contacts; arranging of business contacts between artists and patrons for cultural 
purposes; conducting and organizing congresses and conferences for advertising and business purposes.

Cl.36;Finance services; monetary affairs; financial services; banking; financial information; financial analysis; financial 
consultancy, sponsorship in the form of financial support, financial sponsoring, financing services, financial advice in the 
field of franchising, credit brokerage, credit agencies, capital investment, loans (financing) as well as bail bonding 
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services, all aforementioned services also for purposes of economic promotion; financial start-up advice; real estate 
affairs; brokerage, rental and leasing of real estate; leasing of buildings; leasing of office space (real estates); 
organization of collections; charitable fund raising; insurance consultation; insurance services; financial services relating 
to the funding for companies and individuals, also entrepreneurs, for conducting of research and development projects, 
in particular for technological development and further development of new products, processes or services.

Cl.38;Internet-related services, namely provision and rental of access time to computer databases, in particular to texts,
graphics, audiovisual and multimedia information and documents contained therein.

Cl.41;Organization and conducting of seminars, lecture courses, workshops (training) and congresses; organization 
and conducting of art and culture competitions; organizing and conducting of exhibitions for cultural and teaching 
purposes, also for presentation of art objects for cultural purposes; entertainment, in particular provision of radio and 
television entertainment services; organization and conducting of concerts, cultural guided tours, theater performances, 
dance and/or musical performances as well as entertainment shows; organizing and conducting of sporting and cultural 
activities and contests; publication, of books, newspapers and magazines, lending of magazines; providing electronic 
publications (not downloadable).

Cl.42;Technical advice for companies and individuals, also entrepreneurs, in relation to conducting of research and 
development projects, in particular for technological development and further development of new products, processes 
or services; development services and research services regarding new products (for third parties); technical surveying; 
scientific surveys; scientific research, in particular research in the field of chemistry, physics, biology, information 
technology, vehicle technology and mechanical engineering; rental of computer programs; technical management and 
creation of web sites; providing search engines for the Internet.

Cl.45;Intellectual property and copyrights consultancy; granting of licenses to intellectual property rights and 
copyrights; monitoring intellectual property rights for legal advisory purposes; licensing of franchise concepts [legal 
services].
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Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
computers; computer operating programs, recorded; computer peripheral devices; computer keyboards; data processing 
apparatus; disk drives for computers; interfaces for computers; laptop computers; monitors [computer hardware]; 
notebook computers; all aforementioned goods in class 09, exclusively in the medical and endoscopic field; light 
regulators [dimmers], electric; dosimeters; DVD players; television apparatus; telephone apparatus; cinematographic 
cameras; film cutting apparatus; filters for respiratory masks; filters [photography]; fluorescent screens; cameras 
[photography]; photovoltaic cells; printed circuit boards; printed circuits; global positioning system [GPS] apparatus; 
cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; comparators; 
directional compasses; couplers [data processing equipment]; correcting lenses [optics]; bags adapted for laptops; 
loudspeakers; cabinets for loudspeakers; gauges; jigs [measuring instruments]; readers [data processing equipment]; 
light-emitting diodes [led]; signs, luminous; light-emitting electronic pointers; magnetic tape units for computers; 
magnets; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing equipment]; 
microphones; micrometer gauges; micrometer screws for optical instruments; microprocessors; microscopes; 
microtomes; portable telephones; modems; teeth protectors; navigation apparatus for vehicles [on-board computers]; 
navigational instruments; objectives [lenses] [optics]; instruments containing eyepieces; eyepieces; optical goods; 
optical apparatus and instruments; optical data media; fibre [fiber (Am.)] optic cables; optical fibers [fibres] [light 
conducting filaments]; optical condensers; optical lamps; optical lenses; optical glass; oscillographs; radio pagers; 
apparatus and instruments for physics; prisms [optics]; projection apparatus; projection screens; cell phone straps; 
satellite navigational apparatus; computer memory devices; cases especially made for photographic apparatus and 
instruments; furniture especially made for laboratories; stereoscopes; stereoscopic apparatus; pocket calculators; sound 
recording apparatus; tape recorders; sound transmitting apparatus; sound reproduction apparatus; walkie-talkies; 
personal stereos; filters for ultraviolet rays, for photography; teaching apparatus; audiovisual teaching apparatus; video 
screens; camcorders; video recorders; intercommunication apparatus; meters; counters; time recording apparatus; time 
switches, automatic; cell switches [electricity]; processors [central processing units]; all aforementioned goods in class 
09, if applicable, exclusively in the medical and endoscopic field.

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of x-rays, for medical purposes; nursing 
appliances; body rehabilitation apparatus for medical purposes; microdermabrasion apparatus; instrument cases for use 
by doctors; respirators for artificial respiration; babies" bottles; basins for medical purposes; receptacles for applying 
medicines; teething rings; blood testing apparatus; bougies [surgery]; hernia bandages; artificial breasts; incubators for 
medical purposes; incubators for babies; surgical apparatus and instruments; thread, surgical; surgical implants 
[artificial materials]; cutlery [surgical]; suture needles; surgical sponges; mirrors for surgeons; suture materials; 
defibrillators; diagnostic apparatus for medical purposes; dialyzers; drainage tubes for medical purposes; insufflators; 
ice bags for medical purposes; bandages, elastic; electric acupuncture instruments; electrodes for medical use; 
electrocardiographs; tips for crutches for invalids; finger guards for medical purposes; feeding bottle teats; dental burs; 
galvanic belts for medical purposes; galvanic therapeutic appliances; gastroscopes; uterine syringes; obstetric apparatus 
for cattle; obstetric apparatus; forceps; physiotherapy apparatus; appliances for washing body cavities; plaster bandages 
for orthopaedic purposes; belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; 
gloves for medical purposes; urinals [vessels]; urethral probes; urethral syringes; invalids" hoists; hot air vibrators for 
medical purposes; blankets, electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart 
pacemakers; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for medical purposes; 
douche bags; enema apparatus for medical purposes; cannulae; castrating pincers; catgut; catheters; cushions for 
medical purposes; pads [pouches] for preventing pressure sores on patient bodies; compressors [surgical]; soporific 
pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets for sick beds; crutches; artificial eyes; 
artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses [intraocular prostheses] for surgical 
implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical purposes; abdominal belts; 
abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air cushions for medical 
purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage apparatus; esthetic 
massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; medical guidewires; 
physical exercise apparatus, for medical purposes; knives for surgical purposes; breast pumps; umbilical belts; 
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commode chairs; needles for medical purposes; anaesthetic apparatus; anaesthetic masks; contraceptives, non-
chemical; ear picks; clothing especially for operating rooms; operating tables; surgical drapes; ophthalmometers; 
ophthalmoscopes; orthopedic articles; arch supports for footwear; supportive bandages; knee bandages, orthopedic; 
orthopedic footwear; orthopaedic [orthopedic] soles; pessaries; balling guns; condoms; pulse meters; pumps for medical 
purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; fumigation apparatus for 
medical purposes; x-ray apparatus for medical purposes; x-ray photographs for medical purposes; x-ray tubes for 
medical purposes; radiology screens for medical purposes; radium tubes for medical purposes; saws for surgical 
purposes; feeding bottles; feeding bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; 
babies" pacifiers [teats]; cupping glasses; supports for flat feet; protection devices against x-rays, for medical purposes; 
maternity belts; armchairs for medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; 
containers especially made for medical waste; beds, specially made for medical purposes; cases fitted for medical 
instruments; furniture especially made for medical purposes; spirometers [medical apparatus]; syringes for medical 
purposes; spittoons for medical purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for 
medical purposes; hot air therapeutic apparatus; thermo-electric compresses [surgery]; thermal packs for first aid 
purposes; thermometers for medical purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper 
bottles for medical purposes; filters for ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; 
incontinence sheets; hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; 
vaporizers for medical purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; 
hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; brushes for 
cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors for dentists; 
dentists" armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical purposes; tongue 
scrapers; strait jackets.

Cl.16;Address plates for addressing machines; addressing machines; folders for papers; document files [stationery]; 
scrapbooks; almanacs; announcement cards [stationery]; document laminators for office use; cabinets for stationery 
[office requisites]; biological samples for use in microscopy [teaching materials]; blueprints; bookbinding material; 
document holders [stationery]; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; forms, printed; 
histological sections for teaching purposes; loose-leaf binders; stationery; paper tapes and cards for the recordal of 
computer programmes; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; packaging 
material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper.
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Priority claimed from 05/03/2014; Application No. : 86212337 ;United States of America 

2976839    13/08/2014
[International Registration No. : 1239555]
CUBIC CORPORATION
9333 Balboa Avenue San Diego CA 92123 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
To be associated with:
1623723

IR DIVISION
Cl.37;Consulting services with regard to the installation and maintenance of electronic fare collection systems; 
consulting related to the installation and maintenance of computer hardware related to smartcards and computer 
hardware related to the sale and purchase of tickets; computer hardware technical support services for the installation 
and maintenance of combat simulation training systems, weapons effects analysis systems, and weapons simulation 
systems, namely, troubleshooting in the nature of the repair of computer hardware; computer hardware technical support 
services for the maintenance of automatic fare collection systems for rail, bus, and parking lots, namely, troubleshooting 
in the nature of the repair of computer hardware; consulting related to the installation and maintenance of computer 
hardware systems for processing, authorizing and transferring data between point of sale devices and contactless 
smartcards.

Cl.39;Parking consulting in the field of automated parking systems; consulting services in the field of public 
transportation.

Cl.41;Educational services, namely, training related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; educational services, namely, training related to allied force modernization for combat, security and 
peacekeeping missions; educational services, namely, providing classes, seminars and workshops in the field of military 
combat, security and peacekeeping missions.

Cl.42;Military technical research and development for others in the field of technical warfare communications; 
engineering and design services in the fields of automatic revenue collection systems, surveying and electronic 
measuring equipment, communications systems, flight collision warning systems, and electronic tracking systems for 
others; consulting related to the design, development, engineering, operation and maintenance of software for computer 
systems for processing, authorizing and transferring data between point of sale devices and contactless smartcards, 
software related to smartcards, transport ticketing computer systems and software related to the sale and purchase of 
tickets; custom software design for others; engineering technical support services and software technical support 
services all for the design, development, installation, and maintenance of computer software for combat simulation 
training systems, weapons effects analysis systems, and weapons simulation systems, namely, troubleshooting of 
computer software problems; engineering technical support services and software technical support services all for the 
design, development and maintenance of computer software for automatic fare collection systems for rail, bus, and 
parking lots, namely, troubleshooting of computer software problems; consulting services with regard to the design and 
development of electronic fare collection systems; consultation and advice related to allied force modernization for 
combat, security and peacekeeping missions, namely, consultation and advice regarding the design and development of 
modern vehicles and computer systems for combat, security and peacekeeping missions; consulting related to the 
design, development, engineering and operation of computer hardware related to smartcards and computer hardware 
related to the sale and purchase of tickets; computer hardware technical support services for the design, development, 
and operation of combat simulation training systems, weapons effects analysis systems, and weapons simulation 
systems, namely, troubleshooting in the nature of diagnosing computer hardware problems; computer hardware technical
support services for the design, development, and operation of automatic fare collection systems for rail, bus, and 
parking lots, namely, troubleshooting in the nature of diagnosing computer hardware problems.

Cl.45;Security consultation and security advice related to the development and implementation of simulated combat 
training and consequence management exercises, namely, exercises related to responding to life threatening or 
destructive events; security consultation and security advice related to allied force modernization for combat, security and 
peacekeeping missions.
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Priority claimed from 29/07/2014; Application No. : 1293515 ;Benelux 

2978675    22/01/2015
[International Registration No. : 1239469]
Nutreco IP Assets B.V. 
Veerstraat 38 NL-5831 JN Boxmeer NL

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical use; dietetic foodstuffs and dietetic 
substances adapted for medical or veterinary use; dietary supplements for humans and animals; medicated foodstuffs for 
animals.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals; malt.

Cl.44;Consultancy on the use and application of products for agricultural companies, particularly food for animals, as 
well as supplements and additives therefor; advice on breeding; advice in the area of housing and living conditions of 
animals; advice on the composition of foodstuffs for animals.
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2982234    24/12/2014
[International Registration No. : 1240284]
IMPER S.P.A.
Corso Principe Oddone, 18 I-10122 Torino IT

Address for service in India/Attorney address:
CHETAN CHADHA
F-46 Himalaya House, 23 K G Road New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.11;Electric coffee machines; water dispensers.

Cl.30;Coffee; coffee mixtures; instant coffee; instant coffee mixtures; decaffeinated coffee; coffee extracts; artificial 
coffee; coffee-based beverages; coffee capsules; coffee in capsules; tea; tea-based beverages; herbal teas, not medicinal.

Cl.35;Retail store services and online retail store services featuring coffee, coffee mixtures, instant coffee, instant 
coffee mixtures, decaffeinated coffee, coffee extracts, artificial coffee, coffee-based beverages, coffee capsules, coffee in 
capsules; retail store services and online retail store services featuring tea, tea-based beverages, herbal teas; retail store 
services and online retail store services featuring electric coffee machines and water dispensers.
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Priority claimed from 29/04/2014; Application No. : 30 2014 045 571 ;Germany 

2987652    29/10/2014
[International Registration No. : 1241658]
EOS GMBH ELECTRO OPTICAL SYSTEMS
Robert-Stirling-Ring 1 82152 Krailling Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; unprocessed plastics, plastics, unprocessed artificial resins, artificial resins; ceramic compounds; all 
of the aforementioned goods in connection with additive manufacturing (generative production methods); all of the 
aforementioned substances in the form of granules and/or powder; foundry sand.

Cl.6;Common metals and their alloys; all of the aforementioned goods in connection with additive manufacturing; all of 
the aforementioned substances in the form of granules and/or powder; foundry molds of metal.

Cl.7;Machines for additive manufacturing, in particular machines for additive manufacturing by means of an energy 
source, in particular by means of electro-magnetic radiation or particle radiation.

Cl.9;Measuring, signalling and checking (supervision) apparatus and instruments; lasers (not for medical purposes); 
apparatus for recording, transmission or reproduction of sound or images; recorded and unrecorded data carriers; data 
processing equipment and computers; computer software; all of the aforementioned goods in connection with additive 
manufacturing.

Cl.37;Installation, maintenance and/or repair of machines in connection with additive manufacturing.

Cl.40;Manufacture and/or treatment of granules or powders for additive manufacturing of materials which can be 
strongly connected, at least on a surface level, in particular metals, ceramic, glass, organic materials, plastics, materials 
made at least partially organically, or combinations of the aforesaid materials, in particular through milling, sieving, 
sifting, coating of powder particles, heating, melting, mixing, adding of additives, compounding, rounding, polishing of 
powders, surface activation, atomising, surface smoothing of powder particles, steam treatment, heat treatment, 
regenerating of unused powder or granules; treatment of objects, in particular those made via additive manufacturing, 
and consisting of materials which can be strongly connected, at least on a surface level, in particular of metals, ceramic, 
glass, organic materials, plastics, materials made at least partially organically, or combinations of the aforesaid materials, 
in particular via brushing, blowing out, sandblasting, polishing, eroding, impregnating, coating, dyeing, annealing, 
heating, laminating, varnishing, galvanising, tempering, shot-blasting, cleaning, powder coating, platinising.

Cl.41;Education, in particular training in connection with additive manufacturing.

Cl.42;Technological services; services of a mechanical engineer and/or an engineer and/or a chemist; technological 
services of a mechanic in regard to development; design and development of software, services of a computer engineer 
and/or a mathematician; installation of software; all of the aforementioned services in connection with additive 
manufacturing.
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Priority claimed from 03/02/2014; Application No. : 86182247 ;United States of America 

2991739    22/07/2014
[International Registration No. : 1241345]
OPTUM, INC.
9900 Bren Road East Minnetonka MN 55343 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.36;Claims administration services in the field of health insurance; electronic processing of insurance claims and 
payment data; insurance services, namely, insurance eligibility review and verification and consultation in the healthcare 
industry.

Cl.42;Providing a website featuring non-downloadable software for insurance claim eligibility and processing in the 
field of health care (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
providing a website featuring technology that enables users to conduct secure administrative transactions between 
health care providers and payers (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations).

Cl.44;Providing healthcare information.
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2992863    23/10/2014
[International Registration No. : 1242400]
SANNER GMBH
Schillerstr. 76 64625 Bensheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Desiccants; desiccants for absorbing moisture; natural desiccants for the control of humidity.

Cl.20;Non-metallic containers, and closures and holders therefor; packaging containers of plastic; plastics components
for packaging containers; containers, not of metal [storage, transport]; non-metallic closures for containers; non-metallic 
closures for containers with desiccants; non-metallic tamper-proof closures for containers; child-proof non-metallic 
closures for containers; sealing caps, not of metal; plastic closures for containers.
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Priority claimed from 11/07/2014; Application No. : 302014052537.2/10 ;Germany 

2997076    08/01/2015
[International Registration No. : 1241900]
ROCHE DIAGNOSTICS GMBH
Sandhofer Strasse 116 68305 Mannheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological preparations and reagents used in industry and science; in vitro diagnostic 
reagents, namely reagents and control solutions for calibrating and monitoring the accuracy and function of instruments 
and test results, chemical additives, enzymes, organisms and proteins for use in science, research and industry; all 
aforesaid goods not for use in the fields of coagulation, haemostasis or thrombosis.

Cl.5;Chemical, biochemical and biological preparations and reagents for medical purposes; reagents and solutions for 
the analysis of biological samples for medical and diagnostic purposes; all aforesaid goods not for use in the fields of 
coagulation, haemostasis or thrombosis.

Cl.9;Scientific instruments and apparatus; laboratory instruments and apparatus for use in research, science, industry; 
disposable articles for laboratory instruments and apparatus; scientific apparatus and instruments for the analysis of 
biological samples for scientific and research purposes; computer hardware and software for medical and diagnostic 
purposes; all aforesaid goods not for use in the fields of coagulation, haemostasis or thrombosis.

Cl.10;Medical apparatus and instruments for medical and diagnostic purposes; medical instruments for the execution 
of in vitro diagnostic tests; medical instruments for the analysis of biological samples for diagnostic purposes; laboratory 
instruments for medical and diagnostic purposes; all aforesaid goods not for use in the fields of coagulation, 
haemostasis or thrombosis.

8580



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 27/08/2014; Application No. : 30 2014 005 984.3/20 ;Germany 

2997618    23/10/2014
[International Registration No. : 1242080]
SANNER GMBH
Schillerstr. 76 64625 Benscheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Desiccants; desiccants for absorbing moisture; natural desiccants for the control of humidity.

Cl.20;Non-metallic containers, and closures and holders therefor; packaging containers of plastic; plastics components
for packaging containers; containers, not of metal [storage, transport]; non-metallic closures for containers; non-metallic 
closures for containers with desiccants; non-metallic tamper-proof closures for containers; child-proof non-metallic 
closures for containers; sealing caps, not of metal; plastic closures for containers.
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Priority claimed from 14/05/2014; Application No. : 30 2014 046 947.2/01 ;Germany 

2998473    13/11/2014
[International Registration No. : 1242683]
WACKER CHEMIE AG
Hanns-Seidel-Platz 4 81737 München Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical products used in industry, science, photography; unprocessed plastics; compounds 
that can be cross-linked to form plastics; unprocessed plastics in the form of solutions, emulsions, dispersions, powders, 
redispersible powders, granules, pastes, extrudates and in dried form, particularly in spray dried form; raw materials, 
auxiliaries, additives and catalysts for producing plastics; polyvinyl chloride, polyvinyl acetate, polyvinyl alcohols, 
polyvinyl acetals, acrylates, their mixtures, blends, alloys, copolymers, graft copolymers and block copolymers with one 
another or with other polymers; agents for impregnating, binding or coating of textiles, furs, leather, non-wovens and 
fabrics; thickening and thixotropic agents, for example for printing inks, for adhesives and for pastes; chemical 
impregnating agents for building materials, wood, artificial and natural stone, mortar, cement, concrete, gas concrete, 
gypsum, masonry, facades; coating agents made of plastics for paper, mineral material chemical products for use in 
industry; fillers and for pigments; binders for glues, adhesives used in the construction chemical industry; binders for 
chemical products for use in industry nonwovens, filters, laminates, fibre sizes, carpet finishes, needle felts, paper slip, 
paper impregnants, flameproofing finishes and HF weldability finishes; plasticisers for plastics; adhesion promoters, 
namely, adhesive agents for concrete and cement; antistatic agents; vinyl acetate; vinyl chloride; adhesives for industrial 
purposes; raw materials for lacquers; lacquer auxiliaries.

Cl.2;Paints; varnishes; lacquers; lacquer additives; flow control agents, binders and thinners for lacquers and paints; 
bactericidal, fireproof and hammer finish additives for lacquers; lacquers for coating electrical and electronic parts and 
components.

Cl.16;Adhesives for stationery articles; adhesives for household purposes; bookbinding paste; packaging material 
made from plastic.

Cl.17;Semiprocessed plastics and plastic goods; sealing, packing and insulating material; products containing or made 
of plastics in the form of blocks, extrudates, powders, sheets, films, rods, flexible pipes, fibres (not for textile use), 
moulded bodies, solutions, emulsions, dispersions, granules, redispersible powders; thermoplastic synthetic resins; 
sealants for joints; insulating paints and varnishes; insulating oils.
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Priority claimed from 22/10/2014; Application No. : 013390836 ;European Union 

2999351    12/03/2015
[International Registration No. : 1242801]
SIEMENS HEALTHCARE GMBH
Henkestraße 127 91052 Erlangen DE

Address for service in India/Agents address:
L.S. DAVAR & CO.
5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for electromedical equipment.

Cl.10;Electromedical apparatus and equipment.
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3000584    08/01/2015
[International Registration No. : 1242489]
PROSIM S.A.
Rue Ampère Immeuble Stratège A F-31670 Labege France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software [recorded programs]; software for industrial operation control; application software, 
particularly software for modeling, design, optimization, simulation, evaluation, monitoring and scheduling of industrial 
processes for physical or chemical transformation of material.

Cl.42;Design, maintenance and updating of software, particularly software for modeling, design, optimization, 
simulation, evaluation, monitoring and scheduling of industrial processes for physical or chemical transformation of 
material; engineering and computer-assisted engineering services; research relating to software.
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3008985    09/03/2015
[International Registration No. : 1244910]
Janicek PICKS, s.r.o.
Horská 180 CZ-560 02 Ceská Trebová CZ

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.15;Picks (plectrums).

Cl.25;Tee-shirts; caps (headwear), caps with peaks.
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Priority claimed from 18/09/2014; Application No. : 013271218 ;European Union 

3025031    09/02/2015
[International Registration No. : 1245779]
PALFINGER AG
Franz-Wolfram-Schererstrasse 24 A-5020 Salzburg Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Cranes and parts thereof; lifting devices, in particular loading cranes for vehicles; replacement parts for lifting 
apparatus, in particular hydraulic drives for loading cranes.

Cl.9;Regulating devices and computer software for elevating apparatus, in particular for loading cranes; radio remote 
control devices for elevating apparatus, in particular for loading cranes; accessories for radio remote control devices for 
elevating apparatus.
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Priority claimed from 17/09/2014; Application No. : 14 4 118 802 ;France 

3028421    23/12/2014
[International Registration No. : 1246445]
SPHEREA TEST & SERVICES
5 Avenue Guynemer, CS 70086, F-31772 COLOMIERS Cedex (France)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Optical and electro-optical testing apparatus and instruments; electronic measuring apparatus and instruments; 
automatic control apparatus and instruments for testing electric and electronic apparatus and equipment embedded or 
not on water, air and space vehicles and military apparatus for locomotion by air and sea, water, air and space apparatus 
and missiles; automatic test benches (control apparatus and instruments) for testing electric, electronic or aircraft 
equipment; computer hardware, namely computers, microprocessors, computer peripheral devices, printers, computer 
software, for establishing test reports; computer hardware, namely computers, microprocessors, modems, for connecting 
test installations via telecommunications media and/or via the Internet and/or local area networks; detectors, sensors; 
apparatus and instruments for controls and tests in the air space, industrial and transport fields; apparatus and 
instruments for controlling and testing harnesses, electrical harnesses, electric wiring, embedded or not in marine or river
surface vehicles, submarines, aircraft and space vehicles, satellites, in particular by generating and switching stimuli and 
measuring the effects of stimuli; apparatus and instruments for controlling and testing electrical continuity and 
insulation; apparatus and instruments for controlling and testing electric components (resistance, condensers, diodes); 
detectors; electric relays; apparatus and instruments for controlling and testing electrical continuity and insulation; 
apparatus for generating low and high voltages; apparatus and instruments for controlling and testing electric 
components (resistance, condensers, diodes); detectors; electric relays; diagnostic apparatus (not for medical use); data 
processing equipment; computers, computer peripheral devices, their assemblies and their components; central 
processing units (processors), computer software for testing and maintenance of electric and electronic equipment and 
systems fitted on military land vehicles (except railway vehicles), watercraft, aircraft, spacecraft and missiles; devices for 
controlling remote apparatus; electronic display boards; control of apparatus and instruments for testing electric and 
electronic apparatus and equipment on board or not on military land vehicles (except railway vehicles), water, air and 
space apparatus and missiles; automatic test benches (control apparatus and instruments) for testing electric, electronic 
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or aircraft equipment; transmitters, electric cables; computer hardware, namely computers, microprocessors, computer 
peripheral devices, printers, computer software, for establishing test reports; computer hardware, namely computers, 
microprocessors, modems, for connecting test installations via telecommunications media and/or via the Internet and/or 
local area networks; instruments and installations for testing kit for land vehicles (except railway vehicles), sea and air; 
automatic benches (control apparatus and instruments) for testing electronic or aircraft equipment; all the above-
mentioned goods not being operated in connection with activities of construction, maintenance, signaling, security, 
engineering, advisory and consultancy in the railway sector.

Cl.12;Military land locomotion vehicles (except rail vehicles), by air or water; aeronautical apparatus and machines; 
airplanes and aircraft; helicopters; civil and military aircraft for transportation of persons and payload; unmanned air 
vehicles; vertical take off and landing aircraft; remote-controlled air vehicles (other than toys); space vehicles; all the 
above-mentioned goods not being operated in connection with activities of construction, maintenance, signaling, 
security, engineering, advisory and consultancy in the railway sector.

Cl.37;Maintenance, repair and calibration of electrical and electronic apparatus and systems, computer installations, 
their peripheral devices and sub-assemblies; all the above-mentioned services not being operated in connection with 
activities of construction, maintenance, signaling, security, engineering, advisory and consultancy in the railway sector.

Cl.38;Telecommunications; audio and video communication and transmission; message transmission; satellite 
transmission; transmission of computerized data; transmission of digital files; paging services [radio, telephone or other 
means of electronic communication]; rental of telecommunication apparatus; provision (transmission) of information on 
telecommunications; telecommunications routing and junction services; telecommunication routing and junction 
services; communications by computer terminals; electronic bulletin board services [telecommunications services]; 
connection by telecommunications to a global computer network; rental of access time to computer networks; 
communications by fiber-optic networks; rental of access time to telecommunications networks; provision of access to 
databases; provision of on-line access to computer databases; all the above-mentioned services not being operated in 
connection with activities of construction, maintenance, signaling, security, engineering, advisory and consultancy in the 
railway sector.

Cl.41;Publication of digital certificates; education and training services; distance learning; distance learning services 
provided online; provision of information relating to training; all the above-mentioned services not being operated in 
connection with activities of construction, maintenance, signaling, security, engineering, advisory and consultancy in the 
railway sector.

Cl.42;Design and updating of computer software for testing and maintaining electric and electronic equipment fitted on 
military land vehicles (except railway vehicles), watercraft, aircraft, spacecraft and missiles; design of software for 
automatic test benches for electronic and aircraft equipment; computer programming, development (design) of computer 
programs and software relating to the design, structure, testing, nomenclature and fault diagnosis, of manufacturing 
defects of electric and electronic equipment fitted on military land vehicles (except railway vehicles) and spacecraft; 
installation of software; scientific and technological services and research and design relating thereto, industrial analysis 
and research services; evaluations, estimates and research in scientific and technological fields provided by engineers, 
research and development; the control and technical testing of military land vehicles (except railway vehicles), watercraft, 
aircraft, spacecraft and missiles; all the above-mentioned services not being operated in connection with activities of 
construction, maintenance, signaling, security, engineering, advisory and consultancy in the railway sector.
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3035192    20/10/2014
[International Registration No. : 1246685]
BETA KIMYA SANAYI VE TICARET ANONIM SIRKETI
Keresteciler Sitesi, 14 Blok, No:32 Ikitelli, Istanbul Turkey

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial 
resins and unprocessed plastics; manures and soils; fire extinguishing compositions; adhesives not for household and 
stationery purposes.

Cl.16;Paper, cardboard and goods made from these materials included in this class, other than stationery products; 
plastic materials for packaging and wrapping purposes; printing blocks and types; bookbinding material; printed matter, 
printed publications, namely, calendars, posters, photographs (printed), paintings, stickers (stationery), postage stamps; 
stationery, office stationery, instructional and teaching material (except furniture and apparatus); office requisites, paint 
rolls and paintbrushes for painting.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and semi-finished synthetic goods made from these materials in the 
form of powder, bars, panels and foils included in this class; insulation, stopping and sealing materials; joint sealant 
compounds for joints, gaskets, O-rings for sealing purposes; flexible pipes made from rubber and plastic hoses made of 
plastic and rubber, including those used for vehicles, junctions for pipes of plastic and rubber, pipe jackets of plastic and 
rubber, hoses of textile material, junctions for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle 
radiators.

8589



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 12/11/2014; Application No. : 14/4133116 ;France 

3047147    19/12/2014
[International Registration No. : 1248940]
UP
27-29 avenue des Louvresses F-92230 GENNEVILLIERS FR

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
2485034, 2485035, 2534526, 3047147

IR DIVISION
Cl.9;Magnetic cards particularly magnetic payment cards, magnetic identity cards, integrated circuit cards (smart 
cards), magnetic recording media; data processing equipment and computers, software and software packages, 
particularly those linked to payment documents, payment cards and services provided to employees, private individuals, 
associations, works councils or similar bodies, companies and local and regional authorities, as well as software and 
software packages concerning business and financial operations; apparatus for recording, transmission or reproduction 
of sound or images; mechanisms for coin-operated apparatus; data processing and computer equipment, recorded 
computer programs.

Cl.16;Printed goods, prospectuses, printed checks, printed cards, newspapers and magazines; paper and cardboard 
(unprocessed, semi-processed or for stationery or printing purposes); printed documents, books and manuals; 
stationery; office requisites (except furniture); instructional or teaching material (except apparatus).

Cl.35;Arranging subscriptions to computer databases for others; business organization consultancy; business 
management; administrative management; management (accounting, administration), analysis, processing of commercial 
information; business administration; commercial administration services for the acquisition of goods or services by 
means of prepaid cards or checks; consulting, organization of commercial operations for customer loyalty schemes; 
advertising, sales promotion services; consulting, information, assessments relating to business organization and 
management; business information or inquiry services relating to the dissemination and use of prepaid cards or checks; 
organization and implementation of promotional campaigns and activities in connection with customer loyalty; 
administrative services for loyalty programs; management of customer accounts comprising information on pre-paid 
cards and checks, gift cards and other payment methods; compilation (especially systematization) of data into central 
files, especially into a computer database; rental of advertising space.
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Cl.36;Issuance of loyalty cards (financial services), issuance and redemption of documents, checks and cards used as 
means of payment for services provided to employees, private individuals, associations, central works councils or similar 
bodies, companies, and to local and regional communities, all services of financing, fund investment, electronic transfer 
of funds, debit and credit card services, financial affairs and financial operations, financial information and information 
regarding the aforesaid services; all these services may be offered on-line; insurance especially savings banks; insurance
underwriting services; monetary affairs and banking affairs, foreign exchange bureaux, financial management of 
portfolios, pledge loans, debt collection; issuance of travelers" checks and letters of credit; on-line banking services; 
insurance information.

Cl.38;Telecommunications especially information on telecommunications, communications by fiber optic networks, 
communication via telecommunication networks, via data communication networks and via computer communication 
networks such as the Internet or intranets, communication (transmission) via computer terminals, telephone 
communications, electronic messaging, transmission of information, messages and images via satellite, via 
telecommunication networks (including mobile phones), via data communication networks and computer communication 
networks such as the Internet or intranets, providing access to electronic sites, telecommunication connection to 
computer communication networks such as the Internet or intranets, telecommunications forwarding and gateway 
services, providing access to computer communication networks such as the Internet or intranets; press agencies; news 
(information) agencies; radio, telegraph or telephone communications; television program and radio program 
broadcasting; computer-assisted transmission of messages and images; communications by fiber-optic networks; 
provision of access to a global computer network; connection by telecommunications to a global computer network; 
electronic bulletin board services (telecommunication services); information relating to telecommunications.

Cl.41;Information on games, entertainment, education; organization of games, lotteries, competitions as well as 
distribution of prizes; booking of seats for shows; arranging and conducting of colloquiums, seminars, conferences, 
congresses, conventions; organization and conducting of competitions (education or entertainment); organization and 
conducting of educational tests; organization of exhibitions for cultural, artistic or educational purposes; organization of 
sports competitions; organization of shows; museum services (presentations, exhibitions); television entertainment; 
radio entertainment; organization and conducting of entertainment, of games; game services provided on-line (from a 
computer network); education and training services; teaching by means of correspondence courses; practical training 
(demonstration); organization and conducting of training workshops; book publishing and lending; drafting and 
publication of texts other than for advertising; publication of electronic books and journals on-line.

Cl.42;Internet site hosting and secure messaging services; services for creating (design-development) of virtual and 
interactive images; creating (design-development) for works, and especially virtual and interactive works; scientific and 
industrial research (technical research) relating to new information technologies, to computer and communication 
networks, to virtual and interactive images and communication; advice and technical appraisals in the field of 
telecommunications and computer or data transmission networks; technical assistance (advice) for improving 
implementation conditions for apparatus for recording, transmitting, reproducing and processing data, sounds and 
images, telecommunication terminals, database servers, provider centers for access to computer or data transmission 
networks, follow up and efficiency of these apparatus and instruments; programming for computers; software 
development (design); computer and software rental; installation, maintenance and updating of software; duplication of 
computer programs; computer engineering services; programming for computers; software consultancy services; 
consultancy in the design and development of computers; rental of apparatus for data recording; rental of apparatus for 
transmitting, reproducing and processing data; creation (design) and maintenance (updating) of computer sites for 
others; design and development of computers and software; conversion of computer programs and data, other than 
physical conversion; conversion of data or documents from physical to web media; recovery of computer data.
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Priority claimed from 22/05/2014; Application No. : 012896965 ;European Union 

3048184    18/11/2014
[International Registration No. : 1250130]
GESSI S.P.A.
Frazione Vintebbio, Parco Gessi I-13037 Serravalle Sesia, Vercelli Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; furnishing fabrics; towels; bath linen, other than 
clothing; shower curtains of textile or plastic material; curtains of textile or plastic; fitted toilet lid covers of fabric; 
washing mitts; lingerie fabric; linens; table covers; glass cloths [towels]; table cloths, not of paper; table linen, not of 
paper; bed clothes and blankets; bed covers; bed sheets; bed throws; pillowcases [pillow slips]; diapered linen; elastic 
woven material; textile tissues; linings [textile]; coverings for furniture; knitted fabric; non-woven textile fabrics; fabrics; 
fabrics for furniture; woven fabrics for furniture; furniture coverings of textile; furniture coverings of plastic; drugget; 
door curtains; wall hangings of textile; fabric of imitation animal skins; fabrics; mosquito nets.

Cl.25;Clothing, jackets; jackets [clothing]; mackintoshes; topcoats; gowns; articles of clothing for men, women and 
children; underwear, lingerie; underwear; jumpers; wearing apparel; clothing of leather and imitations of leather, pelisses; 
knitwear (clothing); pullovers; undershirts; tee-shirts, cloaks; skirts, pants (Am.); bermuda shorts; shirts; tights; lounging 
robes, girdle; salopettes; pants (Am.); suits; pants (Am.); knickers; brassieres; pajamas (Am.); swimwear; loungewear; 
bath robes; shawls; sashes for wear; waist belts, garters, headgear; hats and other headgear scarves; pocket squares; 
gloves; footwear; sports shoes, boots; footwear, half-boots; sandals, mules; slippers; with the exclusion of readymade 
garments and hosiery.
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3049181    27/03/2015
[International Registration No. : 1250233]
ISOTTA FRASCHINI MOTORI S.P.A.
Via Francesco de Blasio Zona Industriale I-70123 Bari Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Alternators; connecting rods for machines, motors and engines; control mechanisms for machines, engines or 
motors; couplings other than for land vehicles; crankcases for machines, motors and engines; crank shafts; cylinder 
heads for engines; cylinders for motors and engines; driving motors other than for land vehicles; emergency power 
generators; engines for boats; exhaust manifold for engines; expansion tanks [parts of machines] filters for cleaning 
cooling air, for engines; generators of electricity; heat exchangers [parts of machines]; hydraulic controls for machines, 
motors and engines; hydraulic engines and motors; igniting devices for internal combustion engines; igniting magnetos; 
injectors for engines; lubricating pumps; motors for boats; motors, other than for land vehicles; mufflers for motors and 
engines; piston segments; pistons for cylinders; pistons for engines; pistons [parts of machines] pressure regulators 
[parts of machines]; pressure valves [parts of machines]; pulleys [parts of machines]; pumps [parts of machines, engines 
or motors]; rack and pinion jacks; radiators [cooling] for motors and engines; regulators [parts of machines]; roller 
bearings; sparking plugs for internal combustion engines; speed governors for machines, engines and motors; starters 
for motors and engines; stators [parts of machines]; superchargers; turbocompressors; universal joints [cardan joints]; 
valves [parts of machines]; water heaters [parts of machines]; water separators.

Cl.12;Vehicles; apparatus for locomotion by land, air or water, in particular boats, and motors and engines for land 
vehicles.
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Priority claimed from 15/08/2014; Application No. : 30 2014 005 751.4/12 ;Germany 

3054756    03/02/2015
[International Registration No. : 1249218]
KONECRANES GLOBAL CORPORATION
Koneenkatu 8 FI-05830 Hyvinkää FI

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.7;Machines, mechanical instruments, devices and facilities for the handling of piece goods, in particular containers.

Cl.12;Vehicles, land vehicles and industrial trucks for the handling of piece goods, in particular containers.
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Priority claimed from 04/09/2013; Application No. : 012114062 ;European Union 

3059214    25/02/2014
[International Registration No. : 1250968]
SGL CARBON SE
Söhnleinstr. 8 65201 Wiesbaden Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Carbon for industrial purposes; graphite for industrial purposes; carbon powder; graphite powder; blanks (semi-
finished) made from graphite and/or carbon.

Cl.2;Coatings.

Cl.6;Dynamic sealing elements; metal sleeved rings.

Cl.7;Bearings and bushings, other than for vehicles; brushes for electric motors and generators and their parts; vanes 
and rotors other than for vehicles; sliding elements, sliding rails, slicing beams, rods, sleeves, rings [parts of machines 
and motors]; muffles [parts of machines], muffle tubes [parts of machines], tubes [parts of machines], pipes [parts of 
machines], rollers [parts of machines], arms [parts of machines]; molds [parts of machines]; motor driven pumps, parts 
for motor driven pumps, pump casings and pump impellers, shaping dies [machine tools], tapping spouts [parts of 
machines], slide plates [parts of machines], polychucks [parts of machines]; seal rings (other than for vehicles); refining 
shafts for the treatment of molten metal; parts for electric mixers, dish washers, washing machines; stators [parts of 
machines]; vanes and rotors being parts of land vehicles engines; rings, sliding elements and sliding rails being parts of 
land vehicle engines; slide plates and seal rings being parts of land vehicle engines; commutator discs being parts of 
land vehicle engines; stinger pencils being electrodes for melting metal; oil-free running steering discs [parts of 
machines]; all the aforesaid goods made from graphite and/or carbon; machines and machine parts (in particular dynamo 
brushes made from coal or bronze).

Cl.9;Electrical contacts, electrical controllers, crucibles, crucible liners, anode plates, conductor bars, anode rods, 
electrodes for discharging machining and their parts, electrical contacts, setters, namely, charging plates for sintering 
processes; boats for powder metallurgy; resistors; silicon carbide (SIC) coated parts for polysilicon production and single
crystal growing; electronic sliding contacts and their parts; plates as parts of crucibles; all the aforesaid goods made 
from graphite and/or carbon; terminals; electrotechnical components and parts for telephones; electrical resistance 
elements made of graphite for incorporation into heating apparatus.

Cl.11;Heating elements, susceptors for holding materials during further processing of said materials for use in heat 
generating apparatus; gas distribution units; heat shields for industrial purposes; heaters, heating rods and heating 
elements, muffles and muffle tubes for high temperature applications within furnaces; heat reflectors; parts for toasters, 
refrigerators, and coffee pots; all the aforesaid goods made from graphite and/or carbon.

Cl.12;Bearings for motor vehicles; bushings for motor vehicles; all the aforesaid goods made from graphite and/or 
carbon.

Cl.17;Gaskets, watertight rings, sealing material, sealing discs, sealing rings, insulating plates, non-metallic profiles 
[semi-finished], insulating refractory materials, all made from graphite and/or carbon.

Cl.19;Guide rails made from carbon and/or graphite.
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Priority claimed from 21/07/2017; Application No. : 30 2017 107 283 ;Germany 

3827817    17/01/2018
[International Registration No. : 1400106]
EVAC GmbH
Feldstrasse 124 22880 Wedel Germany

Proposed to be Used
IR DIVISION
Cl.7;Blowers; door openers (electric); door closers (electric); filters (parts of engines or machines); pressure regulators 
(machine parts); valves; pressure reducing valves; suction filters; pumps; vacuum pumps; suction pumps; drives for 
vacuum pumps; pneumatic drives for machines and motors; ejectors [ejector pumps].

Cl.9;Electrical measuring apparatus; pressure gauges; electrical sensors; power controllers [electronic]; water level 
indicators; computer software and computer programs, in particular for the operation and maintenance of sanitary 
apparatus and installations.

Cl.11;Sanitary apparatus and installations; toilets; vacuum toilets; flushing apparatus for toilets; toilet seats; toilet 
bowls; water tanks for flushing apparatus; wastewater treatment apparatus; sewage treatment installations; water 
purification installations; water filtration apparatus.
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3860367    07/02/2018
[International Registration No. : 1404764]
LM INDUSTRY S.R.L.
VIA STRADA DEL CONFINE, 35/A I-36056 TEZZE SUL BRENTA Italy

Address for service in India/Agents address:
VATSALA SINGH HASAN
Hasan and Singh,Flat No.04, Sree Nilayam Apartment, Plot No.12, Camelot Layout(Near Chirec Public School), Kondapur, Hyderabad-
500084.

Proposed to be Used
IR DIVISION
Cl.7;Finishing machines; dry-cleaning machines; steam cleaning machines; pressure washing machines; electric 
washing machines for industrial purposes; vibrators [machines] for industrial use; sand blasting machines; belt 
conveyors; painting machines; galvanizing machines; elevators; sifting machines; industrial centrifugal machines for 
drying; machines for pressure washing.

Cl.11;Industrial furnaces; burners; drying ovens; burners for industrial use; refractory furnaces; blast furnaces. All the 
aforesaid goods for industrial use excluding apparatus for cooking and/or steam generating for the treatment and 
preparation of food in commercial kitchens.
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3860655    26/02/2018
[International Registration No. : 1405236]
WELSPUN UK LIMITED
Park Square, Bird Hall Lane Stockport, Cheshire SK3 0XF United Kingdom

Address for service in India/Agents address:
RAJESH SANAT UPADHYAYA
M/s RSU LEGAL, D/003, VISHAL APPARTMENTS, OPP. ANDHERI GYMKHANA, SIR M. V. ROAD, ANDHERI (EAST), 
MUMBAI-400 069.

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors; picture frames; mattresses; pillows; cushions.

Cl.24;Fabric; bath linen, except clothing; linen cloth; bed linen; table linen, not of paper; household linen; curtains of 
textile; shower curtains of textile or plastic; towels of textile; face cloths of textile; bed blankets; bedspreads; bed covers; 
eiderdowns [down coverlets]; pillowcases; sheets.

Cl.25;Clothing; robes; bathrobes; dressing gowns; socks; footwear; slippers.

Cl.27;Bath mats; mats; floor coverings; rugs; carpets.
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3864782    04/05/2018
[International Registration No. : 1245477]
Larry the London Bus Holdings Limited
Jackson House, 95 Station Road Chingford, London E4 7BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software (including software downloadable from the Internet); computer operating programs; computer 
programs; computer games; podcasts; film, sound and video recordings; DVDs; CDs; audio and/or visual tapes; 
cassettes; discs; records; animated cartoons; downloadable electronic publications; sound and video recordings and 
publications in electronic form supplied on-line, from databases or from facilities provided on the Internet; telephone ring 
tones (downloadable).

Cl.16;Printed matter and printed publications; magazines, brochures, newsletters and event programmes; books; 
childrens' books; childrens' activity books; comic books; scrapbooks; posters; stationery; calendars; diaries; stickers; 
paper placemats; paper party bags; wrapping paper; paper tablecloths.

Cl.28;Games, toys and playthings; sporting articles; board games; jigsaw puzzles; playing cards; dolls; plush toys; soft 
toys; puppets; toy and model vehicles; remote controlled toy vehicles; masks; decorations for Christmas trees; paper 
party hats.

Cl.41;Entertainment; education; organisation of competitions for education or entertainment; organising, arranging, 
managing and staging musical events, shows, concerts, festivals, gigs and live performances; production, distribution 
and rental of television, film, radio and music programmes and recordings; fan club services in the nature of 
entertainment; scriptwriting services; amusement and theme park services; publication of books; production of radio, 
television programmes, films and podcasts; publication of texts (other than publicity texts); electronic games services 
provided by means of the Internet; the provision of on-line electronic publications and digital music (not downloadable) 
from the Internet; the provision of on-line electronic publications and digital music (not downloadable) from the Internet in 
the form of podcasts; consultancy, advisory and information services relating to the foregoing.
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3894837    29/06/2018
[International Registration No. : 1339480]
Bright Brothers Pty Ltd as trustee for the Bright Family Trust
2 Buyama Pl AVALON NSW 2107 Australia

Proposed to be Used
IR DIVISION
Cl.32;Alcohol free wine; de-alcoholised wines.

Cl.33;Beverages containing wine (alcohol content 1.15% or more by volume); beverages containing wine (wine 
predominating); blended wine; dessert wine; drinks containing wine (wine predominating); dry fortified wine; dry red 
wine; dry sparkling wines; dry white wine; dry wine; fortified wines; ginger wine; mulled wines; non-sparkling wines; red 
wine; sparkling fruit wines; sparkling wines; still wines; sweet fortified wine; sweet red wine; sweet sparkling wine; sweet 
white wine; sweet wine; vintage wines; white wine; wine; low alcohol wine containing not more than 1.15% (by volume) of 
alcohol.
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Priority claimed from 22/09/2017; Application No. : 87619533 ;United States of America 

3894847    16/03/2018
[International Registration No. : 1412650]
Riot Games, Inc.
12333 W. Olympic Blvd. Los Angeles CA 90064 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcast and streaming of video game play and video game competitions over global communication networks, 
the Internet, and wireless networks; providing message boards or interactive discussion forums, namely, providing on-
line chatrooms and electronic bulletin boards for transmission of messages among participants in and players of 
computer and video games.

Cl.41;Entertainment services, namely, arranging, organizing, and conducting computer and video gaming tournaments 
and competitions and exhibits composed of interactive displays, participatory activities and contests centered around 
computer and video gaming; providing news and information related to computer and video gaming, video games, 
players, tournaments, schedules, statistics, strategy and tips; production of computer and video gaming related 
multimedia programs and distribution by means of television broadcasting and via the Internet; fan club services 
[entertainment].
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3894934    04/06/2018
[International Registration No. : 1412722]
RECTICEL S.A.
Avenue des Olympiades 2 B-1140 Brussels

Proposed to be Used
IR DIVISION
Cl.10;Beds; bed bases; pillows; bolsters; cushions; mattresses; armchairs; easy chairs; settees; divans; head rests; 
back rests; arm rests; all aforesaid goods for medical use.

Cl.17;Expanded plastic materials (semi-processed goods) and foam materials (stuffing materials) for manufacturing 
and stuffing furniture, beds, bed bases, pillows, bolsters, cushions, mattresses, boxsprings, bunk beds, armchairs, easy 
chairs, settees, divans, head rests, back rests, arm rests; expanded plastic materials (semi-processed goods) and foam 
materials (stuffing materials) for manufacturing and stuffing cushions in vehicles.

Cl.20;Furniture; padded furniture; beds; bed bases; pillows; bolsters; cushions; mattresses; box springs; bunk beds; 
armchairs; easy chairs; settees; divans; head rests; back rests; arm rests.
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3895004    03/05/2018
[International Registration No. : 1412980]
FANAGORIA LTD
44 Kallipoleos, 3rd floor CY-1071 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.32;Beer; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and 
other preparations for making beverages.

Cl.33;Alcoholic beverages [except beer].

Cl.35;Auctioneering; distribution of samples; commercial information agency services; demonstration of goods; 
advertising; import-export agency services; organization of exhibitions for commercial or advertising purposes; retail and 
wholesale services; commercial or industrial management assistance; market studies.
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Priority claimed from 29/03/2018; Application No. : 302018000011983 ;Italy 

3895143    30/03/2018
[International Registration No. : 1412829]
MANTECO S.P.A.
Via della Viaccia, 19 I-59013 MONTEMURLO (PRATO) Italy

Proposed to be Used
IR DIVISION
Cl.24;Fabric; fabrics for textile use; apparel fabrics; textile fabrics for the manufacture of clothing; furnishing and 
upholstery fabrics; household linen; textile material; woven fabrics; bed linen and table linen; curtains.

Cl.25;Clothing; coats; raincoats; jackets (clothing); trousers; skirts; dresses; suits; shirts; chemisettes; T-shirts; 
sweaters; underwear; swimwear; beach clothes; socks; stockings; gloves (clothing); neckties; neck scarves (mufflers); 
foulards (clothing articles); hats; boots; footwear; slippers; belts (clothing).
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Priority claimed from 12/06/2017; Application No. : 2017-78009 ;Japan 

3895228    08/12/2017
[International Registration No. : 1414050]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi 471-8571 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication devices and apparatus; mobile phone accessories; loudspeakers; headphones; earphones; 
telephone apparatus; audio- and video-receivers; electric capacitors for telecommunication apparatus; electro-dynamic 
apparatus for the remote control of signals; Global Positioning System (GPS) apparatus; hands free kits for phones; high-
frequency apparatus; intercommunication apparatus; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); radar apparatus; remote control apparatus; satellite navigational apparatus; sound 
and image recording apparatus; sound recording carriers; sound reproduction apparatus; sound transmitting apparatus; 
transmitters of electronic signals; vehicle radios; telecommunication machines and devices for use in assisting in 
improving safety of car driving; car stereos; car televisions; smartphones; cases for smartphones; radio communication 
machines and apparatus; communication apparatus for vehicles; communication devices for vehicles; electronic 
apparatus for wireless reception, storage and transmission of data and messages; electronic machines and apparatus 
[not including geiger counters, high frequency apparatus for welding, cyclotrons [not for medical purposes], industrial X-
ray apparatus, industrial betatrons, magnetic prospecting machines, magnetic object detectors, seismic exploration 
machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic 
sensors, electronic door closing control systems and electron microscopes]; protective cases for personal digital 
assistants; computer mouse; personal computers; personal computers for vehicles; tablet computers; covers and cases 
for tablet computers and notebook computers; computer programs for mobile phones; computer software applications, 
downloadable; computer software, recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic 
book readers; electronic pocket translators; electronic tags for goods; integrated circuit cards; electronic control 
apparatus and instruments for vehicles; electronic display units for vehicles; mouse pads; computer e-commerce 
software to allow users to perform electronic business transactions via a global computer network; computer software 
platforms; electron tubes; semi-conductor devices; electronic circuits, not including those recorded with computer 
programs; computer programs and software; computer programs and software for wireless reception, storage and 
transmission of data and messages; computer programs and software for car navigation systems; electronic navigational 
and positioning apparatus and instruments; charging stations for electric vehicles; battery charging devices for electric 
vehicles; electricity meters having functions of controlling electricity utilization and of storing electricity, for use with 
battery charging devices for electric vehicles, lighting systems, and parking fee collection devices located at parking lots; 
power storage apparatus comprised of a power storage unit, a charging device, a converter that utilizes electricity stored 
in the power storage unit, and their control devices; automatic remote data collection devices for electricity consumption 
data using communication technology; electrical control apparatus; measuring apparatus and instrument; sensors 
[measurement apparatus], other than for medical use; detectors; computerized vehicle engine analyzers; power 
distribution or control machines and apparatus; rotary converters; phase modifiers; electrical cells and batteries; electric 
or magnetic meters and testers; electric wires and cables; electronic brake control apparatus for applying emergency 
braking at low vehicle speeds for motor vehicles; electronic brake control apparatus for automobiles.

Cl.12;Automobiles and structural parts therefor; electrically powered motor vehicles; electric tricycles; buses; trucks; 
ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping cars; tractors; 
trailers; trolley buses; hearses; structural parts for buses; structural parts for trucks; automobile bodies; automobile 
bonnets; automobile bumpers; automobile chassis; automobile dashboards; automobile doors; automobile door handles; 
automobile hoods; automobile horns; automobile seats; automobile seat covers; automobile sunroofs; automobile tires; 
automobile wheels; spokes for automobile wheels; inner tubes for automobile tires; automobile wheel rims; rearview 
mirrors for automobiles; automobile windows; automobile windscreens; automobile windshields; automobile convertible 
tops; safety belts for automobile seats; safety harnesses for automobile racing; safety harnesses for automobile seats; 
security harness for automobile seats; steering wheels for automobiles; steering wheel covers for automobiles; air bags 
for automobiles, buses and trucks; safety belts for automobile seats; seat belt pre-tensioners for automobiles; brake 
pedals for land vehicles; direction signals for automobiles; leather upholstery for automobile seats; leather upholstery for 
automobiles; cigar lighters for automobiles; shaped automobile covers; mudguards for automobiles; luggage carriers for 
automobiles; spare wheel holders for automobiles; automobile roof racks; headlight wipers; windscreen wipers; 
windscreen wiper blades; automobile engines; engines for land vehicles; gasoline engines for land vehicles; diesel 
engines for land vehicles; internal combustion engines for land vehicles; motors for land vehicles; jet engines for land 
vehicles; turbines for land vehicles; anti-theft alarms for vehicles; two-wheeled motor vehicles, bicycles and parts and 
fittings for the aforesaid goods; boats and ships, other than air cushion vehicles; structural parts for boats; structural 
parts for ships other than air cushion vehicles; aircraft and their parts and fittings; railway rolling stock; structural parts 
for trains.

Cl.35;Collection of market research information; compilation and provision of business information; business analysis, 
consultancy and advisory services; business advice relating to marketing; collection, management and analysis of 
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customer information; collection, management and analysis of vehicle data; collection, management and analysis of big 
data.

Cl.37;Repair or maintenance of battery charging devices for electric vehicles; repair or maintenance of electricity 
meters having functions of controlling electricity utilization and of storing electricity, for use with battery charging 
devices for electric vehicles, lighting systems, and parking fee collection devices located at parking lots; repair or 
maintenance of power storage apparatus comprised of a power storage unit, a charging device, a converter that utilizes 
electricity stored in the power storage unit, and their control devices; repair or maintenance of automatic remote data 
collection devices for electricity consumption data using communication technology; repair or maintenance of electrical 
control apparatus and instruments; providing information relating to the repair or maintenance of automobiles; repair or 
maintenance of automobiles; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of electric motors; repair or maintenance of power 
distribution or control machines and apparatus; repair and maintenance of power generators; repair or maintenance of 
measuring and testing machines and instruments.

Cl.38;Telecommunication services, other than broadcasting; transmission of messages via the Internet; web 
messaging services; transmission of emergency signals.

Cl.39;Provision of road and traffic information; vehicle location services in the nature of providing geographic 
information regarding the location of vehicles on the road; car transport; truck transport; taxi transport; bus transport; car
sharing services; vehicle parking services; vehicle driving services; leasing of automobiles; providing information 
relating to vehicle location and operation; distribution of electricity for charging electric vehicles including electric cars 
and electric bicycles; providing information relating to the distribution of electricity; distribution of electricity; conducting 
of travel tours; travel tour guide services; travel arrangement and reservation services, other than those for temporary 
accommodation.

Cl.42;Providing programs for mobile phones via telecommunications networks for route planning; providing 
meteorological information; providing Internet search engines; computer programming; creation, design, development, 
and maintenance of web sites; programming of software for e-commerce platforms; updating of computer programs for 
navigation devices for vehicles; computer programming for e-commerce; rental of computers; providing computer 
programs on data networks; hosting web sites; testing and research services relating to artificial intelligence; testing and 
research services relating to automobiles; testing and research services relating to information analysis; testing and 
research services relating to big data; rental of electricity meters having functions of controlling electricity utilization and 
of storing electricity, for use with battery charging devices for electric vehicles, lighting systems, and parking fee 
collection devices located at parking lots; rental of measuring apparatus; technological advice relating to computers, 
automobiles and industrial machines; rental of automatic remote data collection devices for electricity consumption data 
using communication technology.

Cl.45;On-line provision of information relating to current location of oneself; on-line provision of information relating to 
current location of oneself for the purpose that others can find him or her; on-line provision of information relating to 
current location of oneself for security purposes; on-line provision of information relating to current location of oneself 
for navigational purposes; on-line provision of information relating to current location of people; on-line provision of 
information relating to current location of people for the purpose of finding lost persons; on-line provision of information 
relating to current location of people for security purposes; on-line provision of information relating to current location of 
people for navigational purposes; provision of map information; provision of map information for security purposes; 
offering non-medical coordination assistance to emergency response providers; investigation of condition and provision 
of information at the state of emergency; providing information from a computer database about investigation services 
relating to lost or stolen vehicles; security inspection services for individuals including making safety checks, providing 
safety information and making emergency calls on behalf of the individuals during an emergency state; providing 
emergency response consultation.

8606



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 15/11/2017; Application No. : 1887244 ;Australia 

3895258    09/05/2018
[International Registration No. : 1414043]
Pro Pharmaceuticals Group Pty Ltd
PO BOX 1016 North Hampton VIC 3188 Australia

Proposed to be Used
IR DIVISION
Cl.5;Drugs for medical purposes; therapeutic drugs (medical); food supplements for medical purposes; dietetic 
substances for medical use; dietetic foodstuffs for medical purposes; pharmaceutical preparations; dietary food 
preparations for medical use (medical food); vitamins; vitamin preparations in the nature of food supplements; vitamin 
supplements.

Cl.35;Distribution of goods (not being transport services) and wholesale of goods; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3895273    07/06/2018
[International Registration No. : 1414090]
Danstar Ferment AG
Poststrasse 30 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Cultures of microorganisms, other than for medical and veterinary use, in particular for brewing; bacterial 
preparations, other than for medical and veterinary use, in particular for brewing.

Cl.30;Yeast; yeast for brewing.
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3895718    07/06/2018
[International Registration No. : 1414015]
Pagero AB
Box 11006 SE-404 21 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; computer hardware, 
computer software and computer programs, all relating to financial, banking and credit services; computer software 
relating to the handling of financial transactions; computer software relating to the handling of financial transactions.

Cl.35;Advertising; business management; business administration; office functions; billing services; business 
research; comparison services (price -); economic forecasting; research (business -).

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; consultancy (financial -); consultancy (insurance 
-); deposits of valuables; financial consultancy; financial information; information (financial -).
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3895729    08/05/2018
[International Registration No. : 1414029]
Actiforce International B.V.
Het Steenland 20 NL-3751 LA Bunschoten-Spakenburg Netherlands

Proposed to be Used
IR DIVISION
Cl.20;Adjustable office furniture; furniture, including do-it-yourself furniture; furniture parts and fittings.

Cl.42;Design services; design services for furniture; product development; architectural services for interior 
decoration.
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3895733    08/05/2018
[International Registration No. : 1413840]
The Boston Consulting Group, Inc.
One Beacon Street, 10th Floor Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business organization, IT sourcing, namely staffing and IT cost assessment and analysis consulting services; 
business development and implementation of IT strategies and business processes; business evaluation and 
management of IT projects.

Cl.42;Consulting services in the field of information technology architecture; design and development of information 
technology blueprints for IT application landscapes and information technology infrastructure.
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Priority claimed from 03/06/2016; Application No. : 1774834 ;Australia 

3895739    20/06/2018
[International Registration No. : 1335106]
Afterpay Pty Ltd
L16, 380 La Trobe St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software including downloadable computer programs and recorded computer software; computer 
software including downloadable computer programs and recorded computer software for facilitating financial 
transactions; computer software including downloadable computer programs and recorded computer software for 
facilitating transfer of funds; a system for allowing goods and services to be purchased electronically via electronic 
terminals, such as electronic funds transfer devices and automatic teller machines; magnetically encoded cards including 
credit cards and debit cards; chip cards and smart cards; encoded cards for use in relation to the electronic transfer of 
funds.

Cl.36;Financial and monetary services including card operated financial services, computerised financial services, 
conducting of financial transactions, financial payment services, financial transaction services, electronic payment 
services, payment of bills and accounts for others, payment transaction card services, computerised transfer of funds, 
electronic funds transfer, transfer of funds, provision of transactional services relating to point-of-sale transactions, card 
accessed financial services and card operated financial services.

Cl.42;Saas (software as service); providing temporary use of on-line non-downloadable software for processing 
electronic payments; providing temporary use of on-line non-downloadable authentication software for controlling access 
to and communications with computers and computer networks.
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Priority claimed from 25/10/2017; Application No. : 148104 ;Bulgaria 

3895749    23/02/2018
[International Registration No. : 1413480]
EGT Interactvie Ltd.
159 "Tsarigradsko shose" Blvd., floor 10 BG-1784 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer software [recorded]; computer game software.

Cl.28;Gaming machines for gambling; games; slot machines [gaming machines].

Cl.41;Providing casino facilities [gambling]; entertainment services; gambling services; game services provided on-line 
from a computer network; games equipment rental.
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Priority claimed from 04/12/2017; Application No. : 4410063 ;France 

3895763    14/05/2018
[International Registration No. : 1413129]
IMUSIC-SCHOOL
5, montée Sainte-Claire F-20200 Bastia France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); arranging 
subscriptions to telecommunication services for others; dissemination of advertisements.

Cl.38;Provision of on-line forums; electronic bulletin board services (telecommunication services); broadcasting and 
transmission of television programs; teleconferencing services; videoconferencing services; electronic messaging 
services; rental of access time to global computer networks.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; motion picture production; organization of competitions (education or entertainment); game 
services provided on-line from a computer network.
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Priority claimed from 23/09/2015; Application No. : 86766427 ;United States of America 

3895766    02/07/2018
[International Registration No. : 1298300]
Registria Customer Experience LLC
1621 18th St., 20 Denver CO 80202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Customer relationship management; customer service management for others; advertising and marketing; 
advertising and marketing services, namely, promoting the goods and services of others; advertising and marketing 
consultancy; processing warranty registration data for others; providing information via a web site featuring on-line 
registration services for customers, products, services and subscriptions; providing information via a web site featuring 
on-line registration services for product and service warranties; consumer and business marketing research and 
consulting related thereto; development of marketing strategies, concepts and tactics, namely, brand awareness.

Cl.42;Software as a service (SAAS) services featuring software for customer relationship management, marketing of 
products and services, and post-sale customer, product and service support; software as a service (SAAS) services 
featuring software for use in registering customers, users, products and services for support services, warranty services, 
membership services, and rebate, reward and incentive programs; software as a service (SAAS) services featuring 
software for use in tracking information associated with customers and the purchase of products and services via direct 
or indirect channels; software as a service (SAAS) services featuring software for use in tracking product purchase 
information for customer service, post-sale customer, product and service support, troubleshooting and repair, 
replacement or return; software as a service (SAAS) services featuring software for use in tracking customer information 
and product and service purchase information for marketing purposes; application service provider, namely, hosting, 
managing, developing, analyzing, and maintaining applications, software, and web sites, of others in the fields of 
advertising and marketing.
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Priority claimed from 31/01/2018; Application No. : 2018703421 ;Russian Federation 

3895774    20/03/2018
[International Registration No. : 1412802]
Limited Liability Company "S8 Trade"
Volgogradsky Prospekt, 43, building 3, floor 6, place XXI, room 9B RU-109316 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.12;Motor buses; motor coaches; motor homes; driverless cars (autonomous cars); motor racing cars; cars; sports 
cars; caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; ski carriers for cars; luggage 
carriers for vehicles; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; brake shoes for vehicles; 
valves for vehicle tires; automobile hoods; hoods for vehicles; horns for vehicles; doors for vehicles; engines for land 
vehicles; brake discs for vehicles; side view mirrors for vehicles; inner tubes for pneumatic tires; hoods for vehicle 
engines; crankcases for land vehicle components, other than for engines; vehicle wheels; mine cart wheels; brake pads 
for automobiles; hub caps; brake linings for vehicles; gear boxes for land vehicles; caps for vehicle fuel tanks; 
automobile bodies; bodies for vehicles; treads for retreading tires; mopeds; motor scooters; motorcycles; freewheels for 
land vehicles; clutches for land vehicles; repair outfits for inner tubes; air pumps (vehicle accessories); upholstery for 
vehicles; rims for vehicle wheels; windows for vehicles; engine mounts for land vehicles; axles for vehicles; headlight 
wipers; ashtrays for automobiles; gearing for land vehicles; head-rests for vehicle seats; vehicle running boards; air bags 
(safety devices for automobiles); casings for pneumatic tires (tyres); cigar lighters for automobiles; non-skid devices for 
vehicle tires; anti-glare devices for vehicles; anti-theft devices for vehicles; sun-blinds adapted for automobiles; balance 
weights for vehicle wheels; shock absorbing springs for vehicles; reduction gears for land vehicles; safety belts for 
vehicle seats; security harness for vehicle seats; vehicle suspension springs; vehicle joysticks; brake segments for 
vehicles; luggage nets for vehicles; anti-theft alarms for vehicles; reversing alarms for vehicles; safety seats for children, 
for vehicles; vehicle seats; hydraulic circuits for vehicles; electric vehicles; hubs for vehicle wheels; trailer hitches for 
vehicles; couplings for land vehicles; brakes for vehicles; torsion bars for vehicles; transmissions for land vehicles; 
automobile chains; driving chains for land vehicles; anti-skid chains; transmission chains for land vehicles; 
undercarriages for vehicles; spare wheel covers; covers for vehicle steering wheels; seat covers for vehicles; vehicle 
covers (shaped); automobile chassis; vehicle chassis; automobile tires; solid tires for vehicle wheels; spikes for tires; 
mudguards; motors, electric, for land vehicles; steering wheels for vehicles; connecting rods for land vehicles, other than 
parts of motors and engines.

Cl.35;Computerized file management; demonstration of goods; business information; updating and maintenance of 
data in computer databases; providing business information via a web site; provision of commercial and business 
contact information; provision of an on-line marketplace for buyers and sellers of goods and services; sales promotion 
for others; on-line advertising on a computer network; compilation of statistics; compilation of information into computer 
databases; business inquiries; systemization of information into computer databases; public relations; search engine 
optimization for sales promotion; outsourcing services (business assistance); business efficiency expert services; 
commercial information and advice for consumers in the choice of products and services; presentation of goods on 
communication media, for retail purposes; commercial intermediation services; procurement services for others 
(purchasing goods and services for other businesses).

Cl.36;Credit bureau services; financial analysis; lease-purchase financing; savings bank services; issuance of 
travelers' checks; issuance of credit cards; issuance of tokens of value; capital investment; insurance information; 
financial information; clearing, financial; insurance consultancy; financial consultancy; debt advisory services; stock 
exchange quotations; lending against security; business liquidation services, financial; brokerage; financial management;
exchanging money; online banking; processing of debit card payments; processing of credit card payments; factoring; 
organization of collections; arranging finance for construction projects; antique appraisal; financial evaluation (insurance,
banking, real estate); repair costs evaluation (financial appraisal); electronic funds transfer; surety services; insurance 
brokerage; providing rebates at participating establishments of others through use of a membership card; loans 
(financing); pawnbrokerage; providing financial information via a web site; check verification; investment of funds; 
charitable fund raising; stocks and bonds brokerage; financial sponsorship; mortgage banking; instalment loans; 
insurance underwriting; life insurance underwriting; accident insurance underwriting; fire insurance underwriting; 
financial management of reimbursement payments for others; actuarial services; banking; stock brokerage services; 
trusteeship; provident fund services; financial customs brokerage services; mutual funds; automobile lease financing.

Cl.37;Rebuilding engines that have been worn or partially destroyed; retreading of tires; vulcanization of tires (repair); 
vehicle battery charging; varnishing; vehicle washing; anti-rust treatment for vehicles; vehicle maintenance; vehicle 
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polishing; vehicle breakdown repair services; motor vehicle maintenance and repair; vehicle greasing; vehicle service 
stations (refuelling and maintenance); tire balancing; installation and repair of air-conditioning apparatus; electric 
appliance installation and repair; vehicle cleaning.

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services (telecommunications services); information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services (radio, telephone 
or other means of electronic communication); teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services; providing internet chatrooms; transmission of greeting cards online; 
telecommunications routing and junction services; electronic mail forwarding services.

Cl.39;Vehicle transport; vehicle transport and rental services; car rental, garage and parking space rental; rental of 
trucks; truck and trailer rental; parking place rental; rental of vehicles for events; booking of transportation via a web site; 
transport reservation; freight transportation by truck; booking of transport; information services relating to methods of 
transport; transportation information; leasing of automobiles; vehicle routing by computer on data networks; providing 
information relating to vehicle parking services; providing information relating to tariffs, timetables and methods of 
transport; providing information about transport services; providing on-line information relating to travel; on-line 
information and booking services in the field of business travel; tracking of automobile fleets using electronic navigation 
and locating devices (transport information); transport brokerage; providing transportation information via a web site; 
providing information via the Internet relating to the leasing of automobiles; chauffeur-driven car hire services; 
reservation services for vehicle rental; car parking; chauffeur services; transportation services provided to individuals; 
transport; vehicle rental; consultancy relating to transportation and storage services provided via telephone call centers 
and hotlines; providing information relating to automobile rental services.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 24/11/2017; Application No. : 30 2017 030 196 ;Germany 

3895836    23/05/2018
[International Registration No. : 1413528]
MERCK KGaA
Frankfurter Straße 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industry and science; liquid crystals.

Cl.5;Pharmaceutical preparations for eye surgery or intraocular surgery.

Cl.10;IOL (artificial lenses), artificial lenses for surgical implantation.
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3895859    01/05/2018
[International Registration No. : 1413495]
ARROWHEAD PHARMACEUTICALS, INC.
225 SOUTH LAKE AVE., SUITE 1050 PASADENA CA 91101 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations to treat intractable diseases in humans.

Cl.42;Development of pharmaceutical preparations and medicines; pharmaceutical products development; 
pharmaceutical research and development.
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Priority claimed from 02/11/2017; Application No. : 1363716 ;Benelux 

3895877    26/04/2018
[International Registration No. : 1413505]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.8;Electric hair curling apparatus, hair stylers and hair waving apparatus, and parts of the aforesaid goods, not 
included in other classes; depilation appliances, electric; ipl (intense pulsed light) appliances [depilatory].

Cl.9;Application software providing information on hair care and beauty, hydro skin meters.

Cl.11;Hair dryers, hair drying machines and hood hair dryers, and parts of the aforesaid goods, not included in other 
classes.

Cl.21;Combs and brushes for hair, electric combs and brushes for hair; electric brushes used to clean and exfoliate the 
skin.

8620



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 14/12/2017; Application No. : 1366513 ;Benelux 

3895920    05/06/2018
[International Registration No. : 1413554]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Optics sensing apparatus and instruments.

Cl.10;Optics sensing apparatus and instruments for use in magnetic resonance imaging (mri).

8621



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 08/01/2018; Application No. : 017669128 ;European Union 

3895959    28/05/2018
[International Registration No. : 1413422]
Tristone Flowtech Germany GmbH
Unterschweinstiege 8 60549 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.7;Rubber-metal vibration dampers being parts for motors and engines, air intake filters being parts for motors and 
engines; charge-air hoses and charge-air conduits being parts for motors and engines, and adapted connectors therefor; 
hoses for exhaust gas recirculation, being parts for motors and engines; vacuum conduits, being parts for motors and 
engines; hoses, being parts for motors and engines, for turbochargers.

Cl.17;Flexible tubes, not of metal; flexible pipes and hoses of rubber or plastic, and couplings therefor, for cooling 
circuits in vehicle; cooling or heating hoses, being components and accessories for vehicles; coolant hoses for cooling 
circuits and heating circuits; quick-connectors or rubber or plastic for hoses or pipes; hoses for oil circuits; brake, fuel, 
charge-air, oil and/or hydraulic hoses, being parts or fittings for vehicles, included in this class; connecting hoses of 
rubber, elastomers or plastics and hose line systems composed thereof for conveying fluids; hose connectors (not of 
metal); rubber levelling parts for hoses and pipeline systems; pipe gaskets; insulation cuffs; sealing rings, membranes of 
unprocessed and semi-processed rubber; rubber substitute materials (plastics in extruded form for use in manufacture); 
plastics films, other than for packaging.
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Priority claimed from 24/01/2018; Application No. : 87768888 ;United States of America 

3896006    28/02/2018
[International Registration No. : 1413454]
International Society for Cellular Therapy
Suite 325-744 West Hastings St. Vancouver BC V6C1A5

Proposed to be Used
IR DIVISION
Cl.35;Business networking related to research, development and commercialization of gene and cell science and 
technology; conducting of trade fairs related to research, development and commercialization of gene and cell science 
and technology.

Cl.41;Education services, namely, providing workshops, seminars, webinars and symposia in the fields of translation 
of gene and stem cell research to product development.
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Priority claimed from 18/10/2017; Application No. : 2472 2017 ;Slovakia 

3896052    13/04/2018
[International Registration No. : 1413485]
Ant Media, s. r. o.
T. Hromadu 807/7 SK-972 12 Nedožery-Brezany Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Game software downloadable from a global computer network; game software for personal computers, tablet 
computers and video game consoles for residential use; electronic game software for mobile telephones; video game 
software.

Cl.41;Entertainment services; game services provided on-line from a computer network.
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Priority claimed from 14/09/2017; Application No. : 1360792 ;Benelux 

3896061    07/03/2018
[International Registration No. : 1413416]
SCHRÉDER, société anonyme
Rue de Lusambo 67 B-1190 Bruxelles

Proposed to be Used
IR DIVISION
Cl.9;Electronic control gears [ecgs] for led lamps and light fixtures; motion sensors for security lights; light regulators 
[dimmers], electric; antennas for wireless communications apparatus for modular and interactive lighting installations 
offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G 
base stations, pollution sensors, sound systems, motion detectors, network ip speakers); computer interface software for 
modular and interactive lighting installations offering smart connected services (wireless internet, cameras, 
loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion 
detectors, network ip speakers); electronic apparatus for wireless reception, storage and transmission of data and 
messages for modular and interactive lighting installations offering smart connected services (wireless internet, cameras, 
loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion 
detectors, network ip speakers); apparatus for the input, output, transmission and storage of data for modular and 
interactive lighting installations offering smart connected services (wireless internet, cameras, loudspeakers, electric 
vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip 
speakers); air analysis apparatus; electrical charge controllers for modular and interactive lighting installations offering 
smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base 
stations, pollution sensors, sound systems, motion detectors, network ip speakers); wireless controllers to monitor and 
control the functioning of electronic devices for modular and interactive lighting installations offering smart connected 
services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution 
sensors, sound systems, motion detectors, network ip speakers); electrical control, testing and monitoring apparatus for 
modular and interactive lighting installations offering smart connected services (wireless internet, cameras, 
loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion 
detectors, network ip speakers); measuring and control apparatus and instruments for modular and interactive lighting 
installations offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos 
intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip speakers); surveying 
apparatus and instruments for modular and interactive lighting installations offering smart connected services (wireless 
internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound 
systems, motion detectors, network ip speakers); closed circuit tv systems for security and surveillance, namely, 
cameras, switchers, monitors, microphones, and recorders for modular and interactive lighting installations offering 
smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base 
stations, pollution sensors, sound systems, motion detectors, network ip speakers); electronic equipment, namely, 
transformers, cables used in connection with computers, computer peripheral devices, televisions, audio-video 
equipment, closed-circuit tv equipment and telecommunication equipment for modular and interactive lighting 
installations offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos 
intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip speakers); radio 
transmitters, receivers, and controllers for monitoring and controlling public lighting; wireless controllers to remotely 
monitor and control the function and status of other electrical, electronic, and mechanical devices or systems, namely 
lighting systems [excluding gaming apparatus]; illumination regulators; intercommunication apparatus for lighting 
installations; sensors and detectors for lighting installations; measuring sensors for lighting installations; light systems 
comprising light sensors and switches; humidity sensors with integrated digital and analogue output circuitry used in 
appliance and light industrial applications to sense both relative humidity and temperature environmental conditions; 
environmental monitoring system comprised of meters and sensors that measure pressure, humidity, temperature and 
includes alarm and reporting functions for modular and interactive lighting installations offering smart connected 
services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution 
sensors, sound systems, motion detectors, network ip speakers); electronic sensors for measuring solar radiation; day 
and night vision systems primarily comprising day and night sensors, day and night cameras, power sources, 
communication means, monitors and operating software for lighting installations; active infra-red sensors for modular 
and interactive lighting installations offering smart connected services (wireless internet, cameras, loudspeakers, electric 
vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip 
speakers); sensors for the determination of temperatures, positions and distances for modular and interactive lighting 
installations; telecommunications hardware and software for monitoring and alerting remote sensor status via the 
internet; led lighting controls for remote monitoring and remote control of outdoor lighting fixtures and for the control of 
illumination systems; hardware platforms for sustainable mobility.

Cl.11;Apparatus and installations for modular and interactive lighting installations offering smart connected services 
(wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, 
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sound systems, motion detectors, network ip speakers); lanterns for lighting; led lights; light fittings; light fixtures; 
lighting apparatus; light diffusers; lighting installations; light panels; light projectors; mood lights; solar lights; wall 
lights; light-emitting diode [led] lights; light- emitting diode [led] lighting fixtures; light-emitting diode [led] lighting 
installations; light-emitting diode [led] mood lights; light-emitting diodes [led] lighting apparatus for modular and 
interactive lighting installations offering smart connected services (wireless internet, cameras, loudspeakers, electric 
vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip 
speakers); lamp reflectors; ceiling light; ceiling light fittings; light- emitting diode [led] luminaires; luminous tubes for 
lighting; outdoor light fittings; outdoor light fixtures; outdoor solar lights; wall light fixtures; wall light fittings; lighting 
apparatus incorporating optical fibres; street lamps; lamps for outdoor use; infrared lighting fixtures; landscape lighting 
installations; led (light emitting diodes) lighting fixtures for use in display, commercial, industrial, residential, and 
architectural accent lighting applications; led light assemblies for street lights, signs, commercial lighting, buildings, and 
other architectural uses; led lighting fixtures for modular and interactive lighting installations offering smart connected 
services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution 
sensors, sound systems, motion detectors, network ip speakers); led modular and interactive lighting, namely, led 
modules, power supplies, and wiring; lighting installations for sports arenas; lighting fixtures with motion detection for 
modular and interactive lighting installations offering smart connected services (wireless internet, cameras, 
loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion 
detectors, network ip speakers); luminaires, using light emitting diodes [leds] as a light source, for street or roadway 
lighting; outdoor lighting, namely, paver lights; solar light fixtures, namely, indoor and outdoor solar powered lighting 
units and fixtures; appliances for illumination; highway illumination assemblies; filters for illumination apparatus; red 
[led] flashlights for illumination purposes; security lighting incorporating a heat activated sensor; security lighting 
incorporating a movement activated sensor; smart and interactive lighting systems to encourage social connectivity in 
towns and cities; innovative lighting solutions helping people to connect to their social environments (public and private); 
lighting solutions for sustainable mobility.

Cl.35;Advertising and promotional services in the field of modular and interactive lighting systems offering smart 
connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, 
pollution sensors, sound systems, motion detectors, network ip speakers); merchandising; business management; public 
relations; business management in the field of modular and interactive lighting systems offering smart connected 
services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution 
sensors, sound systems, motion detectors, network ip speakers); assistance and consulting for enterprises in 
advertising, promotional, marketing and communication services in the field of modular and interactive lighting systems 
offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G 
base stations, pollution sensors, sound systems, motion detectors, network ip speakers); organization for others of 
events, exhibitions and functions for commercial, promotional and advertising purposes in the field of modular and 
interactive lighting systems offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle 
charges, sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip speakers); 
dissemination of advertisements and promotional and advertising material (prospectuses, catalogues, printed matter, 
samples) in the field of modular and interactive lighting systems offering smart connected services (wireless internet, 
cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution sensors, sound systems, 
motion detectors, network ip speakers); commercial administration of licenses in the field of modular and interactive 
lighting systems offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, 
sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip speakers); commercial 
information and advice for consumers in the field of modular and interactive lighting systems offering smart connected 
services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G base stations, pollution 
sensors, sound systems, motion detectors, network ip speakers); marketing studies in the field of modular and interactive 
lighting systems offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, 
sos intercoms, 4G base stations, pollution sensors, sound systems, motion detectors, network ip speakers).

Cl.41;Education, providing of training and entertainment in the field of modular and interactive lighting systems 
offering smart connected services (wireless internet, cameras, loudspeakers, electric vehicle charges, sos intercoms, 4G 
base stations, pollution sensors, sound systems, motion detectors, network ip speakers); practical training 
[demonstration] in the field of modular and interactive lighting systems offering smart connected services; arranging and 
conducting of colloquiums, seminars and conferences in the field of modular and interactive lighting systems offering 
smart connected services; arranging of exhibitions for educational purposes in the field of modular and interactive 
lighting systems offering smart connected services; arranging and conducting of training and workshops; film 
production; publication of books, magazines, periodicals, brochures and catalogues in the field of modular and 
interactive lightingsystems offering smart connected services; publication of texts (other than publicity texts) in the field 
of modular and interactive lighting systems offering smart connected services; electronic online publication of books, 
magazines and brochures in the field of modular and interactive lighting systems offering smart connected services; 
organization and participation in festivals and events for recreational and cultural purposes, offering smart connected 
services.
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Priority claimed from 29/11/2017; Application No. : 30 2017 030 858 ;Germany 

3896251    08/05/2018
[International Registration No. : 1413295]
SEW-EURODRIVE GmbH & Co KG
Ernst-Blickle-Str. 42 76646 Bruchsal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry.

Cl.4;Industrial oils; lubricating oils; lubricating grease; lubricants; lubricants being gear oils; gear oils.
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Priority claimed from 29/11/2017; Application No. : 302017030859 ;Germany 

3896267    08/05/2018
[International Registration No. : 1413308]
SEW-EURODRIVE GmbH & Co KG
Ernst-Blickle-Str. 42 76646 Bruchsal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry.

Cl.4;Industrial oils; lubricating grease; lubricants; lubricating oils; lubricants being gear oils; gear oils.
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Priority claimed from 13/12/2017; Application No. : 017593542 ;European Union 

3896273    06/06/2018
[International Registration No. : 1413327]
ILLE Papier-Service GmbH
Industriestr. 25 63674 Altenstadt Germany

Proposed to be Used
IR DIVISION
Cl.6;Dispensers, of metal.

Cl.16;Paper handtowels.

Cl.20;Dispensers (fixed -) for towels.

Cl.21;Boxes for dispensing paper towels; metal boxes for dispensing paper towels; paper towel dispensers.

Cl.37;Replacement of batteries; plumbing installation, installation of electric apparatus and electronic apparatus, towel 
dispensers, roll towel dispensers; plumbing maintenance and repair, repair and maintenance of electric apparatus and 
electronic apparatus, towel dispensers, roll towel dispensers.

Cl.44;Rental of sanitary equipment, rental of napkin dispensers, baby wrapping sheet dispensers, cup holders, 
disinfectant dispensers, fragrance diffusers, shower gel dispensers, folded paper dispensers, hand cream dispensers, 
towel dispensers, sanitary bag dispensers, cosmetic wipe dispensers, roll towel dispensers, soap dispensers, napkin 
dispensers, toothbrush mug holders, disposable glove dispensers, toilet brush holders, shelves for hygienic paper, 
hygienic paper holders, hygienic paper dispensers, hygienic paper stands, baby-changing tables; rental of electric 
apparatus and electronic apparatus in the form of towel dispensers, roll towel dispensers; hire of roller-towel apparatus.
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3896320    27/04/2018
[International Registration No. : 1413271]
Marine Layer, Inc.
1572 California Street San Francisco CA 94109 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing for men, women, children and infants, namely, tops, bottoms, shirts, t-shirts, polo shirts, polo knit tops, 
collared shirts, tank tops, dresses, shorts, board shorts, sweaters, hooded sweatshirts, jackets, scarves, infant wear, 
sleepwear, hats and visors.

Cl.35;Retail and online retail store services featuring apparel and accessories.
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Priority claimed from 27/04/2018; Application No. : 87896124 ;United States of America 

3896350    16/05/2018
[International Registration No. : 1413274]
Clearside Biomedical, Inc.
900 North Point Parkway, Suite 200 Alpharetta GA 30005 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Ocular pharmaceuticals; ophthalmic preparations.

Cl.10;Medical devices, namely, a needle-based injection system for delivery of pharmaceuticals and injection needles; 
ophthalmic medical devices, namely, a needle-based injection system for delivery of pharmaceuticals to eye tissue and 
injection needles; drug delivery systems.
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Priority claimed from 19/01/2017; Application No. : 87307327 ;United States of America 

3896358    17/07/2017
[International Registration No. : 1413091]
Hypothermia Devices, Inc.
420 N. Bonhill Road Los Angeles CA 90049 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Electrically heated and cooled devices for medical use, namely, back supports, ankle supports, knee braces, 
shoulder braces, elbow braces, neck braces, compression wraps, operating tables and stretchers; electrically heated and 
cooled devices for medical use, namely, helmets and medical beds featuring thermoelectric heating and cooling devices 
for therapeutic hypothermia treatment and targeted temperature management; thermoelectric heating devices and cooling 
devices specially adapted for use as a component in the aforesaid goods.

Cl.11;Electrically heated clothing and electrically cooled clothing, namely, headwear, body suits, footwear and gloves; 
thermoelectric heating devices and thermoelectric cooling devices for use in beds, chairs, seats, shirts, pants, headwear, 
body suits, footwear and gloves.

Cl.20;Furniture, namely, beds, chairs and seats, primarily for seating and sleeping featuring thermoelectric heating and 
cooling devices for comfort using targeted temperature control and temperature control.

Cl.25;Clothing, namely, shirts, pants, headwear, body suits, footwear and gloves featuring a device for thermoelectric 
heating and cooling for comfort using temperature control and temperature measurement.
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3896373    24/11/2017
[International Registration No. : 1413076]
Animaccord LTD
Griva Digeni, 82 Stephanie House, 2nd floor, Flat/Office 202 CY-3101 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated soaps; almond soaps; antiperspirant soap; balms other than for medical or pharmaceutical 
purposes, namely, lip balms, body balms; bath salts, not for medical purposes; breath freshening sprays; breath 
freshening strips; cakes of toilet soap; cleaning preparations; cosmetic creams; cosmetic kits comprised on non-
medicated cosmetics; cosmetics; cosmetic cotton wool; deodorant soap; deodorants for human beings or for animals; 
dry shampoos; dry cleaning preparations; hair lotions; hair sprays; laundry preparations, namely, laundry detergents, 
laundry softener, laundry bleach; lip glosses; lipstick; lipstick cases; lotions for cosmetic purposes; make-up; 
mouthwashes, not for medical purposes; mouthwashes; nail varnish; nail polish; nail art stickers; perfumes; shampoos; 
toilet water; toiletries, namely, nonmedicated toiletry preparations; eau de cologne; perfumery; scented body splash 
water.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; sanitary napkins; 
antiseptic cotton; aseptic cotton; absorbent cotton; cotton for medical purposes; antiseptic cotton, dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
hematogen; lozenges for medical purposes; candy, medicated; pomades for medical purposes; plasters, materials for 
dressings; sticking plasters, material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides, babies' napkin-pants, balms for medical purposes, chewing gum for medical purposes, syrups for 
pharmaceutical purposes, adhesive tapes for medical purposes, air deodorising preparations, bandages for dressings, 
candy, medicated, gum for medical purposes, herbal teas for medicinal purposes, vitamin preparations; medicated soaps; 
disinfectant soap.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; spectacles [optics]; sunglasses; teaching apparatus; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; headphones; sound recording carriers; 
portable media players; record players; magnetic data carriers, recording discs, compact discs, DVDs and other digital 
recording media; pre-recorded digital recording media; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment, computers; laptop computers; notebook computers; computer 
keyboards; mouse [data processing equipment]; mouse pads; compact discs [audio-video]; rulers [measuring 
instruments]; computer programs, recorded; computer game programs; computer programs [downloadable software]; 
fire-extinguishing apparatus; decorative magnets; cellular telephone accessories, namely, cellular telephone cases and 
cellular telephone face plates, cell phone straps; downloadable ring tones for mobile phones; downloadable image files; 
downloadable music files; animated cartoons; USB flash drives; cameras [photography]; 3D spectacles; audio- and video-
receivers; baby monitors; bags adapted for laptops; battery chargers; binoculars; buzzers; calculating machines; 
calipers; cameras [photography]; cases especially made for photographic apparatus and instruments; cassette players; 
digital photo frames; electronic publications; downloadable, electronic notice boards; electronic pens [visual display 
units]; electronic pocket translators; electronic agendas; electronic book readers; eyeglass cases; flashing lights; 
goggles for sports; hands free kits for phones; headphones; identity cards; magnetic, interfaces for computers; juke 
boxes for computers; laptop computers; light-emitting electronic pointers; loudspeakers; mathematical instruments; 
megaphones; microphones; microscopes; mirrors [optics]; mouse pads; pocket calculators; portable telephones; 
portable media players; projection apparatus; protective helmets; protective helmets for sports; radios; readers [data 
processing equipment]; record players; smartphones; spectacle cases; sunglasses; switches, electric; tablet computers; 
teaching apparatus; telephone apparatus; telescopes; video game cartridges; video screens; walkie-talkies.

Cl.12;Vehicles, namely, bicycles, tricycles, sleighs, kick sledges, baby carriages, prams, pushchairs, strollers; sleighs 
for transport purposes; kick sledges; baby carriages; prams; pushchairs; strollers; scooters, namely, motor scooters.

Cl.15;Accordions; cases for musical instruments; castanets; drums; drumsticks; electric musical instruments; flutes; 
guitars; harmonicas; horns; music synthesizers; music stands; musical boxes; pianos; saxophones; stands for musical 
instruments; tambourines; triangles; trombones; trumpets; violins; xylophones; musical instruments; basses.

Cl.22;Awnings; awnings of synthetic materials; awnings of textile; bags [envelopes, pouches] of textile, for packaging; 
bands, not of metal, for wrapping or binding; body bags; sacks [bags] of textile, for packaging; tents; vehicle covers, not 
fitted; wrapping or binding bands, not of metal.

Cl.27;Bath mats; gymnastic mats; mats; wallpaper; door mats; carpets for automobiles; automobile carpets; carpets; 
rugs; non-slip mats; decorative wall hangings, not of textile; textile wallpaper.

Cl.35;Advertising; business management; business administration; office functions; sales promotion for others; 
advertising; publicity; commercial administration of the licensing of the goods and services of others; mail order retail 
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services in the field of clothing accessories; retail or wholesale services relating to candy; presentation of goods on 
communication media, for retail purposes; computerized online retail store services; mail order retail services in the field 
of clothing; retail or wholesale services for stationery; retail or wholesale services for linen (home); retail or wholesale 
services relating to clothing; retail or wholesale services for sports goods; retail or wholesale services of bags and 
purses; retail or wholesale services relating to footwear; retail or wholesale services relating to paper and stationery; 
retail or wholesale services relating to food and beverages; retail or wholesale services relating to fruit and vegetable; 
retail or wholesale services relating to furniture; retail or wholesale services relating to printed matter; retail or wholesale 
services relating to vehicles; retail or wholesale services relating to sweets, bread and flat bread; retail or wholesale 
services relating to tea, coffee, cocoa; on line retail services of music and downloadable video; retail or wholesale 
services relating to toilette, toothpaste, soap and cleaning products; retail and wholesale services relating to clothing and 
clothing accessories.

Cl.43;Reservation services for travellers' accommodation, particularly through travel agencies or brokers; boarding for 
animals; accommodation bureaux [hotels, boarding houses]; bar services; boarding houses; boarding house bookings; 
boarding for animals; cafés; cafeterias; canteens; food and drink catering; day-nurseries [crèches]; holiday camp 
services [lodging]; hotel reservations; hotels; motels; providing campground facilities; rental of temporary 
accommodation; rental of transportable buildings; rental of chairs, tables, table linen, glassware; rental of meeting rooms; 
rental of tents; rental of cooking apparatus; rental of drinking water dispensers; rental of lighting apparatus other than for 
theatrical sets or television studios; temporary accommodation reservations; restaurants; retirement homes; self-service 
restaurants; snackbars; tourist homes.
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Priority claimed from 27/11/2017; Application No. : 017525049 ;European Union 

3896546    04/05/2018
[International Registration No. : 1414139]
API Maintenance Systems A/S
Sydvestvej 21.2 DK-2600 Glostrup Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; recorded content; media content; electronic publications, downloadable; software; programs 
for computers; downloadable computer software; computer software for business purposes; industrial controls 
incorporating software; computer software for creating searchable databases of information and data; software for 
searching and retrieving information across a computer network; computer search engine software; computer software 
for application and database integration; computer software development tools.

Cl.42;Design and development of software; software development, programming and implementation; computer 
programming; computer software programming services; creation of control programs for automated measurement, 
assembly, adjustment, and related visualisation; installation, maintenance and repair of computer software and computer 
programs; design and development of computer hardware, computer software and computer programs; implementation 
of computer software and computer programs; information technology (IT) services (computer hardware, software and 
peripherals design and technical consultancy); computerised analysis of data; customisation of computer software and 
computer programs; development of systems for the processing of data; calibration and configuration of computer 
software and computer programs; computer system integration services; research, development, design in relation to 
computer hardware, computer software and computer programs; testing of computer hardware, computer software and 
computer programs; analytical services relating to computer hardware, computer software and computer programs; IT 
technical consultancy; providing information, advice and consultancy in relation to computer hardware, computer 
software and computer programs; providing information, advice and consultancy relating to information systems and 
development and application of computer systems; hosting services and software as a service and rental of software; 
rental of computer hardware, computer software and computer programs; cloud computing; provision of security 
services for computer networks, computer access and computerised transactions; providing computer programmes via 
the internet (application service provider ASP) and services relating to computer programmes development; electronic 
storage of electronic media, namely files, data, documents, text, videos, images, music, games and other multimedia.
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3896572    21/06/2018
[International Registration No. : 1351366]
TREDA HIZLI TÜKETIM ÜRÜNLERI SATIS VE DAGITIM LIMITED SIRKETI
Orta Mahallesi Ortím Sanayi Sitesi K9-14 Blok Orahach Tuzla Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical 
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, perfumery, cosmetics, 
fragrances, deodorants for personal use and animals, soaps, dental care preparations, dentifrices, denture polishes, tooth 
whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery cloth, sandpaper, pumice 
stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, 
metal and wood, wax for polishing.

Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metal, side arms and blades (weapons), tools and apparatus included in this class for personal beauty care use, tools and 
apparatus included in this class for shaving, depilation, manicure and pedicure, electric hand implements for 
straightening and curling hair, scissors, hand-operated [non-electric] hand tools included in this class for the repair of 
machines, apparatus and vehicles and for use in construction, agriculture, horticultural and forestry, none of them being 
power tools, electric or non-electric irons; steam irons.
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3897165    08/05/2018
[International Registration No. : 1414176]
Actiforce International B.V.
Het Steenland 20 NL-3751 LA Bunschoten-Spakenburg Netherlands

Proposed to be Used
IR DIVISION
Cl.20;Adjustable office furniture; furniture, including do-it-yourself furniture; furniture parts and fittings.

Cl.42;Design services; design services for furniture; product development; architectural services for interior 
decoration.
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3897166    08/06/2018
[International Registration No. : 1414156]
Jürg Hostettler
Friedhofweg 24 CH-4950 Huttwil Switzerland
Jonas Hostettler
Friedhofweg 24 CH-4950 Huttwil Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; therapeutic and assistance devices designed for people with disabilities; massage apparatus; 
apparatus, devices and articles for child care; apparatus, devices and articles for sexual activities; orthodontic 
instruments; orthodontic braces; artificial orthopedic implants; orthopedic apparatus; orthopedic fixation devices; 
orthotic apparatus; orthopedic implants made from artificial materials; orthopedic ortheses; orthopedic supports; dental 
articulators; dental bridges; orthodontic elastic bands; instruments used in prosthetic dentistry; artificial teeth; dental 
prostheses; dental caps; dental impression disks; dental apparatus and instruments; dental crowns; dentures; 
orthodontic appliances; pins for artificial teeth.

Cl.40;Treatment of materials; dental technician services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; fitting of orthopedic devices; orthodontic services; professional consultancy in the 
field of medical technology, medical surgery and orthopedics; dentistry services; services provided by dental clinics; 
provision of information relating to dentistry.
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Priority claimed from 07/08/2017; Application No. : 1851286 ;Canada 

3897181    05/02/2018
[International Registration No. : 1413852]
Intuit Inc.
2535 Garcia Avenue Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software that enables business owners to find business financing and commercial loans; computer 
software that matches borrower requests for financing and commercial loans; computer software that matches business 
finance requirements with loans; computer software that enables the secure exchange of information by users.

Cl.35;Matching lenders with borrowers.

Cl.36;Financial services, namely, financing and lending services; online financing and loan services; financial and 
finance information services; commercial finance brokerage services.

Cl.42;Providing technology that enables business owners to find business financing and commercial loans via a 
website; providing technology that matches borrower requests for financing and commercial loans via a website; 
providing technology that matches business finance requirements with loans via a website; providing technology that 
enables the secure exchange of information by users via a website.
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Priority claimed from 16/10/2017; Application No. : 1880352 ;Australia 

3897209    16/04/2018
[International Registration No. : 1383557]
Slater & Gordon Ltd
485 La Trobe St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Business information, advisory, consultancy and administration services; business services for assisting 
businesses with legal compliance; company secretarial services; data, business document and business information 
management services.

Cl.36;Advisory and consultancy services relating to tax planning; banking finance and financial information and 
consultancy.

Cl.41;Publication services; education and instructional services; training and information services in this class; 
education and training services relating to legal matters; health and fitness training; health education; physical health 
education.

Cl.45;Legal services; legal consultation and advisory services; legal research services; legal support services; legal 
dispute management services; dispute resolution services including mediation services and arbitration services; 
litigation support services; litigation services; legal project management services; advisory services in relation to class 
actions; legal auditing services; provision of information in relation to legal matters by way of the internet.
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Priority claimed from 24/07/2017; Application No. : UK00003245806 ;United Kingdom 

3897217    02/07/2018
[International Registration No. : 1375683]
Swift Group Limited
Dunswell Road, Cottingham North Humberside HU16 4JX United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Motor homes, caravans, motor caravans; motorised and non-motorised caravans; parts and fittings of motor 
homes, parts and fittings of caravans; mobile home trailer, mobile homes.

Cl.19;Transportable buildings, not of metal; cabins, not of metal.

Cl.37;Repair and maintenance of parts and fittings for motor homes; repair and maintenance of parts and fittings for 
mobile home trailers; repair and maintenance of parts and fittings for mobile homes (vehicles); repair and maintenance of 
parts and fittings for caravans; repair and maintenance of parts and fittings for motor caravans; repair and maintenance 
of parts and fittings for motorised and non-motorised caravans; repair and maintenance of parts and fittings for static 
caravans; repair and maintenance of motor homes; repair and maintenance of mobile home trailers; repair and 
maintenance of mobile homes (vehicles); repair and maintenance of caravans; repair and maintenance of motor caravans; 
repair and maintenance of motorised and non-motorised caravans; repair and maintenance of static caravans.
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Priority claimed from 11/09/2017; Application No. : 707735 ;Switzerland 

3897260    09/03/2018
[International Registration No. : 1412948]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, stationery, instructional and teaching material (except apparatus); publications, books, 
magazines; promotional and advertising signs, brochures and leaflets.

Cl.35;Advertising; commercial business management; bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, enabling customers to conveniently view and purchase those goods; outdoor 
advertising; shop window dressing; organization of fashion shows for promotional purposes; demonstration of goods; 
dissemination of advertisements; distribution of samples; business management of performing artists; distribution of 
advertising material [leaflets, prospectuses, printed matter, samples], dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples], providing on-line sales areas for sellers and buyers of goods and services, 
advertising film production, organization of trade fairs for commercial or advertising purposes; commercial information 
agencies, advertising agencies, design of advertising matter, business information via a website; modeling services for 
advertising or sales promotion purposes; marketing services; rental of advertising material; advertising, layout services 
for advertising purposes; organization of exhibitions for commercial or advertising purposes, rental of advertising panels; 
presentation of goods on all communication media, for retail sale; publication of advertising texts; advertising, 
advertising by mail order, television advertising, online advertising on a computer network; writing of advertising texts; 
document reproduction; rental of sales stands; Advice and consultancy relating to company management; company 
organization and management; advice and consultancy relating to business organization, professional business 
consultancy, advisory services for business management, services provided by company efficiency experts.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainer services; organization of balls; 
ticket agency services [entertainment]; night club services; club services [entertainment or education], health club 
services [health and fitness training]; organization and conducting of concerts; organization of competitions [education 
or entertainment], arranging of beauty contests; organization and conducting of conferences; organization of fashion 
shows for entertainment purposes; disc jockey services, discotheque services; radio entertainment, television 
entertainment, videotaping; production of films, practical training [demonstration]; entertainment information, recreation 
information; modeling for artists, production of radio and television programs, videotape editing; providing museum 
facilities [presentation, exhibitions]; production of music; organization of exhibitions for cultural or educational purposes; 
organization and conducting of training workshops; photography services; party planning [entertainment]; 
cinematographic film projection; publication of texts other than advertising texts, publication of books, publication of 
electronic books and journals online, providing online electronic publications not downloadable; photographic reporting; 
presentation of live performances, theater performances, show production, organization of shows [impresario services]; 
motion picture studios, recording studio services; education services, namely, training and further training in the nature 
of courses, seminars, workshops; provision of on-line publications (not downloadable); publication of educational 
teaching articles and documents.
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3897282    11/05/2018
[International Registration No. : 1412708]
Days for Girls International
102 Ohio Street Bellingham WA 98225 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Tops as clothing.

Cl.41;Charitable donation services, namely, providing educational workshops and training in the field of women's 
health.

Cl.44;Charitable services, namely, providing care packages consisting primarily of personal care items.
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Priority claimed from 23/02/2018; Application No. : UK00003292320 ;United Kingdom 

3897343    27/03/2018
[International Registration No. : 1413599]
Getcontact Limited Liability Partnership
5th Floor, 86 Jermyn Street London SW1Y 6AW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer programs (downloadable software); computer software applications, 
downloadable; computer software development tools; downloadable mobile applications for use telephone services.

Cl.38;Radio and television broadcasting services; telecommunication services; providing access to the Internet; news 
agencies; telecommunication services; data communication services; transmission and dissemination of data base 
information through telecommunication networks; granting access to databases; transmission of messages; 
transmission of electronic mail; telephone services; granting access to the global network for information transfer and 
dissemination; electronic transmission of messages, data and documents; transmission of data base information via the 
telecommunication network; audiovisual communication services; audio-visual transmission services; audio-visual data 
transmission.
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Priority claimed from 19/10/2017; Application No. : 30 2017 110 617 ;Germany 

3902431    03/02/2018
[International Registration No. : 1414647]
KARL MAYER Textilmaschinenfabrik GmbH
Brühlstraße 25 63179 Obertshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Textile machines; knitting machines; tricot machines; warping machines; direct beam warpers; raschel machines; 
warp sampling machines; beaming machines; sizing machines; conveyor plants; stitch-bonding machines; bobbin lace 
machines; multiaxial machines; dyeing machines; spiral screening machines; machines and plants for the production of 
composites; plush cutting machines; warp preparation machines for knitting and weaving.

Cl.9;Electrical and electronic controlling for machines and plants of the textile industry; apparatus for counting, 
monitoring and measuring of the physical characteristics of threads and textile machines.

Cl.37;Repair or maintenance of textile machines and apparatus.

Cl.42;Technological consultancy in connection with textile machines, warp preparation machines, dyeing machines 
and sizing machines; design and development of computer hardware and software for the above mentioned goods; repair 
of computer software.
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3902463    15/02/2018
[International Registration No. : 1414453]
GEDIK HOLDING ANONIM SIRKETI
Ankara Caddesi No. 306, Seyhli, Pendik Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.6;Ores of non-precious metal; common metals and their alloys and semi-finished products made of these materials; 
goods and materials of common metal used for storage, wrapping, packaging, sheltering and building purposes, 
containers of metal (storage, transport), fences and transportable buildings made of metal, ladders of metal; gauzes; 
doors, windows, shutters, jalousies and their cases and fittings of metal; non-electric cables and wires of metal; 
ironmongery, small hardware, ventilation ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles for 
ventilation, heating, sewage, telephone, underground electricity and air conditioning installations; metal panels or boards 
(non-luminous and non-mechanical) used for signalling, route showing, publicity purposes, signboards of metal, 
advertisement columns of metal, signaling panels of metal; pipes of metal for transportation of liquids and gas and their 
metal fittings, valves of metal, drilling pipes of metal; safes (strong boxes) of metal; metal railway materials; bollards of 
metal, floating docks of metal, mooring buoys of metal, anchors; metal moulds for casting, other than machine parts; 
works of art made of common metals or their alloys; metal closures, bottle caps of metal; metal poles; metal pallets and 
metal ropes for lifting, loading and transportation purposes; metal hangers, ties, straps, tapes and bands used for load-
lifting and load-carrying; welding rods, welding wires, hard and soft solders; automatic turnstiles of metal.

Cl.9;Measurement apparatus, equipment and indicators including those for scientific and laboratory use, laboratory 
equipment and apparatus; apparatus for recording, transmission or reproduction of sound or images; data processing 
apparatus, telecommunication apparatus, sound or image reproducing apparatus, computer software and computer 
peripheral devices; record carriers in magnetic, optical or exposed film; antennas, satellite antennas, amplifiers for 
antennas, parts of the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components 
used in the electronic parts of machines and apparatus; counters and quantity indicators for measuring the quantity of 
consumption, automatic time switches; clothing for protection against accidents, irradiation and tire, safety vests and life-
saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and components 
thereof; apparatus and instruments for conducting, transforming, accumulating or controlling electricity; electric cables 
and electrical power supplies; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling apparatus 
and instruments, luminous or mechanical signs for traffic use, fire extinguishing apparatus; radar apparatus, sonars, 
night vision apparatus and instruments; automatic doors for buildings, electronic or remote control on/off control for 
buildings and car doors; anodes and cathodes; magnets, decorative magnets; measuring instruments used in welding 
technique (angle measurement, corner thickness measurement, dressmakers' measures, gas pressure measuring 
instruments), necessary safety equipment for all welding methods (welder glove, eyeglass, mask, blanket, dust, chassis 
connection, cable interconnection, protective screens), welding manometers; electric cable.
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Priority claimed from 30/11/2017; Application No. : 017547753 ;European Union 

3902465    29/05/2018
[International Registration No. : 1414232]
International Mark Management (I.M.M.) S.A.
3, Rue Des Foyers L-1537 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.18;Saddlery; tie cases for travel; key cases; key-cases of leather and skins; luggage; carry-on bags; walking staffs; 
umbrella sticks; trunks [luggage]; trunks and suitcases; bags; bags for sports; travel baggage; garment bags for travel 
made of leather; book bags; small bags for men; purses; handbags; travelling sets [leatherware]; overnight bags; holdalls 
for sports clothing; school bags; briefcases; straps for luggage; leather for shoes; carrying cases for documents; 
overnight cases; bags for umbrellas; moleskin [imitation of leather]; imitation leather; bumbags; umbrellas and parasols; 
leather and imitations of leather; animal skins; folding briefcases; pocket wallets; haversacks; attaché cases; suitcases; 
rucksacks; school knapsacks.

Cl.28;Video game apparatus; gymnastic and sporting articles; toy cars; golf clubs; golf bags, with or without wheels; 
playing cards; mechanical action toys; games; board games; building games; toys; golf gloves; joysticks for video 
games; scale model kits [toys]; scale model vehicles; toy models; puzzles; golf bag trolleys; toy vehicles; remote-
controlled toy vehicles.
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3902470    11/03/2018
[International Registration No. : 1414230]
Peacewise Ltd
PO BOX 2442 NORTH PARRAMATTA NSW 2151 Australia

Proposed to be Used
IR DIVISION
Cl.16;Educational materials (other than apparatus) for use in teaching; educational materials in printed form; 
educational materials in written form; printed matter for educational purposes; stationery for children's educational 
activities; stationery for use in the educational field; teaching materials for education; advertising material being printed 
matter; advertising material expressed in paper form; advertising material of cardboard; advertising material of paper; 
advertising materials for dissemination in paper form; advertising materials of cardboard; advertising materials of paper; 
instructional material; posters being publicity material; printed advertising material; printed course materials; teaching 
materials for information; teaching materials for instruction; training materials (other than apparatus).

Cl.41;Life coaching services (training or education services); charitable services, namely education and training; 
conducting of educational conferences; conducting of educational courses; education information; education services; 
educational examination; educational instruction; educational seminars; educational services; mentoring (education and 
training); providing information, including online, about education, training, entertainment, sporting and cultural 
activities; provision of education courses; provision of education services via an online forum; provision of educational 
courses; provision of educational information; publication of educational materials; religious education; religious 
educational services.
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Priority claimed from 04/12/2017; Application No. : 4410113 ;France 

3902480    15/05/2018
[International Registration No. : 1414789]
SOLUXURY HMC
82 rue Henri Farman F-92130 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.20;Beds; bedding (excluding bed linen); mattresses; mattress toppers; pillows; cushions; bed bases; bed frames 
and bedsteads.

Cl.24;Bed blankets including synthetic, feather or down duvets, bed covers, eiderdowns (down coverlets); bed linen; 
bed clothes (linen); bath linen.
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Priority claimed from 05/10/2017; Application No. : 2017741380 ;Russian Federation 

3902531    23/03/2018
[International Registration No. : 1414235]
Limited Liability Company "DIAMED-farma"
Sovetskaya street, 31, Pervomayskiy community, Korolev city RU-141069 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; preparations for 
destroying noxious animals; fungicides, herbicides; acaricides; aconitine; alkaloids for medical purposes; alginates for 
pharmaceutical purposes; algicides; aldehydes for pharmaceutical purposes; dental amalgams of gold; dental amalgams; 
amino acids for veterinary purposes; amino acids for medical purposes; analgesics; anaesthetics; antibiotics; 
antiseptics; medicine cases, portable, filled; first-aid boxes, filled; aluminium acetate for pharmaceutical purposes; 
acetates for pharmaceutical purposes; germicides; balms for medical purposes; bandages for dressings; diagnostic 
biomarker reagents for medical purposes; biocides; bromine for pharmaceutical purposes; paper for mustard plasters; fly 
catching paper; reagent paper for veterinary purposes; reagent paper for medical purposes; mothproofing paper; 
petroleum jelly for medical purposes; vaccines; oxygen baths; antiseptic cotton; aseptic cotton; absorbent cotton; 
wadding for medical purposes; cotton for medical purposes; dietetic substances adapted for medical use; radiological 
contrast substances for medical purposes; nutritive substances for microorganisms; melissa water for pharmaceutical 
purposes; sea water for medicinal bathing; mineral waters for medical purposes; thermal water; dietary fiber; molding 
wax for dentists; gases for medical purposes; guaiacol for pharmaceutical purposes; sexual stimulant gels; hematogen; 
hemoglobin; hydrastine; hydrastinine; glycerine for medical purposes; glycerophosphates; glucose for medical 
purposes; gentian for pharmaceutical purposes; hormones for medical purposes; mustard for pharmaceutical purposes; 
mustard plasters; mud for baths; medicinal mud; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for 
medical purposes; air deodorising preparations; deodorants, other than for human beings or for animals; deodorants for 
clothing and textiles; diastase for medical purposes; digitalin; dietary supplements; mineral food supplements; nutritional 
supplements; albumin dietary supplements; dietary supplements for animals; yeast dietary supplements; alginate dietary 
supplements; glucose dietary supplements; casein dietary supplements; lecithin dietary supplements; linseed oil dietary 
supplements; propolis dietary supplements; protein dietary supplements; protein supplements for animals; royal jelly 
dietary supplements; pollen dietary supplements; wheat germ dietary supplements; linseed dietary supplements; enzyme 
dietary supplements; yeast for pharmaceutical purposes; gelatine for medical purposes; cod liver oil; isotopes for 
medical purposes; immunostimulants; insecticides; iodine for pharmaceutical purposes; iodides for pharmaceutical 
purposes; alkaline iodides for pharmaceutical purposes; iodoform; calomel [fungicide]; tartar for pharmaceutical 
purposes; camphor for medical purposes; capsules for medicines; cachets for pharmaceutical purposes; hemostatic 
pencils; wart pencils; caustic pencils; carbolineum [parasiticide]; caustics for pharmaceutical purposes; cachou for 
pharmaceutical purposes; quassia for medical purposes; quebracho for medical purposes; oxygen for medical purposes; 
gallic acid for pharmaceutical purposes; acids for pharmaceutical purposes; adhesives for dentures; surgical glues; stem 
cells for veterinary purposes; stem cells for medical purposes; cocaine; collagen for medical purposes; collodion for 
pharmaceutical purposes; corn rings for the feet; candy, medicated; angostura bark for medical purposes; barks for 
pharmaceutical purposes; cedar wood for use as an insect repellent; condurango bark for medical purposes; croton bark; 
mangrove bark for pharmaceutical purposes; myrobalan bark for pharmaceutical purposes; quinquina for medical 
purposes; medicated animal feed; medicinal roots; rhubarb roots for pharmaceutical purposes; lint for medical purposes; 
starch for dietetic or pharmaceutical purposes; creosote for pharmaceutical purposes; blood for medical purposes; 
cultures of microorganisms for medical or veterinary use; curare; dental lacquer; liquorice for pharmaceutical purposes; 
lactose for pharmaceutical purposes; candy for medical purposes; adhesive plasters; medicines for alleviating 
constipation; lecithin for medical purposes; lotions for veterinary purposes; medicated hair lotions; lotions for 
pharmaceutical purposes; medicated after-shave lotions; personal sexual lubricants; lupulin for pharmaceutical 
purposes; magnesia for pharmaceutical purposes; liniments; ointments for pharmaceutical purposes; sunburn ointments;
mercurial ointments; frostbite salve for pharmaceutical purposes; gauze for dressings; medicinal oils; mustard oil for 
medical purposes; camphor oil for medical purposes; castor oil for medical purposes; oil of turpentine for pharmaceutical 
purposes; dill oil for medical purposes; dental mastics; dental abrasives; dental impression materials; teeth filling 
material; dressings, medical; surgical dressings; drugs for medical purposes; medicines for veterinary purposes; 
serotherapeutic medicines; medicines for human purposes; medicines for dental purposes; menthol; medicinal drinks; 
moleskin for medical purposes; almond milk for pharmaceutical purposes; powdered milk for babies; royal jelly for 
pharmaceutical purposes; milk ferments for pharmaceutical purposes; Irish moss for medical purposes; flour for 
pharmaceutical purposes; linseed meal for pharmaceutical purposes; fish meal for pharmaceutical purposes; fly glue; 
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antibacterial soap; disinfectant soap; medicated soap; freeze-dried meat adapted for medical purposes; mint for 
pharmaceutical purposes; dietetic beverages adapted for medical purposes; malted milk beverages for medical purposes; 
narcotics; medicinal infusions; tincture of iodine; eucalyptol for pharmaceutical purposes; tinctures for medical 
purposes; opium; opodeldoc; decoctions for pharmaceutical purposes; antiparasitic collars for animals; stick liquorice 
for pharmaceutical purposes; sulfur sticks [disinfectants]; medicated dentifrices; pectin for pharmaceutical purposes; 
pepsins for pharmaceutical purposes; peptones for pharmaceutical purposes; hydrogen peroxide for medical purposes; 
pesticides; food for babies; leeches for medical purposes; blood plasma; eyepatches for medical purposes; poultices; 
compresses; scapulars for surgical purposes; diapers for incontinents; bunion pads; breast-nursing pads; pomades for 
medical purposes; powder of cantharides; pyrethrum powder; belts for sanitary napkins [towels]; anti-uric preparations; 
bacterial preparations for medical and veterinary use; bacteriological preparations for medical and veterinary use; 
balsamic preparations for medical purposes; albuminous preparations for medical purposes; biological preparations for 
veterinary purposes; biological preparations for medical purposes; veterinary preparations; bismuth preparations for 
pharmaceutical purposes; vitamin preparations; diagnostic preparations for medical purposes; bath preparations for 
medical purposes; therapeutic preparations for the bath; hemorrhoid preparations; preparations for callouses; lice 
treatment preparations [pediculicides]; acne treatment preparations; preparations to facilitate teething; preparations for 
the treatment of burns; fumigation preparations for medical purposes; opotherapy preparations; air purifying 
preparations; bronchodilating preparations; preparations for reducing sexual activity; sterilizing preparations; soil-
sterilising preparations; corn remedies; pharmaceutical preparations for treating dandruff; herbicides; preparations for 
destroying dry rot fungus; larvae exterminating preparations; fly destroying preparations; preparations for destroying 
mice; pharmaceutical preparations for skin care; contact lens cleaning preparations; preparations of microorganisms for 
medical or veterinary use; lime-based pharmaceutical preparations; medicated eye-washes; medicinal hair growth 
preparations; nutraceutical preparations for therapeutic or medical purposes; opiates; anticryptogamic preparations; aloe 
vera preparations for pharmaceutical purposes; preparations of trace elements for human and animal use; sulfonamides 
[medicines]; pharmaceutical preparations; pharmaceutical preparations for treating sunburn; enzyme preparations for 
veterinary purposes; enzyme preparations for medical purposes; phytotherapy preparations for medical purposes; 
chemico-pharmaceutical preparations; chemical preparations for veterinary purposes; chemical preparations for the 
diagnosis of pregnancy; chemical preparations for medical purposes; chemical preparations to treat wheat blight [smut]; 
vine disease treating chemicals; chemical preparations to treat mildew; chemical preparations for treating phylloxera; 
chemical preparations for pharmaceutical purposes; chilblain preparations; mothproofing preparations; collyrium; lead 
water; chemical conductors for electrocardiograph electrodes; albuminous foodstuffs for medical purposes; dietetic 
foods adapted for medical purposes; by-products of the processing of cereals for dietetic or medical purposes; 
homogenized food adapted for medical purposes; freeze-dried food adapted for medical purposes; pharmaceuticals; 
sanitary towels; sanitary pads; panty liners [sanitary]; propolis for pharmaceutical purposes; pearl powder for medical 
purposes; radium for medical purposes; hydrated chloral for pharmaceutical purposes; solvents for removing adhesive 
plasters; vaginal washes for medical purposes; gum for medical purposes; rubber for dental purposes; chewing gum for 
medical purposes; insect repellents; insect repellent incense; repellents for dogs; tissues impregnated with 
pharmaceutical lotions; sarsaparilla for medical purposes; sugar for medical purposes; asthmatic tea; fumigating sticks; 
linseed for pharmaceutical purposes; tobacco-free cigarettes for medical purposes; siccatives [drying agents] for medical 
purposes; syrups for pharmaceutical purposes; turpentine for pharmaceutical purposes; greases for veterinary purposes; 
greases for medical purposes; lacteal flour for babies; infant formula; soporifics; bicarbonate of soda for pharmaceutical 
purposes; bath salts for medical purposes; salts for mineral water baths; salts for medical purposes; potassium salts for 
medical purposes; sodium salts for medical purposes; smelling salts; mineral water salts; malt for pharmaceutical 
purposes; semen for artificial insemination; alcohol for pharmaceutical purposes; medicinal alcohol; alloys of precious 
metals for dental purposes; ergot for pharmaceutical purposes; cooling sprays for medical purposes; antibacterial 
handwashes; adjuvants for medical purposes; astringents for medical purposes; vermifuges; disinfectants for hygiene 
purposes; disinfectants for chemical toilets; douching preparations for medical purposes; appetite suppressants for 
medical purposes; medical preparations for slimming purposes; parasiticides; mouthwashes for medical purposes; 
febrifuges; depuratives; animal washes [insecticides]; detergents for medical purposes; cattle washes [insecticides]; dog 
washes [insecticides]; insecticidal veterinary washes; vesicants; purgatives; remedies for perspiration; remedies for foot 
perspiration; chemical contraceptives; antiparasitic preparations; laxatives; tonics [medicines]; medicated toiletry 
preparations; digestives for pharmaceutical purposes; nervines; media for bacteriological cultures; steroids; strychnine; 
serums; tanning pills; appetite suppressant pills; slimming pills; antioxidant pills; sanitary tampons; vulnerary sponges; 
thymol for pharmaceutical purposes; biological tissue cultures for veterinary purposes; biological tissue cultures for 
medical purposes; smoking herbs for medical purposes; medicinal herbs; surgical implants comprised of living tissues; 
pants, absorbent, for incontinents; sanitary panties; babies' napkin-pants [diaper-pants]; charcoal for pharmaceutical 
purposes; porcelain for dental prostheses; phenol for pharmaceutical purposes; enzymes for veterinary purposes; 
enzymes for medical purposes; ferments for pharmaceutical purposes; formic aldehyde for pharmaceutical purposes; 
phosphates for pharmaceutical purposes; fungicides;quinine for medical purposes; chinoline for medical purposes; 
diabetic bread adapted for medical use; chloroform; flowers of sulfur for pharmaceutical purposes; cement for animal 
hooves; bone cement for surgical and orthopaedic purposes; dental cements; medicinal tea; herbal teas for medicinal 
purposes; insecticidal animal shampoo; medicated shampoos; medicated shampoos for pets; pediculicidal shampoos; 
medicated dry shampoos; pre-filled syringes for medical purposes; eucalyptus for pharmaceutical purposes; herbal 
extracts for medical purposes; plant extracts for pharmaceutical purposes; tobacco extracts [insecticides]; extracts of 
hops for pharmaceutical purposes; elixirs [pharmaceutical preparations]; ethers for pharmaceutical purposes; esters for 
pharmaceutical purposes; cellulose esters for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; 
rat poison; poisons; bacterial poisons; jalap; cream of tartar for pharmaceutical purposes; adhesive tapes for medical 
purposes; cotton sticks for medical purposes; slug exterminating preparations; vermin destroying preparations; bismuth 
subnitrate for pharmaceutical purposes; radioactive substances for medical purposes; pastilles for pharmaceutical 
purposes; babies' diapers [napkins]; diapers for pets; suppositories; milking grease; sedatives; jujube, medicated; 
transplants [living tissues]; fennel for medical purposes; diagnostic preparations for veterinary purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; suture 
materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, devices and articles
for nursing infants; sexual activity apparatus, devices and articles; blood testing apparatus; anaesthetic apparatus; 
galvanic therapeutic appliances; apparatus for artificial respiration; apparatus for the treatment of deafness; physical 
exercise apparatus for medical purposes; body rehabilitation apparatus for medical purposes; dental apparatus and 
instruments; surgical apparatus and instruments; resuscitation apparatus; dental apparatus, electric; physiotherapy 
apparatus; bed vibrators; hot air therapeutic apparatus; radiotherapy apparatus; microdermabrasion apparatus; 
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fumigation apparatus for medical purposes; apparatus for the regeneration of stem cells for medical purposes; apparatus 
for DNA and RNA exams for medical purposes; apparatus and installations for the production of X-rays, for medical 
purposes; radiological apparatus for medical purposes; X-ray apparatus for medical purposes; hearing aids; nasal 
aspirators; trusses; maternity belts; bandages, elastic; cupping glasses; dental burs; bracelets for medical purposes; 
anti-rheumatism bracelets; feeding bottles; vaporizers for medical purposes; hot air vibrators for medical purposes; 
vibromassage apparatus; gastroscopes; hemocytometers; lice combs; surgical sponges; defibrillators; dialyzers; 
containers especially made for medical waste; clips, surgical; mirrors for dentists; mirrors for surgeons; probes for 
medical purposes; urethral probes; surgical implants comprised of artificial materials; inhalers; injectors for medical 
purposes; incubators for medical purposes; incubators for babies; obstetric apparatus; obstetric apparatus for cattle; 
electric acupuncture instruments; surgical cutlery; insufflators; endoscopy cameras for medical purposes; cannulae; 
droppers for medical purposes; dropper bottles for medical purposes; heart pacemakers; heart rate monitoring 
apparatus; catheters; catgut; draw-sheets for sick beds; enema apparatus for medical purposes; artificial skin for surgical 
purposes; menstrual cups; teething rings; anti-rheumatism rings; compressors [surgical]; thermo-electric compresses 
[surgery]; abdominal corsets; corsets for medical purposes; crutches; dentists' armchairs; armchairs for medical or 
dental purposes; beds specially made for medical purposes; feeding bottle valves; love dolls [sex dolls]; lasers for 
medical purposes; lamps for medical purposes; quartz lamps for medical purposes; ultraviolet ray lamps for medical 
purposes; lancets; lenses [intraocular prostheses] for surgical implantation; spoons for administering medicine; masks 
for use by medical personnel; respiratory masks for artificial respiration; anaesthetic masks; childbirth mattresses; air 
mattresses for medical purposes; hydrostatic [water] beds for medical purposes; furniture especially made for medical 
purposes; water bags for medical purposes; douche bags; breast pumps; body fat monitors; body composition monitors; 
urinals [vessels]; teeth protectors for dental purposes; temperature indicator labels for medical purposes; knee 
bandages, orthopaedic; tips for crutches; finger guards for medical purposes; medical guidewires; pumps for medical 
purposes; thread, surgical; knives for surgical purposes; scissors for surgery; ambulance stretchers; stretchers, 
wheeled; boots for medical purposes; orthopaedic footwear; clothing especially for operating rooms; compression 
garments; blankets, electric, for medical purposes; supports for flat feet; ophthalmometers; ophthalmoscopes; slings 
[supporting bandages]; gloves for massage; gloves for medical purposes; pessaries; saws for surgical purposes; ear 
picks; spittoons for medical purposes; plaster bandages for orthopaedic purposes; supportive bandages; suspensory 
bandages; abdominal pads; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; air pillows for medical purposes; soporific pillows for insomnia; heating cushions [pads], electric, for medical 
purposes; abdominal belts; galvanic belts for medical purposes; hypogastric belts; belts for medical purposes; 
orthopaedic belts; umbilical belts; belts, electric, for medical purposes; condoms; aerosol dispensers for medical 
purposes; sphygmomanometers; pulse meters; esthetic massage apparatus; veterinary apparatus and instruments; 
medical apparatus and instruments; urological apparatus and instruments; orthodontic appliances; nursing appliances; 
brushes for cleaning body cavities; invalids' hoists; appliances for washing body cavities; corn knives; incontinence 
sheets; sterile sheets, surgical; surgical drapes; hair prostheses; artificial eyes; artificial breasts; dentures; artificial 
limbs; artificial jaws; ice bags for medical purposes; toe separators for orthopaedic purposes; orthodontic rubber bands; 
X-ray photographs for medical purposes; respirators for artificial respiration; strait jackets; sex toys; scalpels; tongue 
scrapers; babies' pacifiers [teats]; feeding bottle teats; receptacles for applying medicines; spirometers [medical 
apparatus]; vaginal syringes; implantable subcutaneous drug delivery devices; hearing protectors; contraceptives, non-
chemical; orthopaedic soles; stents; stethoscopes; operating tables; commode chairs; basins for medical purposes; bed 
pans; instrument cases for use by doctors; arch supports for footwear; ear plugs [ear protection devices]; thermometers 
for medical purposes; tomographs for medical purposes; trocars; drainage tubes for medical purposes; X-ray tubes for 
medical purposes; radium tubes for medical purposes; balling guns; protection devices against X-rays, for medical 
purposes; apparatus for acne treatment; filters for ultraviolet rays, for medical purposes; walking frames for disabled 
persons; cases fitted for medical instruments; elastic stockings for surgical purposes; stockings for varices; splints, 
surgical; tongue depressors for medical purposes; syringes for injections; syringes for medical purposes; hypodermic 
syringes; uterine syringes; urethral syringes; pins for artificial teeth; forceps; castrating pincers; radiology screens for 
medical purposes; electrodes for medical use; electrocardiographs; brain pacemakers; analysers for bacterial 
identification for medical purposes; testing apparatus for medical purposes; traction apparatus for medical purposes; 
diagnostic apparatus for medical purposes; air cushions for medical purposes; biodegradable bone fixation implants; 
surgical bougies; ear trumpets; thermal packs for first aid purposes; quad canes for medical purposes.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; public bath services for hygiene purposes; Turkish bath services; hospital services; 
reforestation services; landscape design; nursing home services; wreath making; hair implantation; medical advice for 
individuals with disabilities; pharmacy advice; manicuring; chiropractic; massage; horticulture; artificial insemination 
services; palliative care; hairdressing; body piercing; midwife services; veterinary assistance; medical assistance; tree 
planting for carbon offsetting purposes; preparation of prescriptions by pharmacists; medical equipment rental; rental of 
sanitation facilities; farming equipment rental; animal breeding; gardening; landscape gardening; beauty salon services; 
sanatorium services; blood bank services; health care; health counselling; flower arranging; tattooing; weed killing; 
health spa services; human tissue bank services; aquaculture services; visagists' services; convalescent home services; 
rest home services; medical clinic services; alternative medicine services; opticians' services; plant nursery services; 
pest control services for agriculture, aquaculture, horticulture and forestry; services of a psychologist; sauna services; 
solarium services; telemedicine services; therapy services; nursing, medical; lawn care; animal grooming; pet grooming; 
physical therapy; plastic surgery; tree surgery; hospice services; depilatory waxing; rehabilitation for substance abuse 
patients; health center services; aromatherapy services; speech therapy; orthodontic services; dentistry services; vermin 
exterminating for agriculture, aquaculture, horticulture and forestry; in vitro fertilization services.
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3902533    31/05/2018
[International Registration No. : 1414239]
TECNEA
5 Avenue des Prés F-94260 FRESNES France

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air-conditioning apparatus or installations; freezers; heating or air-conditioning installations for 
vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motors and engines for land vehicles; vehicle bodies; 
electric vehicles; tractors; handling carts.

Cl.39;Transport; packaging and storage of merchandise; transport information; transport logistics services; 
distribution (delivery of goods).

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; research and development of new products for others; technical project study; development (design), 
installation, maintenance, updating or rental of software; energy auditing.
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Priority claimed from 02/06/2017; Application No. : 30 2017 105 627 ;Germany 

3902560    22/09/2017
[International Registration No. : 1414628]
M+W Group GmbH
Loewentorbogen 9b 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic control, regulating and monitoring apparatus and instruments, also as component parts for heating, air 
conditioning and ventilating installations for use in clean room installations or for building control technology; computers 
and computer programs (included in this class) for building control technology.

Cl.11;Fans, filters for the industrial air purification, air filter ventilator units, lights, ventilating apparatus for air 
conditioning as well as air conditioning apparatus, all being for use in clean rooms, climatic chambers, clean room 
ceilings, rotation locks and tunnel locks; all the aforementioned goods fitted to the use in grid ceilings, walls, floors, 
covering plates and partitions; heating and air conditioning installations for building technology; refrigerating, heating, 
drying and ventilating installations, equipment and apparatus; air conditioning equipment and apparatus and installations 
consisting of thereof; dust, solvent vapour and oil mist extraction and separating apparatus and installations, all being for 
use in clean room installations or for use in the treatment of atmospheric gases; fans for the aforementioned goods.

Cl.37;Building construction supervision, assembly services relating to the installation and installation services in the 
field of building technology and process technology installations for air conditioning technology, clean room technology, 
building technology, electrical engineering, supply technology, sanitation technology, environmental control, 
computerization and media supply purposes; maintenance in the field of repair and cleaning of semi-conductor factories; 
construction of semi-conductor factories, assembly services relating to the installation and installation services relating 
to the building of semi-conductor factories; installation and assembly services relating to the installation of heating, 
refrigerating, air conditioning, drying, ventilating, extraction and separating installations and apparatus; implementation 
of maintenance and inspection works in the context of maintenance and inspection intervals stipulated by the 
manufacturer and repair and maintenance of heating, refrigerating, air conditioning, drying, ventilating, extraction and 
separating installations and apparatus; assembly services relating to the installation and installation of environmental 
protection apparatus and devices for existing factories.

Cl.42;Technical planning of building technology and process technology installations for the air conditioning 
technology, clean room technology, building technology, electrical engineering, supply technology, sanitation 
technology, environmental control, computerization and media supply purposes; performance of technical inspections of 
statutory operability of heating, refrigerating, air conditioning, drying, ventilating, extraction and separating installations 
and apparatus; building technology services, namely performance of technical inspections of operability of building 
technology installations and of technical production and process flow; technical planning and consultancy therefor 
relating to implementation of production process and flow in the field of microelectronics, the pharmaceutical industry 
and the food industry; technical planning and consultancy therefor relating to environmentally-friendly microelectronics 
manufacture; technological consultancy for the implementation of environmentally-friendly microelectronics 
manufacture; technical consultancy in the redesigning of semi-conductor factories; technical consultancy for improving 
ecological efficiency and energy saving and recycling technology; technical planning of semi-conductor factories; 
technical planning, performance of technical inspection, also with regard to legal requirements, as well as certification of 
clean rooms and all types of technical building equipment at the stages of planning, installation, function and 
performance, and of the documentation therefore in the context of technical project management and performance of 
technical inspections; technical planning of building and process technology installations.
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Priority claimed from 31/10/2017; Application No. : UK00003267300 ;United Kingdom 

3902563    05/07/2018
[International Registration No. : 1388317]
INEOS Industries Holdings Limited
38 Hans Crescent London SW1X 0LZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; sunglasses; cases for spectacles and sunglasses; anti-dazzle shades; switches for controlling 
electrical accessories; batteries; battery chargers; electronic games software; radios and receivers of radio signals; 
aerials; video tapes and audio tapes; compact discs; DVDs; photographic apparatus and instruments; telephones; relays; 
thermometers; electrical locks; alarm apparatus and instruments; fire extinguishing apparatus and instruments; 
telecommunication apparatus and instruments; GPS apparatus and instruments; tape players; compact disc players; 
testing apparatus and instruments; computer software; computer software applications (Apps); computer hardware; 
computer games cartridges; recording media; magnets; tape measures; computer games; parts and fittings for all the 
aforesaid goods.

Cl.12;Land vehicles; parts and fittings for the aforesaid goods.

Cl.16;Printed matter; periodical publications; books; manuals; calendars; postcards; posters; pictures; photographs; 
photograph albums; cheque book covers; binders; files; banners; stickers; decalcomanias; atlases; stationery.

Cl.35;Retail services and wholesale services connected with chemicals and chemical products for use in the operation, 
repair, servicing and maintenance of vehicles, brake fluid, defrosting compositions, antifreezing compositions, adhesive 
compositions for repairing surfaces, sealing compositions, aftershave, colognes, cosmetics, perfumery, toiletries, soaps, 
essential oils, dentifrices, transfers for cosmetic purposes, cleaning, bleaching and polishing preparations and 
substances, degreasers, sandpaper, sandcloth, emery cloth, turpentine, waxes, petrol, diesel, oils, greases, lubricants, 
fuels, badges, key chains, watch chains, key rings, chains, locks, nuts, bolts, screws, cables and wires (non-electric), 
ironmongery, spectacles, sunglasses, cases for spectacles and sunglasses, sunshades, switches for controlling electrical
accessories, batteries, battery chargers, electronic games, radios and receivers of radio signals, aerials, video tapes and 
audio tapes, compact discs, DVDs, photographic apparatus and instruments, telephones, relays, thermometers, electrical 
locks, alarm apparatus and instruments, fire extinguishing apparatus and instruments, telecommunication apparatus and 
instruments, GPS apparatus and instruments, tape players, compact disc players, testing apparatus and instruments, 
computer software, computer software applications (apps), computer hardware, tape computer games, recording media, 
magnets, tape measures, computer games, lighting apparatus and instruments, light bulbs, headlamp covers, vehicle 
reflectors, torches, vehicles, vehicle axles, bodies and chassis, vehicle brakes, clutches and gears, engines and motors 
for vehicles, exhausts, steering apparatus, vehicle seats and upholstery, vehicle wheels, vehicle roof-racks and roof bars, 
vehicle suspensions, tow bars, vehicle windows, radiator grilles, jewellery, watches, clocks, watch bands, straps and 
chains, bracelets, buckles, cufflinks, key rings, key fobs, badges, tie clips and pins, printed matter, periodical 
publications, books, manuals, calendars, postcards, posters, pictures, photographs, photograph albums, cheque book 
covers, binders, files, banners, stickers, decalcomanias, playing cards, tattoos, atlases, stationery, rubber and plastic 
materials, storage containers and boxes, vehicle registration plates, furniture, mirrors, picture frames, blinds, luggage, 
trunks, umbrellas, belts, bands and straps, briefcases, key cases, back packs, rucksacks, bags, boxes, tool belts, wallets 
and purses, covers for vehicles, domestic utensils and containers, mugs and cups, glassware, chinaware, earthenware, 
textile articles, towels, blankets, flags and pennants, clothing, footwear, headwear, carpets, rugs, mats and matting, floor 
covering, games and playthings, sporting articles, beer, ale, mild, lager, stout, porter, non-alcoholic beverages, fruit juices 
and drinks, mineral and aerated waters, alcoholic beverages, cigarette lighters, smokers' requisites, parts and fittings for 
any of the aforementioned goods; advertising services; marketing services; business consultancy services and business 
management services; organisation of customer loyalty programmes; advice, information and consultancy services 
relating to all the aforesaid services.

Cl.41;Automobile owners and enthusiasts club services; film and TV programme making services; leisure services; 
organisation of shows, exhibitions and sports competitions; rental of sports equipment; recreational services; publishing 
services; advice, information and consultancy services relating to all the aforesaid services.

Cl.42;Research, development and testing of new products and materials; engineering services; design services; 
vehicle testing services; website hosting services; advice, information and consultancy services relating to all the 
aforesaid services.
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Priority claimed from 22/05/2017; Application No. : 016761661 ;European Union 

3902566    05/07/2018
[International Registration No. : 1394038]
REHAU AG + Co
Rheniumhaus Otto-Hahn-Strasse 2 95111 Rehau Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; materials of metal for railway tracks; radiator valves of metal [other than thermostatic]; 
metal ducts, pipes and tubes and accessories therefor, including valves; pipes, tubes and hoses, and fittings therefor, 
including valves, of metal; couplings of metal for tubing; couplings of metal for tubing; couplings of metal for tubing; 
couplings of metal for tubing; pipe fittings [junctions] of metal; couplings of metal for tubing; metal valves for controlling 
the flow of fluids in pipelines; junctions of metal for pipes; pipe support sleeves of metal; collars of metal for fastening 
pipes; joint connectors (metal -) for pipes; fittings of metal for pipes; pipe extensions of metal; fittings of metal for pipes; 
extrusions of metal; extruded aluminium sections; extruded aluminium sections; water-pipe valves of metal; couplings of 
metal for tubing; couplings of metal for tubing.

Cl.9;Measuring, signalling, checking (supervision) apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; electricity indicators; temperature 
indicators; apparatus and instruments for switching electricity; apparatus and instruments for conducting electricity; 
apparatus and instruments for transforming electricity; apparatus and instruments for accumulating electricity; apparatus 
and instruments for regulating electricity; automatic control apparatus; flowmeters; liquid flow control devices, namely 
pumps, valves, flowmeters and regulators for laboratories; flow measuring apparatus; flowmeters; regulating modules 
(electric -); electronic regulators; process controlling apparatus [electronic]; process controlling apparatus [electronic]; 
instruments for temperature control; measuring, sensing and monitoring instruments, devices and regulators; room 
thermostats; controllers (regulators); temperature indicating apparatus; temperature indicating apparatus; thermal 
cutoffs; temperature logging apparatus; temperature monitoring apparatus (thermostats) for machines, for vehicles; 
temperature measuring apparatus for industrial purposes, for household purposes; temperature control apparatus 
[thermostats]; temperature controlling apparatus; temperature regulators, in particular room temperature regulators for 
surface heating, surface cooling, wall heating, wall cooling, ceiling heating, ceiling cooling, underfloor pipe cooling, 
underfloor pipe heating; temperature monitors [valves] for central heating radiators; temperature monitoring apparatus 
for industrial purposes, for household purposes; thermal controls [thermostats], in particular room thermostats for 
surface heating, surface cooling, wall heating, wall cooling, ceiling heating, ceiling cooling, underfloor pipe cooling, 
underfloor pipe heating; thermostat controllers; heat regulating apparatus; thermal sensors [thermostats]; heat switches 
(thermostats); computer software adapted for use in the operation of computers; application software; application 
software for cloud computing services; application software for social networking services via internet; electronic 
publications recorded on computer media; electronic databases recorded on computer media; computer games programs 
recorded on tapes [software]; books recorded on tape; computer software downloaded from the internet; computer 
operating system software; computer operating system software; network access server operating software; 
downloadable image files; computer communication software to allow customers to access bank account information and 
transact bank business; computer documentation in electronic form; recorded computer software; recorded computer 
programs; computer programs for connecting remotely to computers or computer networks; computer programmes for 
image processing; computer programs for project management; computer programs [downloadable software]; recorded 
computer programs; computer software for administration of local area networks; computer software designed to 
estimate costs; computer software designed to estimate resource requirements; computer programmes for data 
processing; computer software for use in remote meter monitoring; computer software for processing market 
information; computer software for communication between computers over a local network; computer e-commerce 
software; computer software for database management; computer software for document management; computer 
software in the field of electronic publishing; computer software; computer software for business purposes; software; 
computer software for creating searchable databases of information and data; computer software to enable retrieval of 
data; computer programmes for data processing; computer software to enable the searching of data; computer software 
to automate data warehousing; computer software for analysing market information; computer software for audibly 
controlling a computer and the operation thereof; computer software platforms; computer software for database 
management; databases (electronic); electronic publications, downloadable; electronic publications, downloadable; 
recorded computer programs; downloadable computer software for remote monitoring and analysis; computer programs 
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[downloadable software]; downloadable computer utility programs; computer software downloadable from global 
computer information networks; computer groupware; recorded computer software; electronic publications, 
downloadable; electronic publications, downloadable; downloadable software; computer software applications, 
downloadable; industrial software; computer programmes stored in digital form; factory automation software; process 
controlling software; computer-aided manufacturing software; computer software applications, downloadable; training 
software; computer programmes for data processing; software for processing images, graphics and text; community 
software; predictive maintenance software; unified communications software; business technology software; control 
segment integration software; software to control building environmental, access and security systems; computer 
software to enhance the audio-visual capabilities of multimedia applications, namely, for the integration of text, audio, 
graphics, still images and moving pictures; computer software packages; assistive software; workflow software; workflow
applications; maintenance software.

Cl.11;Apparatus for heating, refrigerating, drying, ventilating and water supply purposes; automatic temperature 
regulators [valves] for central heating radiators; automatic temperature regulators for central heating radiators; 
temperature sensing apparatus [thermostatic valves] for central heating radiators; temperature limiters for central heating 
radiators (thermostatic valves) incorporating expansion rods; temperature limiters [valves] for central heating radiators; 
temperature responsive control apparatus [thermostatic valves] for central heating radiators; temperature sensitive 
switches [thermostatic valves] for central heating radiators; temperature limiters for central heating radiators 
[thermostatic valves] incorporating bi-metallic discs; temperature controlling apparatus (valves) for central heating 
radiators; temperature control valves [parts of central heating radiators]; temperature regulators [thermostatic valves] for 
central heating radiators; temperature regulators (thermostatic valves), in particular room temperature regulators for 
surface heating, surface cooling, wall heating, wall cooling, ceiling heating, ceiling cooling, underfloor pipe cooling, 
underfloor pipe heating; apparatus for controlling temperature in central heating radiators [valves]; temperature 
regulators (valves) for central heating radiators; temperature sensors [thermostatic valves] for central heating radiators; 
thermostatic valves, in particular thermostatic valves for room thermostats for surface heating, surface cooling, wall 
heating, wall cooling, ceiling heating, ceiling cooling, underfloor pipe cooling, underfloor pipe heating.

Cl.42;Updating and maintenance of computer software and programs; consultancy in the field of computer security; 
information technology [IT] consultancy; information technology consulting; advice and consultancy in relation to 
computer networking applications; advisory services relating to computer systems analysis; consultancy and information 
services relating to information technology architecture and infrastructure; consultancy and information services relating 
to software maintenance; consultancy and information services relating to information technology; consulting in the field 
of cloud computing networks and applications; consultancy relating to the design of home pages and internet sites; 
consultancy relating to the creation and design of websites for e-commerce; consultancy relating to the creation and 
design of websites; providing temporary use of non-downloadable software to enable sharing of multimedia content and 
comments among users; providing temporary use of on-line non-downloadable software for inventory management; 
providing temporary use of non-downloadable software applications accessible via a web site; providing temporary use 
of on-line non-downloadable operating software for accessing and using a cloud computing network; providing temporary
use of web-based applications; providing temporary use of web-based software; providing or rental of electronic memory 
space on the internet; providing electronic memory space on the internet; provision of security services for computer 
networks, computer access and computerised transactions; providing virtual computer systems through cloud 
computing; computer firewall services; consultancy and advice on computer software and design and development of 
computer hardware; data back-up services; design of homepages and websites; data encryption and decoding services; 
digitization of documents; digitalization of sound and images; electronic storage services for archiving databases, images
and other electronic data; development, updating and maintenance of software and database systems; design and 
updating of home pages and web pages; design and creation of homepages and internet pages; design and construction 
of homepages and websites; intranet design, development and maintenance; design, creation, hosting and maintenance 
of websites for others; providing of temporary use of non-downloadable online software for the transmission of 
information; providing temporary use of on-line non-downloadable software for the transmission of data; creating and 
updating of home pages for computer networks; building and maintaining websites; web site design and creation 
services; design and creation of homepages and web pages; design of home pages; creating of home pages for computer 
networks; internet web site design services; design of web pages; creating, designing and maintaining web sites; hosting 
an online website for creating and hosting micro websites for businesses; hosting a website for the electronic storage of 
digital photographs and videos; hosting of computerized data, files, applications and information; internet walled garden 
services, namely, hosting closed platforms on the internet; conversion of computer programs and data, other than 
physical conversion; conversion of computer programs and data, other than physical conversion; conversion of data or 
documents from physical to electronic media; data conversion of electronic information; conversion of images from 
physical to electronic media; conversion of computer programs and data, other than physical conversion; computer 
website design; homepage and webpage design; platform as a service [PaaS]; cross-platform conversion of digital 
content into other forms of digital content; server hosting; software as a service [SaaS]; monitoring of computer systems 
to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; monitoring of 
network systems; website development services; website design; recovery of computer data; hosting electronic memory 
space on the internet for advertising goods and services; providing temporary use of non-downloadable computer 
software for preparing shipping documents over computer networks, intranets and the internet.
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Priority claimed from 20/06/2017; Application No. : 4370034 ;France 

3902580    12/12/2017
[International Registration No. : 1415232]
PAREXGROUP S.A
19 place de la Résistance F-92440 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in the construction industry; chemical additives and admixtures for non-metallic 
building materials such as cements, concretes, mortars and coatings; chemical products (except paints, varnishes and 
oils) for the protection, reinforcement and treatment of concretes, cements, mortars and coatings and constructions of 
such materials; chemical products to facilitate the demolding of concretes, cements and mortars; plasticizing chemicals 
for concretes, cements, mortars and coatings; chemicals for waterproofing and sealing building materials; chemical 
additives and admixtures for the cohesion and adhesion of cements, concretes, mortars and coatings; chemical setting 
retarders and accelerators for concretes, cements, mortars and coatings; hydraulic binders for non-metallic building 
materials such as concretes, cements, mortars and coatings; antifreeze for concretes, cements, mortars and coatings; 
chemical hardeners for all types of surfaces; water-repellent or water-reducing chemicals for concretes, cements, mortars 
and coatings; adhesives (stickies) for use in the construction industry, namely, putties, adhesive mastic and adhesive 
mortars; epoxy resins or polyurethanes in their raw state.

Cl.2;Colors, varnishes, lacquers and paints for building; preservatives against rust and against deterioration of wood; 
anti-corrosive products, namely, corrosion inhibitors by impregnation; dyestuffs; dyes for concretes, cements, mortars 
and coatings; mordants; natural resins; coatings (paints); decorative and finishing coatings (paints) for building; epoxy 
primers; epoxy coverings.

Cl.17;Non-metallic insulating materials for the construction, repair, renovation and reinforcement of structures and 
buildings; materials for the thermal insulation of the exterior of edifices and buildings; weather-stripping and insulating 
materials for use in the construction industry; insulating compositions against moisture in constructions, namely, 
waterproofing coatings, mortars, cements, varnishes and paints; adhesive tapes for waterproofing, insulating and sealing 
for use in the construction industry; putties and sealants for caulking, insulation, grouting and waterproofing of edifices 
and buildings; all these products excluding roofing jointing and waterproofing compositions.

Cl.19;Non-metallic building materials; natural and artificial stones for building; cements, mortars, concretes; epoxy 
mortars; plasters and coatings (materials for building, siding, renovation and repair of edifices and buildings); limes, 
sands and gravels for the industry of building materials; sandstone or cement pipes; non-metallic materials for road 
construction; asphalt, pitch and bitumen; non-metallic building materials for floor and wall patching; building materials 
for the repair, renovation and reinforcement of edifices, buildings and structures made of concretes, mortars, cements 
and plasters; waterproofing and sealing mortars, cements and coatings (non-metallic building materials) for construction; 
mortars, cements and refurbishment coatings for sewerage and water supply systems; non-metallic building materials of 
anti-corrosive coating; non-metallic building materials for the cladding, renovation and siding of edifice and building 
facades; injection grout, namely, special cement-based powder for construction; all these products excluding asphalt, 
asphalt products and roofing materials. 
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3902587    01/03/2018
[International Registration No. : 1414362]
Takemoto Yohki Co.,Ltd.
1-5-15, Nishiasakusa, Taito-ku Tokyo 111-0035 Japan

Proposed to be Used
IR DIVISION
Cl.20;Packaging containers of plastics [not including "plastic stoppers, lids, covers and bottles"]; plastics stoppers for 
packaging containers; plastic lid and covers for packaging containers; packaging containers of wood [not including 
"corks nor wooden stoppers, lids and covers"]; packaging containers of bamboo; furniture; artificial model food samples; 
tanks, not of metal nor of masonry.

Cl.21;Packaging containers of glass [not including "glass stoppers, lids and covers"]; packaging containers of 
ceramics; glass stoppers for packaging containers; glass lid and covers for packaging containers; cosmetic utensils; 
unworked or semi-worked glass [not for building]; flower vases; upright signboards of glass or ceramics.
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Priority claimed from 25/01/2018; Application No. : 87770824 ;United States of America 

3902612    17/05/2018
[International Registration No. : 1414972]
Scoutahead.com, LLC
27 N. Wacker Dr. 464 Chicago IL 60606 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application featuring software for use in improving professional productivity and efficiency, 
facilitating organizational communication, facilitating electronic communication between persons, file sharing, calendar 
synchronization, automated integrations with service providers, conducting business surveys, content moderation, and 
blocking; computer software and mobile applications for use in professional development, professional improvement, job 
searching and placement, employee recruiting, and in the evaluation of employees, candidates, employers, and 
educational institutions.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for use in improving professional 
productivity and efficiency, facilitating organizational communication, facilitating electronic communication between 
persons, file sharing, calendar synchronization, automated integrations with service providers, conducting business 
surveys, content moderation, and blocking; providing an online non-downloadable computer software tool to assist with 
collecting, storing, accessing or organizing information, namely, providing suggestions and alerts, performing enhanced 
search functions, maintaining an information repository for individual users, organizing user files, communications and 
other postings, and facilitating integration with external service providers; providing temporary use of online non-
downloadable software for use in professional development, professional improvement, job searching and placement, 
employee recruiting, and in the evaluation of employees, candidates, employers, and educational institutions.
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Priority claimed from 15/02/2018; Application No. : 017815564 ;European Union 

3902631    19/06/2018
[International Registration No. : 1415013]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture; furniture hinges of metal with integrated soft-closing function.

Cl.20;Furniture fittings, not of metal; furniture hinges, not of metal, with integrated soft-closing function.
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Priority claimed from 03/07/2017; Application No. : 87515065 ;United States of America 

3902635    02/01/2018
[International Registration No. : 1415023]
KiwiCo, Inc.
170 State Street, Suite 1B Los Altos CA 94022 United States of America

Proposed to be Used
IR DIVISION
Cl.28;Children's multiple activity toys and craft sets sold as a unit (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); children's educational toys for developing cognitive skills, counting 
skills, fine motor skills, imaginative play, and language; science kits and design projects (terms considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.35;Online retail store services featuring books and e-books, children's instructional, educational, and teaching 
materials for educational activities, namely, multiple activity toys, kits and craft sets sold as a unit, science kits and 
design projects, and educational toys for developing cognitive skills, counting skills, fine motor skills, imaginative play, 
and language.

Cl.42;Providing a web site that gives computer users the ability to upload and share user-generated photos, text, 
graphics and data in the field of education and development (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); computer services in the nature of customized web pages featuring user-
defined information, personal profiles and information, customized do-it-yourself projects, track user progress, award and 
receive badges, audio, text and images in the field of education and development (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 09/11/2017; Application No. : 87679105 ;United States of America 

3902649    08/05/2018
[International Registration No. : 1415021]
PLOTAGRAPH, INC.
2987 Arriba Way Santa Barbara CA 93105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating and editing digital animation and special effects of images, graphics, photographs, 
illustrations and paintings; computer software for exporting animated images, graphics, photographs, illustrations and 
paintings to any electronic device and digital platform, namely, websites, emails, social media platforms and digital 
billboards; downloadable cloud-based software for creating digital animation and special effects of images, graphics, 
photographs, illustrations and paintings; computer software for altering images, graphics, photographs, illustrations and 
paintings to create a new image, graphic or illustration; computer software for transforming images and graphics to 
create different images and graphics; downloadable software application software for mobile electronic devices, mobile 
phones, handheld computers, tablet computers and wireless devices for creating and editing digital animation and special
effects of images, graphics, photographs, illustrations and paintings; downloadable software application software for 
mobile electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for exporting 
animated images, graphics, photographs, illustrations and paintings to any electronic device and digital platform, namely, 
websites, emails, social media platforms and digital billboards; downloadable software application software for mobile 
electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for altering images, 
graphics, photographs, illustrations and paintings to create a new image, graphic or illustration.

Cl.42;Providing temporary use of online downloadable cloud based software for creating digital animation and special 
effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) services featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; providing temporary use of non-downloadable cloud based software for creating digital animation and 
special effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; software as a service (SAAS) featuring software for exporting animated images, graphics, photographs, 
illustrations and paintings to any electronic device and digital platform, namely, websites, emails, social media platforms 
and digital billboards; design and development of computer software for creating digital animation, 3D animation and 
special effects of images, graphics, photographs, illustrations and paintings; providing online non-downloadable cloud 
based software for creating digital animation and special effects of images, graphics, photographs, illustrations and 
paintings; computer graphics design services, namely, creating 3D video and photographs, computer conversion of 
captured 3D images into virtual 3D images and the video display of processed 3D images.
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Priority claimed from 21/11/2017; Application No. : 017509266 ;European Union 

3902679    13/04/2018
[International Registration No. : 1415132]
Jakob Maul GmbH
Jakob-Maul-Str. 17 64732 Bad König Germany

Proposed to be Used
IR DIVISION
Cl.6;Advertisement columns, portable trade show display booths, stands, signboards, all aforesaid goods made of 
metal; cash boxes.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
scissors.

Cl.9;Electronic and electrical apparatus, optical apparatus, measuring apparatus, weighing apparatus, cash registers, 
calculators; magnets.

Cl.11;Lighting and lighting reflectors; lamps and lighting devices.

Cl.14;Clocks.

Cl.16;Bags, pouches and goods therefor, included in this class; stationery and educational supplies; office requisites, 
franking machines; moderator materials of paper and/or cardboard, namely cards, sheets, presentation folders; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.17;Insulating materials and articles; soundproofing materials; acoustic insulation products, namely wall absorbers, 
ceiling sails, moveable walls; acoustic columns (sound-absorbent office furniture), ceiling sails; acoustic images (images 
for improving acoustics in office spaces and workspaces).

Cl.18;Moderators' cases, namely cases for moderation purposes.

Cl.20;Furniture and parts of furniture, namely office furniture and its parts; free-standing panel units for displays, 
display stands and signboards, non-metallic; office furniture; parts and accessories for all the aforesaid goods, included 
in this class.

Cl.27;Carpets, door mats, ground protection mats, mats.
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Priority claimed from 19/10/2017; Application No. : 714827 ;Switzerland 

3902686    03/04/2018
[International Registration No. : 1414643]
LVMH Swiss Manufactures SA
Rue Louis-Joseph Chevrolet 6a CH-2300 La Chaux-de-Fonds Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction or processing of sound or images; digital recording media; 
calculating machines, equipment for data processing and computers; timing instruments; counters; timers; 
chronographs; game software; software (recorded programs); computer peripheral devices; telephones, tablet 
computers, MP3 players; accessories for computers, telephones, tablet computers, MP3 players; covers for tablet 
computers; communication apparatus and computers; wearable computers; wearable computers; connected watches; 
smartwatches; wearable digital electronic devices comprised of a wristwatch, wrist band or bracelet and also featuring a 
telephone, software and display screens for viewing, sending and receiving sound, electronic mails and messages, texts, 
data, pictures and information from and/or to personal digital assistants, smart phones, tablets, and computers and other 
telecommunication machines, software applications for wearable electronic devices; smartphones featuring a watch; 
wearable electronic devices in the form of a wristwatch, wrist band or bracelet for providing access to the Internet and/or 
any other communication system and for sending and receiving phone calls, electronic emails and messages and for the 
wireless receipt, storage and transmission of data and messages; accessories for these electronic devices to be worn on 
the body, namely, covers, cases, batteries, chargers, microphones, video cameras, all these articles included in this 
class; spectacles (optics), sunglasses; connected spectacles; optical goods; spectacle cases; diagnostic apparatus not 
for medical use; integrated circuit cards [smart cards]; downloadable electronic publications; sensors, monitors and 
displays in the field of health, fitness, exercise and wellness, sporting and cultural activities, entertainment, education and
training, tourism and security, other than for medical use; covers for tablet computers other than of precious metal; 
connected bracelets and connected cuffs (measuring instruments) that also have a function of transmitting, and/or 
receiving data to and/or from personal digital assistants, tablets, smart phones and personal computers through internet 
websites and other computer and electronic communication networks.

Cl.18;Goods of leather and imitation of leather, namely boxes of leather or leather board, envelopes of leather or 
imitation of leather, traveling trunks, bags, bags for travel purposes, trunks, suitcases, vanity cases, sports bags, 
backpacks, handbags, beach bags, shoulder bags, suitcases, briefcases (leather goods), school bags, wallets, purses, 
purses, key cases, business card cases, credit card cases and holders for credit cards (leather goods), passport cases 
and sleeves; umbrellas, sun umbrellas, parasols, hiking sticks.

Cl.25;Clothing, underwear and other articles of clothing, namely, sweaters, shirts, corsets (underclothing), suits, vests, 
raincoats, skirts, coats, trousers, pullovers, dresses, jackets, shawls, scarves, foulards, ties, suspenders, gloves 
(clothing), belts (clothing), stockings, tights, socks, swimsuits, bathing suits, bathrobes; footwear; headgear.
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Priority claimed from 10/08/2017; Application No. : UK00003249490 ;United Kingdom 

3902695    07/02/2018
[International Registration No. : 1415028]
Greensteel Ltd
7 Hertford Street London W1J 7RH United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; steel bars; fasteners; pipes and connectors therefor; badges for vehicles; metal 
tubing; metal pipes; metal conduits; ducting conduit installations (non-electric-) of metal; ducting conduits (non-electric-) 
of metal; ducts made of metal for trunking conduits; metal building materials; materials of metal for railway tracks; pipes 
and tubes of metal; ores; vehicle registration plates; metal wires and cables for binding objects; tie wire and cables of 
metal; tie wire and cables of metal for binding; tie wire and cable of metal for wrapping; baling wires and metallic ties; 
wire for strands; strand wire; hinges, non-electric locks and latches; fasteners; pipes (not being boiler tubes or parts of 
machines) and connectors therefor; tanks for liquids; all of common metal; tow ropes of metal; hinges; metallic name 
badges; fasteners; keys; key blanks; metal boxes; parts and fittings for all the aforesaid.

Cl.37;Installation, laying, repair, maintenance and inspection of pipelines; construction, repair and maintenance of gas 
installations; construction and maintenance of natural gas fields; drilling of gas wells and laying of pipelines; installation, 
repair, and maintenance of gas installations; mining services; mining extraction; maintenance and repair of mining 
equipment; rental of mining machines and apparatus; repair of building equipment, tools, plant and equipment for 
construction and demolition; installation of building equipment, tools, plant and equipment for construction and 
demolition; oil extraction; gas extraction; mining extraction; quarrying services; oil-field exploitation for the extraction of 
oil; mine exploitation (mining extraction); construction; drilling of wells; drilling of deep oil or gas-wells; cleaning for 
maintenance of environmental sanitary conditions; information and advisory services relating to the aforesaid services.

Cl.39;Transport; packaging and storage of goods; storage, distribution, transportation and delivery of gas, oil and 
electricity; metered supply of gas, oil and electricity; supply from source, service, storage, distribution and delivery of gas 
and oil; distribution of power and of electricity; transport services; vehicle rental; transport by vehicle or pipeline; 
transmitting and distributing electricity, oil or gas; transport and storage of goods; ship brokerage; transport brokerage; 
transportation of crude oil; freight and cargo transportation; removal services; transportation logistics; unloading cargo; 
collection of goods; consignment services, namely, storage and delivery of goods; delivery of goods; distribution by 
pipeline and cable; cargo distribution services; storage, distribution, transportation, shipping, and delivery of gas, oil and 
chemicals; marine transport; air transport; railway and truck transport; cargo loading and unloading; freight forwarding; 
container rental; information regarding transportation and storage; logistics services relating to transportation and 
storage; towing; salvaging; management and operation of container terminals and of air cargo terminals; ports services; 
leasing and selling of vessels; cement bagging; information and advisory services relating to the aforesaid services.

Cl.40;Treatment of metallic materials; forging; forging of metals; services for the forging of metal; treatment of 
materials, namely blacksmithing, abrasion, magnetisation, plating, soldering, coppersmithing, chromium plating, metal 
casting, metal cutting, metal slitting, metal shaping, metal drawing, metal forming, welding, metal straightening, 
machining, metal pressing, aluminising, metal end forming, heat treating, pickling, enamelling, embossing, metal 
finishing, metal coating, metal coiling, metal trimming, metal swaging, metal chamfering, metal bending, metal 
manipulating, metal annealing, fabrication, brazing, metal profiling, metal stress relieving, gilding, tin-plating, stamping, 
mill working, pre-galvanisation and galvanisation, engraving, laminating, grinding, nickel plating, metal plating, metal 
burnishing, soldering, metal tempering; metal machining; die forging; precision die forging; forging of industrial parts; 
treatment of metal surfaces, namely powder and paint coating; information and consultancy relating to the treatment of 
materials; generation of electricity; generation of power and of electricity; generating electricity, oil or gas; production of 
electrical power from renewable sources; production of electrical power from solar energy; chemical treatment of metallic 
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building materials, non-metallic building materials, construction materials made of metal, construction materials [non-
metallic], solar collectors, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity, photovoltaic apparatus and instruments, solar energy collectors, apparatus and instruments for 
lighting, heating, water supply and sanitation, and thermal storage apparatus and instruments; chemical treatment; waste 
disposal; generation of energy from renewable sources; energy production; production of energy by power plants; 
recycling of metals; desalination; cement grinding; manufacturing plant operations, namely, custom manufacturing; 
treatment of metals, fuels, natural gas, hazardous gases, hazardous materials and substances, crude mineral oil, 
chemicals, coal and vulcanization; blast treatment; treatment and processing of ores and ore concentrates; chemical 
treatment of exhaust gases from fossil fuel combustion; refining services; refining of crude oil; refining of oil; 
metallurgical smelting; metallurgical processing; milling; mill working; flour milling; food milling; metal treatment 
services; custom manufacture and assembly services; information, advisory and consultancy services in relation to all of 
the aforesaid services.

Cl.42;Engineering consultancy services; engineering services; testing and inspection services; design services by way 
of prototyping, modelling and simulation; design services; scientific laboratory services; product, material and systems 
engineering; mechanical engineering; industrial analysis and research services; pressure testing; information, advisory 
and consultancy services in relation to all of the aforesaid services.
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3902785    20/04/2018
[International Registration No. : 1414778]
Panagiota Panagiotakopoulou
10 Vissarionos GR-106 72 Athens Greece

Proposed to be Used
IR DIVISION
Cl.15;Musical accessories; musical instruments.

Cl.37;Repair and maintenance of musical accessories; repair and maintenance of musical instruments.
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Priority claimed from 22/11/2017; Application No. : 17508839 ;European Union 

3902814    17/05/2018
[International Registration No. : 1414960]
Hagleitner Hygiene International GmbH
Lunastraße 5 A-5751 Maishofen Austria

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery; cosmetic preparations; hand and body creams; essential oils; scented oils; washing 
preparations; cleaning preparations; bleaching preparations; furbishing preparations; degreasing preparations; 
dishwashing preparations; shining preparations (polish); soaps; abrasive preparations; abrasive soaps; soaps containing 
particles for mechanical cleaning; hand soaps; liquid soaps and foam soaps; bath foam; shower gels; fabric softener for 
laundry; bleaching preparations for laundry; room fragrances; room fragrance preparations; scale-removing preparations 
for household purposes, in particular for descaling dishwashing, glass washing and coffee machines.

Cl.5;Disinfectants, in particular for hygienic purposes; fungicides; herbicides.
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3902818    08/05/2018
[International Registration No. : 1414963]
NTT Advanced Technology Corporation
1310 Omiya-cho Saiwai-ku, Kawasaki-shi Kanagawa 212-0014 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer programs [downloadable software]; computer software, recorded; 
computer software applications, downloadable; apparatus for recording, transmission, processing and reproduction of 
sound, images or data; computers; computer memory devices; computer peripheral devices; data processing apparatus; 
data storage devices; electronic components; teaching apparatus.

Cl.42;Computer programming; computer software consultancy; maintenance of computer software; installation of 
computer software; updating of computer software; rental of computer program and software; rental of web servers; 
technical advice relating to operation of computers.
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Priority claimed from 04/01/2018; Application No. : 301639 ;Israel 
3902867    18/01/2018
[International Registration No. : 1414413]
E. S. I NOVEL LTD
12 Abba Eban Avenue Herzeliya Israel

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and cosmetic preparations; non medicated skin care preparations, namely, creams, soaps, oils, lotions, 
gels, toners, cleaners and peels; cosmetic kits.

Cl.10;Hand-held electric apparatus, namely, radio frequency (RF), electroporation and laser treatment apparatus, for 
personal use for cosmetic purpose, facial rejuvenation, toning and skin care.
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3902874    16/04/2018
[International Registration No. : 1414417]
SHANDONG BNBM ANYFUN HOME CO., LTD.
Production-Teaching-Research-Dwelling Ri Zhao Base, Shan Hai Tian Road South, Dong Gang District, Ri Zhao Shan Dong China

Proposed to be Used
IR DIVISION
Cl.19;Construction components for glass; fiber reinforced plastics; construction materials, not of metal; prefabricated 
houses [kits], not of metal; buildings, not of metal; bitumen; roofing, not of metal, incorporating solar cells.

Cl.36;Leasing of real estate; real estate agencies; real estate brokers; real estate appraisal; real estate management; 
apartment house management; renting of apartments; accommodation bureaux [apartments]; leasing of farms; 
brokerage.

Cl.37;Construction information; construction consultation; building construction supervision; rental of construction 
equipment; construction; demolition of buildings; commercial housing construction; asphalting.
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Priority claimed from 26/04/2017; Application No. : 30 2017 010 926 ;Germany 

3902882    13/10/2017
[International Registration No. : 1414725]
Haimer GmbH
Weiherstraße 21 86568 Hollenbach-Igenhausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; machine coupling and transmission components (except for land vehicles); drill 
chucks (parts of machines); drilling heads (parts of machines); drilling bits (parts of machines); drilling machines; lathes 
(machine tools); molding machines; milling machines; die-cutting and tapping machines; threading machines; engraving 
machines; hammers (parts of machines); electric hand drills; hand-held tools, other than hand-operated; woodworking 
machines; metalworking machines; machines for processing plastics; tables for machines; chisels for machines; knives 
(parts of machines); blade holders (parts of machines); electric polishing machines and apparatus; regulators (parts of 
machines); trueing machines; grindstones (parts of machines); cutters (machines); chucks (parts of machines); control 
mechanisms for machines, engines or motors; tools (parts of machines); holding devices for machine tools; parts of 
machines; parts of machine tools, in particular stretchers and clamping devices as well as their construction units for 
machine tools; chucks for machine tools, for milling machines, for lathes for machining centres, for rotary index 
machines, for transfer lines, and for drilling machines; expanders [parts of machines]; tool holders, shrink chucks, tool 
holding fixtures, collet holding fixtures, as well as hydro-expansion chucks, being parts of machines tools; boring tools, 
milling tools, reaming tools and reamers, as well as taps, thread mills, thread formers, countersinking tools, fine boring 
heads and drilling rods, being parts of machines tools; tools for machine tools; clamping tables, drill chucks, tool holding 
fixtures, being parts of machines; machine tool holders for clamping tools; machine tool holders; tool adaptor sleeves 
being parts of machines; shaper tools, drills, milling cutters for machine tools; shrinking apparatus; collets for power 
tools.

Cl.9;Scientific, surveying, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments; data processing equipment; computers; computer software; balancing apparatus; electric 
installations for the remote control of industrial operations; measuring apparatus; plane tables (surveying instruments); 
precision measuring apparatus; commutators; electric apparatus for commutation; remote controls for clamping tables 
and machine tools; mechanical and electric, optical, and optoelectronic measuring-, monitoring-, and surveying devices, 
for machine tools; measuring and monitoring apparatus, in particular for use on machine tools; centering apparatus; 
measuring and controlling apparatus for setting up machines; parts of all the afore-mentioned goods; 3D-sensors 
(measuring instruments) for milling- and electric discharge machines; chips (integrated circuits); magnetic encoders; 
electronic chips; multiprocessor chips; computer chipsets for use in transmitting data to and from a central processing 
unit; labels with integrated RFID chips; apparatus for measurement of unbalance.

8673



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 30/06/2017; Application No. : 016938301 ;European Union 

3902887    22/12/2017
[International Registration No. : 1414769]
PHI Essences BV
Rijksweg Zuid 1 NL-5951 AM Belfeld Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, namely, fluid essences; perfumery products, namely, essences, including flower essences, 
orchid essences, gem essences, crystal essences, vibrational essences, energy essences, dolphin essences, wale 
essences; perfume oils for the manufacture of cosmetic preparations; capsules filled with essences; therapy services, 
namely, radiation treatment of plants, agricultural products and fluids.

Cl.44;Medical and therapeutical services, including energy and vibrational therapy, plus treatment and radiation 
treatment with light and energetic radiation; agriculture, horticulture and forestry services, namely, radiation treatment of 
plants, agricultural products and fluids; therapy services, namely, radiation treatment of human and animal bodies; body 
and beauty care services; out-patient care services; therapy services, namely, de-contamination of humans, in particular 
of radio-active contamination.

8674



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 19/12/2016; Application No. : UK00003202911 ;United Kingdom 

3903120    17/03/2017
[International Registration No. : 1414792]
Baringa Partners LLP
Dominican Court, 17 Hatfields LONDON SE1 8DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business management; business project management; business administration; business research; business 
consultancy; business management consultancy; business risk management; business risk assessment; business 
consulting services in the field of organizational change management; market research; marketing research; outsourcing 
services in the nature of arranging procurement of goods for others; outsourcing services in the nature of arranging 
procurement of services for others; economic forecasting; compilation and provision of trade and business price and 
statistical information; benchmarking services for business management purposes; supply chain management; marketing
consultancy in the field of social media; monitoring and analysing of social media content, online and printed information, 
web content and social media for research purposes; business research services related to communications media; 
consultancy, advisory and information services for all the above services.

Cl.41;Education services; training services; training services relating to process transformation; business training; 
electronic publications (not downloadable); consultancy, advisory and information services for all the above services.

Cl.42;Scientific research; technological research; scientific and technological services and research in the field of 
energy; technological consultancy in the field of energy retail; technological consultancy in the field of energy supply; 
scientific and technological services and research in the field of utilities; technological consultancy in the field of utilities; 
telecoms technology consultancy; scientific or technical research relating to telecommunications; provision of computer 
consultancy services; computer project management services; development of computer systems and technology 
relating to optimisation of projects and tasks; computer consultancy services related to maximization of computer 
resources; information technology analysis; programming, design, development, and support of information technology 
systems; software and information technology services for use in evaluation; quality checking services; disaster recovery 
planning for IT systems; software as a service (SAAS) services featuring software for use in the energy, utilities, financial 
services, telecoms or media sectors; cloud computing featuring software for use in energy, utilities, financial services, 
telecoms or media sectors; consultancy, advisory and information services for all the above services.
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3903687    29/01/2018
[International Registration No. : 1415196]
SELECTIS - PRODUTOS PARA A AGRICULTURA, S.A.
Herdade das Praias, Apartado 11, E.C. Bonfim P-2901-877 SETÚBAL Portugal

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers and chemical products for use in agriculture, horticulture and forestry; culture media, manure and 
chemical products for use in agriculture, horticulture and forestry; Chemical additives for use in agriculture; chemical 
additives for use in horticulture; chemical additives for use in forestry; fertilizers; fertilizers for the soil; Soil fertilizers; 
fertilizing preparations; chemical products for use in agriculture, horticulture and forestry; chemical products intended for
herbicides; chemical products intended for pesticides; chemical products for use in forestry; chemical products for use in
horticulture; plant growth regulating preparations; chemical products for use in agriculture.

Cl.5;Preparations and articles for pest control; insecticides; herbicides; fungicides; pesticides for agricultural use; 
preparations for repelling vermin; products for destroying vermin; veterinary products; veterinary preparations.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; information services in the field of agriculture; 
agriculture, horticulture and forestry services; services provided by consultants regarding agriculture; consulting 
services relating to agriculture, horticulture and forestry; consulting and assistance services relating to agriculture, 
horticulture and forestry.
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3903696    29/01/2018
[International Registration No. : 1415217]
SELECTIS - PRODUTOS PARA A AGRICULTURA, S.A.
Herdade das Praias, Apartado 11, E.C. Bonfim P-2901-877 SETÚBAL Portugal

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers and chemical products for use in agriculture, horticulture and forestry; culture media, manure and 
chemical products for use in agriculture, horticulture and forestry; chemical additives for use in agriculture; chemical 
additives for use in horticulture; chemical additives for use in forestry; fertilizers; fertilizers for the soil; soil fertilizers; 
fertilizing preparations; chemical products for use in agriculture, horticulture and forestry; chemical products intended for
herbicides; chemical products intended for pesticides; chemical products for use in horticulture; chemical products for 
use in forestry; plant growth regulating preparations; chemical products for use in agriculture.

Cl.5;Preparations and articles for pest control; fungicides; herbicides; insecticides; pesticides for agricultural use; 
preparations for repelling vermin; products for destroying vermin; veterinary products; veterinary preparations.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; information services in the field of agriculture; 
agriculture, horticulture and forestry services; services provided by consultants regarding agriculture; consulting 
services regarding crops in the field of agriculture; consulting services relating to agriculture, horticulture and forestry; 
consulting and assistance services relating to agriculture, horticulture and forestry.
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Priority claimed from 14/11/2017; Application No. : 1364463 ;Benelux 

3903697    11/05/2018
[International Registration No. : 1414478]
PROMETHERA BIOSCIENCES, société anonyme
Watson & Crick Hill, Rue Granbonpré 11 B-1435 Mont-Saint-Guibert

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; cells for medical use; surgical implants grown from stem cells; 
transplants (living tissues); live organs and tissues for surgical purpose; surgical implants grown from stem cells (living 
tissues).

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and veterinary 
research services; development of pharmaceutical and veterinary products; medical laboratory services; research and 
development in the pharmaceutical and biotechnology fields; consulting services in the fields of biotechnology and in the 
field of pharmaceutical research and development.

Cl.44;Medical and veterinary services; medical services relating to the removal, treatment and processing of stem cells; 
therapy services.
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Priority claimed from 02/10/2017; Application No. : 017280389 ;European Union 

3903702    28/03/2018
[International Registration No. : 1414507]
SCHOTT AKTIENGESELLSCHAFT
Hattenbergstr. 10 55122 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.10;Carpoules, ampoules, injection ampoules in the form of parts and fittings for medical apparatus and instruments; 
medical syringes.

Cl.20;Primary packaging containers of plastic for pharmaceutical preparations.

Cl.21;Primary packaging containers of special glass for pharmaceutical preparations; pharmaceutical vials of special 
glass; thin-neck ampoules and drinking ampoules of special glass; thin-neck ampoules and drinking ampoules of plastic.
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3903705    25/04/2018
[International Registration No. : 1414389]
Padfield England Ltd
Flat 7, 46 Elm Park Gardens LONDON SW10 9PA United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Handbags, purses and wallets.

Cl.25;Clothing; footwear; headwear; belts made of leather; belts [clothing]; scarfs.
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Priority claimed from 16/10/2017; Application No. : 712885 ;Switzerland 

3903710    09/04/2018
[International Registration No. : 1414395]
Wilco AG
Rigackerstrasse 11 CH-5610 Wohlen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Measuring devices for use in seal test technology, in particular for measuring pressure variation.

Cl.42;Pressure variation measurement and analysis services.
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Priority claimed from 30/01/2018; Application No. : 18.00161 ;Monaco 

3903715    30/03/2018
[International Registration No. : 1414867]
BELARDI FOOD TRADING S.A.M
Gildo Pastor Center, 7, rue du Gabian MC-98000 Monaco Monaco

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.
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3903716    02/05/2018
[International Registration No. : 1415252]
Machine Max Limited
Shell Centre London SE1 7NA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Telematic apparatus, measuring sensors, vibrations sensors, vibration detectors.

Cl.38;Telematic communication services.

Cl.42;Development and testing of computing methods, algorithms and software.
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Priority claimed from 25/10/2017; Application No. : 017386897 ;European Union 

3903717    25/04/2018
[International Registration No. : 1414796]
KÖNIG METALL GmbH & Co. KG
Josef-König-Straße 1 76571 Gaggenau Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for accumulating and storing electricity, batteries, battery packs, battery boxes, battery 
leads, battery testers, battery adapters, alkaline accumulators, batteries, electric, rechargeable batteries, power units, 
namely batteries, battery preheaters, batteries for electric vehicles, battery charging devices for motor vehicles, 
temperature control circuits for batteries, battery housings with integrated thermal management.

Cl.37;Replacement of batteries, recharging of batteries.

Cl.40;Rental of batteries, customised manufacture of thermoplastic components.
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Priority claimed from 16/11/2017; Application No. : 30 2017 029 320 ;Germany 

3903724    04/05/2018
[International Registration No. : 1414924]
Jörg See
Homburger Landstrasse 410 60433 Frankfurt Germany
Dr. Fredrik Brundin
Dorfwiesenweg 11 35043 Marburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software, downloadable mobile computer software [also for tablets, computers 
mobile devices, mobile telephones, cell phones]; pre-recorded recording media, in particular phonograph records, video 
discs, audio tapes, audio cassettes, exposed films, video tapes, video cassettes; video game software recorded on sound 
or image recording carriers; video cassettes, video game cassettes, mouse pads [mouse mats], electric and 
electromagnetic data carriers, computer and video game cassettes, floppy discs, discs and tapes, as well as other 
programs and databases recorded on machine-readable data carriers or memories, in so far as contained in this class; 
pre-recorded sound carriers, in particular vinyl records, compact discs, audio tapes and audio cassettes [compact 
cassettes]; audio DVDs; pre-recorded image carriers, in so far as contained in this class, in particular DVDs, Blu-ray 
discs, video discs [image discs], compact discs [CD video, CD-ROM and CD-Interactive], slides, cassettes and tapes; pre-
recorded, magnetic, magneto-optical and optical carriers for sound and/or images, pre-recorded SSD [Solid State Drives], 
pre-recorded memory cards; pre-recorded video cassettes; audio cassettes; phonograph records; compact discs; DVDs; 
pre-recorded records; downloadable digital music, sounds, images, text, video and other media or multi-media products, 
provided by telecommunications networks, either by online delivery or over the Internet; pre-recorded USB flash drives; 
pre-recorded media for sound, music, image and video data suitable for storing, playing back and disseminating data, 
music and video content/data disseminated via streaming; sound and video recordings; video films; discs; tapes; video 
and tape cassettes; laser-readable, magnetically readable and optically readable records for recording, playing back and 
transmitting sounds; pre-recorded sound and video storage media; pre-recorded digital sound and video storage media; 
compact discs; CD-ROMs; mini discs; digital audio tapes, cassettes, computer chips and wafers; digital video tapes, 
cassettes, computer chips and wafers; devices and instruments for recording, playing back or transmitting sound or 
video.

Cl.16;Printed matter; photographs; stationery; ballpoint pens; periodical publications; posters; placards; stickers; 
calendars; transfers [decalcomanias]; albums.

Cl.25;Scarves; clothing; headgear; T-shirts; sweat shirts; jackets [clothing]; caps [headwear]; swimwear; sportswear; 
pullovers; belts; hoodies.
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Priority claimed from 28/08/2017; Application No. : 017158411 ;European Union 

3903734    27/02/2018
[International Registration No. : 1414756]
ameria GmbH
Gutenbergstr. 7 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud computing software; cloud computing software; application software for cloud computing 
services; computer applications for automotive control; communications processing computer software; computer 
software for recording, processing, transmitting and compilation of positioning data; downloadable application software 
for smartphones and tablets.

Cl.35;Advertising, marketing and promotional services; wholesaling and retailing in relation to smartphones, tablets 
and application programmes.

Cl.37;Installation of electronic devices in cars; installation of audiovisual equipment.

Cl.42;Design services; IT services, namely development, programming and implementation of software, development of 
computer hardware, hosting of cloud services, software as a service (SaaS) and rental of software, rental of computer 
hardware and installations, IT consultancy and information, IT security services in the nature of protection and recovery 
of computer data, data duplication and conversion, data coding, computer analysis and diagnostics, research and 
development and implementation of computers and computer systems, computer project management, data mining, 
creation of digital watermarks, computer services, namely creation of interactive content, creation of an interactive 
customer experience; technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration, updating of websites, for others, monitoring of computer systems by remote 
access.
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3903741    29/01/2018
[International Registration No. : 1414590]
SELECTIS - PRODUTOS PARA A AGRICULTURA, S.A.
Herdade das Praias, Apartado 11, E.C. Bonfim P-2901-877 SETÚBAL Portugal

Proposed to be Used
IR DIVISION
Cl.1;Culture media, manure and chemical products for use in agriculture, horticulture and forestry; fertilizers and 
chemical products for use in agriculture, horticulture and forestry; Chemical additives for use in agriculture; chemical 
additives for use in horticulture; chemical additives for use in forestry; fertilizers; fertilizers for the soil; Soil fertilizers; 
fertilizing preparations; chemical products for use in agriculture, horticulture and forestry; chemical products intended for
herbicides; chemical products intended for pesticides; chemical products for use in horticulture; chemical products for 
use in forestry; plant growth regulating preparations; chemical products for use in agriculture.

Cl.5;Preparations and articles for pest control; fungicides; herbicides; insecticides; pesticides for agricultural use; 
preparations for repelling vermin; products for destroying vermin; veterinary products; veterinary preparations.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; information services in the field of agriculture; 
agriculture, horticulture and forestry services; services provided by consultants regarding agriculture; Culture 
consultancy services in the field of agriculture; consulting services relating to agriculture, horticulture and forestry; 
consulting and assistance services relating to agriculture, horticulture and forestry.
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Priority claimed from 20/09/2017; Application No. : 017231978 ;European Union 

3903746    15/03/2018
[International Registration No. : 1414630]
NARCOS PRODUCTIONS LLC
750 N. San Vicente Blvd., East Tower West Hollywood CA 90069 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files in the field of entertainment; motion picture films in the fields of drama, action, and 
variety; musical sound recordings; electronic downloadable sheet music; audio and visual recordings featuring and 
promoting television programs, motion pictures, and music; downloadable audio and visual recordings featuring and 
promoting television programs, motion pictures, and music; box sets, namely, sets containing phonograph records, CDs, 
and bonus items in the nature of entertainment books, art prints, sheet music, and posters; audio and visual recordings 
featuring and promoting television programs; cases, covers, and sleeves for electronic apparatus, namely, cameras, cell 
phones, portable media players, PDAs, tablet computers, laptops, e-book readers, GPS devices, and computer 
peripherals; cover for smartphones; decorative magnets; downloadable computer wallpaper and screen saver software; 
downloadable television programs featuring drama, action and variety; downloadable audio and visual recordings 
featuring and promoting motion pictures, television programs and music provided via a global computer network or 
video-on-demand service; downloadable software providing access to movie, television and entertainment-related 
content and allowing users to socialize and interact with other users; electronic games downloadable via the internet and 
mobile devices; eyewear; eyewear cases; flash drives containing prerecorded content relating to motion pictures, 
television programs, and entertainment; headphones; magnetically encoded gift cards; mouse pads; musical video 
recordings; video game discs, and software.

Cl.25;Aprons; bandanas; capris; cloth bibs for babies; costumes for use in role-playing games; dresses; Halloween 
costumes; infantwear; jackets; jeans; jerseys; leggings; lingerie; loungewear; neckwear; pants; shirts; shorts; skirts; 
skorts; sleepwear; socks; sweaters; sweatpants; sweatshirts; tank tops; t-shirts; undergarments; vests; belts; footwear; 
headwear.

Cl.28;Games; apparatus for games; video game machines; portable games with liquid crystal displays; arcade video 
game machines; controllers for game consoles; joysticks for video games; protective films adapted for screens for 
portable games; toys for pets; toys; parlor games; dolls; toy vehicles; jigsaw puzzles; toy figures; controllers for toys; toy 
robots; board games; plush toys; play balloons; balls for games; playing cards; playing balls; ornaments for Christmas 
trees, except illumination articles and confectionery; camouflage screens [sports articles]; nets for sports; golf clubs; golf 
bags, with or without wheels; golf gloves; golf bag trolleys; golf balls; bingo cards; scratch cards for playing lottery 
games; conjuring apparatus.

Cl.35;Production of live-action and animated media content for advertising video on demand (AVOD).

Cl.41;Entertainment services, namely production and distribution of television programs and motion pictures; live 
musical performances; providing non-downloadable videos and entertainment news and information via a website; 
entertainment services, namely, an online activity where users create their own video clips; entertainment in the nature of 
dedicated days in geographic locations relating to motion pictures and television programs; entertainment in the nature 
of ongoing television programs; entertainment information; fan club services in the nature of entertainment; production of
entertainment in the form of musical or play performances; organization of fan conventions in the field of entertainment; 
providing online computer games; providing online magazines in the field of entertainment featuring real and fictitious 
stories [non-downloadable]; provision of non-downloadable entertainment, motion pictures and television programs via 
video on demand (VOD) and subscription video on demand (SVOD); screenings of motion pictures, television programs, 
and other recorded entertainment content; theatrical plays.
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Priority claimed from 25/04/2018; Application No. : 87893344 ;United States of America 

3903766    09/05/2018
[International Registration No. : 1414261]
THERAGUN, LLC
9420 Wilshire Blvd., Fourth Floor Beverly Hills CA 90212 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements; nutritional supplements.

Cl.10;Massage apparatus; massage apparatus and instruments; massage apparatus for massaging injured muscles; 
massaging apparatus for personal use; vibrating apparatus used to stimulate muscles and increase strength and physical 
performance for health and medical purposes; electric massage appliances, namely, electric vibrating massager; electric 
massage appliances, namely, electric vibrating massager; foot massage apparatus.

Cl.25;Hats; t-shirts; athletic apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; athletic 
apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; baseball caps and hats; short-sleeved 
or long-sleeved t-shirts.
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Priority claimed from 10/08/2017; Application No. : UK00003249497 ;United Kingdom 

3903802    08/02/2018
[International Registration No. : 1414710]
Jahama Limited
7 Hertford Street London W1J 7RH United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Financial services; financial investment; provision of financial information; administration of funds and 
investments; insurance; financial affairs; monetary affairs; preparation of financial sponsorship; securities brokerage; 
fundraising; banking; financing; commodities insurance; commodities brokerage; commodities financing; securities and 
commodities trading services; commodities exchange services; property portfolio management; property investment 
services; rental of property; real estate property management; valuation of property; leasing of property; advisory 
services in relation to all of the aforementioned services; charitable fund raising organized by nursery schools.

Cl.37;Repair, maintenance and inspection of property; construction, repair and maintenance of property; property 
maintenance; renovation of property; property development services; construction services; advisory services relating to 
the renovation of property; construction of property; information and advisory services relating to the aforesaid services.

Cl.41;Educational and training services; provision of recreation, sporting, leisure and entertainment facilities; booking 
agency services for concert and theatre tickets; organising of competitions for education and entertainment purposes; 
club entertainment services; entertainment services; cinema, concert hall and night-club services; health club and leisure 
centre services; education, provision of training, entertainment and sporting and cultural activities; provision of 
exhibitions for entertainment, recreational, sporting, leisure, cultural and/or educational purposes; organisation of events 
for cultural or educational purposes; lending libraries; presentation of live performances; organisation of educational, 
entertainment and/or cultural events to encourage and promote social enterprises; organisation of sponsored 
educational, entertainment and/or events; organisation and management of conferences, exhibitions and symposia for 
cultural and/or educational purposes; rental of sports equipment; theatre productions; rental of radio and television sets, 
video cassette recorders, audio equipment, video cameras, camcorders and video tapes; rental of sports facilities; 
information, consultancy and advisory services relating to all the aforementioned services.

Cl.43;Services for providing food and drink; temporary accommodation; hotel reservations; hotel information; hotel 
services; arranging hotel accommodation; hotel restaurant services; hotel accommodation services; hotel room booking 
services; providing accommodation information relating to ratings and reviews of accommodations; providing hotel and 
motel services; making hotel reservations for others; information and advisory services relating to the aforesaid services.
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3903810    22/12/2017
[International Registration No. : 1415049]
AQUA DESIGN AMANO CO., LTD.
40-1, Kawai, Nishikan-ku, Niigata-shi Niigata 953-0051 Japan

Proposed to be Used
IR DIVISION
Cl.1;Water conditioner for aquatic plants breeding; aquatic plants growth promoter for vitalizing aquatic plants in 
aquarium; artificial soil containing porous pumice stone and component to be nutrients of aquatic plants in aquarium; 
chemicals; plant growth regulating preparations; fertilizers.

Cl.7;Pump for indoor aquaria for aquatic plants; pump for indoor aquaria for aquarium fish.

Cl.11;LED lights for aquatic plants cultivation; lighting apparatus for aquatic plants; lighting apparatus for aquatic fish; 
lighting apparatus for indoor aquaria for aquatic plants; lighting apparatus for indoor aquaria for aquatic fish; desiccating 
apparatus; recuperators; steamers; evaporators; distillation apparatus; heat exchangers; air-conditioning apparatus; 
water purification units; electric lamps and lighting apparatus; water purifying apparatus for household purposes; filters 
for indoor aquaria for aquatic plants; filters for indoor aquaria for aquarium fish; water purifying apparatus for indoor 
aquaria for aquatic plants; water purifying apparatus for indoor aquaria for aquarium fish; heaters for indoor aquaria for 
aquatic plants; heaters for indoor aquaria for aquarium fish.

Cl.21;Indoor aquaria for aquatic plants and their fittings and accessories; indoor aquaria for aquarium fish and their 
fittings and accessories; cleaning brushes for accessories of indoor aquaria for aquatic plants; cleaning brushes for 
accessories of indoor aquaria for aquarium fish; cleaning instruments for indoor aquaria for aquatic plants; cleaning 
instruments for indoor aquaria for aquarium fish; pet brushes; bird cages; bird baths; flower pots; hydroponic plant pots 
for home gardening; watering cans; cleaning tools and washing utensils; spatulas for leveling aquarium sand and gravel 
as accessories for indoor aquaria for aquatic plants; spatulas for leveling aquarium sand and gravel as accessories for 
indoor aquaria for aquarium fish; feeding vessels for pets.
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Priority claimed from 05/03/2018; Application No. : 2018708400 ;Russian Federation 

3903814    19/03/2018
[International Registration No. : 1414925]
Autonomous nonprofit organization "TV-Novosti"
Borovaya street, 3, korp. 1 RU-111020 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.38;News agency services; television broadcasting; cable television broadcasting; electronic bulletin board services 
[telecommunications services]; information about telecommunication; providing access to databases; providing 
telecommunications connections to a global computer network; message sending; computer aided transmission of 
messages and images; transmission of telegrams; rental of message sending apparatus; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; telex services; voice 
mail services; telegraph services; telephone services; telecommunications routing and junction services; providing 
Internet chatrooms; providing user access to the Internet [service providers]; providing telecommunication channels for 
teleshopping services; transmission of electronic mail; rental of access time to global computer networks; 
teleconferencing services.

Cl.41;Modelling for artists; academies [education]; videotaping; physical education; discotheque services; animal 
training; dubbing; gambling services; publication of books; education information; recreation information; entertainment 
information; movie studio services; microfilming; videotape editing; production of radio and television programs; 
religious education; gymnastic instruction; correspondence courses; practical training [demonstration]; organization of 
balls; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and conducting of 
conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; arranging and 
conducting of seminars; arranging and conducting of symposiums; arranging of beauty contests; organization of 
lotteries; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; providing golf facilities; providing amusement arcade services; cinema presentations; presentation of 
live performances; theatre productions; educational examination; production of motion pictures; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of motion pictures; rental of lighting apparatus for theatrical sets or television studios; rental of radio and television 
sets; electronic desktop publishing; on-line publication of electronic books and journals; radio entertainment; entertainer 
services; entertainment services; writing of texts; news reporters services; party planning [entertainment]; music 
composition services; subtitling; calligraphy services; teaching; orchestra services; translation; recording studio 
services; photography; photographic reporting; boarding school education; production of shows; booking of seats for 
shows; sport camp services; providing museum facilities [presentation, exhibitions]; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; publication of texts, other than publicity texts; rental of 
stadium facilities; rental of cinematographic apparatus; rental of sound recordings; holiday camp services 
[entertainment]; organization of competitions [education or entertainment]; providing recreation facilities; organization of 
exhibitions for cultural or educational purposes; providing on-line electronic publications, not downloadable; game 
services provided online from a computer network; presentation of variety shows; layout services, other than for 
advertising purposes; nightclub services [entertainment]; entertainment club services; health club services [health and 
fitness training]; nursery schools; providing television programs, not downloadable, via video-on-demand services; 
providing films, not downloadable, via video-on-demand services.
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Priority claimed from 17/07/2017; Application No. : 1859520 ;Australia 

3903821    12/01/2018
[International Registration No. : 1414180]
Liven Pty Ltd
1B 475 Blackburn Rd MOUNT WAVERLEY VIC 3149 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; network applications being computer programs; computer software 
downloaded from the Internet; computer software programs; downloadable software applications (apps); application 
software and computer software for use in searching for restaurant and entertainment services, payment of restaurant 
and entertainment services and for making donations to charities.

Cl.35;Advertising; business promotion services; advertising services relating to the promotion of the goods and 
services of others; advertising services provided over the Internet and via a data base; compilation and provision of 
online directories; compilation of business data and business directories; compilation of online business directories; 
business consultation; business advice and consultation relating to advertising; compilation of information into computer 
databases; business organisation and management of discount services; discount services (sales promotion services); 
organisation and management of discount loyalty schemes.

Cl.36;Financial affairs; monetary affairs; electronic payment services; financial payment services for restaurant 
services; financial analysis; electronic funds transfer; credit card, debit card, pre-paid card and card substitute services; 
issuing electronic payment cards in connection with bonus and reward schemes; charitable collections; charitable 
fundraising; charitable services, namely financial services; organising of charitable collections; discount services 
(financial services); information, advisory and consultancy services in relation to the aforementioned services.

Cl.42;Software as a service (SAAS); online provision of web-based computer software; online provision of web-based 
applications; provision of online non-downloadable software; providing use of on-line downloadable software to enable 
users to search for restaurants and entertainment services, to pay for restaurant and entertainment services and to make 
donations to charities; hosting of software as a service (SAAS); design and development of computer software; provision 
of information, technical assistance and advice in relation to the design and development of software.
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3903824    24/04/2018
[International Registration No. : 1414252]
Shenzhen Reliance Carnival Intelligent Health Systems Co., Ltd.
2nd Floor, 4th Bldg., FuGuo Industry Zone, 28th KaiFeng Road, MeiLin Street, FuTian Dist., Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.10;Nursing appliances; esthetic massage apparatus; massage apparatus; medical apparatus and instruments; 
vibromassage apparatus; fumigation apparatus for medical purposes; physiotherapy apparatus; gloves for massage; 
orthopedic articles; dental apparatus and instruments.

Cl.20;Containers, not of metal [storage, transport]; bamboo and wood crafts; mattress (except linen); massage tables; 
magnetic pillow; pillows; furniture fittings, not of metal; resin craftwork; removable mats or covers for sinks; furniture.

Cl.35;Advertising; on-line advertising on a computer network; advertising design; advertising planning services; 
commercial administration of the licensing of the goods and services of others; sales promotion for others; marketing; 
personnel management consultancy; systemization of information into computer databases; sponsorship search.
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3903844    26/03/2018
[International Registration No. : 1414863]
ORTHOREBIRTH CO., LTD.
3-17-43, Chigasaki-Higashi, Tsuzuki-ku, Yokohama-shi Kanagawa 224-0033 Japan

Proposed to be Used
IR DIVISION
Cl.10;Surgical implants comprised of artificial materials; artificial bone.

Cl.35;Retail services or whole sale services for materials for bone implants, materials for repair of bones, artificial 
bone, and materials of artificial bone.

8695



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

3903847    08/05/2018
[International Registration No. : 1414246]
MATTERMOST, INC.
855 El Camino Real 13A-168 Palo Alto CA 94301 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in viewing, composing, receiving and transmitting electronic media and 
information via computer and communication networks; downloadable computer software for sending electronic 
messages via the internet; downloadable computer software for sending and receiving electronic messages via the 
internet; downloadable computer software applications for mobile phones and handheld tablet computer devices, namely, 
software for viewing, composing, receiving and transmitting electronic media and information via computer and 
communication networks; downloadable computer software applications for mobile phones and handheld tablet 
computer devices, namely, software for sending and receiving electronic messages via the internet.

Cl.38;Electronic messaging; electronic transmission of mail and messages; message sending via a website; on-line 
services, namely, message sending; communication by electronic computer terminals; communication services, namely, 
transmission of voice, audio, visual images, documents and data by the internet; providing private and secure real time 
electronic communication over a computer network; computer services, namely, providing on-line facilities for real-time 
interaction with other computer users concerning topics of general interest.
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Priority claimed from 10/05/2017; Application No. : 2017-063848 ;Japan 

3903851    02/06/2017
[International Registration No. : 1414256]
LICENSE INTERNATIONAL, INC.
3-15-1, Nihonbashihamacho, Chuo-ku Tokyo 103-0007 Japan

Proposed to be Used
IR DIVISION
Cl.3;Antistatic preparations for household purposes; degreasers, other than for use in manufacturing processes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; breath freshening 
preparations; deodorants for animals; dentifrices; tooth cleaner sheets; soaps and detergents; toilet soaps; soaps for the 
care of the scalp; exfoliating soaps; foot cleansing grains; cleaning preparations; carpet cleaning preparations; glass 
cleaning preparations; toilet cleaning preparations; cosmetics; preparations for the care of the scalp; hair lotion; gels for 
cosmetic use; skin masks for cosmetic use; mask pack for cosmetic purposes; facial cleansing grains; cosmetics for 
removing make-up; cleansing creams; mascara removers; nail-polish removers; cleansing oil sheets for make-up 
removing; cleansing oil sheets for mascara removing; nail enamel remover sheets for nail-polish removing; foot masks 
for skin care; exfoliating preparations; exfoliating creams; exfoliating gels; body fresheners; incense; air fragrancing 
preparations; personal deodorants; abrasive paper; abrasive cloth; abrasive sand; artificial pumice stone; polishing 
paper; cleaning preparations for furniture, ornaments, walls and floors; cleaning preparations for sink; cleaning 
preparations for kitchen use; cleaning preparations for bathroom; cleaning preparations for scorch removing; cleaning 
preparations for burnt pots and pans; cleaning preparations for rust removing.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; deodorants for mold; smoke deodorants for 
mold; smoke insect repellents; fumigants; insect repellents; oiled paper for medical purposes; wrapping wafers for 
medicine doses; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent wadding; 
adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical use; diapers; 
diaper covers; disposable diapers of paper; lacteal flour for babies; dietary supplements for humans; beverages for 
babies; food for babies; anti-itch creams [antipruritics]; anti-itch ointments [antipruritics]; liquid antipruritic; 
pharmaceutical preparations for the relief of insect bites; room deodorants; toilet deodorants; deodorants for 
automobiles; deodorants for refrigerators; shoe deodorizers; deodorants for household purposes; deodorants for 
entrance; deodorants for kitchen use; deodorants for clothing.

Cl.16;Food wrapping plastic film for household purposes; plastic food storage bags; garbage bags of paper for 
household purposes; garbage bags of plastics for household purposes; draining paper net for kitchen use; hygienic hand 
towels of paper, towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; pre-moistened 
paper wipes for babies; pre-moistened tissue paper; pre-moistened tissue paper for removing make-up; pre-moistened 
tissue paper for removing mascara; pre-moistened tissue paper for removing nail-polish; antibacterial tissue paper, pre-
moistened; antibacterial tissue paper for toilet seat, pre-moistened; toilet seat cover sheets; paper and cardboard; 
stationery; printed matter.

Cl.21;Floss for dental purposes; cosmetic and toilet utensils; tub brushes; metal brushes; brushes for pipes; industrial 
brushes; ship-scrubbing brushes; cleaning tools and washing utensils; cleaning tools for bathtub and bathroom; toilet 
cleaning tools; cleaning sponges; kitchen sponges; sponges made of melamine for cleaning and polishing; sponges 
made of melamine for washing; kitchen sponges made of melamine for washing dishes and pans; polyurethane sponges 
for cleaning and polishing; cleaning cloths; cleaning microfiber cloths and microfiber mitts for cleaning; cloths for 
cleaning; kitchen sponges for washing and scrubbing; scrubbing brushes; brushes for kitchen use; brushes for cleaning 
bathroom; brushes for washing dishes and cooking utensils; brushes for cleaning drains and sinks; brushes for cleaning 
ditches; brushes for cleaning gas ranges; brushes for cleaning grills; brushes for cleaning water taps; brushes for 
cleaning cutting boards; brushes for cleaning colanders; brushes for cleaning lunch boxes; brushes for cleaning food 
storage jar stoppers; brushes for cleaning water bottles; brushes for cleaning beverage containers; brushes for cleaning 
bottles; brushes for cleaning sink and water taps; brushes for cleaning toilets; brushes for cleaning windows; brushes for 
cleaning door rails; cleaning sponges with handle; cleaning sponges with handle for window; cleaning tools for wood 
flooring; squeegees for cleaning windows; carpet cleaners, hand-operated; self-adhesive paper sheets for hand-operated 
carpet cleaners; disposable paper sheets for cleaning floors; dustbins; clothes brushes; shoe brushes; shoe horns; shoe 
shine cloths; shoe shine sponges and cloths; shoe-trees [stretchers]; kitchen utensils and containers, not including gas 
water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen 
sinks; polishing cloths.
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Cl.24;Felt and non-woven textile fabrics; non-woven textile fabrics impregnated with deodorants; woven textile goods 
for personal use; body towels; table napkins of textile; dish towels for drying; dish towels for drying, made of microfiber; 
toilet seat covers of textile; fitted toilet seat covers of non-woven textile fabrics; seat covers of textile; wall hangings of 
textile; curtains; table cloths, not of paper; draperies [thick drop curtains].

Cl.27;Mats; non-slip mats; toilet mats; bath mats; bath mats for wash places; Tatami mats; carpets and rugs; floor 
coverings; decorative wall hangings, not of textile; wall hangings, not of textile; artificial turf; gymnastic-mats; wallpaper.
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3904078    15/05/2018
[International Registration No. : 1414974]
PACT Group Industries (ANZ) Pty Ltd
6/650 Church St RICHMOND VIC 3121 Australia

Proposed to be Used
IR DIVISION
Cl.20;Plastic and other non-metal packaging, including containers, intermediate bulk containers and bottles, tubs of 
plastic for packaging, cans, jerrycans, drums, bins, closures for containers, corks for bottles including plastic corks and 
stoppers, thermoformed packaging, including barrier and non-barrier packaging, plastic trays and plastic food bowls for 
packaging, plastic bakery packaging, laminated plastic tubes, plastic crates, plastic containers having composite 
metal/plastic lids.

Cl.21;Bottles, jars, pails, plastic cups, trays including ovenable trays, plastic food bowls, all of plastic or non-metal 
construction.
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Priority claimed from 22/09/2017; Application No. : 4390627 ;France 

3904831    17/01/2018
[International Registration No. : 1415150]
JUNG S.A.S
3 bis rue Durantin F-75018 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, weighing, measuring, checking apparatus and instruments; electronic 
apparatus and instruments for data processing; electronic apparatus and instruments for sound amplification; apparatus 
for recording, transmission or reproduction of sound or images; projection screens; computers; televisions; mobile 
phones, telephone sets, auto radios, speakers, amplifiers, hi-fi systems, computers, microphones, astronomy apparatus 
and instruments, audio (radio), walk-man, digital music player, digital video camera, digital video disc player, printer, 
video projector, tape recorder, digital disc player, mobile phone charger; computer mice; external hard drives; electronic 
agendas; headphones; measuring spoons; dictating machines; cartridges for printers and facsimile machines; air 
analysis apparatus, thermostats, alcoholmeters, satellite navigation apparatus; bells (warning apparatus); spectacles; 
audiovisual headsets for video games; gamepad for computers, other than for video games; encoded gift cards; purchase 
vouchers (electronic); coupons (electronic) having value on the purchase of goods or services; discount coupons 
(electronic); gift checks (electronic) for payment; gift cards (electronic) for payment; promotional codes downloadable 
from a global computer network; promotional cards (electronic); customer loyalty cards (electronic); subscription cards 
(electronic); electronic tickets; solar panels; bathroom scales; e-commerce software; point-of-sale terminals; electronic 
point-of-sale terminals; smartwatches; smartphone in the form of watch; batteries for electronic cigarettes.

Cl.35;Advertising; rental of advertising space; dissemination of advertisements; advertising mails and dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples), including online; publication of advertising texts; 
advertising via radio, television, the Internet; interactive advertising; commercial business management; commercial 
administration; distribution of prospectuses, of samples; business advice, business information or inquiries; computer 
file management; display, shop window decoration, including online; auctions; teleshopping with offer of sale; 
organization of commercial or advertising events; management of exhibition sites for commercial or advertising 
purposes, including online; operation and supervision of loyalty card schemes; bringing together, for the benefit of 
others, of a variety of products, namely, watchmaking products, office automation products, household goods, heating 
articles, decorative articles, household electrical appliances, household utensils, calculating machines, kitchen and 
bathroom items, cameras, audiovisual equipment, televisions, cinema screens, video projectors, loudspeakers, hi-fi 
system, video recorder, digital video disc player, camera including digital camera, music players including digital music 
players, mini disc and MP3 players, radio (audio), auto radio (audio), telephone, mobile phone charger, mobile phone 
casing, mobile phone cover, cameras, computers, printers, scanners, photocopiers, vehicles, games, toys including 
electronic toys, allowing customers to view and purchase these products in retail stores, in a general merchandise 
catalog or on a website or on television or any other form of electronic telecommunication media; promoting the products 
and services of others by issuing loyalty cards; online database management for third parties; Data processing services; 
data systematization in computer databases; updating and maintenance of data in computer databases; linking 
repackaging professionals and buyers; providing marketing information via web site; commercial information via 
websites; e-commerce business management service; providing information and consultancy services relating to e-
commerce; e-commerce service, namely, providing information on products via telecommunication networks for 
advertising and sales purposes; providing outsourcing services in the field of managing customer relations; commercial 
management of retail outlets, including online outlets; retail sale, including online, of horological products, office 
automation products, household goods, heating articles, decorative items, household appliances, household utensils, 
calculating machines, kitchen and bathroom products, cameras, audiovisual equipment, televisions, cinema screens, 
video projectors, loudspeakers, hi-fi system, video recorder, digital video disk player, camera including digital camera, 
music players including digital music players, mini disc and MP3 players, radio (audio), auto radio (audio), telephone, 
mobile phone charger, mobile phone casing, mobile phone cover, cameras, computers, printers, scanners, vehicles, 
games, toys including electronic toys; operation of loyalty or bonus programs; organization and management of 
commercial incentive and loyalty programs; commercial intermediary service; commercial intermediation relating to 
contracts for the purchase and sale of goods.

Cl.37;Construction; repair; installation services; maintenance and repair service for telecommunication networks, 
apparatus and instruments; vehicle maintenance and repair service; computer hardware maintenance and repair service; 
maintenance and repair of heating, lighting equipment; maintenance and repair of household appliances; maintenance 
and repair of cameras, including digital cameras; maintenance and repair of clock products; maintenance and repair of 
office products, calculating machine; maintenance and repair of audiovisual equipment, televisions, cinema screens, 
video projectors, speakers, hi-fi system, video recorder, digital video disk player, mini disc and MP3 players, radio (audio),
auto radio (audio), telephone, charger for mobile phone, cameras, computers, printers, scanners, photocopier; 
maintenance and repair of games, toys including electronic toys.
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Priority claimed from 09/04/2018; Application No. : 017885591 ;European Union 

3904834    10/04/2018
[International Registration No. : 1415034]
JOYSON KSS AUTO SAFETY S.A.
33, Rue du Puits Romain L-8070 Bertrange Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Video cameras for vehicles; fire control apparatus; electronic devices for vehicle passengers safety; lateral safety 
sensor for cars; electronic sensors; occupancy sensors, namely, electronic devices which detect the presence of 
occupants; electric switches; electric wiring harnesses; electrical spiral wound connectors; electrical connectors; 
electronic sensors, switches, wiring harnesses for vehicle protection systems; electronic computers for detecting driver 
impairment to determine driver fitness to drive the vehicle; safety helmets; protective helmets; safety restraints, other 
than for vehicle seats and sports equipment; microphones; infrared LED; electronic monitoring instruments, other than 
for medical use including sensors implanted within a human body to collect physiological changes; acceleration sensors; 
steering angle sensors; seat weight sensors; on-board diagnosis apparatus for automobiles; automatic vehicle speed 
control apparatus; lighting switches; electric contacts for horn; electric direction switches; black box cameras for 
vehicles; fire detectors for vehicles; fire extinguishing apparatus for automobiles; automotive battery disconnect 
switches; pedestrian protection system software; driver state detection system software; cabin monitoring system 
software; monitoring system software for drivers and passengers of vehicles; human-machine-interface software for 
vehicles.

Cl.12;Seat belts for use in vehicles; reactors, pretensioners, belt tightener, buckle presenters used with seat belts; 
safety harnesses for vehicle seats; passenger seat belt tightener for vehicles; fixing devices for mounting air bags in a 
vehicle; fixing devices for mounting seat belts in a vehicle; airbags for vehicles; exterior air bag for vehicles; air bag in 
conjunction with inflators and covers and housings; steering wheels for vehicles; active steering wheels for vehicles; 
steering wheel sensors for vehicles; steering wheel actuators for vehicles; steering wheel switches for vehicles; clock 
springs used with steering wheels for vehicles; vehicle safety seats for baby, infant and children; resilient cushion for 
child seats for vehicles; baby, infant and child restraints for vehicle seats; automotive interior trim panels for vehicle 
interiors; inflators for air bags, including vessels for pressurized gas and flow regulating valves and throttles; ignitors for 
airbags and seat belts, pedestrian protection systems and component parts; driver state detection systems and 
component parts; cabin monitoring systems and component parts; vehicle seats and steering wheels comfort systems; 
monitoring systems for drivers and passengers of vehicles; vehicle door panels; steering columns for vehicles; safety air 
bags for two-wheeled motor vehicles; expansive seat belts for vehicles; seat belts for two-wheeled motor vehicles; two-
wheeled motor vehicles and their parts and fittings; vehicles human-machine-interface systems and interfaces.

Cl.24;Fabric for use in vehicles; fabric for use in the manufacture of bags; knitted fabric; coated and laminated fabric; 
woven fabrics; three-dimensional fabric.
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Priority claimed from 13/09/2017; Application No. : 2017-122143 ;Japan 

3904836    09/03/2018
[International Registration No. : 1415069]
YAMADA BEE COMPANY, INC.
194 Ichiba, Kagamino-Cho, Tomata-Gun Okayama-Ken 708-0393 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; facial washes; toilet water; hair nourishers; hair care preparations; cosmetic creams; soaps and 
detergents; shampoos; dentifrices; perfumery; fragrances; false nails; false eyelashes; bath preparations, not for medical 
purposes.

Cl.5;Royal jelly for medical purposes; propolis for pharmaceutical purposes; processed bee pollen for medicinal or 
therapeutic purposes; dietary and nutritional supplements; tonics for medical purposes; medicinal hair growth 
preparations; dietary supplements for humans; pharmaceutical preparations; dietetic beverages adapted for medical 
purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary supplements for 
animals; lacteal flour for babies; oiled paper for medical purposes; pharmaceutical wafer; gauze for dressings; empty 
capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary pads; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; antiseptic liquid 
bandages; breast-nursing pads; cotton sticks for medical purposes; bath preparations for medical purposes.

Cl.30;Tea; coffee; cocoa; confectionery; bread; sandwiches; steamed buns stuffed with minced meat [Chuka-manjuh]; 
hamburger sandwiches; fresh pizzas; hot dog sandwiches; meat pies; condiments; honey; processed grains; flour; 
chocolate syrups; sauces containing nuts; processed herbs [seasonings]; prepared meals consisting primarily of grains; 
instant rice and instant porridge; royal jelly; propolis.

Cl.32;Beers; soft drinks; fruit beverages and fruit juices; vegetable juices [beverages]; extracts of hops for making 
beer; whey beverages; mineral and aerated waters and other non-alcoholic beverages.

Cl.35;Advertising; providing information concerning commercial sales; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for processed food and 
nutritional supplements; retail services or wholesale services for food and beverages; retail services or wholesale 
services for bath preparations for medical purposes; retail services or wholesale services for bath preparations, not for 
medical purposes; retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; 
retail services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or 
wholesale services for printed matter, paper and stationery; retail services or wholesale services for beeswax and 
candles; retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for cosmetic and toilet utensils; procurement services for others 
[purchasing goods and services for other businesses]; marketing; provision of an on-line marketplace for buyers and 
sellers of goods and services; retail services or wholesale services for beehives and their parts and fittings; retail 
services or wholesale services for netting not of metal or asbestos; retail services or wholesale services for smoking 
devices used for beekeeping; retail services or wholesale services for bees, live; retail services or wholesale services for 
centrifuges [machines]; retail services or wholesale services for bee traps; retail services or wholesale services for 
furniture; retail services or wholesale services for clothing; retail services or wholesale services for bags and pouches; 
retail services or wholesale services for briefcases, card cases [notecases], cases for keys, and coin purses; retail 
services or wholesale services for toys; retail services or wholesale services for dolls; retail services or wholesale 
services for ornamental novelty badges [buttons]; retail services or wholesale services for firewood; retail services or 
wholesale services for towels [of textile] and handkerchiefs; retail services or wholesale services for coasters of paper, 
leather, or textile; retail services or wholesale services for stuffed toys; retail services or wholesale services for cell 
phone straps; retail services or wholesale services for cases for smartphones; retail services or wholesale services for 
insect collectors' articles; retail services or wholesale services for stickers [stationery]; retail services or wholesale 
services for decorative magnets; retail services or wholesale services for umbrellas; retail services or wholesale services 
for candle lanterns; retail services or wholesale services for key rings; retail services or wholesale services for headwear.

8702



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 11/08/2017; Application No. : UK00003249742 ;United Kingdom 

3904837    09/02/2018
[International Registration No. : 1415053]
Football Album Limited
1 Noel Street LONDON W1F 8GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software applications; downloadable software, namely, instant messaging software, file 
sharing software, communications software for electronically exchanging data, audio, video images and graphics via 
computer, mobile, wireless, and communication networks; downloadable software in the nature of a messaging 
application; computer software for use in facilitating voice over internet protocol (VOiP) calls, phone calls, video calls, 
text messages, instant messaging and online social networking services; computer software for creating, editing, 
uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, 
indicating sentiment about, commenting on, embedding, transmitting, and sharing or otherwise providing electronic 
media or information via computer and communication networks; computer software for collecting, managing, editing, 
organising, modifying, transmitting, sharing, and storage of data and information; e commerce software to allow users to 
perform electronic transactions via a global computer and communication networks; computer software for personal 
information management and data synchronisation; computer software development tools; computer software for use as 
an application programming interface (API).

Cl.38;Telecommunications services; electronic exchange of data, audio, video, text, information and graphics; 
electronic messaging services; instant messaging services; web messaging; voice over Internet protocol (VOiP) services; 
teleconferencing services; audio teleconferencing; video teleconferencing; photo and video transmission services, 
namely, electronic transmission of digital photo files, videos and audio visual content among users; photo sharing and 
video sharing services, namely, electronic transmission of digital photo files and video files; peer-to-peer photo sharing 
and video sharing services, namely, electronic transmission of digital photo files and video files among Internet users; 
data streaming; video, audio and television streaming services; providing access to computer, electronic and online 
databases; providing on line chat rooms, instant messaging services, and electronic bulletin boards; providing access to 
computer databases in the field of social networking; providing online forums; providing an online forum for registered 
users to engage in social networking; chatroom services for social networking.

Cl.42;Providing non-downloadable software; providing temporary use of online non-downloadable software and 
applications for instant messaging, voice over Internet protocol (VOiP), video conferencing and audio conferencing; 
providing temporary use of non-downloadable software applications for social networking and creating a virtual 
community; providing temperary use of non-downloadable software applications for transmission of audio, video, 
photographic images, text, graphics and data; providing non-downloadable e-commerce software to allow users to 
perform electronic transactions via global computer network; computer advisory services; computer services, namely, 
hosting an online community website for users to participate in discussions, get feedback from their peers, and engage in 
social and community networking; computer services, namely, hosting electronic facilities for others for interactive 
discussions via communication networks; application service provider (ASP) services; application service provider (ASP) 
services featuring software to enable or facilitate creating, editing, uploading, downloading, accessing, viewing, posting, 
displaying, tagging, blogging, streaming, linking, annotating, indicating sentiment about, commenting on, embedding, 
transmitting, and sharing or otherwise providing electronic media or information via computer and communication 
networks; application service provider (ASP) services featuring application programming interface (API) software to allow 
users to perform electronic transactions via a global computer network; providing online non-downloadable software that 
enables users to transfer personal identity data to and share personal identity data with and among multiple online 
facilities within a network; providing non-downloadable software for the extraction and provision of information from 
searchable indexes and databases of information, including text, electronic documents, databases, graphics, electronic 
media, photographic images and audio visual information, on computer and communication networks; software as a 
service (SAAS) featuring software for sending and receiving electronic messages, and allowing users to perform 
electronic transactions via a global computer network; design, development and maintenance of computer software and 
software applications; providing and hosting applications, software, web sites and databases; computer software 
technical support services, namely, managing software applications, software, web sites and databases.
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3904839    14/02/2018
[International Registration No. : 1415061]
Asahi Glass Company, Limited
5-1, Marunouchi 1-chome, Chiyoda-ku Tokyo 100-8405 Japan

Proposed to be Used
IR DIVISION
Cl.1;Ion-exchange resins [chemical preparations]; ion-exchange polymer [chemical preparations]; ion-exchange resin 
membranes [chemical preparations]; ion exchangers [chemicals]; chemicals for use in industry; unprocessed plastics 
[plastics in primary form].

Cl.17;Plastic films, other than for wrapping and packaging; plastic semi-worked products; plastic pipes and tubes; 
synthetic resins [semi-finished products]; plastic materials in extruded form for use in manufacture; extruded plastics in 
the form of sheets for use in manufacture; laminated boards of plastics; filtering materials [semi-processed foams or films
of plastic]; semi-processed plastics; semi-processed synthetic resins; boards and plates of plastics; plastic rods and 
bars.
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Priority claimed from 23/11/2017; Application No. : 4407101 ;France 

3904842    18/05/2018
[International Registration No. : 1415075]
LA DIFFUSION TECHNIQUE FRANCAISE
19 rue de la Presse F-42000 SAINT-ETIENNE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; weighing apparatus and instruments; measuring apparatus and instruments; 
signaling apparatus and instruments; checking (supervision) apparatus and instruments; apparatus and instruments for 
life-saving; teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media; data processing equipment; software (recorded programs); instant messaging 
software; file sharing software; communication software for the electronic exchange of data, audio and video content, 
images and graphics via computer, mobile, wireless and telecommunication networks; downloadable applications for 
mobile devices; downloadable applications for mobile devices for assistance with the management of medical and non-
medical devices; diagnostic apparatus not for medical use.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; software 
design; downloadable application design; technical project study services.
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3904849    19/03/2018
[International Registration No. : 1414694]
Cala Health, Inc.
Suite 168, 875 Mahler Road Burlingame CA 94010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Battery chargers for use with medical wearables; wearable computer peripherals; wearable computers.

Cl.10;Electrical stimulation apparatus for nerves for tremor reduction purposes purposes; medical devices for use in 
treating movement disorders, inflammatory diseases, bladder conditions, cardiac diseases, pulmonary diseases, and 
autonomic dysfunction; medical electrodes; medical instruments for use in transmitting transcutaneous electrical energy 
to tissue through the skin.

Cl.44;Medical diagnostic testing, monitoring and reporting services; providing health information; providing 
personalized healthcare and medical information in the nature of patient data comparisons over time; providing 
personalized healthcare and medical information in the nature of data showing improvements in a patient's tremor, 
movement control and neurological symptoms.
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Priority claimed from 05/12/2017; Application No. : 017555913 ;European Union 

3904854    27/03/2018
[International Registration No. : 1414705]
Messe Düsseldorf GmbH
Stockumer Kirchstr. 71 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions, congresses and presentations for commercial 
or advertising purposes; advertising; business consultancy and advisory services; market research; personnel 
management consultancy; compilation of data in computer databases, including online; systemization of information into 
computer databases; database provider services, namely collating, systemising and sorting of data in databases, 
including for online retrieval; rental of advertising space, also on the internet; rental of sales stands.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services), arranging and conducting award ceremonies, organization of competitions and 
awards.
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Priority claimed from 18/01/2018; Application No. : 87760364 ;United States of America 

3904867    10/05/2018
[International Registration No. : 1414736]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do 443-742 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Children's tablet computers; mobile applications for accessing and streaming audio-visual and multimedia content 
via the Internet and global communications networks.

Cl.38;Transmission and delivery of audio and visual content via the Internet.

Cl.41;Children's educational and entertainment services, namely, providing ongoing audiovisual television programs 
and content, online games, online books, and interactive learning activities, namely, providing temporary use of non-
downloadable computer learning games.

Cl.42;Providing temporary use of non-downloadable computer software for transmission and display of digital content, 
audio works, visual works, audiovisual works, electronic publications, books, movies, and music.
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Priority claimed from 10/11/2017; Application No. : 2017/02434 ;Ireland 

3904880    10/05/2018
[International Registration No. : 1414824]
Alimentary Health Limited
Building 4400, Cork Airport Business Park, Kinsale Road Co Cork Ireland

Proposed to be Used
IR DIVISION
Cl.1;Bacteriological preparations, other than for medical and veterinary use; bacterial cultures for addition to food 
products; bacteria cultures for use in food manufacture; probiotic bacterial formulations [other than for medical use].

Cl.5;Medicinal drinks; medicinal food supplements; health food supplements; dietary supplements; vitamin 
preparations; protein dietary supplements; vitamin and mineral supplements; mineral food supplements; dietetic 
yoghurts, for medical use; food for babies; food supplements, namely bacteriological cultures, bacteria and preparations 
of bacteria; probiotic bacterial formulations for medical use namely, probiotic bacteria and probiotic bacterial cultures.

8709



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 04/08/2017; Application No. : 4381264 ;France 

3904885    08/01/2018
[International Registration No. : 1415141]
V. MANE FILS
620 route de Grasse F-06620 LE BAR-SUR-LOUP France

Proposed to be Used
IR DIVISION
Cl.2;Colored pigments and dyes for use in the food industry and the beverage industry; natural dyes for foodstuffs and 
beverages; food colorants for use in the preparation of beverages; food colorants, colorants for beverages, pigments.

Cl.29;Prepared fruits; vegetable extracts for food use; fruit, vegetable and plant extracts for use in food manufacture.
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3904888    16/05/2018
[International Registration No. : 1415118]
LADAS & PARRY LLP
1040 Avenue of the Americas New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services in the field of brand monitoring.

Cl.42;Providing temporary use of web-based software applications for managing, saving, searching, tracking, and 
retrieving information related to intellectual property, trademarks, and corporate names; providing on-line non-
downloadable software for searching, viewing, analyzing, managing, saving, tracking and retrieving information related to 
trademarks and trademark publications.

Cl.45;Intellectual property monitoring and watch services; Intellectual property research and technical and strategy 
support services, namely providing interactive intellectual property information and research databases via the Internet 
for consultation, legal counseling, trademark monitoring competitive and legal research and watch purposes.
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Priority claimed from 20/11/2017; Application No. : 27568750 ;China 

3904889    16/04/2018
[International Registration No. : 1414418]
Xiamen Change light Co., Ltd.
No.259-269 Xiang Tian Rd., Torch (Xiang An) High-Tech Zone, Xiamen Fujian China

Proposed to be Used
IR DIVISION
Cl.9;Solar batteries; solar panels for the production of electricity; semi-conductor memory units; semi-conductor 
memories; light-emitting diodes [LED]; chips [integrated circuits]; lasers, not for medical purposes; detectors; traffic-light 
apparatus [signalling devices]; video screens.

Cl.11;Lamps; floodlights; chandeliers; ceiling lights; laboratory lamps; safety lamps; fairy lights for festive decoration; 
luminous tubes for lighting; miners' lamps; electric lights for Christmas trees; searchlights; electric torches; street lamps; 
aquarium lights; diving lights; light-emitting diodes [LED] lighting apparatus; theatrical stage lighting apparatus; film 
stage lighting apparatus; fluorescent lighting tubes; germicidal lamps for purifying air; ultraviolet ray lamps, not for 
medical purposes; automobile lights; headlights for automobiles; lamps for directional signals of automobiles.
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Priority claimed from 26/01/2018; Application No. : 17742131 ;European Union 

3904894    16/03/2018
[International Registration No. : 1415083]
ALIFAX S.R.L.
Via Petrarca, 2/1 I-35020 POLVERARA (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific research in laboratories; computer software, recorded.

Cl.10;Apparatus for analyzing bacteria in biological samples for medical use; automated analyzers for body fluids for 
medical use; material analysis apparatus for foreign matter in bodily fluids for medical purposes; medical diagnostic 
apparatus; diagnostic apparatus and instruments for medical purposes; apparatus for the analysis of biological fluids; 
analyzers for medical use.
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3904938    12/02/2018
[International Registration No. : 1414685]
Zhongshan Yuanyu Gifts Co., Ltd
Floor 1/3, Area B, Keng Huan Xia Factory Building (Local Name), Longhuan Section, National Highway 105, South District, Zhongshan
City 528400 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.27;Wallpaper; gymnasium mats; rugs; mats; door mats; bath mats; yoga mats; bath rugs; non-slip mats; rubber 
mats.

Cl.28;Chess; archery implements; toy car; balls for games; sports belt; rods for fishing; machines for physical 
exercises; swimming pools [play articles]; electric toy wagons for entertainment; body-building apparatus.
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Priority claimed from 05/02/2018; Application No. : 1369243 ;Benelux 

3904941    15/02/2018
[International Registration No. : 1414431]
Tanatex IP B.V.
Einsteinstraat 11 NL-6716 AC EDE (GLD) Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use; chemical products for the textile industry; chemical products for the clothing 
industry; chemical products for the carpet industry; chemical products for technical applications in the automotive 
industry; moistening and wetting preparations for use in dyeing; foaming agents; chemical agents for whitening; 
chemical products for printing use; chemical products for use the coating industry.

Cl.35;Business management; business administration; office functions; administrative management of stock; business 
mediation and business advice with regard to the purchase, sale, import and export of chemical products for industrial 
use, chemical products for the textile industry, chemical products for the clothing industry, chemical products for the 
carpet industry, chemical products for technical applications in the automotive industry, dyeing agents, foaming agents, 
whitening agents, chemical products for printing use, chemical products for the coating industry; retailing and 
wholesaling and retail and wholesale of the aforesaid goods.
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3904947    02/05/2018
[International Registration No. : 1414747]
SYNTONY
5 chemin du Chèvrefeuille F-31300 Toulouse France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for navigation assistance, computer programs in the field of radio navigation; electronic cards, 
transmitters, receivers and satellite radio navigation simulators.

Cl.42;Engineering reports (engineers' services) in the field of satellite radio navigation.
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Priority claimed from 24/10/2017; Application No. : 017380866 ;European Union 

3904949    29/03/2018
[International Registration No. : 1414749]
URBAN OUTFITTERS IRELAND LIMITED
6th Floor, South Bank House, Barrow Street Dublin 4 Ireland

Proposed to be Used
IR DIVISION
Cl.3;Make-up remover; non-medicated skin care preparation, namely, body mist; facial cleansers; body wash; lip balm; 
facial masks; cosmetic masks; skin care preparations, namely, body balm; non-medicated balms for use on skin and lips; 
body lotion; hand cream; non-medicated bath salts; deodorant for personal use; body scrub; hair shampoo; hair 
conditioner; hair oils; hair spray; hair pomades; hair gel; foundation; make-up foundation; facial concealer; powder for 
make-up; face powder; blush; skin bronzer; facial make-up; make-up; lipstick; lip gloss; lip liner; eyebrow pencils; 
eyeshadow; glitter for cosmetic purposes; face and body glitter; mascara, eyeliner; perfume; incense; cosmetic cases 
sold complete with cosmetics or toiletries; eau de cologne, body sprays, fragrances for personal use; eau-de-toilette, eau-
de-parfum, scented water, essential oils, not for use as additives for commercial or industrial purposes; aftershaves; 
cosmetics; eyelash care preparations, eye cream, soaps; skin and hand lotions, body creams and skin creams, body 
scrubs and body gels.

Cl.4;Candles, wicks for candles.

8717



Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 09/10/2017; Application No. : 017304262 ;European Union 

3904958    05/04/2018
[International Registration No. : 1414687]
Slydes Supply Company Limited
57 Knowsley Street, Cheetham Hill Manchester M8 8JF United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; bags; travel cases; holdalls; back 
packs; rucksacks; satchels; shopping bags; garment bags; shoe bags; wash bags for carrying toiletries; wallets; purses; 
credit card cases and holders; key cases; luggage label holders; luggage tags; luggage straps; leather straps; parts and 
fittings for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
relating to clothing, footwear, headgear, leather and imitations of leather, animal skins and hides, luggage and carrying 
bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, collars, leashes and clothing for animals, 
bags, travel cases, holdalls, back packs, rucksacks, satchels, shopping bags, garment bags, shoe bags, wash bags, 
wallets, purses, credit card cases and holders, key cases, luggage label holders, luggage tags, luggage straps, leather 
straps; presentation of goods on communications media, for retail purposes; information, advisory and consultancy 
services in relation to the aforesaid.
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3904969    12/01/2018
[International Registration No. : 1414967]
Arizona Board of Regents, for and on behalf of Arizona State University
P.O. Box 877405 Tempe AZ 85287 United States of America

Proposed to be Used
IR DIVISION
Cl.25;T-shirts, sweatshirts, sweat pants, tank tops, shorts, golf shirts, neck ties, hats, caps, socks, jackets, jerseys, and 
sweaters.

Cl.41;Entertainment services in the nature of providing collegiate athletic and sporting events; providing information 
relating to collegiate athletic and sporting events; entertainment in the nature of competition in the field of athletics; 
sponsoring intramural, intercollegiate and exhibition athletic and sporting events, namely, football, basketball, track and 
field, gymnastics, baseball, wrestling, volleyball, badminton, golf, tennis, archery, softball, swimming and diving, cross-
country, and other related sports; fan clubs (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).
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Priority claimed from 06/07/2017; Application No. : 30 2017 106 740 ;Germany 

3904970    05/01/2018
[International Registration No. : 1414648]
Friedrich Delker GmbH & Co. KG
Manderscheidtstraße 20 45141 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemicals for use in science; chemicals for use in photography; chemicals for use in
agriculture; chemicals for use in horticulture; chemicals for use in forestry; unprocessed artificial resins; unprocessed 
plastics; manures; fire extinguishing compositions; tempering preparations; soldering preparations; chemical substances
for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints; varnishes; lacquers; preservatives against rust; preservatives against deterioration of wood; raw natural 
resins; metals in foil and powder form for use in painting, decorating, printing and art.

Cl.3;Laundry preparations; bleaching preparations; cleaning preparations; polishing preparations; scouring 
preparations; abrasive preparations; non-medicated soap; perfumery; essential oils; non-medicated cosmetics; non-
medicated hair lotions; non-medicated dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing compositions; dust wetting compositions; dust binding 
compositions; fuels, including motor spirit; illuminants; candles for lighting; wicks for lighting.

Cl.6;Common metals and their alloys; ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; parts, fittings and accessories for all the aforesaid goods, included in this class.

Cl.7;Machines for the processing and the treatment of metal, wood, stone, glass, plastics, machines for the manufacture
and processing of building materials, construction machines, included in class 7, and machine tools; motors and engines,
except for land vehicles; machine coupling and transmission components, except for land vehicles; agricultural 
implements other than hand operated; parts and accessories for the aforesaid goods, included in this class.

Cl.8;Hand tools and implements (hand operated) used in agriculture, horticulture and forestry, for the construction of 
machines, apparatus and vehicles, and for structural engineering; cutlery; side arms; razors; parts, fittings and 
accessories for all the aforesaid goods, included in this class.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs; DVDs; digital recording media; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; fire-extinguishing apparatus; protective clothing, safety clothing, fire protective clothing, radiation protection 
clothing; respirators for filtering air; anti-glare shades and anti-glare glasses; protective face shields and knee-pads for 
workers; mouth and teeth protectors; reflecting discs for wear, for the prevention of traffic accidents; safety helmets; 
protective masks; nets for protection against accidents; protection devices against X-rays, not for medical purposes; 
protective clothing against X-rays, not for medical purposes; protection devices for personal use against accidents; parts, 
fittings and accessories for all the aforesaid goods, included in this class.

Cl.10;Protection clothing for medical purposes; hearing protection devices; gloves and mittens for medical use; 
protection devices against X-rays, for medical purposes; protective clothing against X-rays, for medical purposes; parts, 
fittings and accessories for all the aforesaid goods, included in this class.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts, fittings and accessories for vehicles as well as for 
vehicle wheels, vehicle tires and crawler tracks for vehicles.

Cl.16;Paper and cardboard; printed matter; photographs; stationery; adhesives for stationery or household purposes; 
artists' and drawing materials; paint brushes; instructional and teaching materials; plastic sheets, films and bags for 
wrapping and packaging; parts, fittings and accessories for all the aforesaid goods, included in this class.

Cl.18;Leather and imitations of leather; animal skins; animal furs; luggage; carrying bags; umbrellas; parasols; parts, 
fittings and accessories for all the aforesaid goods, included in this class.
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Cl.20;Furniture; mirrors; picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone; horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; parts, fittings and accessories for all the 
aforesaid goods, included in this class.

Cl.21;Household or kitchen utensils; containers for household or kitchen use; combs; sponges; brushes, except paint 
brushes; brush-making materials; articles for cleaning purposes; unworked or semi-worked glass, except building glass; 
glassware; porcelain; earthenware; gardening gloves; gloves for household purposes; parts, fittings and accessories for 
all the aforesaid goods, included in this class.

Cl.25;Clothing; footwear; headgear; parts, fittings and accessories for all the aforesaid goods, included in this class.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 08/11/2017; Application No. : 87676616 ;United States of America 

3904975    08/05/2018
[International Registration No. : 1414740]
Kyle Kuzma, LLC
c/o Suite 900, 600 Anton Blvd. Costa Mesa CA 92626 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Duffel bags, back packs, and sport bags.

Cl.21;Cups, mugs, aluminum water bottles sold empty, plastic water bottles sold empty, and stainless steel water 
bottles sold empty.

Cl.24;Bed sheets and pillow cases; towels made of textile materials.

Cl.25;Clothing, namely, t-shirts, shirts, sweatshirts, hooded sweatshirts, tank tops, jerseys, shorts, sweatpants, warm-
up suits, wristbands, socks, hats, and caps; footwear.

Cl.28;Sporting goods, namely, basketballs.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 19/10/2017; Application No. : 30 2017 110 640 ;Germany 

3904978    13/04/2018
[International Registration No. : 1414530]
Herbert Waldmann GmbH & Co. KG
Peter-Henlein-Str 5 78056 Villingen-Schwenningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Regulating control equipment and devices for lamps and luminaires; electric and electronic controlling devices for 
operating luminaires; electronic circuit arrangements for operating luminaires; light emitting diodes; software, 
downloadable and stored on data carriers; software for mobile phones; software for mobile devices; software for tablet-
computers; software for controlling lamps and luminaires.

Cl.11;Lamps; luminaires; light elements and installations; parts and accessories of the aforementioned goods, included
in class 11.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 13/11/2017; Application No. : 1080636 ;New Zealand 

3904980    14/05/2018
[International Registration No. : 1414520]
Ligar Limited Partnership
B Block University of Waikato, Gate 5, Hillcrest Road Hamilton 3216 New Zealand

Proposed to be Used
IR DIVISION
Cl.7;Cartridges for filtering machines; filter presses; filter presses for chemical processing; filtering machines; filtering 
machines for chemical processing; filters for machines; machines for filtering milk; membrane filters for use as parts of 
machines; oil filters.

Cl.11;Fluid and gas filtration apparatus; apparatus for the filtration of contaminants; air-conditioning filters; air filtering 
installations; air filters for industrial purposes; apparatus for filtering water; water filtering apparatus; water filters; water 
filtration and purification apparatus.

Cl.40;Rental of water filters; rental of water filtration units for commercial use; material treatment; providing material 
treatment information; decontamination of hazardous materials; detoxification of hazardous materials; processing of 
biopharmaceutical materials for others; processing of earth materials to obtain metals [material processing]; refining of 
fuel materials; treatment of materials for third parties; treatment of materials using chemicals; treatment of waste 
materials; treatment of waste materials in the field of environmental pollution control; extraction of target molecules from 
fluids and gases.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 10/08/2017; Application No. : 87564449 ;United States of America 

3904997    09/02/2018
[International Registration No. : 1414968]
Fisher Clinical Services Inc.
7554 Schantz Road Allentown PA 18106 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Supply chain management services; providing an internet website portal featuring information in the field of 
supply chain management services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).

Cl.39;Supply chain logistics and reverse logistics services, namely, storage, transportation and delivery of goods for 
others by air, rail, ship or truck.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

3905015    03/05/2018
[International Registration No. : 1414651]
Marquis, Inc.
11953 Prairie Industrial Parkway Hennepin IL 61327 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Ethanol for scientific, agricultural and industrial purposes.

Cl.4;Biodiesel fuel; ethanol fuels; corn oil for use as fuel feedstock.

Cl.31;Distillers dried grains with solubles (DDGS); wet distillers grains with solubles (WDGS).

Cl.39;Barge transport; helicopter transport; trucking services, namely, hauling of processed and unprocessed grains, 
ethanol, and corn oil.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 03/11/2017; Application No. : 2017-962 ;Leichtenstein 

3905043    03/05/2018
[International Registration No. : 1414927]
Apple Inc.
One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Design and development of computer hardware and software for video and music recognition; electronic data 
storage; providing computer hardware or software information online; computer software services, namely technical 
support services for video and music recognition software; non-downloadable software for sound, video, and music 
recognition; non-downlodable software enabling discovery, interaction with, and sharing of audio, video, printed, 
multimedia or augmented reality content.

Cl.45;Online social networking services.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

3905044    17/04/2018
[International Registration No. : 1415121]
Xiamen Change light Co., Ltd.
No.259-269 Xiang Tian Rd., Torch (Xiang An) High-Tech Zone, Xiamen Fujian China

Proposed to be Used
IR DIVISION
Cl.9;Solar batteries; solar panels for the production of electricity; semi-conductor memory units; semi-conductor 
memories; light-emitting diodes [LED]; chips [integrated circuits]; lasers, not for medical purposes; detectors; traffic-light 
apparatus [signalling devices]; video screens.

Cl.11;Lamps; flood light; chandeliers; ceiling lights; laboratory lamps; safety lamps; fairy lights for festive decoration; 
luminous tubes for lighting; miners' lamps; electric lights for Christmas trees; searchlights; electric torches; street lamps; 
aquarium lights; diving lights; light-emitting diodes [LED] lighting apparatus; theatrical stage lighting apparatus; film 
stage lighting apparatus; fluorescent lighting tubes; germicidal lamps for purifying air; ultraviolet ray lamps, not for 
medical purposes; automobile lights; headlights for automobiles; lamps for directional signals of automobiles.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 07/08/2017; Application No. : 30 2017 107 914 ;Germany 

3905046    06/02/2018
[International Registration No. : 1414926]
Wibit Sports GmbH
Am Gut Baarking 15 46395 Bocholt Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, in particular T-shirts, shirts, shorts, bathing shorts, bikinis, swimsuits, trousers, 
jerseys, knitwear (clothing), beachwear, wet suits for surface water sports, caps (headwear), caps, aqua shoes, sandals, 
bath sandals.

Cl.28;Gymnastic, sporting and play articles, gymnastic apparatuses, play and sport apparatuses, also for professional 
use (so far as included in this class); amusement and large play apparatus of all kinds, trampolines, bouncy castles, 
objects for climbing, play frames, climbing walls, floating and inflatable entertainment and large play apparatus, inflatable 
islands, trampolines, slides (toys), sleds (toys), water chutes; floatable obstacle courses and floatable water parks, 
preferably consisting of floating gymnastic, games and sporting articles, gymnastic, sporting and play apparatus, 
inflatable islands, trampolines, bouncy castles, slides (toys), water chutes, climbing apparatus, climbing frames, climbing 
walls; water polo and volleyball equipment; nets for sporting activities; balls; water balls; swimming pools (toys); 
swimming equipment; swimming boards; floating pads (for recreational purposes); swimming aids for recreational 
purposes, swimming belts; flippers; swimming gloves, water wings, swimming rings, swimming jackets; surfboards; 
wake boards; paddle boards; surf kayaks; bags especially designed for surfboards and for water sports equipment.

Cl.41;Education; training; entertainment; sporting and cultural activities; provision and operation of water parks 
facilities; provision and operation of swimming pools, leisure and recreational pools facilities; provision and operation of 
recreational facilities; provision and operation of sports facilities and athletic facilities; services for recreational activities; 
entertainment services relating to recreation and amusement parks; training and instruction in water safety; training and 
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instruction relating to the operation of water parks, swimming pools, leisure and recreational pools, recreation and 
amusement parks, athletic facilities and sports facilities; training and instruction concerning the safety of water parks, 
swimming pools, leisure and recreational pools, recreational facilities, recreation and amusement parks, sports facilities 
and athletic facilities.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

3907493    18/09/2017
[International Registration No. : 1415756]
NICEHASH, informacijske tehnologije, proizvodnja in storitve, d. o. o.
Pot za Brdom 104 SI-1000 Ljubljana Slovenia

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including software which enables sale and purchase of the hashing power.

Cl.35;Advertising; business management; business administration; electronic commerce services, namely providing 
information about products via telecommunication networks for advertising and sales purposes; arranging of buying and 
selling contracts for third parties; business management services relating to on-line virtual currencies; providing 
business information via a website; providing business information via mobile applications.

Cl.36;Financial services in relation to virtual currencies for use by members of an on-line community via a global 
computer network, namely providing services for the use of hardware and software capacity to earn, generate and trade in
virtual currencies; banking, brokerage, clearing, treasury, deposit and payment services; financial information services; 
financial consultancy services; financial management services; providing an internet website in the field of financial 
transaction and payment processing services (terms considered too vague by the International Bureau - Rule 13 (2) (b) of 
the Common Regulations); exchange, brokerage and trading services relating to contracts for the earning of on-line 
virtual currencies; financial calculation services for others; electronic payment services involving electronic processing; 
financial transaction services; operating virtual currency pool service; providing trading and investment services for a 
virtual currency.

Cl.42;Information technology consultancy services; research, design, development and customisation of computer 
software; providing downloadable software for selling and purchasing of hashing power; providing software platform for 
selling and purchasing of hashing power; providing software platform for tracking of provided and purchased hashing 
power and for processing of provided and purchased hashing power; providing software platform for placing purchase 
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and selling orders for the hashing power.

Cl.45;Licensing of computer software.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

3907495    19/04/2018
[International Registration No. : 1416218]
COMPANY BRIDGE AND LIFE S.L.
Calle Juan Negrín No. 57 Polígono Industrial Torrellano E-03203 Elche Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; shoulder belts [straps] of leather; wallets, 
pocket wallets; pocket wallets; bags; bags for sports; canvas bags; shopping bags; bags and beach bags; bags and 
traveling bags; handbags, small handbags, wallets [handbags]; shoulder bags; tote bags; all-purpose sports bags; gym 
bags; leather and imitations of leather; traveling cases [leatherware]; cases of leather or leather board; vanity cases; key 
cases; credit card cases [notecases]; backpacks; purses, coin purses; briefcases (satchels); garment bags for travel; card
cases [notecases]; furs, not processed; umbrellas; parasols.

Cl.24;Home textiles; household linen; textile goods for furniture; table runners; bedspreads; bed covers; curtains; 
covers for tables; coverlets [bedspreads]; mattress covers; crib covers; coverlets; duvets; labels of textile materials; bed 
skirts; felt; pillowcases; cushion covers; mattress covers; covers for chairs; duvet covers; covers [loose] for furniture; 
bed clothes; bed blankets; table linen; tablecloths; kitchen towels (textile); woven-fabric handkerchiefs; textile coasters; 
bath linen, except clothing; bedding and blankets; kitchen linen and table linen; linen for household purposes, including 
face towels; sheets; coverlets; table napkins of textile; tapestries; towels; towels of textile; kitchen towels.

Cl.25;Clothing; footwear; headgear; coats; bath robes; anoraks; overalls; dressing gowns; negligees (dressing gowns); 
teddies [undergarments]; blazers; boots; half-boots; socks; boxer shorts; shirts; T-shirts; vests; bodices [lingerie]; 
jackets; headbands; belts; neckties; skirts; scarves; caps; caps [headwear]; gloves; jerseys; stocking 
suspenders/garters; stockings; wristbands; trousers; short trousers; bandanas [neckerchiefs]; polo shirts; apparel; 
underwear; sandals; headgear; hats; sweatshirts; sweaters; brassieres; suits; bathing suits; clothing; sun visors; shoes; 
sports shoes.

Cl.35;Advertising and marketing; commercial business management; computer file management; commercial 
administration; office functions; sales promotion services for others; import and export services; intermediary business 
services relating to the marketing of goods (including services provided via a global computer network or by any other 
computer means); wholesale, retail or retail sale in stores of leather and imitation leather, animal skins, trunks and 
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suitcases, umbrellas and parasols, leather shoulder belts, wallets/wallets, wallets, bags, sports bags, canvas bags; 
wholesale, retail or retail sale in stores of shopping bags, beach hold-alls, beach bags, travel bags, handbags, small 
handbags, purses [handbags], shoulder bags; wholesale, retail or retail sale in stores of tote bags, all-purpose sport bags,
gym bags, leather and imitation leather; wholesale, retail or retail sale in stores of traveling sets [leatherware], leather or 
leather-board cases, vanity cases, key cases; wholesale, retail or retail sale in stores of credit card cases [note cases], 
rucksacks, purses, document holders [wallets], garment bags, card cases [note cases], animal skins, non-processed furs, 
trunks and suitcases, umbrellas, parasols; wholesale, retail or retail sale in stores of clothing, footwear, headgear, coats, 
bath robes, anoraks, dressing gowns/negligees, teddies [undergarments], blazers, boots, booties, socks, footwear, pants, 
shirts, t-shirts, jerseys underwear; wholesale, retail or retail sale in stores of camisoles, jackets, headbands, belts, ties, 
skirts, scarves, caps, caps, gloves, jerseys, garter belts/garters, stockings, wristbands, trousers, shorts; wholesale, retail 
or retail sale in stores of scarves, polo shirts, clothing, underwear, sandals, headgear, hats, sweatshirts, sweaters, 
brassieres, suits, bathing suits, dresses, visors, shoes, sports shoes; wholesale, retail or retail sales via global computer 
networks, by catalog, by mail order, by telephone, by radio and television and via other electronic media of leather and 
imitation leather, animal skins, trunks and suitcases, umbrellas and parasols, leather shoulder belts, wallets/pocketbooks, 
wallets, bags, sports bags, canvas bags, shopping totes, beach hold-alls, beach bags; wholesale, retail or retail sales via 
global computer networks, by catalog, by mail order, by telephone, by radio and television and via other electronic media 
for travel totes/travel bags, handbags, small handbags, purses [handbags], shoulder bags, tote bags, all-purpose sport 
bags, gym bags, leather and imitation leather, travel sets [leatherware]; wholesale, retail or retail sales via global 
computer networks, by catalog, by mail order, by telephone, by radio and television and via other electronic media for 
leather or leather-board cases, vanity cases, key cases, credit card cases [note cases], rucksacks, purses/coin purses, 
document holders [portfolios], garment bags, card cases [note cases], animal skins; wholesale, retail or retail sales via 
global computer networks, by catalog, by mail order, by telephone, by radio and television and via other electronic media 
for unprocessed fur, trunks and suitcases, umbrellas, parasols, clothing, footwear, headgear, coats, bath robes, anoraks, 
dressing gowns/smoking gowns/negligees, teddies [undergarments], blazers, boots, half-boots, socks, footwear; 
wholesale, retail or retail sales via global computer networks, by catalog, mail order, telephone, radio, television and via 
other electronic media, for underpants, shirts, t-shirts, vests, camisoles, jackets, headbands, belts, neckties, skirts, 
scarves, beanies, caps, gloves, jerseys, stocking suspenders/garters, stockings, clothing; wholesale, retail or retail sales 
via global computer networks, by catalog, mail order, telephone, radio, television and via other electronic media, for 
headgear, wristbands, trousers, shorts, scarves, clothing, polo shirts, clothing, underwear, sandals, headgear, hats, 
sweatshirts, sweaters, brassieres, suits, bathing suits, dresses, visors, shoes, sports shoes.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 11/04/2018; Application No. : 715705 ;Switzerland 

3907496    11/05/2018
[International Registration No. : 1416089]
BITMAINTECH PTE. LTD.
26 ENG HOON STREET SG-169776 SINGAPUR Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; blank integrated circuit cards; calculating machines; computer peripheral devices; computers;
information processing apparatus; data processing equipment, namely couplers; electronic chips for manufacturing 
integrated circuits; integrated circuits; printed circuit boards; printed circuits; silicon chips.

Cl.35;Commercial business management; commercial administration; advertising and advertisement services; online 
advertising on a computer network; market research by means of a computer database; statistical evaluation of data 
derived from market studies; compilation of information into computer databases; systematization of information in 
computer databases; business information; marketing research; marketing; consulting services relating to personnel 
management; business management assistance; sales promotion for others.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; installment loans; credit agencies; debt 
collection agencies; banking operations; mutual funds; capital investment; fund investment; exchange operations; 
issuance of travelers' checks; clearing operations; clearing houses; organization of collections; financing loans; fiscal 
assessments; financial evaluation; financial evaluation (insurance, banking, real estate); financing services; financial 
management; mortgage banking operations; savings bank services; lease-purchase operation financing services; lease-
purchase financing; securities brokerage; stock and bonds brokerage; financial analyses; check verification; financial 
consultancy services; credit card services; debit card services; electronic funds transfer; financial information; rent 
collection; issuance of securities; deposit of valuables; stock exchange quotations; issuance of credit cards; retirement 
payment services; financial sponsorship; on-line banking services; financial company liquidation services; repair costs 
evaluation; brokerage of carbon credits; provident fund services.

Cl.42;Industrial analysis and research services; design and development of computers and software; software as a 
service (SaaS); computer rental; computer programming; computer software design services; updating of computer 
software; services provided by consultants regarding computer hardware design and development; software rental; 
recovery of computer data; software maintenance; computer system analysis; computer system design; duplication of 
computer programs; conversion of data or documents from physical to electronic media; creating and maintaining web 
sites for others; hosting of computer sites [websites]; installation of computer software; conversion of computer 
programs and data [other than physical conversion]; software consultancy; rental of web servers; computer virus 
protection services; provision of search engines on the Internet; digitization of documents [electronic scanning]; 
monitoring of computer systems by remote access.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 30/10/2017; Application No. : VA 2017 02466 ;Denmark 

3907499    24/04/2018
[International Registration No. : 1416267]
Tablebox ApS
Rentemestervej 80 DK-2400 Copenhagen NV Denmark

Proposed to be Used
IR DIVISION
Cl.18;Luggage and travelling bags.

Cl.20;Containers, non-metallic, for storage or transport.

Cl.28;Games, toys and bingo cards.

Cl.35;Online retail store services relating to luggage and travelling bags, containers, non-metallic, for storage or 
transport, games, toys and bingo cards.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

 

Priority claimed from 14/12/2017; Application No. : 017598831 ;European Union 

3907507    16/07/2018
[International Registration No. : 1414132]
CNH INDUSTRIAL N.V.
25 St James's Street London SW1A 1HA United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Farm machinery; agricultural machines; agricultural implements; agricultural harvesting machines; agricultural 
baling machines; combine harvesters; combine headers; forage harvesters; forage blowers; feed grinders and mixers; 
mowers; mower-conditioners; side delivery rakes; rotary rakes and tedders; windrowers; windrow inverters; material 
handling equipment; manure spreaders; tractor loaders; earth moving machines; self propelled harvesting machines; 
construction equipment, namely loaders, loader/backhoes, excavators, crawler dozers, motor graders and telescopic 
handlers; earth moving machines, tractor-loader-backhoes; tractor-loaders; industrial loaders (machines); parts and 
fittings for all the aforesaid goods.

Cl.12;Agricultural and industrial tractors; wagons; bale wagons; industrial loaders (fork-lift trucks); bale stacking 
wagons, bale movers and carriers; parts and fittings for all the aforesaid goods.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

3907508    13/07/2018
[International Registration No. : 1411723]
Uittenbogaard Holding B.V.
Mandenmakerstraat 21-23 NL-2984 AS Ridderkerk Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Refrigerants; antifreeze; chemical additives for oils, greases and fuels.

Cl.3;Windscreen cleaning liquids; grease removers.

Cl.4;Industrial oil, greases and derivates thereof, not included in other classes; lubricants, fuels (including motor spirit) 
and illuminants; non-chemical additives for lubricants; non-chemical additives for engine oil; non-chemical additives for 
fuel; non-chemical additives for gearbox oil; non-chemical additives for refrigerants.
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Trade Marks Journal No: 1862 ,   13/08/2018           Class 99 
 

Priority claimed from 18/09/2017; Application No. : 87612744 ;United States of America 

3908227    09/03/2018
[International Registration No. : 1415854]
SXSW, LLC
P.O. Box 685289 Austin TX 78768 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promotion of musical concerts and entertainment events for others in the fields of music, film, video, computers, 
technology, multimedia, entrepreneurship, business, advertising, government, fashion, art, video games, gaming, 
environmental issues, social issues, sports, education, food, beverages, the food industry, healthcare, medicine, and 
medical technology; promotion of business networking events and exhibitions for business and advertising purposes for 
others in the fields of music, film, video, computers, technology, multimedia, entrepreneurship, business, advertising, 
government, fashion, art, video games, gaming, environmental issues, social issues, sports, education, food, beverages, 
the food industry, healthcare, medicine, and medical technology; organizing and conducting business competitions for 
start-up and emerging companies in the field of innovative online technologies; organizing and conducting business 
expositions in the field of innovative online technologies to facilitate networking, mentoring and funding between startup 
companies, entrepreneurs and investors; providing information and links in the fields of business, advertising, and 
entrepreneurship through a website.

Cl.41;Organizing, arranging, and conducting conferences, seminars, festivals, symposia, conventions, and 
professional training events in the fields of music, film, video, computers, technology, multimedia, entrepreneurship, 
business, advertising, government, fashion, art, video games, gaming, environmental issues, social issues, sports, 
education, food, beverages, the food industry, healthcare, medicine, and medical technology; arranging and conducting 
of concerts; entertainment, namely, live music concerts; arranging, organizing, conducting, and hosting social 
entertainment events; educational and entertainment services, namely, conducting live competitions in the field of 
innovative online technologies for purposes of entertainment and education; educational and entertainment services, 
namely, conducting live competitions for start-up businesses for purposes of entertainment and education; arranging and 
conducting competitions in the field of gaming and video games; video and computer game arcade services; 
entertainment services, namely, providing a website featuring information and links in the fields of music, entertainment, 
culture, film, art, gaming, video games, education, sports, current event news, and music and film festivals; entertainment 
services, namely, provision of an on-going multimedia series in the fields of festivals, conferences, music, film, video, 
computers, technology, multimedia, entrepreneurship, business, advertising, government, fashion, art, video games, 
gaming, environmental issues, social issues, sports, education, food, beverages, the food industry, healthcare, medicine, 
and medical technology distributed via various platforms across multiple forms of transmission media; arranging and 
conducting of business conferences.

Cl.43;Providing food and drink; making reservations for others for temporary lodging accommodations; providing 
information for booking temporary lodging through a website; providing information regarding hotel and temporary 
accommodations for travel, food, beverages, and the food industry through a website; catering services; providing 
banquet and social function facilities; provision of conference and meeting facilities; restaurant services; bar services.
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